
International Registration designating India 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

2885633    02/04/2014
[International Registration No. : 1223542]
SINOCHEM LANTIAN CO., LTD.

No. 96, Jiangnan Avenue, Binjiang District, Hangzhou 310051 Zhejiang China

Address for service in India/Attorney address:
VIDHANI ASSOCIATES

11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, NEW DELHI-8

Proposed to be Used
IR DIVISION
Catalysts; chemical substances for analyses in laboratories, other than for medical or veterinary purposes; industrial 
chemicals; industrial chemicals; chemical reagents, other than for medical or veterinary purposes; additives, chemical, to 
insecticides; additives, chemical, to fungicides; fire extinguishing compositions; refrigerants; surface-active chemical 
agents.

7614



Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

 

3595696    15/05/2017
[International Registration No. : 1355904]
NISSAN CHEMICAL AMERICA CORPORATION

10375 Richmond Avenue, Suite 1000 Houston TX 77042 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Chemical additives for fracturing fluid for use in oil and gas wells; chemical additives for use in oil field remediation; 
chemical additives for oil well drilling fluids; chemical additives for use in oil well stimulation and completions; chemicals 
used in oil drilling; chemicals for use in the field of oil exploration and production.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

3621675    15/05/2017
[International Registration No. : 1361692]
NISSAN CHEMICAL AMERICA CORPORATION

10375 Richmond Avenue, Suite 1000 Houston TX 77042 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Chemical additives for fracturing fluid for use in oil and gas wells; chemical additives for use in oil well stimulation and 
completions; chemical additives for use in oil field remediation; chemical additives for oil well drilling fluids; chemicals 
for use in the field of oil exploration and production; chemicals used in oil drilling.

7616



Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

 

3801499    06/02/2018
[International Registration No. : 1394341]
J. RETTENMAIER & SÖHNE GMBH + CO.

Holzmühle 1 73494 Rosenberg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cellulose for industrial purposes, carboxymethylcellulose, crosscarmellose.

7617



Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

Priority claimed from 13/09/2016; Application No. : 2016-099971 ;Japan 
3864903    19/04/2018
[International Registration No. : 1332247]
MITSUBISHI GAS CHEMICAL COMPANY, INC.

5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Unprocessed plastics in all forms; unprocessed plastics in the form of pellets; unprocessed plastics for industrial use.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

Priority claimed from 13/09/2016; Application No. : 2016-099976 ;Japan 
3864928    19/04/2018
[International Registration No. : 1330547]
MITSUBISHI GAS CHEMICAL COMPANY, INC.

5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Unprocessed plastics in all forms; unprocessed plastics in the form of pellets; unprocessed plastics for industrial use.

7619



Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

Priority claimed from 22/09/2017; Application No. : 2017-126790 ;Japan 
3895257    22/03/2018
[International Registration No. : 1414042]
Kanto Chemical Industry Co., Ltd.

3-4-2, Marunouchi, Chiyoda-ku Tokyo 100-0005 Japan

Proposed to be Used
IR DIVISION
Film forming agent based on cellulose for anti-rusting, moisture proofing, corrosion preventing, damage preventing, 
chemical resistance, pollution preventing, waterproofing, insulating, heat resistance, mold releasing; film forming agent 
based on vinyl chloride and rubber for anti-rusting, moisture proofing, corrosion preventing, damage preventing, 
chemical resistance, pollution preventing, waterproofing, insulating, heat resistance, mold releasing; film forming agent 
based on plastic; unprocessed plastics.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

3895753    16/04/2018
[International Registration No. : 1413062]
Tianxiongjian new material Co., Ltd.

West Outer Ring Road West, Huangdao District, Qingdao City 266400 Shandong Province China

Proposed to be Used
IR DIVISION
Catalysts; corrosive preparations; industrial chemicals; color- [colour-] brightening chemicals for industrial purposes; 
vulcanisation accelerators; chemical intensifiers for rubber.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 1 
 

3896375    01/05/2018
[International Registration No. : 1413680]
Shandong Sheng Yun Logistics Co., Ltd.

West of huzhou road south of huaihe road, Dongying city Shandong China

Proposed to be Used
IR DIVISION
Antifreeze; industrial chemicals; acidulated water for recharging accumulators; transmission fluid; petroleum 
dispersants; refrigerants; water-purifying chemicals; power steering fluid; brake fluid.

7622



Trade Marks Journal No: 1861 ,   06/08/2018           Class 2 
 

 

3895796    13/04/2018
[International Registration No. : 1413214]
KAYALAR KIMYA SANAYI VE TICARET ANONIM SIRKETI

Kimya San. Organize Sanayi Bolgesi, Tem Yan Yol Caddesi, No: 4, Melek Aras Blv. N: 48, Tepeoren, Tuzla Istanbul Turkey

Proposed to be Used
IR DIVISION
Paints; varnishes; lacquers; rust preventatives in the nature of a coating; anti-rust preparations; wood preservatives; 
preservatives against rust and against deterioration of wood; dyes for wood; thinners for paints; color pigments; 
protective preparations for metals; printing ink; colorants; toners; raw natural resins; oil colors.

7623



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 05/03/2014; Application No. : 86211620 ;United States of America 
2892527    07/08/2014
[International Registration No. : 1225519]
O P I PRODUCTS, INC.

13034 Saticoy Street North Hollywood CA 91605 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Nail care products, namely, nail polish, nail polish base-coat, nail polish color-coat, and nail polish top-coat.
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.WORD SHINE.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 19/05/2014; Application No. : 14/4091814 ;France 
2915830    09/10/2014
[International Registration No. : 1230051]
L'OREAL

14 rue Royale F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Shampoos, gels, powders, sprays, foams, balms, creams, lotions, serums, masks, oils and waxes for hair styling and hair 
care, hair spray, hair dyes and bleaching products, protection products for dyed hair, hair waving and setting products.

7625



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 18/06/2014; Application No. : 144098876 ;France 
2932548    31/10/2014
[International Registration No. : 1235247]
LANCOME PARFUMS ET BEAUTE & CIE

29 rue du Faubourg Saint-Honoré F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cosmetic and make-up products.

7626



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 25/06/2013; Application No. : 85969097 ;United States of America 
2959799    19/12/2014
[International Registration No. : 1191504]
YOUNIQUE, LLC

3400 Mayflower Avenue Lehi UT 84043 US

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.

30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Make-up.

7627



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

 

Priority claimed from 09/06/2014; Application No. : 012952644 ;European Union 
2961679    10/11/2014
[International Registration No. : 1231581]
LANCOME PARFUMS ET BEAUTE & CIE

29, rue du Faubourg Saint-Honoré F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cosmetic and make-up products.

7628



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

 

Priority claimed from 07/07/2014; Application No. : 14/4103604 ;France 
2990904    23/12/2014
[International Registration No. : 1240869]
L'OREAL

14 rue Royale F-75008 PARIS France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Shampoos, gels, powders, sprays, foams, balms, creams, lotions, serums, masks, oils and waxes for hair styling and hair 
care, hair spray, hair dyes and bleaching products, protection products for dyed hair, hair waving and setting products.

7629



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 10/11/2017; Application No. : 4403422 ;France 
3867900    16/03/2018
[International Registration No. : 1406970]
L'OREAL

14 Rue Royale F-75008 Paris France

Address for service in India/Attorney address:
UNITED OVERSEAS TRADE MARK COMPANY

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110025.

Proposed to be Used
IR DIVISION
Cosmetic products and make-up products.

7630



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

3895979    30/01/2018
[International Registration No. : 1413453]
NOAM URIM ENTERPRISES (1993) LTD

Kibbutz Urim 85530 M.P. Negev Israel

Proposed to be Used
IR DIVISION
Body sponges impregnated with soap.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

Priority claimed from 07/12/2017; Application No. : 87712793 ;United States of America 
3896243    25/04/2018
[International Registration No. : 1413288]
Malie, Inc.

P.O. Box 99 Koloa HI 96756 United States of America

Proposed to be Used
IR DIVISION
Skin moisturizers, face and body creams, cosmetic oils, facial cleansers, exfoliant creams, skin peels, makeup removers, 
skin toners, beauty serums, beauty masks.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

3897182    24/04/2018
[International Registration No. : 1413864]
Accantia Group Holdings

Unilever House, 100 Victoria Embankment London EC4Y 0DY United Kingdom

Proposed to be Used
IR DIVISION
Non-medicated soap; perfumery; essential oils; deodorants; antiperspirants; shampoos; conditioners; hair colourants; 
hair styling products; non-medicated toilet preparations; bath gels; shower gels; non-medicated skin care preparations; 
oils, non-medicated creams and lotions for the skin; shaving preparations; pre-shave and aftershave preparations; 
cologne; depilatory preparations; sun-tanning and sun protection preparations; cosmetics; make-up and make-up 
removing preparations; petroleum jelly; lip care preparations; talcum powder; cotton wool for cosmetic purposes; cotton 
sticks for cosmetic purposes; tissues, pads or wipes impregnated or pre-moistened with personal cleansing or cosmetic 
lotions; beauty masks, facial packs.

7633



Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

 

Priority claimed from 11/01/2018; Application No. : 87752441 ;United States of America 
3897183    30/03/2018
[International Registration No. : 1413875]
Thwaites, Omari

585 McDaniel St, Apt 12208 Atlanta GA 30312 United States of America

BARKSDALE, CHARLES

585 McDaniel St, Apt 12208 Atlanta GA 30312 United States of America

Proposed to be Used
IR DIVISION
Cleansers for intimate personal hygiene purposes, non medicated; feminine hygiene cleansing towelettes; non-medicated 
cleansers for intimate personal hygiene purposes; non-medicated feminine hygiene wash.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 3 
 

 

3897323    28/02/2018
[International Registration No. : 1413580]
Mancave Limited

Chartwell House, 1 Brunel Parkway Pride Park, Derby DE24 8HR United Kingdom

Proposed to be Used
IR DIVISION
Non-medicated skincare preparations; non-medicated hair care preparations; toiletries; cosmetics; make-up; soaps; 
perfumery; essential oils; hair preparations and treatments; hair wax; hair balm; hair gels; hair emollients; hair oils; hair 
putty; hair mousse; hair lotions; hair tonics; hair rinses; hair thickeners; hair lacquers; hair texturizers; hair moisturisers; 
hair conditioner; hair creams; hair color; hair dyes; hair shampoos; hair pomades; hairspray; hair lighteners; hair removal 
and shaving preparations; beard dyes; lotions for beards; beard wax; moustache wax; facial washes; facial cleansers; 
facial cream; facial scrubs; shaving creams; shaving sprays; shaving gels; shaving mousse; shaving sticks; shaving oil; 
shaving soaps; liquid soap; shower gel; pre-shave preparations; pre-shave creams; after-shave lotions; shaving balm; 
after-shave balm; after-shave preparations; aftershave cologne; moustache conditioner; beard conditioner; face creams 
and lotions; toiletries and cosmetics, including skin moisturiser, facial moisturising cream; deodorants, deodorants for 
the body; deodorants for the feet, anti-perspirant products; combined shampoo and body wash (all in one); bath gels, 
bath foam, bath oils, bath lotions, combined shampoo and conditioner (all in one), facial wash; alcohol facial cleansing 
pads, facial wipes, facial toner, facial cleanser, facial exfoliates, exfoliants; anti-ageing facial creams, anti-wrinkle creams, 
fragrance, body lotions, hand lotions; hand creams, body oil, massage oil, aromatherapy oils, essential oils, skin 
concealer, skin cover up, make-up; lip balm, cosmetics for skin tanning, suntan lotions, sunscreens, after sun lotions, 
tinted moisturisers, hair colourants, cuticle oil, cuticle lotions; nail care products, non-medicated mouth washes; creams 
for firming the skin; toothpaste, mouthwash, preparations and products for oral hygiene; after-sun products and 
preparations; artificial tan preparations and products; sun cream; sun block; skin creams, lotions and preparations for 
protection against sun burn; non-medicated suntan lotions; bath preparations; massage creams, massage oils; 
preparations for cleaning and cleansing the body, skin, scalp, teeth, mouth, nails, hair; dermatological creams.
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Priority claimed from 05/12/2017; Application No. : T201752695 ;Finland 
3897356    28/03/2018
[International Registration No. : 1413728]
Mirka Ltd

Pensalavägen 210 FI-66850 Jepua Finland

Proposed to be Used
IR DIVISION
Cleaning, polishing, scouring and abrasive preparations; non-woven and flexible abrasive materials and abrasive 
products; abrasives; abrasive nets; abrasive films; abrasive cloth; abrasive paper; abrasive wheels; abrasive discs; 
abrasive belts; abrasive sheets; abrasive strips; abrasive rolls.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 4 
 

Priority claimed from 13/02/2014; Application No. : 1284208 ;Benelux 
2914052    07/05/2014
[International Registration No. : 1230151]
EUROL B.V.

Energiestraat 12 NL-7442 DA Nijverdal

Address for service in India/Attorney address:
VIDHANI ASSOCIATES

11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, NEW DELHI-8

Proposed to be Used
IR DIVISION
Industrial oils and greases; lubricants; lubricating oils and fats; oils, especially oils for motor vehicles, including synthetic 
oils for motor vehicles, semi-synthetic oils for vehicles, oils for motorcycles, tractor oil, truck oil, oil for ship engines, oil 
for machinery and installations, racing oils, monograde oil, diesel oil, transmission oil, gearbox oil, synthetic 
transmission oils, two stroke oil, monograde oils, mineral based oils, air conditioning oils, chainsaw oils, vacuum pump 
oils, hydraulic and bio-hydraulic oils insofar in this class, gear case oils, oils for turbines; metal treatment liquids in the 
form of oils; oils for metal treatment; cutting oils for industrial metal treatment; industrial cooling lubricants; nontoxic oils 
including non-toxic grease for food machinery, compressor oils, including synthetic compressor oils, non-chemical 
additives for fuels, lubricants and greases, including non-chemical antifreeze additives; chain oils; high temperature 
lubricants; guide way oils, heat transfer oils; paraffinic oils.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 5 
 

 

Priority claimed from 19/08/2013; Application No. : VA 2013 02088 ;Denmark 
2833188    12/06/2014
[International Registration No. : 1189843]
NOVO NORDISK A/S

Novo Allé DK-2880 Bagsvaerd Denmark

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for weight reduction and long term weight loss maintenance.
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2905955    29/10/2014
[International Registration No. : 1229079]
RAPAS CO., LTD.

4-5, Minami Kusatsu 1-chome, Kusatsu-shi Shiga Japan

Address for service in India/Agents address:
PARKER & PARKER COMPANY.

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Nutritional supplements.
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Priority claimed from 27/08/2014; Application No. : 86378256 ;United States of America 
2915803    10/09/2014
[International Registration No. : 1229793]
CELGENE CORPORATION

86 Morris Avenue Summit NJ 07901 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Pharmaceutical preparations, namely, cytokine inhibitory drugs; pharmaceutical preparations that modulate the immune 
system; pharmaceutical preparations for the treatment of blood disease, cancer and arthritis.

7640
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Priority claimed from 17/12/2014; Application No. : 670582 ;Switzerland 
3043199    24/03/2015
[International Registration No. : 1248218]
SANOSIL AG

Eichtalstrasse 49 CH-8634 Hombrechtikon Switzerland

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES

17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Disinfectants, particularly disinfectants for hygiene, disinfectants for sanitary use, disinfectants for household use and 
disinfectants for swimming pools; all purpose disinfecting preparations; disinfectants for surfaces; disinfectants for the 
treatment of water and other liquid materials; disinfectant for the treatment of air and other gaseous materials; all the 
aforesaid goods for exclusive use in connection with inanimate matter.

7641



Trade Marks Journal No: 1861 ,   06/08/2018           Class 5 
 

3895075    16/04/2018
[International Registration No. : 1412932]
Qingdao Diyi Media Co., Ltd.

Rm 1103, Guojiataizi Community's Neighborhood Committee, Huangdao Subdistrict Office, Huangdao District, Qingdao City 
Shandong Province China

Proposed to be Used
IR DIVISION
Vitamin preparations; cod liver oil; pearl powder for medical purposes; capsules for medicines; fish meal for 
pharmaceutical purposes; slimming pills; propolis dietary supplements; protein dietary supplements; nutritional 
supplements; food for babies.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 5 
 

 

3897214    17/04/2018
[International Registration No. : 1412880]
ONE BRANDS, LLC

5400 W.T. HARRIS BLVD., SUITE L CHARLOTTE NC 28269 United States of America

Proposed to be Used
IR DIVISION
Nutritional and dietary supplements, namely, ready-to-eat protein based food bars.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 6 
 

3895078    28/03/2018
[International Registration No. : 1412742]
Jiangsu Shenpai Caster Co., Ltd.

No. 3, Xiaohu Road, Chengchang Industrial Concentration District, Huangtu Town, Jiangyin Jiangsu China

Proposed to be Used
IR DIVISION
Nickel-silver architecture or furniture components; latch bars of metal; sash pulleys; fittings of metal for windows; door 
closers, non-electric; bed casters of metal; furniture metal casters; small metal pulleys for sliding doors; metal furniture 
parts; bed metal accessories.
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3895835    24/04/2018
[International Registration No. : 1413486]
Shandong Jinli Metal Product Co., Ltd.

No. 59, Xuzhou Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Steel, unwrought or semi-wrought; steel alloys; copper, unwrought or semi-wrought; steel strip; steel sheets; poles of 
metal; steel pipes; pipes of metal; telegraph posts of metal.

7645



Trade Marks Journal No: 1861 ,   06/08/2018           Class 6 
 

3896493    30/04/2018
[International Registration No. : 1413748]
SHANDONG SNTON GROUP CO.,LTD.

Shengtuo Town, Kenli County, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Alloys of common metal.

7646



Trade Marks Journal No: 1861 ,   06/08/2018           Class 6 
 

3897198    24/04/2018
[International Registration No. : 1413702]
Shandong Boda Special Cable Co., Ltd.

No.5, South One Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Steel, unwrought or semi-wrought; steel alloys; copper, unwrought or semi-wrought; steel strip; steel sheets; poles of 
metal; steel pipes; pipes of metal; telegraph posts of metal.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

Priority claimed from 01/12/2017; Application No. : 27847051 ;China 
3894882    16/04/2018
[International Registration No. : 1412664]
JINHUA JINLISHI PUMP CO., LTD.

Comprehensive Industrial Garden, Jindong, Jinhua Zhejiang China

Proposed to be Used
IR DIVISION
Pumps [machines]; hand-held tools, other than hand-operated; water power installations; agricultural machines; 
centrifugal pumps; motors, other than for land vehicles; alternators; pumps [parts of machines, engines or motors]; 
blowing machines; air pumps.

7648



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3894904    06/03/2018
[International Registration No. : 1412709]
EIK ENGINEERING SDN. BHD.

No. 10 (PTD 5749), Jalan SiLC 1/4, Kawasan Perindustrian SiLC 79200 Nusajaya Johor

Proposed to be Used
IR DIVISION
Attachments for excavators, bucket excavators, double shell grippers for excavators, excavators, loader buckets for 
excavators, crushers (parts of machines), power driven barrel grippers for attachment to excavators, power driven mast 
erecting gear fitted to excavators, power transmission belting for mechanical excavators, power transmission belts for 
mechanical excavators, trenchers (excavators), hydraulic cutters (machines), hydraulic control systems for machines, 
hydraulic cylinders (machines or parts of machines), hydraulic shears (machines); all the aforementioned goods included 
in this class.

7649



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

Priority claimed from 12/10/2017; Application No. : 017312042 ;European Union 
3894945    02/03/2018
[International Registration No. : 1413028]
Semperit Technische Produkte Gesellschaft m.b.H.

Modecenterstr. 22 A-1030 Wien Austria

Proposed to be Used
IR DIVISION
Couplings for machines; couplings other than for land vehicles; machine coupling and transmission components, except 
for land vehicles, and parts therefor; power transmission parts [other than for land vehicles]; transmissions for machines; 
transmissions, other than for land vehicles; conveyors and conveyors belts; belt conveyors; conveyors; pneumatic 
transporters, lifting installations for the transfer of goods; unmanned transportation conveyors.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

 

3895125    05/12/2017
[International Registration No. : 1412928]
Jinjiang super jun machinery co., LTD

No. 345, Phoenix north, Pool shop village, Pool store in town, Jinjiang, Quanzhou Fujian province China

Proposed to be Used
IR DIVISION
Heel-making machines; sole pressing machine (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) 
of the Common Regulations); sartorius cover (terms incomprehensible in the opinion of the International Bureau – Rule 
13 (2) (b) of the Common Regulations); leather-working machines; die-stamping machines; finisher (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); presses [machines for industrial 
purposes]; spray-paint machine (terms linguistically incorrect in the opinion of the International Bureau – Rule 13(2)(b) of 
the Common Regulations); offset printing machine; paper machine.

7651



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895142    17/04/2018
[International Registration No. : 1412822]
Shandong Maria Machinery Co.,Ltd

Kangqiao, Wangpi Town, Jinxiang County, Jinging City Shandong China

Proposed to be Used
IR DIVISION
Agricultural machines; reapers; sowers [machines]; food preparation machines, electromechanical; sorting machines for 
industry; sifting machines.

7652



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7
 

Priority claimed from 02/03/2018; Application No. : 302018000008641 ;Italy 

3895249    13/03/2018
[International Registration No. : 1414045]
LUPATO MECCANICA S.R.L.

Via Delle Arti e Mestieri, 3 I-33080 ROVEREDO IN PIANO (PN) Italy

Proposed to be Used
IR DIVISION
Cl.7;Stone screening apparatus [machines]; stone crushers [machines]; grindstones [parts of machines]; grinding tools 
[parts of machines]; machine tools for grinding; automatic grinding machines; machine tools for milling; milling tools 
[machines]; punches for use with machine tools; tool bits for machines; rotary tools [machines]; roll forming tooling 
[parts of machines]; roll forming tools [machines]; milling cutters [machine tool]; motor driven tools; power operated 
tools; mechanical tools; hand-held tools, other than hand-operated; cutting tools for use in powered hand-held tools; 
electric rotary hammers; electric hammers [hand-held]; percussion hammers [machines]; electric hammers; breakrock 
hammers [machines]; rock drills [machine tools]; electric planers; spiked rollers [machines]; engraving machines; 
machines for sanding floors; machines for mineral processing.

7653



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895719    19/03/2018
[International Registration No. : 1413994]
TOYO CO., LTD.

1000-5, Goubara, Hirooka, Shiojiri-shi Nagano 399-0704 Japan

Proposed to be Used
IR DIVISION
Metalworking machines and tools, parts thereof and accessories.

7654



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895720    17/04/2018
[International Registration No. : 1412819]
Shandong Maria Machinery Co.,Ltd

Kangqiao, Wangpi Town, Jinxiang County, Jinging City Shandong China

Proposed to be Used
IR DIVISION
Agricultural machines; reapers; sowers [machines]; food preparation machines, electromechanical; washing apparatus; 
sorting machines for industry; sifting machines; peeling machines.

7655



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895726    23/01/2018
[International Registration No. : 1413206]
INDUSTRIAS DAVID S.L.

Polígono Industrial Urbayecla, 2, Travesía, 1, Parcela, 28-30 E-30510 Yecla (Múrcia) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); couplings and transmission 
components (other than for land vehicles); agricultural implements, not hand-operated; incubators for eggs.

7656



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895757    17/04/2018
[International Registration No. : 1413100]
Shandong Maria Machinery Co.,Ltd

Kangqiao, Wangpi Town, Jinxiang County, Jinging City Shandong China

Proposed to be Used
IR DIVISION
Agricultural machines; reapers; sowers [machines]; food preparation machines, electromechanical; washing apparatus; 
sorting machines for industry; sifting machines.

7657



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3895797    05/12/2017
[International Registration No. : 1413209]
Sodick Co., Ltd.

12-1, Nakamachidai 3-chome, Tsuzuki-ku, Yokohama-shi 224-8522 Kanagawa Japan

Proposed to be Used
IR DIVISION
Metalworking machines and tools; numerical controls for metal working machines; electric discharge machines (EDM) for 
metalworking, namely, wire EDM, sinker EDM, and small hole drilling EDM; electron beam machines, namely, machines 
for cutting, polishing, or finishing part of metal; machining centers for metal working; metal three dimensional (3D) 
printers; injection molding machines, namely, plastic injection molding machines and metal injection molding machines; 
die casting machines; machines and apparatus for manufacturing rubber goods; presses [machines for industrial 
purposes]; semiconductor manufacturing machines and systems; food or beverage processing machines and apparatus; 
machines for packaging food; noodle making machines; pulverizers for food processing; mixing machines; kneading 
machines; press dies for metal forming; moulds being parts of machines for processing plastics; AC motors and DC 
motors [not including those for land vehicles but including parts for any AC motors and DC motors]; linear motors; 
controls for motors.

7658



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

Priority claimed from 06/10/2017; Application No. : 302017000112108 ;Italy 
3895801    09/02/2018
[International Registration No. : 1413215]
PANELLI S.R.L.

Via Rana, 63/65, ALESSANDRIA FRAZIONE: SPINETTA MARENGO Italy

Proposed to be Used
IR DIVISION
Pump impellers; pump diaphragms; shafts for pumps; centrifugal pumps; pumps, electric; hydraulic pumps; pumps 
[machines]; rotary pumps; submersible pumps; positive displacement pumps; vertical turbine pumps; electric pumps for 
aquariums; electric pumps for swimming pools; pumps [parts of machines, engines or motors]; sump pumps; pump 
control valves; valves [parts of pumps]; turbine pumps for deep wells; electric water pumps for baths; high-pressure 
pumps for washing installations; electric water pumps for spa baths; water pumps for water filtering units; hydraulic 
engines and motors; hydraulic controls for motors and engines; anti-friction bearings for machines; engine bearings; 
control mechanisms for machines, engines or motors; joints [parts of engines]; electric motors for machines; speed 
governors for machines, engines and motors; hydraulic controls for machines, motors and engines; pneumatic controls 
for machines, motors and engines; motors, electric, other than for land vehicles; electric motors for machines with a 
digital servo drive controller; engine mounts, other than for land vehicles; electric motors and parts thereof, other than for 
land vehicles; high-frequency motor spindles with high frequency electric converters and power supply units; stators 
[parts of machines]; stators being parts of machines; control cables for machines, engines or motors; bushings [parts of 
machines]; bearings for transmission shafts, being parts of machines; filters [parts of machines or engines]; taps [parts 
of machines, engines or motors]; motors, other than for land vehicles; brushes being parts of motors, generators and 
dynamos; radial pumps; semi-axial pumps; bushes for pumps; diffusers for pumps; suction strainers for pumps; multi-
stage pumps; submersible electric motors and parts thereof; oil-filled submersible electric motors; submersible electric 
motors rotors of submersible electric motors; stators of submersible electric motors; shafts of submersible electric 
motors; suction pumps; electric water pumps; sludge pumps; metallic non-return valves; mechanical couplings [parts of 
machines]; suction cages [parts of pumps]; sand protection shields [parts of pumps].

7659



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

Priority claimed from 28/02/2018; Application No. : 87815096 ;United States of America 
3895910    18/04/2018
[International Registration No. : 1413552]
Urschel Laboratories Inc.

1200 Cutting Edge Drive Chesterton IN 46304 United States of America

Proposed to be Used
IR DIVISION
Electric food processors for commercial use; electric food slicing machines for commercial use; electric food dicers for 
commercial use; electric food processors; electric food slicers; electric food choppers; food cutting machines for 
commercial use; food chopping machines for commercial use; food slicing machines for commercial use; industrial 
cutting machines for food, chemical and other industries; machinery for reducing the size of and treating of materials; 
electric milling machines for commercial use; machines; and structural and replacement parts for the foregoing, including 
blades and cutting heads.

7660



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

Priority claimed from 15/11/2017; Application No. : 302017000130488 ;Italy 
3896278    30/11/2017
[International Registration No. : 1413321]
SASIB S.P.A.

Via Giuseppe di Vittorio, 21/B I-40013 CASTEL MAGGIORE (BO) Italy

Proposed to be Used
IR DIVISION
Packaging machines, in particular for foodstuffs and consumer goods, including packaging machines for cigarettes and 
cigars, canning devices, plastic film wrapping machines, packaging machines for handkerchiefs of paper, devices for 
filling bags with fine-cut tobacco; conveyors, in particular belt and roller conveyors, chain conveyors, overhead 
conveyors to transport packaging materials, any conveyor for the packaging industry or relating to packaging machines; 
robots for the loading and unloading of packaging containers and pallets, conveyors, packaging machines; gear boxes, 
geared motors, couplings other than for land vehicles; parts for all the aforesaid machines, devices and assemblies 
(included in this class), in particular shafts, axle pivots, pivots (pins), journals, levers, toothed wheels, traction wheels; 
valves, vacuum pumps, compressed air pumps, appliances and assemblies, in particular rigid pipes of metal used as 
parts of machines, plates and frames for foundations, hydraulic and pneumatic telescopic cylinders; machines for making 
goods for smoking, in particular cigarettes; machines for making cigarettes and cigars; tow processing machines for 
preparing filter tow for making filters for smokable articles.

7661



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

 

3896292    05/12/2017
[International Registration No. : 1413336]
ZHEJIANG PEOPLE PUMP INDUSTRY CO. LTD.

NO.16 HANGWEN ROAD, SHANSHI, DAXI TOWN, WENLING CITY ZHEJIANG China

Proposed to be Used
IR DIVISION
Aerating pumps for aquaria; aquaria (aerating pumps for -); slurry pump for petroleum; concrete vibrator; electrical 
grinding wheel engine; washing apparatus; compressed air machines; pumps; electric welding net; pumps (machines, 
engines and motors); electromechanical machines other than for land vehicles.

7662



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3896385    30/04/2018
[International Registration No. : 1413691]
Jiangsu Guorui Hydraulic Machinery Co. Ltd.

No. 666 Shuanghu West Road, County High-tech District, Jianhu County, Yancheng City Jiangsu Province China

Proposed to be Used
IR DIVISION
Pumps [machines]; shaft couplings [machines]; agricultural machines.

7663



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3897225    08/12/2017
[International Registration No. : 1412906]
Qingdao Awyesh Biopharmaceutical Co., Ltd.

No.1, Huamei Road, Xiagezhuang Town, Laxi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Agricultural machines; disintegrators; chicken foster facility (term incomprehensible in the opinion of the International 
Bureau - Rule 13 (2) (b) of the Common Regulations); shredders [machines] for industrial use; milking machines; 
mechanized livestock feeders; feed grain grinding machines; meat choppers [machines]; centrifugal mills; fertilizer 
production plants.

7664



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3897300    30/04/2018
[International Registration No. : 1413608]
Zhejiang Ligao Pump Technology Co., Ltd

Huishu Road, Liangshui, Linhai Zhejiang Province China

Proposed to be Used
IR DIVISION
Compressors [machines]; valves [parts of machines]; driving motors, other than for land vehicles; mixing machines; 
pumps [parts of machines, engines or motors]; motors, electric, other than for land vehicles; pumps [machines].

7665



Trade Marks Journal No: 1861 ,   06/08/2018           Class 7 
 

3897353    30/04/2018
[International Registration No. : 1413630]
Shandong Snowball Refrigeration Industry Equipment Co.,LtD.

No.11, District 2, Xiao Lu Zhuang Industrial Park, Tianqiao District, Ji'nan City Shandong Province China

Proposed to be Used
IR DIVISION
Compressors [machines]; compressors for refrigerators; air-cooled condensers; blowing machines for the compression, 
exhaustion and transport of gases; bellows [parts of machines]; compressed air machines; vacuum pumps [machines]; 
pressure valves [parts of machines]; condensing installations.

7666



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

2715327    27/12/2013
[International Registration No. : 1193307]
EPIC SYSTEMS CORPORATION

1979 Milky Way Verona WI 53593 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Computer programs and accompanying users" manuals sold as a unit for the health care and public health fields.

7667



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 25/03/2014; Application No. : 012723755 ;European Union 

2857505    28/04/2014
[International Registration No. : 1216711]
TINTOMETER GMBH

Schleefstrasse 8a 44287 DORTMUND Germany

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Colour analysis instruments; colour measuring apparatus; colour testing apparatus; colour comparison and colour 
standard testing apparatus; scientific and laboratory apparatus, provided for onsite use, for comparing the colours of 
liquids and solids using long-standing colour comparison standards; transparencies, films exposed, slides, filters, glasses 
for use as colour comparison standards in optical and colour measurement, comparison and testing; colorimeters; 
colorimetric analytical instruments; instruments for colour grading; colour comparators; comparators; comparators 
(optical devices) for use with Nessler cylinders; optical measuring cuvettes; measurement cuvettes for spectrophotometry, 
photometry and fluorescence; testing apparatus for the quality parameters of water; chemical monitoring apparatus; 
chemical conditioning apparatus; apparatus for the testing of liquid waste water; photometers; portable photometric test 
kits; ion specific photometric analytical instruments; data loggers for measurement and testing; computer programs and 
software in connection with optical tests, colour tests, colorimetry, colour comparators, spectrophotometry, photometry, 
water testing and conditioning.

7668



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 07/02/2014; Application No. : 012574877 ;European Union 

2859739    23/07/2014
[International Registration No. : 1218834]
ROTA YOKOGAWA GMBH & CO. KG

Rheinstr. 8 79664 Wehr Germany

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Scientific, surveying, optical, weighing, measuring, signalling, checking, supervision and recording instruments and 
apparatus, in particular equipment, apparatus and instruments for flow measuring, level measuring, volume measuring, 
temperature measuring, mass density measuring and/or pressure measuring, current/pneumatic transformers and valve 
setting regulators; parts and fittings for all aforesaid goods; gas mixers; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity.

7669



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

 

Priority claimed from 13/05/2014; Application No. : 86279373 ;United States of America 

2980103    03/11/2014
[International Registration No. : 1240650]
PLAYDOTS, INC.

416 West 13th Street, Suite 203 New York NY 10014 United States of America

Address for service in India/Agents address:
SELVAM & SELVAM

9/1-VALLIAMMAL STREET, KILPAUK, CHENNAI 600 010

Proposed to be Used
IR DIVISION
Computer game software, computer game software for use on mobile devices.

7670



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

 

3865439    05/04/2018
[International Registration No. : 1407051]
DONGNAN ELECTRONICS CO.,LTD.

No.288, Wei Qi Road, Yueqing Economic Development Zone, Yueqing, Wenzhou 325600 Zhejiang China

Proposed to be Used
IR DIVISION
Terminals [electricity]; connectors [electricity]; couplings, electric; relays, electric; time switches, automatic; connections 
for electric lines; contacts, electric; sockets, plugs and other contacts [electric connections]; switches, electric; wire 
connectors [electricity].

7671



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

3894909    01/05/2018
[International Registration No. : 1413855]
Advert Media Limited

27 Beach Rd Kaikoura 7300 New Zealand

Proposed to be Used
IR DIVISION
Downloadable software applications (apps); annual calendar programming installations; communications systems; 
communications networks.

7672



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

3895082    16/04/2018
[International Registration No. : 1412730]
SHENZHEN CODACA ELECTRONIC CO., LTD

Building 2, Yongchuang Technology Area, Technology Rd 2, Shangxue Technology Park, Bantian Street, Longgang District Shenzhen 
China

Proposed to be Used
IR DIVISION
Coils, electric; magnets; semi-conductor devices; magnetic material and devices; variometers; electromagnetic coils; 
choking coils [impedance]; mutual inductors; holders for electric coils; converters, electric.

7673



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050042 ;Japan 

3895722    26/04/2018
[International Registration No. : 1413736]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7674



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

3895776    24/04/2018
[International Registration No. : 1413676]
Shandong Boda Special Cable Co., Ltd.

No.5, South One Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Materials for electricity mains [wires, cables].

7675



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

 

Priority claimed from 31/10/2017; Application No. : 87666372 ;United States of America 

3895981    27/04/2018
[International Registration No. : 1413483]
PopSockets LLC

3033 Sterling Circle Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Hand grips, stands, and mounts adapted for handheld electronic devices, namely, smartphones, tablet computers, 
cameras, and portable sound and video players.

7676



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 05/04/2018; Application No. : 2018-043083 ;Japan 

3896304    23/04/2018
[International Registration No. : 1413216]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7677



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 05/04/2018; Application No. : 2018-043081 ;Japan 

3896367    23/04/2018
[International Registration No. : 1413695]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7678



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

3896384    24/04/2018
[International Registration No. : 1413698]
Shandong Boda Special Cable Co., Ltd.

No. 5, South One Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Materials for electricity mains [wires, cables].

7679



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 05/04/2018; Application No. : 2018-043080 ;Japan 

3896396    23/04/2018
[International Registration No. : 1413701]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7680



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050040 ;Japan 

3896398    26/04/2018
[International Registration No. : 1413738]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7681



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050046 ;Japan 

3896420    26/04/2018
[International Registration No. : 1413750]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7682



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

3897185    24/04/2018
[International Registration No. : 1413774]
Shandong Jinli Metal Product Co., Ltd.

No. 59, Xuzhou Road, Dongying District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Materials for electricity mains [wires, cables].

7683



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050043 ;Japan 

3897195    26/04/2018
[International Registration No. : 1413712]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7684



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 20/02/2018; Application No. : 303051 ;Israel 
3897196    27/03/2018
[International Registration No. : 1413725]
TabTale LTD.

24 Raoul Wallenberg Street, Building D 6971924 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Computer game programs and computer game software applications for mobile devices and computers; video game 
software; video game program; electronic game software.

7685



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050041 ;Japan 

3897197    26/04/2018
[International Registration No. : 1413714]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7686



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

 

Priority claimed from 01/11/2017; Application No. : 27232702 ;China 

3897249    16/04/2018
[International Registration No. : 1412957]
Shenzhen Kiemo Electronics Co., Ltd

Area E, 12/F, Building A, Xinbaoyi Industrial and Trade Building, No.32, 3rd Industrial Zone, Houting, Shajing Street, Bao'an District, 
Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Computer peripheral devices; notebook computers; satellite navigational apparatus; cell phones; DVD players; theft 
prevention installations, electric; slides [photography]; cinematographic cameras; transparency projection apparatus; 
cameras [photography].

7687



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 05/04/2018; Application No. : 2018-043082 ;Japan 

3897344    23/04/2018
[International Registration No. : 1413671]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7688



Trade Marks Journal No: 1861 ,   06/08/2018           Class 9 
 

Priority claimed from 18/04/2018; Application No. : 2018-050038 ;Japan 

3897352    26/04/2018
[International Registration No. : 1413729]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Electronic game programs; downloadable electronic game programs; video game programs; downloadable video game 
programs; video game cartridges; cases for smartphones; computer game software; computer programmes [programs], 
recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

7689



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

Priority claimed from 14/04/2014; Application No. : 86251324 ;United States of America 

2937434    10/10/2014
[International Registration No. : 1234507]
COOK MEDICAL TECHNOLOGIES LLC

P.O. Box 2269, 750 Daniels Way Bloomington, IN 47402 United States of America

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Medical devices, namely, percutaneous balloon tracheostomy introducer sets and trays.

7690



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

Priority claimed from 01/11/2017; Application No. : 299601 ;Israel 
3894949    18/04/2018
[International Registration No. : 1413031]
HANITA LENSES R.C.A.

2288500 Hanita Israel

Proposed to be Used
IR DIVISION
Intraocular lenses; prosthetic intraocular lens implant; intraocular lenses for surgical implantation and for the testing 
thereof; apparatus and instruments for use in ophthalmic surgery; medical apparatus and instruments for ophthalmic 
diagnostic use; injectors for intraocular lenses; medical syringes for injections; ocular implants; needles for use in 
ophthalmic surgical procedures; surgical sutures; ophthalmic laser instruments and parts therefor.

7691



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

 

3895721    23/04/2018
[International Registration No. : 1413972]
Beaver-Visitec International (US), Inc.

500 Totten Pond Road - 10 CityPoint Waltham MA 02451 United States of America

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments for use in ophthalmic surgery.

7692



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

 

3896065    30/04/2018
[International Registration No. : 1413404]
ACCRIVA DIAGNOSTICS, INC.

6260 SEQUENCE DRIVE SAN DIEGO CA 92121 United States of America

Proposed to be Used
IR DIVISION
Medical diagnostic instruments, namely, blood coagulation, blood gas and electrolyte, and CO-oximetry diagnostic 
analyzers and cuvettes for hospital and clinic use; heel and finger-stick instruments for providing blood specimens for 
diagnostic purposes for hospital use.

7693



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

 

3897216    20/04/2018
[International Registration No. : 1412895]
Beaver-Visitec International (US), Inc.

500 Totten Pond Road, 10 CityPoint Waltham MA 02451 United States of America

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments for use in ophthalmic surgery.

7694



Trade Marks Journal No: 1861 ,   06/08/2018           Class 10 
 

 

3897345    25/04/2018
[International Registration No. : 1413623]
Beaver-Visitec International (US), Inc.

500 Totten Pond Road - 10 CityPoint Waltham MA 02451 United States of America

Proposed to be Used
IR DIVISION
Surgical apparatus and instruments for use in ophthalmic surgery.

7695



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 11 
 

2859913    28/02/2014
[International Registration No. : 1219648]
DH LIGHTING CO., LTD

N°43. Eunbong-Ro, Namdong-Gu, Incheon 405848 Republic of Korea

Address for service in India/Agents address:
KRISHNA & SAURASTRI.

74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Automotive bulbs.

7696



Trade Marks Journal No: 1861 ,   06/08/2018           Class 11 
 

 

Priority claimed from 27/12/2017; Application No. : 2017-169764 ;Japan 

3859441    30/01/2018
[International Registration No. : 1406017]
PANASONIC CORPORATION

18 Sir Woolf Fisher Drive, East Tamaki Auckland 2013 New Zealand

Proposed to be Used
IR DIVISION
Heat exchangers; air cooling units; ventilating apparatus and instruments; electric fans; ventilating fans for household 
use; dehumidifiers; humidifiers; air curtains; ceiling fans; ventilating fans; electrostatic precipitators for cleaning air; 
electric air blowers for air conditioning or ventilating; air purifying apparatus and machines; filters for air purifiers; range 
hoods; air filtering installations; installations for air heating; air conditioners; air conditioners for vehicles; air filters for air 
conditioners; heat exchangers; electrically heated carpets; electric space heaters; electric radiant heaters; hot-water space 
heating apparatus; electric heating apparatus; floor heating apparatus; electric water heaters; gas fired heaters; water 
heaters; heat pumps; solar water heaters; water boilers; drying apparatus; electric hand dryers; fog generators for air 
conditioning, purifying and sterilising purposes; ventilation hoods; air deodorising apparatus; air nozzles for air 
conditioning; automatic temperature regulators for central heating radiators; ionization apparatus for the treatment of air 
or water.

7697



Trade Marks Journal No: 1861 ,   06/08/2018           Class 11 
 

3895026    14/12/2017
[International Registration No. : 1412927]
Qingdao LYT Lighting electric Co. Ltd

No. 38, Ronghua Road, Tonghe Street, Pingdu, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Lights for vehicles; lamps; germicidal lamps for purifying air; curling lamps; oil lamps; cooking utensils, electric; air-
conditioning installations; heating apparatus; tinned radiator; disinfectant apparatus.

7698



Trade Marks Journal No: 1861 ,   06/08/2018           Class 11 
 

3895809    11/12/2017
[International Registration No. : 1413349]
GD MIDEA AIR-CONDITIONING EQUIPMENT CO., LTD.

Lingang Road, Beijiao, Shunde, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cooking apparatus and machines; gas stoves; exhaust fans for kitchen; electric coffee machines; electric cast-iron 
skillets; induction cookers; rotisseries; water heater for shower; solar water heaters; heating installations; fluorescent 
tubes; air conditioners; ice machines and apparatus; water purifying apparatus and machines; electric kettles; electric rice 
cookers; pressure cookers [autoclaves], electric; bread baking machines; kitchen ranges [ovens]; hearths; tableware 
disinfection cabinets; water filtering apparatus; electric laundry dryers; fabric steamers; electric appliances for making 
yogurt; gas or electric water heaters; pocket warmers; drinking water dispensers; dehumidifiers; electric hair drier; 
microwave ovens [cooking apparatus]; extractor hoods for kitchen; disinfectant apparatus; parts of sanitary installations, 
namely, pipes; electric heaters for beverages; bed-warmers; electric lamps; heat pump; heating apparatus, electric; 
refrigerators; air purifying apparatus and machines; humidifiers; electric fans; central air conditioners.

7699



Trade Marks Journal No: 1861 ,   06/08/2018           Class 11 
 

Priority claimed from 27/09/2017; Application No. : 714319 ;Switzerland 

3895886    22/03/2018
[International Registration No. : 1413535]
Arch Chemicals, Inc.

90 Boroline Road Allendale NJ 07401 United States of America

Proposed to be Used
IR DIVISION
Water treatment equipment, namely water treatment installations and ionization apparatus for water treatment.

7700



Trade Marks Journal No: 1861 ,   06/08/2018           Class 12 
 

Priority claimed from 19/10/2017; Application No. : 1022756 ;Benelux 

3897268    16/04/2018
[International Registration No. : 1412712]
X-DRIVE, besloten vennootschap

Flight Forum 40 NL-5657 DB Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.12;Steering units for vehicles; steering units for trailers and semi-trailers; undercarriages, trailers and semi-trailers 
for vehicles; bodies for vehicles; vehicles; apparatus for locomotion by land, air or water.

7701



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 14 
 

Priority claimed from 25/03/2014; Application No. : 2014-22469 ;Japan 

2857057    20/06/2014
[International Registration No. : 1215568]
CITIZEN TOKEI KABUSHIKI KAISHA ALSO TRADING AS CITIZEN WATCH CO., LTD.

1-12, 6-chome, Tanashi-cho, Nishi-tokyo-shi Tokyo 188-8511 JP

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Watches, clocks and jewelry.

7702



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 16 
 

 

Priority claimed from 25/07/2014; Application No. : 30 2014 054 068.1/16 ;Germany 

2996333    21/01/2015
[International Registration No. : 1242245]
MONDI AG

Marxergasse 4A A-1030 Wien AT

Address for service in India/Agents address:
SELVAM & SELVAM

9/3 VALLIAMMAL STREET KILPAUK CHENNAI-600 010

Proposed to be Used
IR DIVISION
Paper, technical paper, specialty paper, coated paper, silicone-coated paper, siliconized paper, release paper, silicone 
release paper, extrusion coated paper, polyethylene-coated paper, PE-coated paper, silicone and PE-coated paper, coated 
paper with a structured surface, paper with a structured coating, structured backing paper for self-adhesive products, 
structured backing paper for self-adhesive paper, structured backing paper for self-adhesive films, masking paper for self-
adhesive products; silicone-coated films, siliconized films, release films, silicone release films, films with a structured 
surface, structured siliconized films, masking films for self-adhesive products, aforementioned goods for packaging 
purposes.

7703



Trade Marks Journal No: 1861 ,   06/08/2018           Class 16 
 

 

3897247    05/04/2018
[International Registration No. : 1412968]
NINGBO UHOO OFFICE STATIONERY CO., LTD

No. 28, Jinshan Wu Road, Taoyuan Street, Ninghai, Ningbo Zhejiang Province China

Proposed to be Used
IR DIVISION
Paper shredders for office use; note books; magic drawing board; clips for offices; stapler; ledgers [books]; copying paper 
[stationery]; office requisites, except furniture; paper knives [cutters] [office requisites]; writing instruments; document 
files [stationery]; stationery; glue for stationery or household purposes; pencil sharpening machines; school supplies 
[stationery]; credentials.

7704



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 17 
 

3896076    21/02/2018
[International Registration No. : 1413394]
WENZHOU KINGMAX PRODUCTS CO., LTD.

Rm 801, F8 Cross Border Building, No. 18 Luohe Rd, Nanjiao Industrial Zone, Wenzhou Dadao, Wenzhou Zhejiang Province China

Proposed to be Used
IR DIVISION
Gum, raw or semi-worked; plastic film, other than for wrapping; plastic sheeting for agricultural purposes; anti-dazzle films 
for windows [tinted films]; electrical-controlled translucent plastic film.

7705



Trade Marks Journal No: 1861 ,   06/08/2018           Class 19 
 

 

Priority claimed from 17/10/2017; Application No. : 017357591 ;European Union 

3895271    02/03/2018
[International Registration No. : 1414084]
Refractory Intellectual Property GmbH & Co. KG

Wienerbergstr. 11 A-1100 Wien Austria

Proposed to be Used
IR DIVISION
Cl.19;Refractory ceramic masses; refractory ceramic mixes; refractory ceramic workpieces, including compound 
workpieces; refractory ceramic shapes; inorganic and organic construction materials as well as building materials (non-
metallic).

7706



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 20 
 

3894967    29/01/2018
[International Registration No. : 1413033]
QUANZHOU ROOGO HOME CRAFT CO., LTD.

No. 36 Shanyao.Meixi Village, Hongmei Town, Nanan.Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Wind chimes [decoration]; picture frames; furniture; statues of wood, wax, plaster or plastic; decorations of plastic for 
foodstuffs; statuettes of resin; photo frames; works of art made of bamboo and wood.

7707



Trade Marks Journal No: 1861 ,   06/08/2018           Class 21 
 

 

3039986    04/05/2015
[International Registration No. : 1212863]
ACME & CO LIMITED

12 Mcfarlane Street, Mount Victoria Wellington 6011 New Zealand

Address for service in India/Agents address:
SELVAM & SELVAM

9/1-VALLIAMMAL STREET, KILPAUK, CHENNAI 600 010

Proposed to be Used
IR DIVISION
Cups, including coffee cups and coffee mugs; cups of glass, ceramic, crockery, paper, cardboard or plastic; glassware, 
porcelain and earthenware not included in other classes, namely saucers.

7708



Trade Marks Journal No: 1861 ,   06/08/2018           Class 21 
 

Priority claimed from 31/07/2017; Application No. : 30 2017 223 590 ;Germany 

3894942    05/01/2018
[International Registration No. : 1413156]
BHS tabletop AG

Ludwigsmühle 1 95100 Selb Germany

Proposed to be Used
IR DIVISION
Cl.21;Bottle buckets; bottle coolers; bottle openers, electric and non-electric; oven-to-table tableware; tableware, 
cookware and containers; glasses, drinking vessels and barware; cabarets [trays]; corkscrews, electric and non-electric; 
lazy susans; serving forks; pasta serving forks; serving platters; serving ladles; serving spoons; table plates; serving 
platters of precious metal; serving bowls; butlers' trays; serving trays of precious metal; serving trays not of precious 
metal; serving pots; serving tongs; statues, figurines, plaques and works of art, made of porcelain, terra-cotta or glass, 
included in the class; services [dishes].

7709



Trade Marks Journal No: 1861 ,   06/08/2018           Class 21 
 

 

3895150    30/04/2018
[International Registration No. : 1412847]
ETS EXPRESS, INC.

420 South Lombard Street OXNARD CA 93030 United States of America

Proposed to be Used
IR DIVISION
Insulating sleeve holders made of plastic foam for jars, bottles or cans; aluminum water bottles sold empty; beer glasses; 
beer jugs; beer mugs; beverage glassware; beverageware; bottles, sold empty; coffee cups, tea cups and mugs; cups; 
cups and mugs; double wall cups; double wall cups with lids; drinking bottles for sports; drinking flasks; drinking flasks; 
drinking glasses; drinking vessels; drinkware; flasks; hip flasks; jugs; plastic water bottles sold empty; reusable plastic 
water bottles sold empty; reusable stainless steel water bottles sold empty; sports bottles sold empty; vacuum bottles; 
water bottles sold empty.

7710



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

Priority claimed from 25/11/2013; Application No. : 13 4 049 682 ;France 

2857741    22/05/2014
[International Registration No. : 1216488]
GROUPE GO SPORT

17, avenue de la Falaise F-38360 Sassenage France

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Clothing, sportswear, headgear, footwear, sports footwear, underclothing and underwear.

7711



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

Priority claimed from 04/03/2014; Application No. : 2014-016035 ;Japan 

2892104    22/07/2014
[International Registration No. : 1226146]
DINOS CECILE CO., LTD.

2-46-2, Honcho, Nakano-ku Tokyo 164-0012 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Clothing; non-Japanese style outerclothing; coats; jackets; pants; trousers; vests; sweaters; shirts; nightwear; underwear 
(underclothing); layettes; swimwear (bathing suits); swimming caps (bathing caps); camisoles; jerseys; knitwear; skirts; 
T-shirts; parkas; Japanese traditional clothing, namely kimono; sleep masks; aprons (clothing); collar protectors (for 
wear); socks and stockings; shawls; scarves (scarfs); gloves and mittens (clothing); neckties; bandanas (neckerchiefs); 
mufflers (clothing); ear muffs (clothing); hoods (clothing); nightcaps; headgear for wear; hats; caps; garters; sock 
suspenders; suspenders (braces); waistbands; belts for clothing; footwear; shoes and boots; slippers; sandals; Japanese 
style wooden clogs (geta); Japanese style sandals (zori); masquerade costumes; clothes for sports; anoraks; wristbands; 
boots for sports; gymnastic shoes; golf shoes; soccer shoes; ski boots; snowboarding shoes; climbing boots 
[mountaineering boots]; baseball shoes; footwear for track and field athletics.

7712



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

Priority claimed from 03/06/2014; Application No. : uk00003058149 ;United Kingdom 

2913614    10/09/2014
[International Registration No. : 1229976]
J. DEGE & SONS LIMITED T/A DEGE & SKINNER

10 Savile Row London W15 3PF United Kingdom

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Clothing, footwear and headgear, including suits, jackets, trousers, skirts, dresses, coats, waistcoats, dressing gowns, 
pyjamas, shirts, ties, cravats, scarves, hats, socks and belts.

7713



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

2931383    26/11/2014
[International Registration No. : 1226502]
HAN LOON CHONG

Flat 4, Victoria House, 121 Long Acre LONDON WC2E 9PA United Kingdom

Address for service in India/Agents address:
ZEUSIP

C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Beach clothes; clothing, footwear, headgear.

7714



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

 

3864735    26/03/2018
[International Registration No. : 1407569]
Shin, Aeryeon

104-2602, 113, Hi park-ro, Ilsanseo-gu, Goyang-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Clothing; footwear; headwear; sportswear; windcheaters; sports caps and hats; jogging pants; jogging suits; running 
suits; training shoes; sports shoes; stockings; socks; winter gloves; waterproof clothing; mufflers; leather belts for 
clothing; winter face masks as clothing; leggings being leg warmers; underwear.

7715



Trade Marks Journal No: 1861 ,   06/08/2018           Class 25 
 

3894900    29/03/2018
[International Registration No. : 1412647]
BIEM.L.FDLKK GARMENT CO., LTD.

No. 309 Xingye Road, Nancun Town, Panyu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; bathing suits; rain coats; masquerade costumes; football boots; shoes; headgear; hosiery; 
gloves [clothing]; waist belts of leather; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; 
wedding cloth.

7716



Trade Marks Journal No: 1861 ,   06/08/2018           Class 27 
 

3897180    03/01/2018
[International Registration No. : 1413835]
QINGDAO SAN TENG DA FEI TRADE CO., LTD

Room 802 Unit 2 Building 5, No.9 Lingchuan Road, Licang District, Qingdao Shandong Province China

Proposed to be Used
IR DIVISION
Floor coverings; carpet; carpets; non-slip mats; wallpaper; gymnasium mats; floor mats of rubber.

7717



Trade Marks Journal No: 1861 ,   06/08/2018           Class 28 
 

Priority claimed from 26/10/2017; Application No. : 017393737 ;European Union 

3894969    24/04/2018
[International Registration No. : 1413047]
REAXING S.r.l.

Via Torino, 2 I-20123 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Body building apparatus [exercise]; appliances for gymnastics; machines for physical exercises; sports training 
apparatus; stationary exercise bicycles; discuses for sports; dumb-bells; gym balls; exercise platforms; exercise 
treadmills; springboards [for gymnastic].

7718



Trade Marks Journal No: 1861 ,   06/08/2018           Class 28 
 

3895724    05/04/2018
[International Registration No. : 1413398]
Wang Xinkai

No. 9, Industrial Zone, East Old National Highway, Huainan Village, LianxiaTown, Chenghai District, Shantou Guangdong China

Proposed to be Used
IR DIVISION
Games; toys; drones [toys]; gyroscopes and flight stabilizers for model aircraft; controllers for toys; intelligent toys; 
machines for physical exercises; model plane stuff; toy models.

7719



Trade Marks Journal No: 1861 ,   06/08/2018           Class 29 
 

3894906    29/01/2018
[International Registration No. : 1413780]
Qingdao guo xiang grain oil co., LTD

No. 999-1 chongqing middle road, li cangqu, Qingdao city shandong province China

Proposed to be Used
IR DIVISION
Coconut oil; edible palm oil; edible oil; corn oil; sesame oil; edible canola oil; edible oils and fats; edible olive oil; edible 
bone oil; edible sunflower oil.

7720



Trade Marks Journal No: 1861 ,   06/08/2018           Class 30 
 

 

Priority claimed from 12/11/2013; Application No. : 13 4 046 444 ;France 

2855823    12/05/2014
[International Registration No. : 1212406]
LA TARTE TROPEZIENNE

420 avenue des Narcisses F-83310 COGOLIN France

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Coffee; tea; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread; pastry 
and confectionery; edible ices; sugar; honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces 
(condiments); spices; ice for refreshment; bread rolls; Viennese bakery products; buns; cake batters; cakes; deep-frozen 
cakes; tarts; deep-frozen tarts; tarts consisting of a brioche pastry filled with a flavored butter cream; deep-frozen tarts 
consisting of a brioche pastry filled with a flavored butter cream; macaroons (pastry); deep-frozen macaroons (pastry); 
custard; deep-frozen custard; deep-frozen custard tarts; cookies; petits fours (biscuits); pizzas; quiches; pancakes.

7721



Trade Marks Journal No: 1861 ,   06/08/2018           Class 30 
 

Priority claimed from 22/03/2018; Application No. : 87845563 ;United States of America 

3895289    17/04/2018
[International Registration No. : 1414055]
Conopco, Inc.

700 Sylvan Avenue Englewood Cliffs NJ 07632 United States of America

Proposed to be Used
IR DIVISION
Mayonnaise; dressings for salad; ketchup; tomato sauce; sauces (condiments); relish (condiments); chutneys 
(condiments); mustard; vinegar; sandwiches.

7722



Trade Marks Journal No: 1861 ,   06/08/2018           Class 30 
 

 

3896083    05/04/2018
[International Registration No. : 1413405]
XIWANG GROUP COMPANY LIMITED.

Xiwang Industrial Area, Zouping County, Binzhou City 256200 Shandong Province China

Proposed to be Used
IR DIVISION
Coffee flavorings; vegetal preparations for use as coffee substitutes; coffee beverages with milk; chocolate beverages 
with milk; starchy food; farinaceous foods; starch for food; tapioca flour; glucose for culinary purposes; sugar.

7723



Trade Marks Journal No: 1861 ,   06/08/2018           Class 30 
 

 

Priority claimed from 05/03/2018; Application No. : UK00003294296 ;United Kingdom 

3896239    26/04/2018
[International Registration No. : 1413408]
Cadbury UK Limited

P.O. Box 12, Bournville Lane Bournville, Birmingham B30 2LU United Kingdom

Proposed to be Used
IR DIVISION
Confectionery, chocolate, chocolate confectionery, biscuits, cookies, cereal, cereal-based snack food.

7724



Trade Marks Journal No: 1861 ,   06/08/2018           Class 30 
 

3897331    08/12/2017
[International Registration No. : 1413591]
Qingdao Jiuhua Anmin Commercial and Trading Co., Ltd

602 Room, No. 111 Yanan San Road, Shinan Area, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Sugar confectionery; grain flour food (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); cereal preparations; prefabricated food (mainly noodles) (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); edible ices; cooking salt; seasonings; coffee; tea; 
sugar.

7725



Trade Marks Journal No: 1861 ,   06/08/2018           Class 33 
 

2857429    05/12/2013
[International Registration No. : 1216290]
TORBRECK VINTNERS PTY LTD

Lot 51 Roennfeldt Road MARANANGA SA 5355 Australia

Address for service in India/Agents address:
GROSER & GROSER

D- 1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Wines, spirits and liqueurs.

7726



Trade Marks Journal No: 1861 ,   06/08/2018           Class 33 
 

3853133    08/05/2018
[International Registration No. : 1404999]
RBG Kew Enterprises Limited

Royal Botanic Gardens, Kew Richmond, Surrey TW9 3AB United Kingdom

Proposed to be Used
IR DIVISION
Spirits and liqueurs; wines; fortified wines; alcoholic beverages other than beer.

7727



Trade Marks Journal No: 1861 ,   06/08/2018           Class 33 
 

3894911    03/05/2018
[International Registration No. : 1413140]
Arnold DÖBELI

21 rue des Aneries F-17670 LA COUARDE SUR MER France

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (excluding beers), wines

7728



Trade Marks Journal No: 1861 ,   06/08/2018           Class 33 
 

3895808    02/03/2018
[International Registration No. : 1413798]
Sky Group Slovakia, s. r. o.

Nálepkova 7122/28 SK-921 01 Piešt'any Slovakia

Proposed to be Used
IR DIVISION
Distilled beverages; wines; liqueurs; mead [hydromel]; spirits; eaux-de-vie (brandy); piquette; perry; whisky; alcoholic 
beverages, except beer; rum; vodka.

7729



Trade Marks Journal No: 1861 ,   06/08/2018           Class 33 
 

3895814    02/03/2018
[International Registration No. : 1413789]
Sky Group Slovakia, s. r. o.

Nálepkova 7122/28 SK-921 01 Piešt'any Slovakia

Proposed to be Used
IR DIVISION
Distilled beverages; wines; liqueurs; mead [hydromel]; spirits; eaux-de-vie (brandy); piquette; perry; whisky; alcoholic 
beverages, except beer; rum; vodka.

7730



 
Trade Marks Journal No: 1861 ,   06/08/2018           Class 34 
 

2978707    06/02/2015
[International Registration No. : 1200632]
NICOPURE LABS, LLC

5909 NW 18th Dr. Gainesville FL 32653 United States of America

Address for service in India/Agents address:
PMG ASSOCIATES.

EF7-10, VASANTH NAGAR, PALARIVATTOM, COCHIN - 682 025, INDIA.

Proposed to be Used
IR DIVISION
Smokeless cigarette vaporizer pipe.

7731



Trade Marks Journal No: 1861 ,   06/08/2018           Class 34 
 

3896371    30/04/2018
[International Registration No. : 1413683]
Shenzhen Salt Labs Ltd.

A71, North 4th Floor, 23 Building, Keyuan West, No. 1 Kezhi West Road, Yuehai Street, Nanshan District Shenzhen City China

Proposed to be Used
IR DIVISION
Tobacco; chewing tobacco; cigarettes; cigarette cases; snuffboxes; cigarettes containing tobacco substitutes, not for 
medical purposes; liquid solutions for use in electronic cigarettes; electronic cigarettes; flavourings, other than essential 
oils, for tobacco; flavourings, other than essential oils, for use in electronic cigarettes.

7732



Trade Marks Journal No: 1861 ,   06/08/2018           Class 35 
 

 

2930524    12/09/2014
[International Registration No. : 1234810]
PrimeGlobal, Inc.

130 Wood Street London EC2V 6DL United Kingdom

Address for service in India/Agents address:
K & S PARTNERS

#134, 1ST FLOOR, DOOPANAHALLI ROAD, 60TH FEET DOMLUR ROAD, INDIRANAGAR, BANGALORE - 560 071

Proposed to be Used
IR DIVISION
Accounting services, business consulting services, tax preparation services, audit services.

7733



Trade Marks Journal No: 1861 ,   06/08/2018           Class 35 
 

 

3894927    30/04/2018
[International Registration No. : 1413735]
WANDA GROUP CO., LTD.

Kenli County, Dongying City Shandong China

Proposed to be Used
IR DIVISION
Sales promotion for others; advertising; commercial administration of the licensing of the goods and services of others; 
provision of an on-line marketplace for buyers and sellers of goods and services; personnel management consultancy; 
relocation services for businesses; secretarial services; retail or wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; book-keeping; rental of vending machines.

7734



Trade Marks Journal No: 1861 ,   06/08/2018           Class 35 
 

 

3895727    24/04/2018
[International Registration No. : 1414020]
Roambee Corporation

3120 De La Cruz Blvd, Suite 121 Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Providing monitoring services and information for business operations purposes, concerning tracking location and 
condition of assets stationary or in transit and physical spaces indoors and outdoors, namely, vehicles, trailers, 
equipment, drivers, field workers, patients, cargo and delivery containers using electronic sensors.

7735



Trade Marks Journal No: 1861 ,   06/08/2018           Class 35 
 

3896532    27/03/2018
[International Registration No. : 1414118]
Obshchestvo s ogranichennoj otvetstvennost'yu "DELCREDA"

Pyatnitzkaya street 18, bld 3, 1st floor, premise III, room 2, RU-115035 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Arranging subscriptions to telecommunication services for others; commercial information agency services; cost price 
analysis; business auditing; employment agency services; computerized file management; book-keeping; invoicing; 
transcription of communications [office functions]; opinion polling; market studies; business information; commercial 
information and advice for consumers [consumer advice shop]; business investigations; business research; marketing 
research; business management and organization consultancy; business organization consultancy; business 
management consultancy; personnel management consultancy; professional business consultancy; marketing; 
organization of exhibitions for commercial or advertising purposes; business appraisals; payroll preparation; data search 
in computer files for others; business management assistance; commercial or industrial management assistance; 
presentation of goods on communication media, for retail purposes; economic forecasting; auctioneering; sales 
promotion for others; distribution of samples; advertising; on-line advertising on a computer network; compilation of 
statistics; business inquiries; advisory services for business management; tax preparation; drawing up of statements of 
accounts; commercial administration of the licensing of the goods and services of others; public relations; procurement 
services for others [purchasing goods and services for other businesses]; business efficiency expert services.

7736



Trade Marks Journal No: 1861 ,   06/08/2018           Class 36 
 

3895798    12/04/2018
[International Registration No. : 1412946]
Waliz Co Inc.

196 Lake Village Rd Winnipeg R3T4M8

Proposed to be Used
IR DIVISION
Financial services, namely, providing for the exchange of foreign currency, commodities, financial derivatives, interest 
rate products, and equities via the internet and intranet systems.

7737



Trade Marks Journal No: 1861 ,   06/08/2018           Class 36 
 

Priority claimed from 20/04/2018; Application No. : 4020180054091 ;Republic of Korea 

3897184    24/04/2018
[International Registration No. : 1413878]
Coinone Inc.

19F, Three IFC, 10, Gukjegeumyung-ro, Yeongdeungpo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Financing services; financial brokerage; online banking; providing information, consultancy and advice in the field of 
finance; money transfer services; on-line financial transactions; providing financial information relating to exchange 
rates; pre-paid electronic money services; brokerage services relating to electronic money (bitcoin) exchange; provision 
of pricing information about electronic money (bitcoin); trusteeship of electronic money (bitcoin); administration of 
electronic money (bitcoin) deposit taking; electronic money and cryptocurrency transactions; electronic money and 
cryptocurrency managements; issuance of electronic money and cryptocurrency; person-to-person financial services via 
electronic communications network; electronic financial trading services; currency trading; virtual money brokerage; 
exchanging virtual money.

7738



Trade Marks Journal No: 1861 ,   06/08/2018           Class 38 
 

Priority claimed from 26/01/2018; Application No. : 28947637 ;China 

3895002    11/02/2018
[International Registration No. : 1412993]
GUILIN ZHISHEN INFORMATION TECHNOLOGY CO., LTD.

6th Floor, 13th Building, Creative Industrial Park, Guimo Road, Qixing District, Guilin Guangxi Zhuang Autonomous Region China

Proposed to be Used
IR DIVISION
Providing Internet chatrooms; providing online forums; video-on-demand transmission; virtual chatrooms established via 
text messaging; network transmission of sounds, images, signals and data; cable transmission of sounds, images, 
signals and data; transmission of sound, video and information; electronic transmission of data; information 
transmission services via digital networks; transmission of data, sound and images via satellites.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 38 
 

 

Priority claimed from 06/09/2017; Application No. : 4020170113399 ;Republic of Korea 

3895186    06/03/2018
[International Registration No. : 1412764]
Cleveni Inc.

5F, 142, Teheran-ro, Gangnam-gu Seoul 06236 Republic of Korea

Proposed to be Used
IR DIVISION
Providing access to a global computer network via mobile devices; providing access to information via online networks; 
providing access to information via the Internet; providing access to information on computer networks; providing access
to information via applications for tablet PC; providing access to information via a wired or wireless network; 
transmission of information via national and international networks; transmission and reception of information and data 
via telecommunication networks; transmission of information by electronic communication networks; providing access to 
information via a smart devices.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 38 
 

 

3895708    24/04/2018
[International Registration No. : 1413920]
Chongqing YIDIANKANG Science and Technology Co., Ltd.

Room 15-2, Baishulin No.67-1, Chongqing University, Shapingba District 400030 Chongqing China

Proposed to be Used
IR DIVISION
Television broadcasting; news agency services for electronic transmission; message sending via a website; 
communications by cellular phones; communications by computer terminals; computer aided transmission of information
and images; transmission of electronic mail; providing Internet chatrooms; providing access to databases; electronic 
bulletin board services.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 38 
 

3896422    24/04/2018
[International Registration No. : 1413762]
Chongqing YIDIANKANG Science and Technology Co.,Ltd.

Room 15-2, Baishulin No.67-1, Chongqing University, Shapingba District 400030 Chongqing China

Proposed to be Used
IR DIVISION
Television broadcasting; message sending via a website; communications by telephone; communications by cellular 
phones; communications by computer terminals; transmission of electronic mail; providing telecommunications 
connections to a global computer network; providing user access to a global computer network; providing 
telecommunication channels for teleshopping services; providing Internet chatrooms.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 39 
 

Priority claimed from 29/11/2013; Application No. : 3032858 ;United Kingdom 

2859288    05/04/2014
[International Registration No. : 1218197]
PARCELHERO.COM LIMITED

1 Spruce House, Durham Wharf Drive, Brentford Lock Brentford, Middlesex TW8 8HR United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Transport; packaging and storage of goods; delivery of goods; travel arrangement; parcel delivery; transport of parcels; 
arranging the delivery of goods by post; correspondence delivery by post and/or messenger; delivery of parcels by 
courier; mail delivery and courier services; advisory services relating to the distribution of goods; collection, storage, 
distribution and delivery of letters, correspondence, magazines, packets, parcels, newspapers, freight and of goods, all by
messenger, road, rail, air or water.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 39 
 

 

3897190    16/04/2018
[International Registration No. : 1413794]
Qingdao Jiangjuntai Cultural Media Co., Ltd.

Langyatai provincial tourism resort management committee building, Huangdao District, Qingdao City 266400 Shandong Province 
China

Proposed to be Used
IR DIVISION
Freighting; pleasure boat transport; car transport; car parking; storage of goods; arranging of cruises; arranging of travel 
tours; travel reservation; providing driving directions for travel purposes.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 42 
 

 

Priority claimed from 27/02/2014; Application No. : 86205985 ;United States of America 

2917766    19/08/2014
[International Registration No. : 1230190]
TUNE, INC.

2200 Western Avenue, Suite 200 Seattle WA 98121 US

Address for service in India/Agents address:
ZEUSIP

C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for tracking the performance of online advertising campaigns 
and for tracking user actions on the mobile web and within mobile applications.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 42 
 

2926481    07/10/2014
[International Registration No. : 1233463]
WORKFORCE SOFTWARE, LLC

38705 Seven Mile Road Livonia MI 48152 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Consulting services related to implementation of computer software and programs for others.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 42 
 

Priority claimed from 01/11/2017; Application No. : 87668088 ;United States of America 

3894842    12/04/2018
[International Registration No. : 1413330]
Lumere, Inc.

33 N. LaSalle Street, Suite 1500 Chicago IL 60602 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Computer modeling services; design and development of computer software for the improvements of purchasing 
functions of business; platform as a service (PAAS) featuring computer software platforms for decision support, 
research, data analysis, data reporting, project management and data management; product research; hosting a website 
featuring on-line non-downloadable software that enables users to access decision support, research, data analysis, data 
reporting, project management and data management; software as a service (SAAS) services featuring software for 
decision support, research, data analysis, data reporting, project management and data management.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 42 
 

Priority claimed from 03/01/2018; Application No. : 87741969 ;United States of America 

3896323    16/01/2018
[International Registration No. : 1413264]
Tata Communications (America) Inc.

2355 Dulles Corner Boulevard, Suite 700 Herndon VA 20171 United States of America

Proposed to be Used
IR DIVISION
Providing a software platform, APIs, SDKs and network platform as a service (NPAAS) that enables companies to obtain 
the security and performance of a private network, while benefiting from the economics and agility of the Internet; 
providing a software platform, APIs, SDKs and network platform as a service (NPAAS) that enables companies to securely 
and reliably extend applications on devices, edges, core, public and private clouds using Internet access; providing a 
software platform, APIs, SDKs and network platform as a service (NPAAS) that integrates networking with applications via 
software, APIs and SDKs, giving the customer the agility and control necessary for their digital transformations; providing
a software platform, APIs, SDKs and network platform as a service (NPAAS) that provides application specific networking, 
context driven networking and identity secured networking, for enabling deployment of secure, high performance 
networks on-demand, such as, unique integrations with application policy sets, hardware root of trust providers and third 
party platforms.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 42 
 

3896540    19/03/2018
[International Registration No. : 1414124]
Oracle International Corporation

500 Oracle Parkway Redwood City CA 94065 United States of America

Proposed to be Used
IR DIVISION
Computer services, namely, providing platforms as a service (PaaS) and infrastructure as a service (IaaS) featuring 
computer software and hardware platforms for creating web applications, data storage and backup, database 
management, virtualization, networking, collaboration, access, support, cloud computing, data sharing, data security, 
administration and management of computer software and hardware, and distribution and transmission of data and 
information; computer services, namely, providing databases as a service (DBaaS), namely, cloud hosting of computer 
databases for others; computer services, namely, providing data as a service through a customizable software platform 
for collecting, analyzing, integrating, transforming and providing access to data and information; technological services, 
namely, data warehousing services; technological services, namely, hosting, managing, provisioning, scaling, 
administering, maintaining, monitoring, securing, encrypting, decrypting, replicating and backing up databases for 
others; technological services, namely, software as a service (SaaS) services featuring software for use in database 
management, data access, data extraction and reporting and query functionality for management of data; technological 
services, namely, cloud computing featuring software for use in database management and data warehousing; 
technological services, namely, cloud hosting of electronic databases; technological services, namely, electronic data 
storage; technological services, namely, providing database servers of variable capacity to others; technological 
services, namely, rental of computing and data storage facilities of variable capacity to third parties; technological 
services, namely, data encryption and decoding services; technological services, namely, management of on-line 
databases for others; technological services, namely, design, compilation and development of data processing systems 
and programs; technological services, namely, provision of non-downloadable software applications for accessing online 
databases; technological services, namely, provision of non-downloadable software applications for electronic data 
transmission; technological services, namely, provision of non-downloadable software applications for accessing 
remotely hosted computer applications through the internet; technological services, namely, computer security services 
in the nature of maintaining security and integrity of databases and digital information.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 10/10/2013; Application No. : MI2013C009265 ;Italy 

2717813    17/01/2014
[International Registration No. : 1190459]
S.I.F.I. - SOCIETA' INDUSTRIA FARMACEUTICA ITALIANA SPA

Via Ercole Patti, 36 Frazione Lavinaio I-95025 ACI SANT'ANTONIO (CT) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products for the treatment of infectious eye diseases.

Cl.42;Services relating to the research and development of pharmaceutical products for the treatment of infectious eye 
diseases.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

2760967    11/04/2014
[International Registration No. : 1205711]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT

Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Address for service in India/Agents address:
OBHAN & ASSOCIATES

501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.1;Fluids for hydraulic circuits; liquids for hydraulic circuits; brake fluid; power steering fluid; transmission fluid; 
coolants for vehicle engines.

Cl.4;Industrial oils and greases; cutting fluids; combustible oil; fuel oil; lubricating oil; motor oil; lubricants; lubricating 
grease; grease for belts.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

 

2776003    03/06/2014
[International Registration No. : 1208687]
BEIERSDORF AG

Unnastrasse 48 20253 Hamburg Germany

Address for service in India/Attorney address:
D.P.AHUJA & CO.

14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.1;Natural and synthetic raw materials and active agents for the manufacture of and use in cosmetic preparations, as 
far as included in this class.

Cl.3;Cosmetics.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 03/06/2013; Application No. : 85949412 ;United States of America 

2780971    02/12/2013
[International Registration No. : 1209706]
INFORMATICA CORPORATION

2100 Seaport Boulevard Redwood City CA 94063 United States of America

Address for service in India/Agents address:
MOHAN ASSOCIATES.

CEEBROS BUILDING, D-4, III FLOOR, 11, CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data integration and data quality, application development, database management, access 
to internal computer networks, and access to a global computer information network; computer software for the design of 
network-based automated decision support.

Cl.16;Training manuals and printed reports in the field of computer software, computer systems and computer 
programming.

Cl.41;Educational services, namely, training in the field of computer software, computer systems and computer 
programming.

Cl.42;Research, development, design, upgrading and maintenance of computer software; computer programming 
services; computer project management services; computer programming consultancy services; cloud computing for use 
in data integration and data quality, and consulting related thereto; providing a website that features information on 
computer software, computer systems, computer programming and cloud computing (terms too vague in the opinion of 
the International Bureau - Rule 13(2)(b) of the Common Regulations); providing a website featuring online publications in 
the field of computer software, computer systems and computer programming (terms too vague in the opinion of the 
International Bureau - Rule 13(2)(b) of the Common Regulations).
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 14/02/2014; Application No. : 86193793 ;United States of America 

2793163    18/03/2014
[International Registration No. : 1211403]
WORLD OF BEER FRANCHISING, INC.

10910 Sheldon Road Tampa FL 33626 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring beer and wine.

Cl.43;Restaurant and bar services.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 08/10/2013; Application No. : 30 2013 006 960.9/02 ;Germany 

2844565    01/04/2014
[International Registration No. : 1212771]
SCHLEIFRING GMBH

Am Hardtanger 10 82256 Fürstenfeldbruck DE

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Coatings (chemicals), other than paints, liquid coatings (chemicals).

Cl.2;Coating materials in the form of oils, coatings in the form of oils, namely for slip rings, coatings in the form of oils, 
coatings in the form of sprays, coatings for protecting surfaces from contact corrosion, coatings for protection against 
wear, preparations for coating surfaces to protect against corrosion, preparations for coating surfaces to protect against 
abrasion.

Cl.4;Lubricants, lubricants namely for slip rings, oil-based lubricants, lubricants for surfaces of metal, lubricants in the 
form of sprays, lubricating oils containing additives which protect metal against wear by friction, lubricants of synthetic 
origin, lubricating oil, synthetic lubricants, synthetic lubricants in the form of aerosols, industrial oils and greases, 
lubricants, industrial oils for the lubrication of surfaces.

Cl.37;Installation, maintenance and repair of machines, in particular of slip rings.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

 

2847256    04/02/2014
[International Registration No. : 1214465]
CHILLBOX HOLDINGS COOPERATIEF UA

JAN VAN GOYENKADE 8 NL-1075 HP AMSTERDAM

Address for service in India/Agents address:
KRISHNA & SAURASTRI.

74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.30;Almond confectionery, aromatic preparations for food, artificial coffee, binding agents for ice cream [edible 
ices]/binding agents for ice cream/binding agents for edible ices, biscuits/cookies, cake powder, cake paste/pastry, cakes, 
flavorings [flavourings], other than essential oils, for cakes/flavorings, candy, caramels [candy], cereal preparations, 
cereal bars, chocolate beverages with milk, chocolate, chocolate-based beverages, cinnamon [spice], cocoa beverages 
with milk, cocoa, cocoa-based beverages, coffee beverages with milk, unroasted coffee, coffee, coffee flavorings 
[flavourings], coffee-based beverages, confectionery/sugar confectionery, confectionery for decorating christmas trees, 
corn flakes/maize flakes, fruit coulis [sauces], fondants [confectionery], cake frosting [icing], frozen yoghurt 
[confectionery ices]/frozen yogurt [confectionery ices], fruit jellies [confectionery], golden syrup, halvah, honey, ice, 
natural or artificial, ice for refreshment, ice cream, iced tea, macaroons [pastry], dessert mousses [confectionery], 
chocolate mousses, pancakes, pasties/pâté [pastries], pastries, petit-beurre biscuits, petits fours [cakes], pralines, royal 
jelly, sherbets [ices]/sorbets [ices], tea, tea-based beverages, waffles.

Cl.35;Retail services for foodstuffs and confectionery, including without limitation retail services for frozen yoghurt and 
ice cream; business advisory services relating to the establishment and operation of franchises; business management 
consultancy.
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Cl.43;Services for providing food and drink.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 20/11/2013; Application No. : 012327623 ;European Union 

2855932    06/05/2014
[International Registration No. : 1213028]
INTERNATIONAL TOBACCO MACHINERY POLAND SP. Z O.O.

ul. Warsztatowa 19 A PL-26-600 Radom Poland

Address for service in India/Agents address:
OBHAN & ASSOCIATES

501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine parts and installations for manufacturing, processing, conveying and storing products of 
tobacco industry, in particular machines and machine parts and installations for unpacking, packing, sorting tobacco and 
separating impurities out of tobacco, machines and machine parts for cutting tobacco, machines and machine parts and 
installations for processing tobacco, in particular machines for mixing and sifting tobacco, machines and machine parts 
for recovering tobacco and filtering materials, machines and machine parts for manufacturing tobacco rods and filtering 
material rods, machines for filling trays with products of tobacco industry and machines for unloading trays filled with 
products of tobacco industry; packing machines and parts for packing machines for products of tobacco industry, 
storage-conveying installations for products of tobacco industry; dust extracting and filtration devices; devices for 
placing banderols on products of tobacco industry.

Cl.11;Devices and installations for cooling, drying, heating and moistening tobacco.

Cl.20;Trays made of plastic for products of tobacco industry.

Cl.37;Installing, repairing, cleaning, servicing, regeneration and maintenance of machines, devices and installations for 
manufacturing products of tobacco industry.

Cl.42;Designing of machines, devices and installations for manufacturing products of tobacco industry.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 20/11/2013; Application No. : 012327672 ;European Union 

2855936    06/05/2014
[International Registration No. : 1213029]
INTERNATIONAL TOBACCO MACHINERY POLAND SP. Z O.O.

ul. Warsztatowa 19 A PL-26-600 Radom Poland

Address for service in India/Agents address:
OBHAN & ASSOCIATES

501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
To be associated with:
2855932

IR DIVISION
Cl.7;Machines and machine parts and installations for manufacturing, processing, conveying and storing products of 
tobacco industry, in particular machines and machine parts and installations for unpacking, packing, sorting tobacco and 
separating impurities out of tobacco, machines and machine parts for cutting tobacco, machines and machine parts and 
installations for processing tobacco, in particular machines for mixing and sifting tobacco, machines and machine parts 
for recovering tobacco and filtering materials, machines and machine parts for manufacturing tobacco rods and filtering 
material rods, machines for filling trays with products of tobacco industry and machines for unloading trays filled with 
products of tobacco industry; packing machines and parts for packing machines for products of tobacco industry, 
storage-conveying installations for products of tobacco industry; dust extracting and filtration devices; devices for 
placing banderols on products of tobacco industry.

Cl.11;Devices and installations for cooling, drying, heating and moistening tobacco.

Cl.20;Trays made of plastic for products of tobacco industry.
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Cl.37;Installing, repairing, cleaning, servicing, regeneration and maintenance of machines, devices and installations for 
manufacturing products of tobacco industry.

Cl.42;Designing of machines, devices and installations for manufacturing products of tobacco industry.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

2856760    04/06/2014
[International Registration No. : 1214782]
ULF

1 avenue des Morillons, ZAC des Doucettes F-95140 Garges-Lès-Gonnesse France

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.14;Jewelry, precious stones, timepieces and chronometric instruments, precious metals and their alloys, jewelry 
cases (caskets), boxes of precious metal, cases, bracelets, chains, key rings (trinkets or fobs).

Cl.18;Leather and imitation leather, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, wallets, 
purses; handbags, backpacks, wheeled bags; bags for climbers, bags for campers, travel bags, beach bags, school bags, 
vanity cases (not fitted), bags or small bags (envelopes, pouches) of leather for packaging.

Cl.25;Clothing, footwear (excluding orthopedic footwear), headgear, shirts, leather or imitation leather clothing; belts 
(clothing), furs (clothing), gloves (clothing), scarves, neckties, hosiery, socks, slippers, beach shoes, ski or sports 
footwear, underwear.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 21/11/2013; Application No. : 134048979 ;France 

2857234    02/04/2014
[International Registration No. : 1216100]
DASSAULT SYSTEMES

10 rue Marcel Dassault F-78140 VELIZY VILLACOUBLAY France

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for graphic visualization in two and three dimensions, particularly for computer-assisted 
design, animation, simulation, publication, researching documents, simplifying geometry, supervision and remote 
surveillance; imaging software; maintenance software; computer software for presenting information on industrial 
products; game design software; computer game software; computer software enabling the exchange of data, especially 
database management software; educational software; training software, educational software, computer software for 
word processing; teaching software, particularly with regard to teaching graphic visualization techniques in two and three 
dimensions; CD-ROMs, in particular pre-recorded CD-ROMs containing graphic visualizations in two and three 
dimensions, CD-ROMs containing computer games, DVDs, in particular DVDs containing graphic visualizations in two and
three dimensions, DVDs containing computer games, mini discs, in particular pre-recorded mini discs containing graphic 
visualizations in two and three dimensions, compact mini discs containing computer games and floppy disks, in 
particular floppy disks containing graphic visualizations in two and three dimensions; all the aforesaid products 
connected with the field of modeling and scientific digitization of life, molecules, biology, chemistry, the human body and 
the field of health in general.

Cl.38;Telecommunications, in particular providing multiple users with access to a computer network; providing on-line 
discussion and communication forums; electronic exchange of data via computers; rental of access time to computer 
databases; transmission of computer programs that can be accessed via access codes to personalized web page 
interfaces, by means of computer networks and the Internet; provision of access enabling the temporary use of non-
downloadable software applications; providing access to an Internet site offering technology that enables on-line users to 
share information over several Internet sites; providing access to information on goods and services from consultable 
indexes and databases; all the aforesaid products connected with the field of modeling and scientific digitization of life, 
molecules, biology, chemistry, the human body and the field of health in general.

Cl.42;Software As a Service (SaaS), for providing, online, temporary or permanent, non-downloadable software 
featuring software in the field of cloud computing, for others for the management and control of access to software 
applications, for computer-aided design (CAD), for computer-aided manufacturing (CAM), for presenting information on 
industrial products, for data sharing and collaboration in CAD/CAM fields, for managing the life cycle of products, for 
presenting information on industrial products, enabling users of computers, personal digital assistants, mobile phones 
and other computing devices to access and use software programming and development tools, for creating personalized 
on-line information services, providing access to a private collection of information, providing access to information 
about a wide range of texts, electronic documents, databases, graphs and audiovisual information; exploration and 
analysis of data; creating information directories, websites and other sources of searchable information; creation, 
development, installation, maintenance and updating of computer software and recorded computer programs; computing 
services, namely creating virtual communities allowing registered users to establish groups and organize events, take 
part in discussions and participate in professional, community and social networking (creating websites for others); IT 
consultancy in the field of computer software as a service (SaaS) and platform as a service (PaaS); technical consultancy 
in the field of cloud computing, namely creating, managing and deploying datacenter architecture, Internet technology 
and virtualization for private, public and hybrid computer clouds; testing of computer software for others; computer 
programming services; rental of software; computing services, namely hosting electronic infrastructure for others for the 
arranging and conducting of interactive meetings, events and discussions via communication networks; providing 
temporary use of software applications and software application development tools, computer networks, computer 
servers, computer storage and data infrastructures, and other computer infrastructures and computer network 
infrastructures, including those available from or provided by others, and that enable third parties to host and provide 
software as a service (SaaS) for others, platforms as a service, (PaaS) infrastructure as a service (IaaS); engineering and 
technical consulting services in connection with the design of goods and production means or operational sequencing of 
industrial processes; technical assistance services for software customization with a view to adapting software to 
specific needs arising from a client"s activities or working methods; all the aforesaid products connected with the field of 
modeling and scientific digitization of life, molecules, biology, chemistry, the human body and the field of health in 
general.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

2858636    01/04/2014
[International Registration No. : 1217431]
SCHIESSER MARKEN GMBH

Schützenstraße 18 78315 Radolfzell Germany

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials (included in this class), in particular small 
leather goods; trunks and travelling bags; bags.

Cl.25;Clothing; men"s, women"s and children"s outerclothing, ready-made clothing; suits; shirts; trousers; bermuda 
shorts; ladies" dresses; blouses; ladies" shirts; skirts; jackets; heavy jackets; waistcoats; coats; jump suits; parkas; 
raincoats; windbreakers (jackets); hosiery (clothing), pullovers, sweaters, bandanas, jerseys (clothing), t-shirts, 
sweatshirts, terry towelling clothing; men"s, women"s and children"s underclothing, underwear, brassieres, women"s 
briefs, knickers, women"s vests, bustiers, corselets, bodies, women"s underwear; shirt and shorts combinations; slips 
[clothing]; negligees; men"s underpants; boxer shorts; men"s undershirts; children"s briefs, children"s vests, men"s, 
women"s and children"s sports underwear, sports bras, socks, stockings, leggings, tights, sock suspenders, garters, 
suspenders, sports outerclothing, gymnastic clothing, jogging suits, leggings, cyclists" clothing, knitwear (clothing), 
sports jerseys; fashion swimwear (clothing), bath linen (clothing), bathing suits, bathing trunks; swimwear for men, 
women and children, swimsuits, bathing trunks, bathrobes, beach clothes, beachwear; night clothes for men, women and 
children, pyjamas, nightgowns, dressing gowns; layettes (clothing); babies" clothing; baby sleep suits; babies" 
undergarments; baby and infant pants to wear over diapers; gloves (clothing) of textile, wristbands (sweatbands), 
sweatbands, headbands, belts (including belts of leather), braces, neckties, scarves, collar protectors, ear muffs 
(clothing), aprons; footwear; bath sandals; bath slippers; sandals; sports shoes; esparto shoes or sandals; beach shoes; 
headgear; swim hats; bathing caps; shower caps; hats; hoods; caps.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 21/03/2014; Application No. : 012722427 ;European Union 

2858665    28/03/2014
[International Registration No. : 1217471]
DPDGROUP INTERNATIONAL SERVICES GMBH & CO. KG

Wailandtstraße 1 63741 Aschaffenburg DE

Address for service in India/Attorney address:
MANISHA SINGH NAIR

C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Software platforms in the field of transport and delivery, software applications; software for monitoring parcel 
delivery operations, software for monitoring parcel shipping, invoicing software; software applications for tracking 
delivery of parcels available on smartphones and digital tablets; software; scanners, bar code readers; smartphones, 
digital tablets, telephones, computer chips.

Cl.16;Cardboard and cardboard boxes, cardboard packages, cardboard packaging, plastic packaging, namely, 
envelopes and bags; plastic wrapping; transport boxes of cardboard; magazines, newspapers, manuals, pamphlets.

Cl.35;Business advisory services relating to the delivery of parcels; computer file management services for monitoring 
of parcel delivery; commercial information agencies in the field of parcel delivery; marketing consultancy; database 
management services, address database archiving services; electronic data processing services; compilation of 
information in databases.

Cl.39;Warehousing services, namely, the storage, distribution, removal and packaging of parcels and goods; shipping 
and delivery services, namely, removal, transport and delivery of parcels and letters via various modes of transport; 
freight forwarding services; transport of goods and parcels by air, rail, river, sea and road; shipping and delivery services, 
namely, the pickup, transportation and delivery of parcels and letters; computerized tracking and tracing services for 
packages and freight in transit, namely, provision of automated information on domestic and international transportation 
and delivery services; provision of control information to others relating to the state of progress of pickup and delivery, 
via the Internet and via telephone; transport brokerage; information services pertaining to transport services; 
transportation logistics services; services for the delivery of parcels in a traders" network; computerized package-
tracking services; logistics services in the field of the delivery of parcels and mail.

Cl.42;Services for the temporary use of non-downloadable software for tracking parcels; services for the design and 
updating of software for the transportation and logistics of parcels; software maintenance services in the field of parcel 
delivery; electronic storage of data.
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Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 20/06/2014; Application No. : 2014720484 ;Russian Federation 

2859018    22/07/2014
[International Registration No. : 1217913]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT

Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Address for service in India/Agents address:
OBHAN & ASSOCIATES

501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
To be associated with:
2759540, 2760967, 2762701

IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia [volatile alkali] for industrial purposes; 
anhydrous ammonia; ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antistatic preparations, other than for household purposes; antifreeze; starch size [chemical 
preparations]; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of cellulose, 
unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations for use in wine 
making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw material]; 
animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for chemical 
purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical purposes; 
albuminized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; self-toning paper 
[photography]; nitrate paper; sensitized paper; photometric paper; borax; agglutinants for concrete; gas purifying 
preparations; preservatives for pharmaceutical preparations; polish removing substances; preparations for the 
separation of greases; substances for preventing runs in stockings; water-softening preparations; limestone hardening 
substances; tanning substances; adhesives for industrial purposes; foundry binding substances; concrete-aeration 
chemicals; leather-dressing chemicals; chemicals for the manufacture of paints; chemical substances for preserving 
foodstuffs; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed preserving substances; viscose; 
bismuth; bismuth subnitrate for chemical purposes; witherite; distilled water; seawater for industrial purposes; acidulated 
water for recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active 
substances]; protective gases for welding; solidified gases for industrial purposes; basic gallate of bismuth; gallium; 
gambier; helium; electrophoresis gels, other than for medical or veterinary purposes; genes of seeds for agricultural 
production; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; expanded clay for hydroponic plant 
growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose 
for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for 
hastening the ripening of fruit; peat pots for horticulture; guano; humus; dextrin [size]; detergents for use in 
manufacturing processes; defoliants; hydrazine; diastase for industrial purposes; kieselgur; manganese dioxide; titanium 
dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to gasoline [petrol]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic 
circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; magnetic fluid for industrial 
purposes; transmission fluid; grafting wax for trees; tree cavity fillers [forestry]; glaziers" putty; moderating materials for 
nuclear reactors; rare earths; alkaline-earth metals; diatomaceous earth; fuller"s earth for use in the textile industry; lime 
chloride; isotopes for industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; 
iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein for the food industry; 
casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial purposes; tartar other
than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime carbonate; 
magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; biochemical catalysts; 
catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for industrial 
purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; anthranilic acid; benzoic acid; 
boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; gallotannic acid; 
tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; formic acid; 
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persulfuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of 
salt; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; 
chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious acid; adhesives for 
billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; glue for industrial purposes; cement for 
mending broken articles; gums [adhesives], other than for stationery or household purposes; birdlime; isinglass other 
than for stationery, household or alimentary purposes; stem cells other than for medical or veterinary purposes; 
flocculants; collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial 
purposes; silicon; creosote for chemical purposes; krypton; xenon; curium; lactose [raw material]; lactose for the food 
industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food 
industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils for tanning leather; oils for currying leather; 
oils for preparing leather in the course of manufacture; oils for the preservation of food; carbolineum for the protection of 
plants; paper pulp; wood pulp; grafting mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; fillers for 
automobile bodies; oil cement [putty]; synthetic materials for absorbing oil; ceramic materials in particulate form, for use 
as filtering media; filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials 
[vegetable substances]; filtering materials [chemical preparations]; blue vitriol; metalloids; alkaline metals; methane; 
methyl benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for 
industrial purposes; soap [metallic] for industrial purposes; arsenic; emollients for industrial purposes; sodium; 
hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; nitrate of 
uranium; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; 
oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; 
mercuric oxide; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide; persulfates; perchlorates; 
foundry sand; plastisols; ferrotype plates [photography]; plasticizers; plastics, unprocessed; X-ray films, sensitized but 
not exposed; plutonium; polonium; potash; potash water; earth for growing; praseodymium; rubber preservatives; 
masonry preservatives, except paints and oils; brickwork preservatives, except paints and oils; cement preservatives, 
except paints and oils; preservatives for tiles, except paints and oils; bacteriological preparations for acetification; 
vulcanising preparations; renovating preparations for phonograph records; currying preparations for leather; currying 
preparations for skins; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel or glass; opacifiers for enamel; separating and unsticking [ungluing] preparations; preparations for preventing 
the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-waterproofing chemicals, except 
paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil preparations for engine coolants; 
fulling preparations for use in the textile industry; scale removing preparations, other than for household purposes; 
flashlight preparations; galvanizing preparations; finishing preparations for use in the manufacture of steel; sizing 
preparations; animal carbon preparations; corrosive preparations; cryogenic preparations; dehydrating preparations for 
industrial purposes; degreasing preparations for use in manufacturing processes; degumming preparations; oil-
bleaching chemicals; bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial 
purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements 
for plants; moistening [wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in 
dyeing; moistening [wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme 
preparations for industrial purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; 
chemical preparations to prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical 
condensation preparations; chemical preparations for smoking meat; chemical preparations for facilitating the alloying of 
metals; engine-decarbonising chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-
proofing chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation
of wood alcohol; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; protein [raw material]; 
mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing solutions for 
accumulators; drilling muds; solutions for cyanotyping; galvanizing baths; silver salt solutions for silvering; toning baths 
[photography]; rhenium; mercury; rubidium; samarium; saccharin; selenium; saltpeter; sulfur; silver nitrate; carbon 
disulfide; silicates; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; fire extinguishing compositions; compositions for the manufacture 
of phonograph records; compositions for the manufacture of technical ceramics; compositions for repairing inner tubes 
of tires [tyres]; compositions for repairing tires [tyres]; acid proof chemical compositions; glutinous tree-grafting 
preparations; adhesive preparations for surgical bandages; fireproofing preparations; compositions for threading; sauce 
for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; cement for 
footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; substrates for soil-free 
growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; sulfonic acids; sumac for 
use in tanning; superphosphates [fertilisers]; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the 
food industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; tellurium; terbium; 
tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; titanite; biological tissue 
cultures other than for medical or veterinary purposes; sensitized cloth for photography; blueprint cloth; toluene; fuel for 
atomic piles; thorium; peat [fertiliser]; gum tragacanth for industrial purposes; thulium; carbonic hydrates; carbon for 
filters; animal charcoal; animal carbon; bone charcoal; blood charcoal; fertilizing preparations; nitrogenous fertilisers; 
fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical 
intensifiers for rubber; vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; 
ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments 
for chemical purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic 
aldehyde for chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive
plates; sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for use in forestry, 
except fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; 
glass-staining chemicals; enamel-staining chemicals; oil-separating chemicals; water-purifying chemicals; oil-purifying 
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chemicals; welding chemicals; condensation-preventing chemicals; stain-preventing chemicals for use on fabrics; anti-
tarnishing chemicals for windows; leather-waterproofing chemicals; textile-waterproofing chemicals; chemical 
preparations, except pigments, for the manufacture of enamel; radiator flushing chemicals; leather-impregnating 
chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil conditioning 
preparations; chimney cleaners, chemical; industrial chemicals; color- [colour-] brightening chemicals for industrial 
purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium chloride; magnesium 
chloride; chlorides; palladium chloride; chromates; flowers of sulfur for chemical purposes; caesium; cellulose; cerium; 
cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for finishing and priming; 
alkalies; caustic alkali; radioactive elements for scientific purposes; fissionable chemical elements; emulsifiers; erbium; 
ethane; methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; 
cellulose esters for industrial purposes; reagent paper, other than for medical or veterinary purposes; artificial 
sweeteners [chemical preparations]; fissionable material for nuclear energy; gluten [glue], other than for stationery or 
household purposes; starch paste [adhesive], other than for stationery or household purposes; bate for dressing skins; 
sensitized plates for offset printing; bacterial preparations other than for medical and veterinary use; sodium salts 
[chemical compounds]; by-products of the processing of cereals for industrial purposes; chemical substances for 
analyses in laboratories, other than for medical or veterinary purposes; chemical preparations for scientific purposes, 
other than for medical or veterinary use; preparations of microorganisms, other than for medical and veterinary use; 
metal annealing preparations; metal tempering preparations; diagnostic preparations, other than for medical or veterinary 
purposes; biological preparations, other than for medical or veterinary purposes; bacteriological preparations other than 
for medical and veterinary use; excluding carbon black, graphite, allotropes of carbon, and chemical products containing 
carbon black and/or graphite; none of the aforementioned goods for use in the manufacture of electrodes, batteries or 
cells.

Cl.4;Anthracite; petrol; benzene; benzol; wood briquettes; combustible briquettes; petroleum jelly for industrial 
purposes; wax [raw material]; ozocerite [ozokerite]; illuminating wax; industrial wax; belting wax; carnauba wax; 
beeswax; gas for lighting; oil-gas; fuel gas; gasoline; producer gas; solidified gases [fuel]; fuel; additives, non-chemical, 
to motor-fuel; firewood; paper spills for lighting; cutting fluids; fish oil, not edible; illuminating grease; grease for leather; 
grease for boots; tallow; industrial grease; kerosene; coke; xylene; xylol; ligroin; wood spills for lighting; mazut; fuel oil; 
oils for paints; oils for releasing form work [building]; oil for the preservation of masonry; oil for the preservation of 
leather; textile oil; lubricating oil; industrial oil; moistening oil; coal tar oil; coal naphtha; castor oil for technical purposes;
bone oil for industrial purposes; motor oil; sunflower oil for industrial purposes; rape oil for industrial purposes; 
lubricants; naphtha; petroleum, raw or refined; nightlights [candles]; oleine; paraffin; dust removing preparations; soya 
bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; coal dust [fuel]; 
firelighters; perfumed candles; Christmas tree candles; candles; grease for arms [weapons]; lubricating grease; grease 
for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; 
stearine; diesel oil; lighting fuel; mineral fuel; carburants; fuel with an alcoholic base; peat [fuel]; peat briquettes [fuel]; 
tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles; ceresine; electrical energy; ethanol 
[fuel]; petroleum ether; lanolin; methylated spirit; preservatives for leather [oils and greases].

Cl.12;Motor buses; motor coaches; motor homes; cars; sports cars; concrete mixing vehicles; refrigerated vehicles; 
caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; space vehicles; aircraft; 
aeronautical apparatus, machines and appliances; air cushion vehicles; air balloons; luggage carriers for vehicles; ski 
carriers for cars; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; barges; brake shoes for vehicles; 
tailboard lifts [parts of land vehicles]; buffers for railway rolling stock; dining cars [carriages]; waggons; tilt trucks; 
carriages [railways]; sleeping cars; dining cars; refrigerated wagons [railroad vehicles]; transmission shafts for land 
vehicles; bicycles; valves for vehicle tires [tyres]; automobile hoods; pushchair hoods; hoods for vehicles; oars; sculls; 
paddles for canoes; screws [propellers] for ships; hydroplanes; seaplanes; flanges for railway wheel tires [tyres]; trucks; 
horns for vehicles; treads for vehicles [tractor type]; doors for vehicles; motors for cycles; engines for land vehicles; jet 
engines for land vehicles; driving motors for land vehicles; screw-propellers; screw-propellers for boats; dirigible 
balloons [airships]; brake discs for vehicles; telpher railways [cable cars]; dredgers [boats]; trolleys; adhesive rubber 
patches for repairing inner tubes; rearview mirrors; portholes; cars for cable transport installations; inner tubes for 
bicycles, cycles; inner tubes for pneumatic tires [tyres]; hoods for vehicle engines; crankcases for land vehicle 
components, other than for engines; boats; caissons [vehicles]; wheels for bicycles, cycles; vehicle wheels; mine cart 
wheels; casters for trolleys [vehicles] [carts (Am.)]; brake pads for automobiles; hub caps; pushchairs; side cars; brake 
linings for vehicles; ships; baskets adapted for cycles; gear boxes for land vehicles; ships" hulls; panniers adapted for 
cycles; fenders for ships; bands for wheel hubs; ejector seats for aircraft; wheelchairs; caps for vehicle petrol [gas] tanks;
boat hooks; automobile bodies; tipping bodies for lorries [trucks]; bodies for vehicles; treads for retreading tires [tyres]; 
traction engines; locomotives; masts for boats; sprinkling trucks; propulsion mechanisms for land vehicles; mopeds; 
cycle cars; motorcycles; freewheels for land vehicles; clutches for land vehicles; repair outfits for inner tubes; air pumps 
[vehicle accessories]; pumps for bicycles, cycles; upholstery for vehicles; rims for wheels of bicycles, cycles; rims for 
vehicle wheels; windows for vehicles; omnibuses; axles for vehicles; headlight wipers; parachutes; ferry boats; pedals for
cycles; gearing for land vehicles; carts; head-rests for vehicle seats; stands for bicycles, cycles [parts of bicycles, 
cycles]; vehicle running boards; air bags [safety devices for automobiles]; ski lifts; chairlifts; casings for pneumatic tires 
[tyres]; sleeping berths for vehicles; pontoons; torque converters for land vehicles; cigar lighters for automobiles; anti-
glare devices for vehicles; anti-theft devices for vehicles; sun-blinds adapted for automobiles; non-skid devices for 
vehicle tires [tyres]; balance weights for vehicle wheels; shock absorbing springs for vehicles; frames for bicycles, 
cycles; spars for ships; reduction gears for land vehicles; safety belts for vehicle seats; security harness for vehicle 
seats; vehicle suspension springs; steering wheels for vehicles; rudders; handle bars for bicycles, cycles; cranks for 
cycles; aeroplanes; amphibious airplanes; sleighs [vehicles]; kick sledges; brake segments for vehicles; saddles for 
bicycles, cycles or motorcycles; bicycle saddles; luggage nets for vehicles; dress guards for bicycles, cycles; anti-theft 
alarms for vehicles; reversing alarms for vehicles; safety seats for children, for vehicles; vehicle seats; hydraulic circuits 
for vehicles; scooters [vehicles]; snowmobiles; rolling stock for railways; rolling stock for funicular railways; spokes for 
bicycles, cycles; vehicle wheel spokes; spoilers for vehicles; air vehicles; vehicles for locomotion by land, air, water or 
rail; ambulances; water vehicles; remote control vehicles, other than toys; electric vehicles; tricycles; delivery tricycles; 
inclined ways for boats; windscreens; windshield wipers; cycle stands; cycle hubs; hubs for vehicle wheels; saddlebags 
adapted for bicycles; railway couplings; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; handling 
carts; two-wheeled trolleys; golf carts; shopping trolleys [carts (Am.)]; hose carts; bogies for railway cars; casting 
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carriages; tilting-carts; lifting cars [lift cars]; cleaning trolleys; brakes for bicycles, cycles; brakes for vehicles; torsion 
bars for vehicles; tractors; tramcars; transmissions, for land vehicles; military vehicles for transport; aerial conveyors; 
trailers [vehicles]; funnels for ships; funnels for locomotives; cleats [nautical]; turbines for land vehicles; direction 
indicators for bicycles; direction signals for vehicles; rowlocks; disengaging gear for boats; steering gears for ships; 
cable transport apparatus and installations; spoke clips for wheels; tipping apparatus, parts of trucks and waggons; 
funiculars; vans [vehicles]; automobile chains; chains for bicycles, cycles; driving chains for land vehicles; anti-skid 
chains; transmission chains for land vehicles; stroller covers [pushchairs]; spare wheel covers; covers for vehicle 
steering wheels; saddle covers for bicycles or motorcycles; seat covers for vehicles; vehicle covers [shaped]; automobile 
chassis; vehicle chassis; connecting rods for land vehicles, other than parts of motors and engines; axle journals; gears 
for cycles; tubeless tires [tyres] for bicycles, cycles; bicycle tires [tyres]; automobile tires [tyres]; vehicle wheel tires 
[tyres]; pneumatic tires [tyres]; spikes for tires [tyres]; davits for boats; launches; timbers [frames] for ships; mudguards; 
cycle mudguards; motors, electric, for land vehicles; yachts; undercarriages for vehicles.

Cl.16;Printed publications; printed matter; all of the aforementioned goods being provided exclusively for the purposes 
of oil, grease, refined petroleum products and service station (petrol station) brand promotions or in relation to the fields 
of energy and/or oil.

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; boas [necklets]; 
teddies [undergarments]; half-boots; ski boots; boots for sports; breeches for wear; trousers; football shoes; brassieres; 
detachable collars; collars [clothing]; shirt yokes; veils [clothing]; gabardines [clothing]; galoshes; neckties; ascots; 
leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; sports jerseys; hosiery; heels; hoods 
[clothing]; hat frames [skeletons]; pockets for clothing; collar protectors; visors [headwear]; cap peaks; tights; slips 
[undergarments]; combinations [clothing]; wet suits for water-skiing; bodices [lingerie]; corsets [underclothing]; suits; 
bathing suits; masquerade costumes; beach clothes; jackets [clothing]; stuff jackets [clothing]; fishing vests; leggings 
[trousers]; liveries; camisoles; cuffs; short-sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters 
[hats]; muffs [clothing]; footmuffs, not electrically heated; heelpieces for footwear; bibs, not of paper; fur stoles; ear muffs
[clothing]; socks; beach shoes; sports shoes; footwear; paper clothing; outerclothing; ready-made clothing; motorists" 
clothing; cyclists" clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; uniforms; 
clothing; fittings of metal for footwear; maniples; overcoats; parkas; pelerines; gloves [clothing]; ski gloves; pajamas 
(Am.); bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; garters; sock suspenders; 
stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing 
[suspenders]; lace boots; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes [clothing]; non-slipping 
devices for footwear; heelpieces for stockings; welts for footwear; chasubles; shirts; wooden shoes; sandals; bath 
sandals; boots; sarongs; jumper dresses; saris; sweaters; footwear uppers; inner soles; bath slippers; togas; knitwear 
[clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; headgear for wear; aprons [clothing]; tee-
shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps 
[headwear]; paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies" 
pants [clothing]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.35;Rental of advertising space; demonstration of goods; marketing; organization of exhibitions for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; organization of trade fairs for commercial 
or advertising purposes; sales promotion for others; production of advertising films; distribution of samples; presentation
of goods on communication media, for retail purposes; all of the aforementioned services being provided exclusively for 
the purposes of oil, grease, refined petroleum products and service station (petrol station) brand promotions or in relation 
to the fields of energy and/or oil.

Cl.41;Rental of sports grounds; timing of sports events; arranging and conducting of conferences; organization of 
competitions [education or entertainment]; organization of fashion shows for entertainment purposes; organization of 
sports competitions; providing sports facilities; electronic desktop publishing; production of shows and entertainment; 
all of the aforementioned services being provided exclusively for the purposes of oil, grease, refined petroleum products 
and service station (petrol station) brand promotions or in relation to the fields of energy and/or oil.
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Priority claimed from 04/09/2013; Application No. : 30 2013 006 147.0/03 ;Germany 

2859527    10/02/2014
[International Registration No. : 1218606]
OROCHEMIE GMBH + CO. KG

Max-Planck-Straße 27 70806 Kornwestheim Germany

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; cleaning liquids; cleaning preparations for 
surfaces; special cleaning agents for medical instruments, medical equipment and apparatuses as well as surfaces in the 
medical field.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; disinfectants as far as 
included in class 5; preparations for destroying vermin, fungicides, herbicides; chemical-pharmaceutical preparations; 
disinfectants for sanitary purposes; lotions for pharmaceutical, medical and/or veterinary purposes; cleaning agents for 
sterilizing and/or disinfecting medical instruments, medical equipment and apparatuses and surfaces in the medical field 
(disinfectants) (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); 
tissues impregnated with disinfectants for sanitary purposes.
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Priority claimed from 27/02/2014; Application No. : TO2014C000677 ;Italy 

2859565    11/04/2014
[International Registration No. : 1218556]
MASERATI S.P.A.

Via Ciro Menotti, 322 I-41100 MODENA Italy

Address for service in India/Agents address:
S.MAJUMDAR

5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
To be associated with:
1461042

IR DIVISION
Cl.12;Land motor vehicles, automobiles, structural and replacement parts, components and accessories therefor.

Cl.37;Building construction; repair, maintenance and installation of equipment for motor vehicles; inspection of motor 
vehicles prior to maintenance and repair; vehicles washing and cleaning services; advisory and consultancy services 
relating to installation, maintenance and repair of equipment for automobiles.
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Priority claimed from 17/04/2014; Application No. : 86254682 ;United States of America 

2859720    29/04/2014
[International Registration No. : 1218808]
AIRBNB, INC.

888 Brannan Street, 4th Floor San Francisco CA 94103 United States of America

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.

VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Computer application and messaging software for mobile devices, namely, software that allows, provides, permits, 
and facilitates users to accomplish the following functions: (1) to communicate with each other, (2) to plan, announce, 
invite others to attend and evaluate real world meetings and events, (3) to solicit each other to perform a wide range of 
personal and customized services, housekeeping, cooking and related services, personalized travel, itinerary and private 
tour and activity services, (4) to arrange for the remote exchange of keys to lodgings, homes and vehicles and for locking 
and unlocking lodgings homes and vehicles, (5) to list and rent temporary lodging, access information, listings and 
announcements about housing, apartments, condominiums, townhouses, real estate, commercial real estate and rental 
and leasing advertisements for the foregoing, (6) to provide reviews and feedback about listers and renters of real estate, 
temporary lodging, transportation, sharing of vehicles and rides and temporary parking, (7) to make and receive payments
for the rental, purchase and sale of goods and services, (8) to search for travel, transportation, temporary 
accommodation, vehicle and ride sharing and temporary vehicle parking listings, travel information and related topics and
for making reservations and bookings for transportation, temporary accommodations, vehicle and ride sharing and 
temporary parking, (9) to provide travel reviews and recommendations for local attractions, (10) to list, arrange and 
reserve temporary parking of vehicles at residences and businesses, (11) to list and book car sharing, ride sharing and 
temporary parking, (12) to access information and listing of peer-to-peer transportation, (13) to engage in social 
networking featuring travel, transportation, temporary lodging, shared vehicles and rides, temporary parking and the 
rental and listing of real estate, (14) to message among guests of lodging accommodations owned and hosted by others 
and among the hosts who list lodging accommodations for rent and sale, (15) to permit users to manage, organize, 
calendar and share with others travel bookings, activity dates, photographs, opinions and preferences through 
management tools, (16) to arrange for temporary lodging check-in help, (17) listers of goods, real property and services 
for rent or sale to receive suggested improvements to their listing advertisements, (18) to arrange for professional 
photographs of the listed goods, property and services, (19) to sell goods and services by others via a computer network 
and to provide evaluative feedback and ratings of sellers" goods and services, the value and prices of sellers" goods and 
services, buyers" and sellers performance, delivery, and overall trading experience in connection therewith, and (20) 
vehicle owners and users to list, arrange and reserve shared vehicles and rides.

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in social networking featuring the rental and listing of 
real estate; computer services in the nature of customized web pages featuring user-defined information, personal 
profiles and information; computer services, namely, remote management of electronic messaging systems for others 
that allows users of mobile devices to communicate with each other; providing temporary use of web-based messaging 
software applications and software as a service (SaaS) services featuring software that allows of mobile devices 
accomplish the following functions: (1) to communicate with each other, (2) to send and receive messages among guests 
of lodging accommodations owned and hosted by others and among the hosts who list lodging accommodations for rent 
and sale, (3) to plan, announce, invite others to attend and evaluate real world meetings and events identifying and 
defining the scope and components of projects, (4) to solicit each other to perform a wide range of personal and 
customized services, housekeeping, cooking and related services, personalized travel, itinerary and private tour and 
activity services, (5) to arrange for the remote exchange of keys to lodgings, homes and vehicles and for locking and 
unlocking lodgings homes and vehicles, (6) to manage, organize, calendar and share with others travel bookings, activity 
dates, photographs, opinions and preferences, (7) to arrange for temporary lodging checkin help, (8) to list goods, real 
property and services for rent or sale and receive suggested improvements to their listing advertisements, (9) to list of 
goods, real property and services for rent or sale and arrange for professional photographs of the listed goods, property 
and services, (10) to facilitate the sale of goods and services via computer network and to provide evaluative feedback 
and ratings of sellers" goods and services, the value and prices of sellers" goods and services, buyers" and sellers" 
performance, delivery, and overall trading experience in connection therewith, (11) to list and rent temporary lodging, 
access information, listings and announcements about housing, apartments, condominiums, townhouses, real estate, 
commercial real estate and rental and leasing advertisements for the foregoing, (12) to provide reviews and feedback 
about listers and renters of real estate, temporary lodging, transportation, sharing of vehicles and rides and temporary 
parking, (13) to make payments for the purchases of goods and services, (14) to search for travel, transportation, 
temporary accommodation, vehicle and ride sharing and temporary vehicle parking listings, travel information and related 
topics and for making reservations and bookings for transportation, temporary accommodations, vehicle and ride sharing 
and temporary parking, (15) to provide travel reviews and recommendations for local attractions, (16) to list, arrange and 
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reserve shared vehicles and rides, (17) to list, arrange and reserve temporary parking of vehicles at residences and 
businesses, (18) to list and book car sharing, ride sharing and temporary parking, (19) to access information and listings 
of peer-to-peer transportation, (20) to engage in social networking featuring travel, transportation, temporary lodging, 
shared vehicles and rides, temporary parking and the rental and listing of real estate, (21) for use as an online 
marketplace for buyers and sellers of goods and/or services on a global computer network; providing temporary use of a 
web-based software application and software as a service (SaaS) services featuring software that allows users of an 
online marketplace to evaluate and provide feedback regarding parties they have interacted with via the online 
marketplace; providing temporary use of a web- based software application and software as a service (SaaS) services 
featuring software that facilitates the use of the Internet by users of mobile devices.

Cl.43;Providing temporary lodging information for travelers over global computer networks, namely, providing search 
services for temporary lodging listings, information and topics and for making reservations and bookings for lodging; 
arranging temporary housing accommodations; providing online reservation services for temporary lodging; travel 
agency services, namely, making reservations and bookings for lodging; providing temporary lodging information via the 
Internet; providing online reviews and recommendations of local attractions, namely, local restaurants; providing an 
online interactive temporary lodging information website featuring listings and rentals
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Priority claimed from 12/04/2013; Application No. : T201301113 ;Finland 

2859976    11/10/2013
[International Registration No. : 1216032]
OUTOKUMPU OYJ

Salmisaarenranta 11 FI-00180 Helsinki FI

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.2;Stainless steel in foil and powder form for painters, decorators, printers and arts.

Cl.6;Chrome concentrate, iron ore and calcine chromite concentrate, chromite ore, chromium pellets, processing slags 
from production of ferrochrome and stainless steel (in powder, granule or pellets form); ferrochrome (in powder, granule 
or slab form), plates, sheets, strips, bars, rods, rings, foils, wires (nonelectric), welding wires, blanks, sections, punch, 
deep drawing, rollers and bending parts, rivets and cold upset parts, truncheons, slabs, blocks, pipes, tubes (seamless 
and welded), forge, continuous casting and cast parts, goods made of common metals and alloy metals or non-rusting 
steels, namely containing nickel, chromium, iron, copper, zirconium, titanium, niobium, tantalum, manganese, cobalt, 
aluminium, magnesium, zinc, tin, lead, molybdenum and their alloys, particularly for use as components into gas and 
steam turbine, being kettles construction parts, being construction parts in heating and power station building, the 
chemical and petrochemical industry and in the field of nuclear energy technology, the electronics, the electrical 
engineering, in offshore area, the car and aviation industry, the medical technology and architecture; raw and partly 
wrought common metals and alloy metals; semi-finished products and metal goods, namely of stainless steel, nickel, 
chromium, iron, copper, zirconium, titanium, cobalt, molybdenum, aluminium, magnesium, niobium, tantalum, 
manganese, zinc, tin, lead and their alloys; semi-finished products of brass; semi-finished products of magnetic raw 
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materials, particular into configuration by strips, sheets, foils, wires, rods, profiles; raw and semi-wrought non-ferrous 
alloys into configuration by blocks, slabs, plates, sheets, bars, rods, tubes (seamless or welded), blanks, truncheons, 
washers, cast, stretched, rolled, pressed, forged; shaped parts of metal; bronzes into configuration by bars, pipes tubes, 
strips and pressed parts, of bronze constructed parts for high worn bearing retainers, bronze tubes for conduits; 
compound metals (where the core metal and coating metal are welded or soldered together); welding additive materials 
by base by iron chromium nickel alloys; components and prepared metal components and thereof alloys for the 
electrolytic extraction by zinc; products of stainless steel in form of rods, wires, pipes, tubes, wirebars, bars, slabs, 
billets, blooms, sheets, plates, strips, foils, profiles, poles, springs, fittings; stainless steel and nickel alloy filler metals; 
stainless steel for architecture, building and construction, transport, industrial equipments, catering and household; non-
precious metal goods not included in other classes namely, decoration of stainless steel.

Cl.7;Rolling machines for stainless steel tubes, pipes, rods, wires, wirebars, bars, slabs, billets, blooms, plates, sheets, 
strips, and foils; machine parts, valves, springs.

Cl.9;Electrical resistors; measuring, precision and slide resistors; dropping resistors for measuring instruments, shunt-
wound resistors for ammeters, starter resistors, load resistors, regulation and control resistors, heating resistances; 
anodes; circuit boards; wires of common metals and thereof alloys namely of nickel, chromium, cobalt, iron and thereof 
alloys of common metal for electric purposes; electric heating conductors and electric resistors of metallic raw materials 
into configuration by wires, strips, foils and spirals; construction parts being parts by fuel cells of common metals, 
particular irons and chromium.

Cl.11;Semi-products and products, namely parts and components as well as pipes and tubes of stainless steel for 
refrigeration, air-conditioning and heating systems; heat exchangers of stainless steel (not parts of machines).

Cl.40;Treatment of stainless steel.

Cl.42;Scientific and technological consultancy relating to mining, metallurgy and energy producing, metal working, 
environmental protection and non-organic chemical industry.
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Priority claimed from 04/09/2013; Application No. : 30 2013 006 150.0/03 ;Germany 

2860054    10/02/2014
[International Registration No. : 1219105]
OROCHEMIE GMBH + CO. KG

Max-Planck-Straße 27 70806 Kornwestheim Germany

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; cleaning liquids; cleaning preparations for 
surfaces; special cleaning agents for medical instruments, medical equipment and apparatuses as well as surfaces in the 
medical field.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; disinfectants as far as 
included in class 5; preparations for destroying vermin, fungicides, herbicides; chemical-pharmaceutical preparations; 
disinfectants for sanitary purposes; lotions for pharmaceutical, medical and/or veterinary purposes; cleaning agents for 
sterilizing and/or disinfecting medical instruments, medical equipment and apparatuses and surfaces in the medical field 
(disinfectants) (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); 
tissues impregnated with disinfectants for sanitary purposes.
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Priority claimed from 25/11/2013; Application No. : 86128449 ;United States of America 

2860350    23/05/2014
[International Registration No. : 1219502]
ANNCO, INC.

7 Times Square New York NY 10036 United States of America

Address for service in India/Agents address:
R. K. DEWAN & CO.

PODAR CHAMBERS, S.A.BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fund-raising services

Cl.41;Educational services, namely, classes, seminars, workshops and lectures on the topics of health and financial 
literacy
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Priority claimed from 11/06/2013; Application No. : 011887891 ;European Union 

2860371    11/10/2013
[International Registration No. : 1186418]
NEDCARD B.V.

Bijsterhuizen 25-29 NL-6604 LM Wijchen

Address for service in India/Agents address:
KAN & KRISHME

B-483 KNK HOUSE,MEERA BAGH,PASCHIM VIHAR,NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Substrate carriers with electronic circuits (smart labels) and components therefor; chips, chipcards and non-
contact cards, including modules therefor; smart card readers and remote cards; RFID-readers; biometric readers and 
component parts thereof; transponder systems, and components therefor, included in this class.

Cl.40;Custom manufacture of chip card modules, transponder modules and modules for electric apparatus, for others.

Cl.42;Design of chip card modules, transponder modules and modules for electric apparatus; technical consultancy in 
the field of the application of chip cards and non-contact cards, chip card readers, RFID readers, biometric readers, 
readers for non-contact cards and applications software for readers.
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Priority claimed from 19/12/2013; Application No. : 86148585 ;United States of America 

2860459    15/01/2014
[International Registration No. : 1213069]
CRIMSON CORPORATION

698 West 10000 South, Suite 500 South Jordan UT 84095 United States of America

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.

VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software systems for use in connection with administration and management of computer 
systems across one or more computer networks, including both local area networks and wide area networks; for use in 
the distribution of other computer software to computer systems in one or more computer networks; for use in operating 
system deployment and migration for computer systems in one or more computer networks; for installing and upgrading 
other computer software on computer systems in one or more computer networks; for use in resolving problems that 
occur in computer systems in one or more computer networks; for use in remotely controlling computer systems in one 
or more computer networks; for use in managing the hardware/ software configurations of computer systems in one or 
more computer networks; for use in security management for computer systems in one or more computer networks; for 
use in software patch management for computer systems in one or more computer networks; for use in asset 
management for computer systems in one or more computer networks; for use in software license monitoring for 
computer systems in one or more computer networks; for use in centralized management of local area network 
applications; computer software for use in systems management, security management, mobility management, service 
management, user oriented information technology and use in managing customer help centers and customer interaction 
software for use in logging, managing and monitoring communications with customers.

Cl.41;Training services in the field of computer education and computer network education.

Cl.42;Cloud computing featuring software for use in systems management, security management, mobility 
management, service management, and user oriented information technology; installation of computer software; software 
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as a service (SAAS) services featuring software for use in systems management, security management, mobility 
management, service management, and user oriented information technology; technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; technological consultation in the 
technology field of computers and computer networks.
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2871429    30/07/2014
[International Registration No. : 1205754]
VALIO LTD

Meijeritie 6 FI-00370 Helsinki Finland

Address for service in India/Agents address:
ZEUSIP

C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use, food for babies; dietary supplements, lactose, lactic acid bacteria and 
lactobacillus, all for medical and pharmaceutical purposes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products, including yoghurt, sour whole milk, creams, sour creams, whipped 
creams, milk drinks, milk-based beverages containing mainly milk, sour milks, milk shakes, soya milk (milk substitute), 
milk and yoghurt beverages containing lactobacillus, kephir, koumiss; whey; cottage cheese, cheeses, cheese products; 
cheese spreads; milk powder, dried whey products and whey powders; edible oils and fats; butter, margarine; dairy 
spreads; soups, milk and cream-based dips; fruit juice for cooking.

Cl.30;Coffee, cocoa, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, pastry, ices; 
yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice; milk puddings; milk and cream-based 
sauces.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; whey beverages; almond milks; peanut milks; smoothies; sorbets.
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2872376    08/05/2014
[International Registration No. : 1219944]
LEO PHARMA A/S

Industriparken 55 DK-2750 Ballerup Denmark

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin and hair care preparations; cosmetic preparations, including, preparations for the 
reconditioning of hair and skin after medicinal treatments; medicated soaps; medicated shampoos; talcum powders; 
artificial fingernails for medical use.

Cl.5;Pharmaceutical preparations for the treatment of cancer and dermatological, hematological, renal and endocrine 
disorders; powders, creams, lotions, gels, foundation and lip balm for the treatment of dermatological disorders, cancer 
and skin infections; glues for medical use; medical and wound dressings; dressings for the treatment, of dermatological 
disorders, cancer and skin infections.

Cl.10;Medical apparatus and instruments, including, medical devices for applying pharmaceutical preparations and for 
introducing pharmaceutical preparations into the human body medical and non-medical devices for the treatment of 
cancer and dermatological, hematological, renal and endocrine disorders, medical apparatus and units for dosage, 
measuring and monitoring, including, drug introducing devices and systems; medical devices, including, devices for 
measuring body surface area affected by disease; medical devices for the treatment of cancer, dermatological, 
hematological, renal and endocrine disorders, including biofeedback sensors; micro needles for medical use; containers 
specially for medical waste and storage of drugs.
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2873388    08/05/2014
[International Registration No. : 1220191]
LEO PHARMA A/S

Industriparken 55 DK-2750 Ballerup DK

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin and hair care preparations; cosmetic preparations, including, preparations for the 
reconditioning of hair and skin after medicinal treatments; medicated soaps; medicated shampoos; talcum powders; 
artificial fingernails for medical use.

Cl.5;Pharmaceutical preparations for the treatment of cancer and dermatological, hematological, renal and endocrine 
disorders; powders, creams, lotions, gels, foundation and lip balm for the treatment of dermatological disorders, cancer 
and; skin infections; glues for medical use; medical and wound dressings; dressings for the treatment of dermatological 
disorders, cancer and skin infections.

Cl.10;Medical apparatus and instruments, including, medical devices for applying pharmaceutical preparations and for 
introducing pharmaceutical preparations into the human body; medical and non-medical devices for the treatment of 
cancer and dermatological, hematological, renal and endocrine disorders, medical apparatus and units for dosage, 
measuring and monitoring, including, drug introducing devices and systems, medical devices, including, devices for 
measuring body surface area affected by disease; medical devices for the treatment of cancer, dermatological, 
hematological, renal and endocrine disorders, including biofeedback sensors; micro needles for medical use; containers 
specially for medical waste and storage of drugs.
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Priority claimed from 31/03/2014; Application No. : 012743456 ;European Union 

2873501    11/04/2014
[International Registration No. : 1220224]
LRC PRODUCTS LIMITED

103-105 Bath Road Slough, Berkshire SL1 3UH United Kingdom

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.

PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; condoms; contraceptive, hygienic or prophylactic devices; condoms for 
hygienic purposes; condoms for female use; intrauterine devices; contraceptive coils, contraceptive caps, cervical caps, 
contraceptive diaphragms; hygienic basins; massage apparatus, instruments and appliances; electric and electronic 
massage apparatus, instruments and appliances; body massagers; personal massagers; vibrators; vibrating rings; 
marital aids; sex toys; sex aids; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities, concerts; organization of parties; 
live music events; arranging and conducting of conferences and seminars; training and educational services relating to 
health matters; publication of texts, leaflets, magazines, reports and printed matter; all relating to health matters; 
providing non-downloadable on-line electronic publications for educational, recreational and amusement use in the field 
of health, sexual health or sex, human immunodeficiency virus and acquired immunodeficiency syndrome, and in the 
fields of entertainment and in the fields of social and community interest groups; providing online photos and videos, not 
downloadable; publication of electronic journals and web logs, featuring user generated or specified content; electronic 
publishing services for others; entertainment services, namely facilitating interactive and multiplayer and single player 
game services for games played via computer or communication networks; providing information about online computer 
games and video games via computer or communication networks; arranging and conducting competitions for video 
gamers and computer game players; arranging, conducting and organization of contest and incentive award programs to 
recognise, reward and encourage individuals and groups which engage in self-improvement, self-fulfillment, charitable, 
philanthropic, volunteer, public and community service and humanitarian activities and sharing of creative work product; 
providing online information regarding sex, sexual health, news, cultural or academic matters including text, electronic 
documents, graphics and audio visual information, from a computer database and communication networks; online 
publication of electronic data including images, graphics, sound, text or audio-visual information via the Internet or other 
communications network for education and entertainment purposes; production, presentation and distribution of audio, 
video, still and moving images and data; publishing services; non-downloadable electronic publications; organisation, 
production and presentation of shows, competitions, games, concerts, exhibitions and events; provision of educational, 
training, entertainment, sporting or cultural information and advisory services.

Cl.45;Personal and social services rendered by others to meet the needs of individuals, namely the provision of social 
and community care, support, advice and information to prevent deterioration of or promote physical, mental or sexual 
health and well being, to protect people who use care services from abuse or neglect, to promote independence and 
social inclusion, to improve opportunities and life chances, to strenghten families and to protect human rights in relation 
to people"s social needs; lobbying and organisation of campaigns to raise awareness of human immunodeficiency virus 
and acquired immunodeficiency syndrome and other health and social issues.
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Priority claimed from 23/10/2013; Application No. : 012248498 ;European Union 

2873517    16/04/2014
[International Registration No. : 1220226]
SYNTELLIX AG

Schiffgraben 11 30159 Hannover Germany

Address for service in India/Agents address:
VATSALA SINGH HASAN

Hasan and Singh,Flat No.04, Sree Nilayam Apartment, Plot No.12, Camelot Layout(Near Chirec Public School), Kondapur, Hyderabad-
500084.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; common metals in powder form, as far as contained in this class; rolled, drawn or 
extruded semi-finished articles of common metals and their alloys, as far as contained in this class; non-electric cables 
and wires of common metal.

Cl.10;Surgical apparatus and instruments; surgical apparatus and instruments, namely, screwdrivers, burrs, guiding 
instruments, trephines, hooks, chisels, retractors, scrapers, forceps; surgical apparatus and instruments, namely, 
orthopedic fixation devices used in orthopedic transplant and/or implant surgery; surgical apparatus and instruments, 
namely, devices used in orthopedic surgery to position surgical instruments and/or implants; medical apparatus and 
instruments; medical apparatus and instruments used in surgery and orthopedic surgery; medical apparatus and 
instruments, namely, screwdrivers, burrs, guiding instruments, trephines, hooks, chisels, retractors, scrapers, forceps; 
medical apparatus and instruments, namely, orthopedic fixation devices used in orthopedic transplant and/or implant 
surgery; medical apparatus and instruments, namely, devices used in orthopedic surgery to position surgical instruments 
and/or implants; medical apparatus and instruments, namely orthopedic apparatus and instruments; dental apparatus and
instruments; veterinary apparatus and instruments; artificial limbs, eyes and teeth; artificial substitutes for bones, 
cartilage, ligaments and tendons; bone substitute implants used in surgery; medical, surgical and orthopedic implants 
composed of natural, non-living materials; medical, surgical and orthopedic implants composed of artificial materials; 
dental implants made of artificial materials; bone implants made of artificial materials; artificial bone parts used for 
implantation in living bones; orthopedic joint implants made of artificial materials; spinal implants composed of artificial 
material; artificial spinal discs; biodegradable implants; orthopedic articles; orthopedic articles, namely, bone screws and 
other orthopedic screws, plates, nails, anchors, meshes and/or foils; suture materials; surgical thread; artificial bone 
repair compound for use in orthopedic surgery; bone void fillers consisting of artificial materials; bone void fillers 
consisting primarily of synthetic materials and also incorporating biological materials.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
services and research and design relating thereto, in the fields of medicine, material sciences, biomechanics and 
manufacturing engineering; scientific and technological analyses of performance characteristics, design and/or process-
reliability during manufacturing of medical implants; material testing; industrial analysis and research services; design 
and development of computer hardware and software; design and development of software for visualization of 
manufacture, function and/or mode of action of medical implants.
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Priority claimed from 11/04/2014; Application No. : 2014/00699 ;Ireland 

2873817    23/04/2014
[International Registration No. : 1220522]
KERRY LUXEMBOURG S.À.R.L.

17 rue Antoine Jans L-1820 Luxembourg LU

Address for service in India/Agents address:
KHAITAN & JAYAKAR

1301, 13TH FLOOR, RAHEJA CENTRE, NARIMAN POINT, MUMBAI - 400 021.

Proposed to be Used
IR DIVISION
Cl.1;Excipients, other than for medical use; chemical preparations for use in pharmaceuticals; chemical preparations 
for use in the manufacture of pharmaceuticals; chemical preparations for use in the pharmaceutical industry; 
pharmaceutical excipients used in the manufacture of pharmaceuticals; materials for coating and encapsulating 
pharmaceutical preparations; coating and encapsulating medium comprising or consisting primarily of hydroxypropyl 
methyl cellulose (HPMC); methyl cellulose (MC) used as a binder and in coatings for pharmaceuticals and nutritional 
supplements; cellulose ethers; chemicals and polymers used for coating and/or encapsulating vitamin and/or mineral 
supplements, pharmaceuticals, food supplements, herbal products or food products.

Cl.5;Pharmaceutical preparations; excipients for pharmaceutical purposes; chemical preparations for pharmaceutical 
purposes; pharmaceutical excipients; chemical preparations for use in pharmaceuticals; pharmaceutical preparations and
substances; pharmaceutical excipients used in the manufacture of pharmaceuticals; delivery agents in the form of 
coatings for tablets that facilitate the delivery of vitamin and/or mineral supplements, pharmaceutical preparations, food 
supplements or herbal products; cellulose ethers for pharmaceutical, medical or dietetic purposes.
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Priority claimed from 17/01/2014; Application No. : 201400677 ;Norway 

2873982    07/02/2014
[International Registration No. : 1220911]
WILHELMSEN SHIPS SERVICE AS

Strandveien 20, N-1366 Lysaker (Norway)

Address for service in India/Agents address:
DEPENNING AND DEPENNING

10 GOVERNMENT PLACE EAST.,KOLKATA 700069.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemicals and gases for use in marine and/or maritime industry; 
industrial gases and refrigerants; cleaning and de-greasing chemicals; chemicals for treating water; chemicals for 
treating oils and gases; inert gases; unprocessed artificial resins, unprocessed plastics; fire extinguishing compositions, 
including fire extinguishing gases, foams, powders and liquids; fireproofing and flame resistant preparations; chemical 
spill solutions; surface-active chemical agents; chemical products for industrial removal of corrosion and contamination; 
preparations to break down and decompose oil; chemical products for marine and industrial treatment of bunker oil and 
heavy fuel oil; tempering and soldering preparations, welding preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes and lacquers; preservatives against corrosion and rust and against deterioration of wood.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring, degreasing and 
abrasive preparations; paint and rust removing preparations; industrial abrasives; soaps; perfumery; essential oils; 
cosmetics; hair lotions; dentifrices; polishing paper, abrasive paper, grinding paper.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; ironmongery; small 
items of metal hardware; pipes and tubes of metal; goods of common metal not included in other classes; gas containers; 
consumables for welding, including welding rods and wires; welding metals; parts and fittings for refrigerators; ores; 
parts and fittings for all file aforementioned goods.

Cl.7;Machines and machine tools, including electric welding machines end apparatus; gas welding machines and 
apparatus; compressors for refrigerators and refrigerating plants; equipment, apparatus and machines for the treatment 
and preparation of surfaces; equipment, apparatus and machines for sandblasting; equipment, apparatus and machines 
for grinding; equipment, apparatus and machines for the application of paint and coatings to surfaces; paint spraying 
equipment and apparatus, high pressure washing equipment and apparatus; air tools, air compressors; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); pumps 
and pump systems and installations, including pumps and pump systems and pump installations for dosing and 
circulation of chemicals and liquids; parts and fillings for all the aforementioned goods.

Cl.8;Hand tools and implements (hand-operated), including non-electric welding apparatus and welding tools; fire and 
escape related hand tools; parts and fittings for all the aforementioned goods.

Cl.9;Scientific, nautical, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording of sound, images and data; software; fire-
extinguishing apparatus and installations; fire suppression apparatus, systems and installations, fire prevention 
apparatus, systems and installations; fire fighting apparatus, systems and installations; safety apparatus, installations 
and equipment; breathing apparatus, detection and alarm apparatus, systems and installations; life saving equipment; life 
rafts and buoys; protective clothing; electrical installation materials; parts and fittings for all the aforementioned goods.

Cl.10;Medical apparatus and instruments, including respirators and masks for artificial respiration, resuscitation 
apparatus; stretchers; parts and fittings for all the aforementioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, cooling, refrigerating, drying, ventilating, water supply
and sanitary purposes, including air conditioning and ventilation installations, provision stores (cooled), freezer and/or 
chiller compartments; parts and fittings for all the aforementioned goods.
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Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials, including jointing 
materials and gaskets; flexible pipes, not of metal; flexible hoses and tubes, not of metal; hose couplings, not of metal; 
pipe connections, not of metal; hose fittings, not of metal; asbestos screens for fire protection; stoppers of rubber or 
plastics; plastic soldering threads; insulating paint; floating booms for the containment of pollutants; oil absorbent pads 
for containing and clean-up of oil spills.

Cl.35;Business management; business administration; accounting services; cost reporting; cost assessment; 
inventory management services; sourcing and buying services; marketing services; dealing with shipping formalities 
related to customs, port, passport and health services; market research services; import agency and export agency 
services; arranging and co-ordinating provision of goods, supplies and fuel and support services for vessel owners, 
charterers or cargo owners; arranging and supply of marine, maritime and industrial spare parts and machinery for vessel 
owners, charterers or cargo owners; employment agency services for the provision of crew and staff for vessel owners, 
charterers or cargo owners; manning services; information and consultancy related to all the aforementioned services.

Cl.36;Services provided by shipping agencies, namely prospecting and conclusion of vessel and freight insurance for 
ship owners; dealing with shipping formalities relating to customs, port, passport and health services; insurance 
services; insurance brokerage; insurance agency services; underwriting services; re-insurance services; loss 
assessment services; loss adjustment services; debt factoring; customs brokerage, customs clearance of cargo; 
information and consultancy related to all the aforementioned services.

Cl.37;Construction (building), installation, inspection, maintenance and repair services; services of shipbuilding, 
inspection, maintenance, repair, destruction and recycling for sea and ocean going rigs, vessels, and platforms; 
inspection of ship building and ship building projects; installation, inspection, maintenance and repair of fire-fighting and 
rescue and safety apparatus and systems; installation, inspection, maintenance and repair of refrigerating, heating, 
ventilating and air conditioning apparatus and systems; installation, inspection, maintenance and repair of thermal 
insulation; installation, inspection, maintenance and repair of electrical installations and systems, including electro 
automation installations and systems; installation, inspection, maintenance and repair of gas distribution apparatus and 
systems, installation, inspection, maintenance and repair of central welding and gas and inert gas installations; refilling 
and testing of gas containers; cleaning and repair of boilers; painting services; building, installation, maintenance and 
repair of machines; under water repair; rental of welding machines and equipment rental of gas cylinders and containers; 
rental of air compressors; rental of machines, systems and equipment for building, maintenance and repair purposes; 
rental of cleaning machines and equipment; rental of waste treatment machines and equipment; information and 
consultancy related to all the aforementioned services.

Cl.39;Logistics, transport and freight services; shipping services; ship brokerage, bunker brokerage, transport 
brokerage; transport reservation; freight forwarding; freighting; arranging and managing transportation of cargo and/or 
containers to and from ports on behalf of vessel owners, charterers or cargo owners; container handling; distribution of 
goods; delivery of goods; warehousing; packaging and storage of goods; inspection of vehicles, ships and/or goods 
before transport; carriage of goods or cargo for others by land, sea or air, cargo handling services; logistics services for 
vessel owners, charterers or cargo owners; provisioning of ships; crew and passenger logistics; packaging and packing 
of goods for despatch; load handling; services in connection with marine towing, unloading and loading, and operating 
harbours and docks; rental of means of transport, including boats and ships; rental of containers; rental of warehouse 
space; travel arrangement services; including agency for ship clearance with customs, harbour, immigration and health 
authorities; delivery and brokerage of goods; arranging shore excursions; supervision of port and terminal operations; 
port services; distribution services; information and consultancy related to all the aforementioned services.

Cl.41;Education; providing of training; providing of training in the use and operation of safety equipment and 
installations; safety regulation training; information and consultancy related to all the aforementioned services.

Cl.42;Scientific and technological services and research, including design and analysis; services for water and oil 
analysis, on board ship and/or in laboratory; industrial analysis and research services; design and development of 
computer hardware and software; information and consultancy related to all the aforementioned services.
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Priority claimed from 19/12/2013; Application No. : 134056146 ;France 

2876103    11/04/2014
[International Registration No. : 1212975]
NIDEC LEROY-SOMER HOLDING

Boulevard Marcellin Leroy, CS10015 F-16915 ANGOULEME cedex 9 FR

Address for service in India/Agents address:
S.MAJUMDAR

5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
To be associated with:
456499

IR DIVISION
Cl.7;Machines, namely electric generators, servomotors for machines, motor reducers, and machine tools; motors and 
engines (other than for land vehicles); electric motors; machine couplings and transmission components (other than for 
land vehicles); electric rotating machines, namely motors and engines (except for land vehicles); synchronous and 
asynchronous motors and engines (other than for land vehicles), alternators, electric generators, direct current (DC) 
motors and engines (other than for land vehicles) and DC generators, generators of electricity, namely wind turbines; 
hydroelectric generators; pumps and electric pumps (parts of motors and engines other than for land vehicles), for 
machines, engines or motors (other than for land vehicles) for household, agricultural and industrial use; generator units 
(electric); gears and brakes for machines; electronic regulators and controllers for motors, engines and electricity 
generators; alternator starters and soft starters; servomotors for machines; braking motors (parts of machines); motor 
reducers (parts of machines).

Cl.9;Software (recorded programs); software media, namely magnetic and optical disks, electronic memories; control 
and regulation apparatus; electronic speed controllers; current and/or voltage regulators; electrotechnical and electronic 
apparatus and instruments, namely equipment for generating, transferring, measuring and regulating electric currents; 
electric apparatus and instruments, including electric equipment, namely electric meters, batteries, electric wires and 
cables, control, measurement, protection and regulation devices; inverters (static and rotating) for fixed or variable-
frequency; units for maintaining voltage, namely voltage controllers; monitoring and regulating apparatus against 
overvoltage; speed reducers and controllers; operation, control and regulation equipment for electric rotating machines, 
namely electric rotary collectors, electric inductors; alternative current (AC) controllers; direct current (DC) controllers; 
variable-speed controllers; electronic speed controllers; electric converters.

Cl.12;Electric motors for land vehicles; electric generators and motors for vehicles with electric propulsion and mixed 
electric/thermal propulsion.
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2876460    19/09/2014
[International Registration No. : 1221908]
NICOPURE LABS, LLC

5909 NW 18th Dr. Gainesville FL 32653 United States of America

Address for service in India/Agents address:
PMG ASSOCIATES.

EF7-10, VASANTH NAGAR, PALARIVATTOM, COCHIN - 682 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Battery chargers; electronic cigarette batteries.

Cl.34;Electronic cigarettes.
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2876664    31/03/2014
[International Registration No. : 1222010]
BENTLEY MOTORS LIMITED

Pym's Lane Crewe, Cheshire CW1 3PL United Kingdom

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
To be associated with:
1666061, 2613834

IR DIVISION
Cl.3;Perfume, cologne, aftershave; deodorants; cosmetics; make up preparations; hair lotions, shampoos, conditioners;
soaps; perfumery, essential oils; disposable wipes impregnated with cleansing chemicals or compounds for personal 
hygiene; cosmetic kits; creams for cosmetic purposes; shaving preparations; cleaning, polishing, scouring and abrasive 
preparations, all being care products for motor vehicles; creams, polishes and waxes for motor vehicles; creams, 
polishes and waxes for leather; leather bleaching preparations; leather preservatives (polishes); boot and shoe cream; 
boot and shoe polish; boot and shoe wax; cloths impregnated with a detergent for cleaning purposes; colour removing 
preparations; degreasers, other than for use in manufacturing processes; paint stripping preparations; automobile waxes;
polishing wax; rust removing preparations; shining preparations (polish); stain removers; windscreen cleaning liquids; 
wheel cleaner; glass cleaners; screen wash; shining preparations for automobile bumpers; car shampoo; upholstery 
cleaner; preparations for cleaning, protecting and preserving vehicle surfaces.

Cl.9;Optical apparatus; eyewear; glasses and sunglasses and accessories therefor; cases, wallets, carriers and holders 
adapted for glasses and sunglasses; leather cases, wallets, carriers and holders adapted for glasses and sunglasses; 
parts, fittings and accessories for all the aforesaid goods; mobile phones, mobile phone chargers; leather cases for 
mobile phones; cases, holders, straps, carriers for mobile phones; hands free devices for mobile phones; mobile phones 
for use in vehicles; mobile phone covers and accessories; accessories for mobile phones included in this class; 
computers; laptops; tablet computers; radios; radios for motor vehicles; cassette players; cassette players for motor 
vehicles; compact disc players; compact disc players for motor vehicles; mini-disc players; mini disc players for motor 
vehicles; MP3 players; MP3 players for motor vehicles; DVD players; DVD players for motor vehicles; wallets, cases, 
holders and carriers for audio cassettes, compact discs, DVDs, mini-discs; wallets, cases, holders and carriers for DVD 
players, MP3 players, mini-disc players, computers, laptops and tablet computers; speakers; speakers for vehicles; 
wireless speakers; wireless speakers for vehicles; fire extinguishers for use in motor vehicles; battery chargers; battery 
charging equipment; battery charging monitors; radio antennas; loudspeakers; measuring instruments; time measuring 
instruments; pressure gauges, tyre pressure gauges; speedometers, speedometer testers; ammeters; oil and petrol level 
gauges; temperature gauges; electric locks for vehicles.

Cl.14;Precious metals and their alloys; jewellery; precious stones; watches and clocks; watch and clock cases; 
jewellery cases; charms; badges of precious metal; boxes of precious metal; table clocks; desk clocks; cufflinks; tie 
clips; tie pins; lapel pins; pins; jewellery boxes; cuff link boxes of precious metal; key rings; key fobs; cases for watches.

Cl.16;Stationery; writing implements; pens; pencils; letter openers; desktop business card holders; stands for pens 
and pencils; holders for pens and pencils; case for pens and pencils; desk trays; letter trays; letter racks; document 
folders in the form of wallets; desk pads; photograph albums; photobooks; diaries; coasters made of paper or cardboard; 
calendars; paper clip holders; paperweights; desk blotters; books; stationery; albums; almanacs; atlases; charts, maps; 
catalogues, magazines; paper weights; passport holders; money clips; money holders; pen clips; pen wipers; 
photographs, engravings; photograph stands; pictures, posters, prints; writing paper; printed matter, publications, texts, 
periodicals, brochures, pamphlets, information sheets, posters; crayons; flags of paper; autograph cards; postcards; 
photograph and picture albums; greeting cards; decalcomanias; printed livery for application to windows and vehicles; 
user manuals, instruction manuals and guides.

Cl.21;Glassware, porcelain and earthenware, not included in other classes; bottles and containers of glass; decanters; 
perfume bottles; cloths for eye glasses and sunglasses; bottle openers; candle holders, candlesticks, candelabras; 
napkin rings; napkin holders; cups, mugs; shoe horns; stands for shaving brushes; fitted vanity cases; vases; fitted 
picnic baskets.

Cl.39;Transport and delivery of goods; transportation of passengers by road, rail, water and air; provision of travel 
information; travel arrangement services; leasing of vehicles; booking agency services relating to travel; travel tour 
organising and operating services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of education, training 
and entertainment services relating to automobiles and to travel; arrangement and organisation of competitions; 
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arrangement and organisation of shows, sporting and cultural activities; arrangement and organisation of leisure 
activities; provision of seminars, conferences and exhibitions; entertainment and leisure booking services.
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Priority claimed from 17/01/2014; Application No. : 201400681 ;Norway 

2876975    07/02/2014
[International Registration No. : 1222113]
WILHELMSEN SHIPS SERVICE AS

Strandveien 20, N-1366 Lysaker (Norway)

Address for service in India/Agents address:
DEPENNING & DEPENNING.

10, GOVERNMENT PLACE EAST, CALCUTTA - 700 069, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemicals and gases for use in marine and/or maritime industry; 
industrial gases and refrigerants; cleaning and de-greasing chemicals; chemicals for treating water; chemicals for 
treating oils and gases; inert gases; unprocessed artificial resins, unprocessed plastics; fire extinguishing compositions, 
including fire extinguishing gases, foams, powders and liquids; fireproofing and flame resistant preparations; chemical 
spill solutions; surface-active chemical agents; chemical products for industrial removal of corrosion and contamination; 
preparations to break down and decompose oil; chemical products for marine and industrial treatment of bunker oil and 
heavy fuel oil; tempering and soldering preparations, welding preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes and lacquers; preservatives against corrosion and rust and against deterioration of wood.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring, degreasing and 
abrasive preparations; paint and rust removing preparations; industrial abrasives; soaps; perfumery; essential oils; 
cosmetics; hair lotions; dentifrices; polishing paper, abrasive paper, grinding paper.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; ironmongery; small 
items of metal hardware; pipes and tubes of metal; goods of common metal not included in other classes; gas containers; 
consumables for welding, including welding rods and wires; welding metals; parts and fittings for refrigerators; ores; 
parts and fittings for all file aforementioned goods.

Cl.7;Machines and machine tools, including electric welding machines end apparatus; gas welding machines and 
apparatus; compressors for refrigerators and refrigerating plants; equipment, apparatus and machines for the treatment 
and preparation of surfaces; equipment, apparatus and machines for sandblasting; equipment, apparatus and machines 
for grinding; equipment, apparatus and machines for the application of paint and coatings to surfaces; paint spraying 
equipment and apparatus, high pressure washing equipment and apparatus; air tools, air compressors; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); pumps 
and pump systems and installations, including pumps and pump systems and pump installations for dosing and 
circulation of chemicals and liquids; parts and fillings for all the aforementioned goods.

Cl.8;Hand tools and implements (hand-operated), including non-electric welding apparatus and welding tools; fire and 
escape related hand tools; parts and fittings for all the aforementioned goods.

Cl.9;Scientific, nautical, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording of sound, images and data; software; fire-
extinguishing apparatus and installations; fire suppression apparatus, systems and installations, fire prevention 
apparatus, systems and installations; fire fighting apparatus, systems and installations; safety apparatus, installations 
and equipment; breathing apparatus, detection and alarm apparatus, systems and installations; life saving equipment; life 
rafts and buoys; protective clothing; electrical installation materials; parts and fittings for all the aforementioned goods.

Cl.10;Medical apparatus and instruments, including respirators and masks for artificial respiration, resuscitation 
apparatus; stretchers; parts and fittings for all the aforementioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, cooling, refrigerating, drying, ventilating, water supply
and sanitary purposes, including air conditioning and ventilation installations, provision stores (cooled), freezer and/or 
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chiller compartments; parts and fittings for all the aforementioned goods.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials, including jointing 
materials and gaskets; flexible pipes, not of metal; flexible hoses and tubes, not of metal; hose couplings, not of metal; 
pipe connections, not of metal; hose fittings, not of metal; asbestos screens for fire protection; stoppers of rubber or 
plastics; plastic soldering threads; insulating paint; floating booms for the containment of pollutants; oil absorbent pads 
for containing and clean-up of oil spills.

Cl.35;Business management; business administration; accounting services; cost reporting; cost assessment; 
inventory management services; sourcing and buying services; marketing services; dealing with shipping formalities 
related to customs, port, passport and health services; market research services; import agency and export agency 
services; arranging and co-ordinating provision of goods, supplies and fuel and support services for vessel owners, 
charterers or cargo owners; arranging and supply of marine, maritime and industrial spare parts and machinery for vessel 
owners, charterers or cargo owners; employment agency services for the provision of crew and staff for vessel owners, 
charterers or cargo owners; manning services; information and consultancy related to all the aforementioned services.

Cl.36;Services provided by shipping agencies, namely prospecting and conclusion of vessel and freight insurance for 
ship owners; dealing with shipping formalities relating to customs, port, passport and health services; insurance 
services; insurance brokerage; insurance agency services; underwriting services; re-insurance services; loss 
assessment services; loss adjustment services; debt factoring; customs brokerage, customs clearance of cargo; 
information and consultancy related to all the aforementioned services.

Cl.37;Construction (building), installation, inspection, maintenance and repair services; services of shipbuilding, 
inspection, maintenance, repair, destruction and recycling for sea and ocean going rigs, vessels, and platforms; 
inspection of ship building and ship building projects; installation, inspection, maintenance and repair of fire-fighting and 
rescue and safety apparatus and systems; installation, inspection, maintenance and repair of refrigerating, heating, 
ventilating and air conditioning apparatus and systems; installation, inspection, maintenance and repair of thermal 
insulation; installation, inspection, maintenance and repair of electrical installations and systems, including electro 
automation installations and systems; installation, inspection, maintenance and repair of gas distribution apparatus and 
systems, installation, inspection, maintenance and repair of central welding and gas and inert gas installations; refilling 
and testing of gas containers; cleaning and repair of boilers; painting services; building, installation, maintenance and 
repair of machines; under water repair; rental of welding machines and equipment rental of gas cylinders and containers; 
rental of air compressors; rental of machines, systems and equipment for building, maintenance and repair purposes; 
rental of cleaning machines and equipment; rental of waste treatment machines and equipment; information and 
consultancy related to all the aforementioned services.

Cl.39;Logistics, transport and freight services; shipping services; ship brokerage, bunker brokerage, transport 
brokerage; transport reservation; freight forwarding; freighting; arranging and managing transportation of cargo and/or 
containers to and from ports on behalf of vessel owners, charterers or cargo owners; container handling; distribution of 
goods; delivery of goods; warehousing; packaging and storage of goods; inspection of vehicles, ships and/or goods 
before transport; carriage of goods or cargo for others by land, sea or air, cargo handling services; logistics services for 
vessel owners, charterers or cargo owners; provisioning of ships; crew and passenger logistics; packaging and packing 
of goods for despatch; load handling; services in connection with marine towing, unloading and loading, and operating 
harbours and docks; rental of means of transport, including boats and ships; rental of containers; rental of warehouse 
space; travel arrangement services; including agency for ship clearance with customs, harbour, immigration and health 
authorities; delivery and brokerage of goods; arranging shore excursions; supervision of port and terminal operations; 
port services; distribution services; information and consultancy related to all the aforementioned services.

Cl.41;Education; providing of training; providing of training in the use and operation of safety equipment and 
installations; safety regulation training; information and consultancy related to all the aforementioned services.

Cl.42;Scientific and technological services and research, including design and analysis; services for water and oil 
analysis, on board ship and/or in laboratory; industrial analysis and research services; design and development of 
computer hardware and software; information and consultancy related to all the aforementioned services.
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Priority claimed from 16/04/2014; Application No. : RM2014C002426 ;Italy 

2878121    15/10/2014
[International Registration No. : 1220730]
LUCKY STAR S.R.L.

Via Delle Ande, 15 I-00144 Rome (RM) Italy

Address for service in India/Agents address:
D.P.AHUJA & CO.

53, SYED AMIR ALI AVENUE, 4 TH FLOOR, CALCUTTA - 700 019.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use as an application programming interface for computer software which facilitates online 
services for social networking, building social networking applications and for allowing data retrieval, upload, download, 
access and management; computer software to enable uploading, downloading, accessing, posting, displaying, tagging, 
blogging, streaming, linking, sharing or otherwise providing electronic media or information via computer and 
communication networks; entertainment software, software for mobile phones.

Cl.38;Providing access to computer, electronic and online databases; telecommunications services, namely electronic 
transmission of data, messages and information; providing online forums for communication on topics of general 
interest; providing online communications links which transfer web site users to other local and global web pages; 
providing online chat rooms and electronic bulletin boards; audio, text and video broadcasting services over computer or 
other communication networks namely, uploading, posting, displaying, tagging, and electronically transmitting data, 
information, audio and video images; providing access to a global computer network that enables users to transfer 
personal identity data to and share personal identify data with and among multiple websites; providing access to 
computer databases in the field of social networking; providing access to a photo and/or video sharing portal.

Cl.41;Providing general on-line recreational and entertainment information also for social and community interest 
groups.
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Priority claimed from 06/12/2013; Application No. : 012399028 ;European Union 

2878154    09/05/2014
[International Registration No. : 1222389]
OPUS GROUP AB

Bäckstersgatan 11 SE-431 49 Mölndal Sweden

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.

VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments; gasometers [measuring instruments]; mathematical instruments; measuring apparatus and
instruments; weight measuring instruments; apparatus and instruments for physics; wheel alignment measuring 
apparatus; tyre monitoring apparatus; measuring, counting, alignment and calibrating instruments; pressure measuring 
apparatus; instruments for measuring levels of fluids; instruments for surveying physical data; programs for computers; 
computer programmes for data processing; computer databases; databases (electronic); computer software for database 
management; computer operating system software; software; data communications software; computer software 
programs for database management; diagnostic apparatus, not for medical purposes; computer systems; computer 
servers; computers; computers and computer hardware; engine diagnostic apparatus; electrical test apparatus; hydraulic 
system testing units; engine analyzers; flue gas analyzers; computerized vehicle engine analyzers.

Cl.35;Computerised file management; systemization of information into computer databases.

Cl.37;Installation of hardware for computer systems; inspection of vehicles prior to maintenance; inspection of vehicles
prior to repair; advisory services relating to vehicle repair; advisory services relating to vehicle maintenance.

Cl.41;Consultancy services relating to engineering education; training (practical -) [demonstration]; education services 
relating to computers; education services relating to computer systems; provision of instruction relating to computer 
programming; training services relating to computer systems; training in the operation of computer programs; education 
in the field of data processing; training in the development of software systems; training in the design of software 
systems; vehicle maintenance instruction; instructional services relating to the repair of vehicles; instructional services 
relating to the maintenance of vehicles; training services relating to the repair of vehicles.

Cl.42;Computer programming; computer programming for others; computer programming and maintenance of 
computer programs; computer programming services for commercial analysis and reporting; computer programming; 
design of software; design and writing of computer software; design services for computer programs; creation, updating 
and adapting of computer programs; preparation of computer programs for data processing; installation of computer 
software; installation and customisation of computer applications software; installation and maintenance of computer 
programs; installation, maintenance, repair and servicing of computer software; installation, repair and maintenance of 
computer software; configuration of computer software; advisory services relating to computer programming; computer 
software consultancy; modifying of computer programs; creating of computer programs; creation of computer 
programmes for data processing; writing of computer programs; maintenance of software; maintenance of and updating 
of computer software; design of software; software design and development; design, maintenance and updating of 
computer software; development of computer programs for combustion process analysis inside an engine; development 
of data bases; design of computer databases; database design and development; certification [quality control]; 
developing computer software; conducting sampling and analysis services to check for pollution.
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Priority claimed from 24/12/2013; Application No. : CTM 012464491 ;European Union 

2881298    02/05/2014
[International Registration No. : 1222716]
NOVAK DJOKOVIC

27 avenue Princesse Grace MC-98000 Monaco Monaco

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO.204, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, eau de toilette, lotions and shaving creams; products for care and personal hygiene, including soap, 
cosmetics, shampoo and lotions for hair care and body care; toiletry preparations; toiletries as sanitary preparations.

Cl.5;Dietetic foodstuffs and beverages for medical purposes or as dietary supplements for medical purposes, including 
foodstuffs and beverages without gluten and/or with low protein content, including preparations made from cereals, oat 
flakes, bars, snacks, non-alcoholic beverages, energy drinks, fruit juice, fruit syrups, vegetable juice, non-alcoholic 
beverages; nutritional supplements and food supplements for human beings, in particular, for the athletes; all products 
mentioned in classes 29, 30 and 32 also in the form of dietetic foodstuffs and beverages not for medical purposes, 
including foodstuffs and beverages without gluten, with low gluten content and/or with low protein.

Cl.9;Spectacles and sunglasses; eyeglasses; frames, lenses, hinges and cases for spectacles and sunglasses; helmets 
for sports; protective masks; goggles for sports; anti-glare visors; DVDs and other recordable media relating to Novak 
Djokovic or about tennis; software applications for computers and mobile electronic devices, including downloadable 
mobile Internet applications; game software for computers and mobile electronic devices; cases for computers; cases for 
manual portable electronic devices, including mobile computers, tablets and smartphones; cases for mobile telephones 
and cameras; battery cases; cases for DVDs and other data recording media; containers for contact lenses; cases for 
electronic personal organizers.

Cl.14;Jewels and paste jewellery, including charitable bracelets; timepieces and chronometric instruments; goods in 
precious metal coated therewith, not included in other Classes.

Cl.16;Products of paper and cardboard, including paper, cardboard, envelopes and notebooks; printed matter, 
including posters, photographs, gift cards; books about Novak Djokovic or tennis; stationery; writing instruments; printed
instructional and teaching materials in the field of tennis; plastic materials for packaging; printing accessories, namely, 
printing blocks, character fonts and printing characters; stickers; paper for wrapping and packaging products; printed 
user manuals in the field of tennis; printed catalogs in the field of tennis.

Cl.18;Leather and imitation leather; products of leather and imitation leather, including bags, suitcases and key cases; 
trunks and traveling bags; bags, handbags, school bags, haversacks; school bags, briefcases, document cases, holdalls, 
sports bags, rucksacks, backpacks and beach bags; purses, coin purses, pocket wallets and pocket purses; card cases, 
business card cases and credit card cases; traveling sets; vanity cases sold empty, shoulder straps (belts); garment bags 
for travel; tie cases; umbrellas and parasols; walking sticks, whips, harnesses and saddlery.

Cl.25;Clothing, namely, shirts, shorts, pants, tops; footwear; caps, hats and headgear; clothing and footwear for sport, 
namely, shirts, shorts, pants, tops and footwear; clothing, footwear and headgear for advertising purposes, namely, 
shirts, shorts, pants, tops, footwear and headgear; sports jackets, jackets, shorts, tee-shirts, sweaters, visors; clothing 
accessories, footwear and headgear, belts and scarves.

Cl.28;Games and toys; playing cards, board games, electronic action toys, toys for young children; gymnastic and 
sporting articles not included in other classes; personal exercise mats, tennis rackets and tennis balls; decorations for 
christmas trees except for light decorations; wrist bands.

Cl.29;Foodstuffs and beverages of animal origin not included in other classes, in particular, in the form of bars and 
snacks; vegetables and other edible horticultural products prepared for consumption or conservation, in particular, in the 
form of bars and snacks; meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and 
vegetables; jellies, jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.30;Foodstuffs and beverages of vegetable origin not included in other classes prepared for consumption or 
conservation; coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour, mixtures of flour and preparations made 
from cereals, pastries and confectionery, bread and bread substitute products, (in particular, rusks, crusty bread, 
crackers, biscuits and waffles; pancakes, edible pasta, noodles, snacks made from cereals, cereal flakes, cookies, 
cornflakes, muesli; pastries and dishes made from flour, flour mixtures, preparations made from cereals, edible pasta, 
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noodles and/or cereal flakes; edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar; sauces; spices, ice 
for refreshment.

Cl.32;Non-alcoholic beverages; mineral and aerated waters; energy drinks; fruit juice, fruit syrups, vegetable juice, non-
alcoholic beverages; syrups and other preparations for making beverages.

Cl.35;Advertising; marketing, commercial business management; business administration; office functions; retail store,
wholesale, online retail and online wholesale services concerning perfumes, care and personal hygiene products, 
cosmetics, shampoo and lotions for hair care and body care, foodstuffs and beverages including dietetic foodstuffs and 
beverages without gluten and/or with low protein content, nutritional supplements and food supplements; retail store, 
wholesale, online retail and online wholesale services concerning spectacles and sunglasses, sports helmets, protective 
masks, sports spectacles, anti-glare visors, DVDs, software applications, mobile Internet applications, game software, 
cases for computers and manual electronic devices, jewels and paste jewellery, including charitable bracelets and wrist 
bands, timepieces and chronometric instruments; retail shop services, wholesale, on-line retail and on-line wholesale of 
goods of paper and cardboard, including paper, cardboard, envelopes and notebooks, printed matter including posters, 
photographs, gift cards and books, stationery, bags, purses, card cases, umbrellas and parasols, clothing, footwear and 
headgear, games and toys, articles for gymnastics and sports.

Cl.36;Financial affairs; monetary affairs; real estate affairs; charitable fund raising for charitable purposes.

Cl.38;Information in the field of communications, advice and provision of on-line chatrooms.

Cl.39;Organization of trips and excursions and reservations for trips and excursions.

Cl.41;Teaching in the field of tennis; training in the field of tennis; tennis academy education and training; 
entertainment; entertainment consisting of personal appearances by a sport celebrity; entertainment in the form of tennis 
tournaments; sporting and cultural activities; organization of a humanitarian establishment including pre-school 
education for children and education in general.

Cl.43;Hotel and restaurant services, provision of food and drink; temporary accommodation, café services, catering 
services, provision of food and drink close to sports fields and sports meetings where sporting and cultural events are 
held.
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Priority claimed from 05/12/2013; Application No. : 1595375 ;Australia 

2882614    28/05/2014
[International Registration No. : 1222995]
GILY CORP PTY LTD

PO BOX 7184 SHENTON PARK WA 6008 Australia

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.35;Business management including advisory services relating to business management; business assistance; 
business organization consulting including conducting business reviews; business development services including 
strategic business planning; conducting business research including preparation of business reports and compilation of 
business information; corporate management consultancy including in relation to corporate governance, change 
management, improvement facilitation and policy process development and implementation; organisation and 
management of incentive programmes; organisation and management of customer loyalty programmes; personnel 
management consultancy including performance evaluation services and psychological testing for the selection of 
personnel; provision of information, including online, in relation to the aforesaid services.

Cl.41;Education; providing of training; entertainment; cultural activities; education and training consultancy; coaching 
(training) including leadership, assertiveness and resilience training; mentoring (training); development of training, 
coaching and mentoring programs including in relation to corporate governance and corporate responsibility, personnel 
development, team building and public speaking; arranging and conducting workshops, seminars and training courses; 
conducting of correspondence courses; testing, assessment and appraisal of trainees, including online; arranging and 
conducting of business and educational conferences; publication of educational materials, including online; provision of 
information, including online, in relation to the aforesaid services.
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2896980    12/05/2014
[International Registration No. : 1226258]
FONDATION BRIGITTE BARDOT

28 rue Vineuse F-75116 PARIS France

Address for service in India/Agents address:
REMFRY AND SAGAR

REMFRY HOUSE, AT THE MILLENNIUM PLAZA, SECTOR-27, GURGAON- 122 002.

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), rescue (life-saving) apparatus and instruments; equipment for processing 
information, computers; electronic chips (integrated circuits); mouse pads; software; teaching apparatus and 
instruments; apparatus for recording, transmission, reproduction, storage, processing of sound or images; magnetic or 
digital data media; audio and video cassettes; sound recording disks; compact discs, video discs, CD-ROMs, optical and 
digital discs, diskettes; dog whistles; diving suits and masks.

Cl.14;Precious metals and their alloys; works of art and jewelry of precious metal and alloys thereof or coated 
therewith; jewelry, precious stones; timepieces and chronometric instruments; ornaments, bracelets, watch chains, 
brooches, chains, necklaces of precious metal and their alloys or coated therewith; key rings (trinkets or fobs); tie pins; 
medallions; silverware (with the exception of cutlery, forks and spoons); pearls.

Cl.16;Paper and cardboard (raw, semi-finished or for stationery or printing); exercise books, scrapbooks, folders for 
papers, files; printing products; notebooks; bookbinding material; newspapers, periodicals, books, manuals; magazines, 
catalogs, magazines, photographs, handouts, prospectuses, samples, calendars, stickers; posters; postcards, greeting 
cards; paper or cardboard stands for photographs; stationery; adhesives (glues) for stationery or household purposes; 
plastic materials for packaging, namely bags, small bags, pouches; artists" materials, paintbrushes; typewriters and 
office requisites (except furniture); instructional or teaching material (except apparatus); printing type; printing blocks; 
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pencils and pens.

Cl.18;Leather and imitation leather; trunks and suitcases; umbrellas, parasols and walking sticks; saddlery; collars and 
leashes for animals; clothing for animals; travel bags, backpacks, shopping bags, beach bags, bags for carrying animals; 
saddles for horses, halters, head-stalls, horse blankets; nose bags/feed bags; harnesses for animals.

Cl.25;Clothing, footwear, headgear, shawls, scarves, tee-shirts; clothing for animals.

Cl.28;Games, toys; gymnastic and sporting articles, namely balls, sports balls, flippers for swimming; plush toys; 
Christmas decorations; toys for animals; playing cards.

Cl.35;Advertising; advertising by mail order, radio and television advertising; dissemination of advertising material 
(leaflets, prospectuses, printed matter, samples); advertising sponsorship; newspaper subscription services for others; 
business management; office functions; distribution of prospectuses, of samples; business inquiries or information; 
commercial or industrial management assistance; document reproduction; employment agencies; computerized file 
management; compilation of information into computer databases; data input and processing services; organization of 
exhibitions for commercial or advertising purposes; advertising space rental service; opinion polling; news clipping 
services; processing of data and information by electronic and computer means; business management of performing 
artists.

Cl.36;Sponsorship.

Cl.38;Telecommunications; news and information agencies; communications by radio, telegraph, telephone, 
audiovisual means, television or computer terminals; television broadcasting; transmission and distribution of data and 
information by electronic and computer means, by cable, radio, e-mail, television, laser beam or satellite; communications 
via computer communication services; transmission of messages, telegrams and computer-assisted images; television 
broadcasts, distribution and transmission of programs by radio, television, videograms, computer networks, cable, 
terrestrial broadcast, satellites; rental of message transmission apparatus.

Cl.41;Education; training; education especially for the protection and defense of animals; entertainment; entertainment 
by radio and/or television and/or global communication network, sporting and cultural activities; modeling for artists; 
publishing of books, journals, newspapers, magazines; lending libraries; production of shows, films, television films, 
television programs, reports, video recordings, sound recordings; rental of videograms and phonograms, films, 
phonographic recordings, sound recordings, video tapes; organization of competitions and games for educational and 
entertainment purposes; editing of programs and broadcasts; arranging and conducting of public events, conferences, 
congresses, colloquiums, seminars especially as related to the protection and defense of animals; arranging of 
exhibitions for cultural or educational purposes especially related to the protection and defense of animals; arranging of 
events for petition purposes for the protection and defense of animals; booking of seats for shows; organization of galas.

Cl.42;Storage of data and information by electronic and computer means.

Cl.44;Veterinary services; hygienic and beauty care for animals; animal breeding and grooming; tattooing; veterinary 
assistance; information relating to the defense, care and protection of animals; rest homes, convalescent homes and care 
centers for animals.
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Priority claimed from 11/12/2013; Application No. : 2013-97097 ;Japan 

2898596    26/12/2013
[International Registration No. : 1226883]
TOKAI RIKA CO., LTD.

3-260 Toyota, Oguchi-cho, Niwa-gun, Aichi 480-0195 (Japan)

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Keys and locks of metal; non-electric security locking devices of metal for vehicles, namely, metal keys and locks 
for vehicles; badges, ornaments and emblems of metal for vehicles.

Cl.9;Keyless entry apparatus, namely, electronic keys incorporating electronic circuits for locking and unlocking and/or 
opening and closing automobile doors and for controlling the starting of automobile engines, and apparatus for wireless 
remote control of locking and unlocking and/or opening and closing automobile doors; electronic remote keys for 
vehicles; wireless remote control apparatus for starting of automobile engines; switches and controllers for navigation 
apparatus of vehicles (on-board computers); switches and controllers for vehicle audio apparatus; switches and 
controllers for vehicle radio; electrical switches for vehicles; turn signal switches; wiper switches; power window 
switches; electrical connectors; steering roll connectors [electricity]; electronic sensors for vehicles.

Cl.12;Air bags; safety belts; steering wheels for automobiles; gear selectors of automobiles; mirrors of automobiles; 
wheel covers; power windows; power seats; direction signals for automobiles; anti-theft devices for vehicles; anti-theft 
lock systems with immobilizer; anti-theft locks for use on automobile steering wheels; ornaments and emblems other 
than metal for vehicles; cigarette lighters for automobiles; parts and fittings of automobiles.
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Priority claimed from 08/08/2013; Application No. : PD2013C000902 ;Italy 

2900580    16/12/2013
[International Registration No. : 1226606]
VENETA CUCINE S.P.A.

Via Paris Bordone, 84 Frazione Biancade I-31056 RONCADE (TV) Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.11;Extractor hoods for kitchens; kitchen ranges (ovens); sinks, wash-hand basins (parts of sanitary installations), 
wash-hand bowls (parts of sanitary installations); cooking rings; kitchen worktops; electric ranges; kitchen sinks; lighting 
apparatus (lighting armatures for vehicles, for indoors and outdoors); apparatus for heating and steam production 
installations (including solid, liquid and gas fuel and electric stoves, cook stoves); climatization and air-conditioning 
devices; cooling apparatus and freezers; electric and gas apparatus, machines and devices used for cooking and boiling 
(including electric operated and heat processing clothes dryers, hair and hand drying devices); sanitary installations; 
water softening apparatus, water purifying apparatus, water purifying installations, sewage purifying installations; electric 
coverlets and electric quilts not for medical purposes, electric heating pillows, electric or non-electric foot heaters, hot 
water bags (thermophore); filters and filter and motor combinations for aquariums; industrial type ovens, drying 
installations, cooling installations; pasteurizing and sterilizing machines.

Cl.20;Furniture; metal furniture; office furniture; kitchen furniture cupboards, kitchen cupboards, wall cupboards, 
sideboards, wardrobes; cabinets, being furniture; tea cabinets, filing cabinets, lockers, display stands, showcases; wall 
units for heightening kitchen furniture in the form of additional shelves and/or kitchen cabinets; divans, sofas, benches, 
settees, chairs easy chairs, armchairs, stools; furniture chests, non-metal chests, toy chests; shelves, book shelves, 
bookcases; tables, being furniture; dining tables, dressing tables, desks; beds; dressers; mirrors, being furniture; 
newspaper display stands; keyboards for hanging keys, being furniture; clothes hangers, umbrella stands; display and 
storage racks for tapes, CDs and DVDs; picture frames; non-metal furniture fittings, edgings of plastic for furniture, 
partitions of wood for furniture, panels of wood for furniture, doors for furniture, furniture shelves; furniture parts, namely 
bed bases and corner bases for kitchens; columns, being furniture parts; drawers (furniture parts); furniture handles, not 
of metal; door handles, not of metal; baskets, not of metal; plate racks; table tops; kitchen cabinets kitchen dressers; 
furniture made of plastic materials, wood or wood substitutes, metal; clothes hangers; bed mattresses, pillows, non-
medical air beds and pillows, sleeping bags for campers, inflatable beds; mirrors; beehives, artificial honeycombs and 
wax comb for beehives; baby bouncers, barred game yards (for indoors), baby cradles, walkers; frames for pictures, 
paintings, board signs, identification bracelets, name bracelets name tags, labels made of wood or synthetic materials; 
casks, bins, barrels, storage containers, boxes, packaging containers, containers for transportation purposes, chests, 
carrying palettes, valves, barrel taps made of wood or synthetic materials; furniture hardware, furniture fittings, opening-
closing installations made of wood or synthetic materials; ornamental and decorative objects made of wood, wax, 
beeswax, plastic or gypsum, included in this class; shopping baskets, fishing baskets; kennels for household pets; dog 
beds; transportable ladders.

Cl.35;Advertising, marketing and public relations services (including organization of exhibitions and fairs for 
commercial and advertisement purposes); office services; business administration, management and consultation, 
accounting services related to aforementioned services (including import-export agency services); services of an expert 
for trade and industrial products; organization and arrangement of public auctions; the bringing together of furniture and 
their metal and non-metal parts and components, kitchen furniture, cupboards, kitchen cupboards, wall cupboards, 
sideboards, wardrobes, cabinets, tea cabinets, filing-cabinets, lockers, display stands, showcases, additional storeys, 
namely wall units for heightening kitchen furniture in the form of additional shelves and/or kitchen cabinets, tall units, 
divans, sofas, benches, settees, chairs, easy chairs, armchairs, stools, furniture chests, chests, toy chests, shelves, book 
shelves, bookcases, tables, desks, beds of any kind, dressers, mirrors, newspaper display stands, keyboards for hanging 
keys, clothes hangers, umbrella stands, display and storage racks for tapes, CDs and DVDs, picture frames, furniture 
fittings, edgings of plastic for furniture, partitions of wood for furniture, panels of wood for furniture, doors for furniture, 
furniture shelves, furniture parts, including bases, corner bases, columns, drawers and handles, door handles, baskets, 
plate racks, table tops, mattresses, pillows, air beds and pillows, sleeping bags for campers, beehives, artificial 
honeycombs and wax comb for beehives, baby bouncers, barred game yards for indoors, baby cradles, walkers, pictures, 
paintings, board signs, identification bracelets, name bracelets, name tags, labels made of wood or synthetic materials, 
casks, bins, barrels, storage containers, boxes, packaging containers, containers or transportation purposes, carrying 
palettes, valves, barrel taps made of wood or synthetic materials, hardware devices, opening-closing installations, 
ornamental and decorative objects, pet houses, nests and beds, ladders, staircases, curtains of any kind and their parts 
and components, extractor hoods for kitchens, cooking rings, kitchen ranges, kitchen worktops, electric ranges, kitchen 
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sinks, sinks, wash-hand basins and bowls (parts of sanitary installations), apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purpose for the benefit of others enabling 
consumers to examine them and buy them conveniently (the related services can be provided with retail stores, wholesale
stores, electronic media and catalogs).
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2902097    28/05/2014
[International Registration No. : 1228150]
COMERCIALIZADORA ALMACENES GARCIA DE MEXICO, S.A. DE C.V.

Venustiano Carranza NO. 91, Col. Centro 06060 Mexico, Distrito Federal Mexico

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
To be associated with:
2859922

IR DIVISION
Cl.25;Clothing, footwear and headgear.

Cl.35;The bringing together for the benefit of others, of clothing, footwear and headgear (excluding the transport 
thereof), enabling consumers to conveniently view and purchase them; the aforementioned service may be provided by 
retail stores, wholesale outlets, or through mail order catalogs or by means of electronic media, namely, web sites or 
television shopping programs.
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2902522    28/05/2014
[International Registration No. : 1227939]
COMERCIALIZADORA ALMACENES GARCIA DE MEXICO, S.A. DE C.V.

Venustiano Carranza NO. 91, Col. Centro 06060 Mexico, Distrito Federal Mexico

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear and headgear.

Cl.35;The bringing together for the benefit of others, of clothing, footwear and headgear (excluding the transport 
thereof), enabling consumers to conveniently view and purchase them; the aforementioned service may be provided by 
retail stores, wholesale outlets, or through mail order catalogs or by means of electronic media, namely, web sites or 
television shopping programs.
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2905403    18/03/2014
[International Registration No. : 1227668]
GLOBAL SWITCH LIMITED

4th Floor, Millbank Tower, 21-24 Millbank London SW1P 4QP United Kingdom

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO.204, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-

Proposed to be Used
IR DIVISION
Cl.9;Cards bearing electronically recorded data; carriers for bearing data; data banks; magnetic data media; storage 
apparatus for computer data; cabinets adapted to hold computers; communications processing computer software; 
computer cables; computer housings; dust covers for computers; stands for computer equipment; storage racks for 
computers.

Cl.35;Database management; database services for business, namely collection, systematization, compilation and 
analysis of business data and information stored in computer databases; business management and administration 
services; operation and management of electronic data centres; provision of information, consultancy and advice relating 
to the aforesaid; all the foregoing services available from computer databases, the Internet or via other communications.

Cl.36;Leasing of office space; leasing of office space for use in relation to data processing apparatus; rental of space 
for data centres; provision of information, consultancy and advice relating to the aforesaid; management of buildings; all 
the foregoing services available from computer databases, the Internet or via other communications.

Cl.38;Telecommunications and multimedia transmission services, including the provision and rental of 
telecommunications multimedia and computing equipment and links; telecommunications; leasing of building space and 
operating facilities for the storage and provision of telecommunications, information technology, multimedia and 
computing equipment and services; advisory and consultancy services concerning telecommunications, including 
specialist advice concerning location, installation and operation of communication systems and data integration with 
local and worldwide telecommunications infrastructures; provision of access to telecommunications providers; leasing 
access time to multimedia equipment, computers and computer databases; operation of computer and multimedia 
equipment for others; provision of information, consultancy and advice relating to all the aforesaid; all the foregoing 
services available from computer databases, the Internet or via other communications.

Cl.42;Consultancy and advisory services concerning information technology networks, multimedia equipment, 
computer hardware and computer software, computer, information technology and multimedia systems; analysis services 
relating to information technology networks, multimedia equipment, computer hardware and computer software, 
computer and multimedia systems; computer programming services; rental of multimedia equipment, computer hardware 
and software; computer and multimedia hosting services; housing and hosting of data systems; hosting and maintenance 
of back-end server computers; computer and multimedia hosting services; electronic data storage; monitoring of 
computer systems by remote access; provision of information, consultancy and advice relating to the aforesaid; all the 
foregoing services available from computer databases, the Internet or via other communications.
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Priority claimed from 24/09/2013; Application No. : UK00003023422 ;United Kingdom 

2906955    13/02/2014
[International Registration No. : 1229481]
LIGHTNING SOURCE UK LIMITED

Chapter House, Pitfield, Kiln Farm Milton Keynes MK11 3LW United Kingdom

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications.

Cl.35;Processing services of orders in the field of on-demand printing and electronic media; wholesale distribution 
services in the field of on-demand printing and electronic media; the provision of information, advice and consultancy in 
relation to the aforesaid services.

Cl.38;Transmission of publications via the Internet.

Cl.39;Distribution and delivery of publications.

Cl.40;Provision of printing services; the provision of information, advice and consultancy in relation to the aforesaid 
services; provision of one-off print demand printing services; the provision of information, advice and consultancy in 
relation to the aforesaid services.

Cl.41;Providing on-line electronic publications.

Cl.42;Conversion of data from one form of media to another and physical conversion from one form of media to 
another.
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2914026    31/10/2014
[International Registration No. : 1230439]
SDSR - SPORTS DIVISION SR, S.A.

Rua João Mendonça, Nº 505 P-4464-503 SENHORA DA HORA, MATOSINHOS Portugal

Address for service in India/Agents address:
KRISHNA & SAURASTRI.

74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.25;Clothing and sports clothing, footwear and sports footwear and hats and caps.

Cl.28;Gymnastic and sporting articles not included in other classes.
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2914777    03/06/2014
[International Registration No. : 1229851]
APCETH GMBH UND CO. KG

Max-Lebsche-Platz 30 81377 München Germany

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.5;Stem cells; hematopoietic and immune system cells; genetically or otherwise modified cells; cells which are 
propagated, cultivated and expanded in bioreactors; cells for the purpose of tissue regeneration; cells of animal origin; all 
the aforesaid goods for medical purposes.

Cl.42;Scientific and medical laboratory services, namely, the processing, preserving, freezing or thawing blood 
components, including stem cells obtained from umbilical cord blood, bone marrow, placenta and other parts of the 
human body, hematopoietic and immune system cells, genetically or otherwise modified cells, cells which are 
propagated, cultivated and expanded in bioreactors, cells for the purpose of tissue regeneration, cells of animal origin; 
scientific and medical laboratory services, namely, the patient-specific production of stem cells, hematopoietic and 
immune system cells, genetically or otherwise modified cells, cells which are propagated, cultivated and expanded in 
bioreactors, cells for the purpose of tissue regeneration, cells of animal origin; scientific and medical laboratory services, 
namely, the processing of stem cells, hematopoietic and immune system cells, genetically or otherwise modified cells, 
cells which are propagated, cultivated and expanded in bioreactors, cells for the purpose of tissue regeneration, cells of 
animal origin; scientific and medical laboratory services, namely, the treatment and conservation of blood products, 
embryonic cells and placental cells; scientific and medical laboratory services for the analysis of tissues for medical 
research, namely, analysing stem cells, hematopoietic and immune system cells, genetically or otherwise modified cells, 
cells which are propagated, cultivated and expanded in bioreactors, cells for the purpose of tissue regeneration, cells of 
animal origin; scientific and technological services in relation to the removal, treatment and processing of human blood 
and umbilical cord blood, and removal, treatment and processing of living human cell material, in particular autologous 
stem cells; scientific laboratory services for isolating cell material, in particular stem cells; scientific and technological 
services and research and design related thereto, in the field of biotechnologies, of diagnosis and treatment of illnesses 
by means of stem cells.

Cl.44;Medical services, namely stem cell therapies; stem cell bank services; medical services, namely removal and 
administration of stem cells; medical consultancy in relation to stem cell therapy.
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Priority claimed from 10/09/2014; Application No. : 86391087 ;United States of America 

2916828    17/09/2014
[International Registration No. : 1230861]
JDA SOFTWARE GROUP, INC.

14400 North 87th Street SCOTTSDALE AZ 85260 United States of America

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.

THE VATIKA TRIANGLE, 6TH FLOOR, SUSHANT LOK, A- BLOCK, PHASE - I, GURGAON - 122009. HARYANA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for managing supply and demand chains in the retail, grocery, wholesale distribution, 
manufacturing, travel, transportation, hospitality and media industries; computer software for managing and planning 
operations, resource allocation, inventory, customers, customer service, pricing and revenue; computer software used for
managing production, scheduling, and transportation and shipping logistics; computer software used for managing, 
mining, analyzing and reporting business data, verifying prices, ordering inventory, and operating retail stores and 
warehouses; computer software used for workforce management and time and attendance tracking; computer software 
used to manage advertising and promotions; computer software used to access and transmit retailer and supplier 
product data via a global computer network.

Cl.35;Business consultation services in the fields of manufacturing, retail and distribution resource planning, 
forecasting, and production; technical consultation services in the field of retail store services.

Cl.42;Computer software consultation, design, installation, configuration, implementation and maintenance in the retail,
grocery, wholesale distribution, manufacturing, travel, transportation, hospitality and media industries; consulting 
services in the field of hosting computer software applications; application service provider, namely, hosting, managing, 
developing, and maintaining applications, software and web sites of others, in the fields of demand and supply chain 
management; technical support services, namely, troubleshooting of computer software problems in the supply and 
demand chain field.
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Priority claimed from 18/04/2014; Application No. : BO2014C000579 ;Italy 

2923014    30/05/2014
[International Registration No. : 1232595]
FURLA S.P.A.

Via Bellaria, 3-5 I-40068 SAN LAZZARO DI SAVENA (BO) Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.18;Bags, handbags, clutch bags, travelling bags of leather, knitted bags, shoulder bags, pouches, rucksacks, 
holdalls, shopping bags; empty diary cases (leatherware) and document cases; vintage bags and haversacks; wallets, 
purses; card cases (notecases), luggage, suitcases, suit carriers (for travelling), attaché cases, trunks; vanity cases sold 
empty; make-up cases sold empty; key cases of leather; cases (empty) of leather or leather like materials, for manicure 
and pedicure hand sets; umbrellas, parasols and walking sticks, saddlery.

Cl.25;Clothing, knitwear, jerseys and sweaters, pullovers, shirts, jackets, bomber jackets, raincoats, anoraks, cloaks, 
blazers, coats, trousers, salopettes, skirts, bathing costumes and trunks, beach robes, wraparounds, beachwear; 
underwear, socks and stockings, tights, scarves, shawls, silk dress handkerchiefs, gloves, neckties, waistcoats, belts; 
casual wear; sportswear, tracksuits; shoes, boots, sandals, clogs, sports and gym shoes, bedroom slippers, flip-flops; 
hats, caps, berets and visors.
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Priority claimed from 06/01/2014; Application No. : 2014/00558 ;Turkey 

2925617    26/02/2014
[International Registration No. : 1233203]
KARACA ZÜCCACIYE TICARET VE SANAYI ANONIM SIRKETI

Yakuplu Mahallesi Beysan sanayi, Sitesi Birlik Cad. No:24 Istanbul Turkey

SUNNY ELEKTRONIK SANAYI VE TICARET ANONIM SIRKETI

Namik Kemal Mahallesi Adile Nasit Bulvari No: 18 Esenyurt BÜYÜKÇEKMECE - ISTANBUL Turkey

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.8;Forks; spoons; knives and non-electric cutters; hand-operated slicers; non-electric peelers for kitchen use, 
including those made of precious metals; side arms and blades (weapons); hair-removing tweezers, manicure sets; 
pedicure sets; nail files; shaving cases; razor blades; beard clippers; razors electric or non-electric; manicure sets 
electric; depilation appliances electric or non-electric; electrical hair straightener and electrical hair curlers; scissors; 
hand-operated hand tools included in this class for the repair of machines, apparatus and vehicles and for use in 
construction, agriculture, horticultural and forestry, none of them being power tools; electric or non-electric irons; steam 
irons.

Cl.11;Lighting installations; lights for vehicles; heating and steam generating installations; stoves for heating purposes 
using solid, liquid or gas fuels; electric stoves for heating purposes; kitchen stoves; installations for air-conditioning and 
ventilating; cooling installations and freezers; electric and gas-powered devices, installations and apparatus for cooking, 
drying and boiling; electric laundry driers; hair driers; hand drying apparatus; electric and gas-powered devices, 
installations and apparatus for cooking, drying and boiling; electric laundry driers; hair driers; hand drying apparatus; 
sanitary installations; taps (faucets); shower installations; toilets (water-closets); shower and bathing cubicles; bath tubs; 
sinks; wash-hand basins (parts of sanitary installations); water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical
use; electric pillow warmers; electric or non-electric footwarmers; hot water bottles; filters for aquariums and aquarium 
filtration apparatus; industrial type installations for cooking, drying and cooling purposes; pasteurizers and sterilizers.

Cl.20;Mattresses; pillows; air mattresses and cushions, not for medical purposes; sleeping bags for camping; water 
beds, not for medical purposes; mirrors; beehives; artificial honeycombs and sections of wood for honeycombs; 
bouncing chairs for babies; playpens for babies; cradles; infant walkers; display boards; frames for pictures and 
paintings; identification plates; identification tags; nameplates; identification labels made of wood or synthetic materials; 
packaging containers of wood or plastics; casks for use in transportation or storage; barrels; storage drums; tanks; 
boxes; storage containers; transportation containers; chests; loading pallets and closures for the aforementioned goods, 
of wood or plastics; ornaments and decorative goods of wood, wax, beeswax, plastic or plaster bone, ivory or plaster, 
included in this class; baskets, fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders 
and mobile boarding stairs of wood or synthetic materials; bamboo curtains, roller indoor blinds, slatted indoor blinds, 
strip curtains; bead curtains for decoration; curtain hooks; curtain rings; curtain tie-backs; curtain rods.
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Cl.21;Hand-operated non-electric cleaning instruments; brushes, other than paintbrushes; steel chips for cleaning; 
sponges for cleaning; steel wool for cleaning; cloths of textile for cleaning; gloves for dishwashing; non-electric polishing 
machines for household purposes; brooms for carpets; mops; electric brushes, except parts of machines; toothbrushes; 
electric toothbrushes; dental floss; shaving brushes; hair brushes; combs; electric and non-electric appliances for 
removing make-up; non-electric household or kitchen utensils, included in this class; clothes-pegs; pots and pans; vases 
including those made of precious metals; ironing boards; ironing board covers, shaped; drying racks for washing; 
clothes drying hangers; cages for household pets; indoor aquariums, terrariums and vivariums for animal and plant 
cultivation; ornaments and decorative goods of glass, porcelain, earthenware or clay, included in this class; mouse traps; 
insect traps; fly catchers; fly swatters; fly whisks; plastic taps for toilet holes for use against rats and insects, not parts of 
sanitary installations; electric devices for attracting and killing flies and insects; perfume burners; perfume sprayers; 
perfume vaporizers; electric or non-electric make-up removing appliances; powder puffs; toilet cases; nozzles for 
sprinkler hose; nozzles for watering cans; watering devices; garden watering cans; unworked or semi-worked glass, 
except building glass; mosaics of glass and powdered glass for decoration, except for building; glass wool other than for 
insulation or textile use; coupes as rewards for sports events.

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes; curtains; bed 
covers; sheets (textile); pillowcases; blankets; quilts; towels; flags; pennants; labels of textile.

Cl.25;Clothing, including underwear and outer clothing, other than special purpose protective clothing; socks; 
footwear; headgear.

Cl.27;Carpets; rugs; mats; prayer rugs; linoleum, artificial turf, linoleum for covering floors; gymnasium mats; 
wallpaper, wall hangings not of textile.

Cl.35;Business management, business administration and business consultancy; accounting; commercial consultancy 
services; personnel placement; employment agencies; personnel recruitment; import-export agencies; business appraisal
services for commercial or industrial products; auctioneering; the bringing together, for the benefit of others, of a variety 
of goods, namely, forks; spoons; knives and non-electric cutters; hand-operated slicers; non-electric peelers for kitchen 
use, including those made of precious metals; side arms and blades (weapons); hair-removing tweezers, manicure sets; 
pedicure sets; nail files; shaving cases; razor blades; beard clippers; razors electric or non-electric; manicure sets 
electric; depilation appliances electric or non-electric; electrical hair straightener and electrical hair curlers; scissors; 
hand-operated hand tools for the repair of machines, apparatus and vehicles and for use in construction, agriculture, 
horticultural and forestry, none of them being power tools; electric or non-electric irons; steam irons; lighting 
installations; lights for vehicles; heating and steam generating installations; stoves for heating purposes using solid, 
liquid or gas fuels; electric stoves for heating purposes; kitchen stoves; installations for air-conditioning and ventilating; 
cooling installations and freezers; electric and gas-powered devices, installations and apparatus for cooking, drying and 
boiling; electric laundry driers; hair driers; hand drying apparatus; electric and gas-powered devices, installations and 
apparatus for cooking, drying and boiling; electric laundry driers; hair driers; hand drying apparatus; sanitary 
installations; taps (faucets); shower installations; toilets (water-closets); shower and bathing cubicles; bath tubs; sinks; 
wash-hand basins (parts of sanitary installations); water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical
use; electric pillow warmers; electric or non-electric footwarmers; hot water bottles; filters for aquariums and aquarium 
filtration apparatus; industrial type installations for cooking, drying and cooling purposes; pasteurizers and sterilizers; 
mattresses; pillows; air mattresses and cushions, not for medical purposes; sleeping bags for camping; water beds, not 
for medical purposes; mirrors; beehives; artificial honeycombs and sections of wood for honeycombs; bouncing chairs 
for babies; playpens for babies; cradles; infant walkers; display boards; frames for pictures and paintings; identification 
plates; identification tags; nameplates; identification labels made of wood or synthetic materials; packaging containers of 
wood or plastics; casks for use in transportation or storage; barrels; storage drums; tanks; boxes; storage containers; 
transportation containers; chests; loading pallets and closures for the aforementioned goods, of wood or plastics; 
ornaments and decorative goods of wood, wax, beeswax, plastic or plaster bone, ivory or plaster, included in this class; 
baskets, fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding 
stairs of wood or synthetic materials; bamboo curtains, roller indoor blinds, slatted indoor blinds, strip curtains; bead 
curtains for decoration; curtain hooks; curtain rings; curtain tie-backs; curtain rods; hand-operated non-electric cleaning 
instruments; brushes, other than paintbrushes; steel chips for cleaning; sponges for cleaning; steel wool for cleaning; 
cloths of textile for cleaning; gloves for dishwashing; non-electric polishing machines for household purposes; brooms 
for carpets; mops; electric brushes, except parts of machines; toothbrushes; electric toothbrushes; dental floss; shaving 
brushes; hair brushes; combs; electric and non-electric appliances for removing make-up; non-electric household or 
kitchen utensils, included in this class; clothes-pegs; pots and pans; vases including those made of precious metals; 
ironing boards; ironing board covers, shaped; drying racks for washing; clothes drying hangers; cages for household 
pets; indoor aquariums, terrariums and vivariums for animal and plant cultivation; ornaments and decorative fly swatter; 
fly whisks; plastic taps for toilet holes for use against rats and insects, not parts of sanitary installations; electric devices 
for attracting and killing flies and insects; perfume burners; perfume sprayers; perfume vaporizers; electric or non-
electric make-up removing appliances; powder puffs; toilet cases; nozzles for sprinkler hose; nozzles for watering cans; 
watering devices; garden watering cans; unworked or semi-worked glass, except building glass; mosaics of glass and 
powdered glass for decoration, except for building; glass wool other than for insulation or textile use; coupes as rewards 
for sports events; woven or non-woven textile fabrics; curtains; bed covers; sheets (textile); pillowcases; blankets; quilts; 
towels; flags; pennants; labels of textile; clothing, including underwear and outer clothing, other than special purpose 
protective clothing; socks; footwear; headgear; carpets; rugs; mats; prayer rugs; linoleum, artificial turf, linoleum for 
covering floors; gymnasium mats; wallpaper, wall hangings not of textile, enabling customers to conveniently view and 
purchase those goods.
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Priority claimed from 12/05/2014; Application No. : 012866877 ;European Union 

2926535    20/05/2014
[International Registration No. : 1233480]
BEKO PLC

Beko House, 1 Greenhill Crescent Watford, Hertfordshire WD18 8QU United Kingdom

Address for service in India/Agents address:
DEPENNING & DEPENING

INTELLECTUAL PROPERTY HOUSE, 31 SOUTH BANK ROA, CHENNAI 600028,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools all for domestic purposes; electrical kitchen appliances for chopping, grinding, 
crushing, whisking and milling; washing machines; compressors for washing machines; dishwashers; spin dryers; 
machines for the preparation of food and beverages; electric kitchen machines; electric can openers; electric knives and 
sharpeners; machines for cleaning and washing carpets and upholstery; electrical machines for cleaning floors; sewing, 
embroidering and knitting machines; ironing machines; waste disposal machines; electric polishing machines for 
household purposes; vacuum cleaners; portable electric presses; parts and fittings for all the aforesaid goods.

Cl.8;Tools and appliances included in this class used for personal care in shaving, depilation, manicure, pedicure and 
beauty-care; razors; hair trimmers; hair straighteners; hair curling implements; scissors; electric and non-electric irons; 
electrical hair trimmers, electrical hair clippers, electrical epilating devices, electrical men"s razors, electrical women"s 
razors; electric flat irons.

Cl.9;Measuring apparatus and instruments, indicators and laboratory materials including those for scientific research in 
laboratories other than for medical use; apparatus for recording, transmission or reproduction of sound or images; sound 
and video recording, amplifying, reproducing and transmitting apparatus and instruments; tape and tape cassette 
recorders and playback machines; optical disk recorders and playback machines; record playing apparatus and 
instruments; loud speakers; earphones and headphones; radios, radio receivers and radio signal tuners; video recorders 
and video playback machines; video cameras; television apparatus and instruments; remote control apparatus and 
instruments; optical, photographic and cinematographic apparatus and instruments; telecommunications and telephone 
apparatus and instruments; aerials; satellite broadcast receiving apparatus and instruments; cash registers; electronic 
calculators; computers and printers; computer software; tapes, disks and wires for the storage of audio, video or 
computer data for use with domestic appliances; magnetic and optical data carriers and software recorded in these; 
downloadable electronic publications, recorded to magnetic and optical media; magnetic/optical cards; antennas, satellite 
dishes, amplifiers and their parts; counters measuring amount of consumption in units and time; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity including cables 
used for electric and electronic purposes; batteries, accumulators, anodes and cathodes; apparatus for warning and 
alarms other than for vehicles, electric bells; cash registers; apparatus and peripheral devices for data processing; 
telecommunication apparatus and devices; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; heating apparatus for solid, liquid or gaseous fuel stoves; water and gas heaters; central heating boilers; 
cooling and freezing apparatus, appliances and containers; refrigerators; freezers; ice-cream machines; air conditioning, 
air cooling and ventilation apparatus and instruments; water dispensers; devices for cooking; devices for heating and 
preparing food including electric ovens, microwave ovens, gas ovens; electric tea and coffee makers; hobs; extractor 
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fans; extractor hoods for kitchens; electric apparatus for making beverages; installations, apparatus, appliances and 
utensils all for cooking; cookers; stoves, ovens, microwave ovens, toasters and griddles; barbecues and grills; hair 
dryers; electric laundry dryers; hand dryers; heating and water heating installations and apparatus; apparatus for drying 
and airing clothes; electric hair dryers; electric kettles; machines for drying and airing clothes; water softening apparatus; 
water purifying apparatus; water purification installations; industrial type cooking, drying and cooling installations; 
portable steamers for fabrics; parts and fittings for all the aforesaid goods.

Cl.28;Games apparatus adapted for use with television receivers.

Cl.35;Retail and wholesale of machines and machine tools all for domestic purposes, washing machines and 
compressors for washing machines, machines for drying and airing clothes, dishwashers, machines for the preparation 
of food and beverages, electric kitchen machines, electric can openers, electric knives and sharpeners; retail and 
wholesale of machines for cleaning and washing carpets and upholstery; retail and wholesale of sewing, embroidering 
and knitting machines, ironing machines; waste disposal machines, electric polishing machines for household purposes, 
vacuum cleaners; retail and wholesale of electrical hair trimmers, electrical hair clippers, electrical epilating devices, 
electrical men"s razors, electrical women"s razors; retail and wholesale of electrical and electronic apparatus and 
instruments, sound and video recording, amplifying, reproducing and transmitting apparatus and instruments, tape and 
tape cassette recorders and playback machines, optical disk recorders and playback machines, record playing apparatus 
and instruments; retail and wholesale of loud speakers, earphones and headphones, radios, radio receivers and radio 
signal tuners, video recorders and video playback machines, video cameras, television apparatus and instruments, 
remote control apparatus and instruments, optical, photographic and cinematographic apparatus and instruments; retail 
and wholesale of telecommunications and telephone apparatus and instruments, aerials, satellite broadcast receiving 
apparatus and instruments, games apparatus adapted for use with television receivers, electric flat irons, portable 
steamers for fabrics, cash registers, electronic calculators; retail and wholesale of computers and printers, computer 
software, tapes, disks and wires for the storage of audio, video or computer data for use with domestic appliances, 
electric irons and presses; retail and wholesale of apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes, cooling and freezing apparatus, appliances and 
containers, refrigerators, freezers, air conditioning, air cooling and ventilation apparatus and instruments; retail and 
wholesale of electric apparatus for making beverages, installations, apparatus, appliances and utensils all for cooking, 
stoves, ovens, microwave ovens, toasters and griddles, barbecues and grills, electric apparatus; retail and wholesale of 
appliances and utensils for the care of the skin and the hair, hair dryers, heating and water heating installations and 
apparatus, lamps, apparatus for drying and airing clothes, electric hair dryers, electric kettles, central heating boilers, 
electric apparatus for making beverages, alarms; retail and wholesale of parts and fittings for all the aforesaid goods; 
providing the aforementioned services on the internet or world wide web or by a mail-order catalogue.

Cl.36;Insurance services with respect to domestic appliances and consumer goods; financial services in the form of 
hire purchase services and lending services primarily for the purpose of facilitating the purchase of consumer goods and 
domestic appliances.

Cl.37;Maintenance and installation services in respect of electrical appliances including machines and machine tools 
all for domestic purposes; providing repair, maintenance and installation services in respect of washing machines and 
compressors for washing machines, machines for drying and airing clothes, dishwashers, machines for the preparation 
of food and beverages; providing repair, maintenance and installation services in respect of electric kitchen machines, 
electric can openers, electric knives and sharpeners, machines for cleaning and washing carpets and upholstery, sewing, 
embroidering and knitting machines; providing repair, maintenance and installation services in respect of ironing 
machines, waste disposal machines, electric polishing machines for household purposes, vacuum cleaners; providing 
repair, maintenance and installation services in respect of electrical hair trimmers, electrical hair clippers, electrical 
epilating devices, electrical men"s razors, electrical women"s razors; providing repair, maintenance and installation 
services in respect of electrical and electronic apparatus and instruments, sound and video recording, amplifying, 
reproducing and transmitting apparatus and instruments; providing repair, maintenance and installation services in 
respect of tape and tape cassette recorders and playback machines, optical disk recorders and playback machines; 
providing repair, maintenance and installation services in respect of record playing apparatus and instruments, loud 
speakers, earphones and headphones, radios, radio receivers and radio signal tuners; providing repair, maintenance and 
installation services in respect of video recorders and video playback machines, video cameras, television apparatus and 
instruments, remote control apparatus and instruments; providing repair, maintenance and installation services in 
respect of optical, photographic and cinematographic apparatus and instruments, telecommunications and telephone 
apparatus and instruments; providing repair, maintenance and installation services in respect of aerials, satellite 
broadcast receiving apparatus and instruments, games apparatus adapted for use with television receivers; providing 
repair, maintenance and installation services in respect of electric flat irons, portable steamers for fabrics, cash registers, 
electronic calculators, computers and printers, computer software; providing repair, maintenance and installation 
services in respect of tapes, disks and wires for the storage of audio, video or computer data for use with domestic 
appliances, electric irons and presses; providing repair, maintenance and installation services in respect of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; 
providing repair, maintenance and installation services in respect of cooling and freezing apparatus, appliances and 
containers, refrigerators, freezers, air conditioning, air cooling and ventilation apparatus and instruments; providing 
repair, maintenance and installation services in respect of electric apparatus for making beverages, installations, 
apparatus, appliances and utensils all for cooking, stoves, ovens, microwave ovens, toasters and griddles, barbecues and 
grills; providing repair, maintenance and installation services in respect of electric apparatus, appliances and utensils for 
the care of the skin and the hair, hair dryers, heating and water heating installations and apparatus; providing repair, 
maintenance and installation services in respect of lamps, apparatus for drying and airing clothes, electric hair dryers, 
electric kettles; services relating to installation and maintenance of industrial machines and equipment, office machines 
and equipment, communication equipment, electric and electronic appliances; services relating to heating, air 
conditioning and plumbing installation and maintenance; services relating to furniture maintenance, restoration and 
upholstery.

Cl.39;Providing transport, packaging, storage and delivery services with respect to domestic goods or appliances.
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Priority claimed from 11/04/2014; Application No. : MO2014C000331 ;Italy 

2929116    11/04/2014
[International Registration No. : 1234161]
RATIONAL PRODUCTION S.R.L.

Via Luigi Galvani, 7/A 7/H I-24061 ALBANO SANT'ALESSANDRO (BG) IT

Address for service in India/Agents address:
S.MAJUMDAR

5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for steam generating, cooking, refrigerating, drying, ventilating and water supply purposes; 
containers, including transportable, for heating and/or cooling foods on plates, in baskets, or on trays; heated hostess 
trolleys; chilled hostess trolleys; movable chilled cabinets; chilled containers for transporting meals; apparatus for 
heating foods; thermo-refrigerated trolleys for distributing meals.

Cl.12;Trolleys for transporting heated and refrigerated foods; trolleys with shelves; motorized and non-motorized food 
carts; trolleys for stacking trays; trolleys for dispensing food; trolleys for stacking plates; trolleys for stacking baskets; 
motorized and non-motorized heated and refrigerated trolleys for distributing meals; motorized and non-motorized 
refrigerated carts.
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Priority claimed from 20/12/2013; Application No. : 012451977 ;European Union 

2935590    18/06/2014
[International Registration No. : 1234337]
SGL CARBON SE

Söhnleinstr. 8 65201 Wiesbaden Germany

Address for service in India/Agents address:
DEPENNING & DEPENING

INTELLECTUAL PROPERTY HOUSE, 31 SOUTH BANK ROA, CHENNAI 600028,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Synthetic graphite powder; metal-infiltrated synthetic powder, graphite covering for combustible elements; 
graphite salts, graphite granules, graphite intercalation compounds for industrial purposes, in particular manufacture of 
expanded graphite; expanded graphite, graphite powder, in particular for processing graphite foils, graphite laminates, 
heat insulating materials, heat conducting substances and composite materials; heat conducting substances with plastic 
fillers comprising carbon or graphite, composite material consisting of a phase change material and carbon; expanded 
graphite powder as additive in lubricants, expanded graphite powder for lithium ion batteries; expanded graphite powder, 
graphite or carbon for energy and thermal management of lithium ion batteries; graphite and carbon composites; carbon 
and graphite compounds or composites for automotive industry.

Cl.9;Graphite electrodes, graphite anodes, electrodes for accumulators and fuel cells.

Cl.11;Distilling apparatus comprising evaporation basins, rupture disks, filters made of carbon or graphite for cast iron, 
liquid and gas materials, graphite felts for water filtering, heat or cold accumulators consisting of, or containing, carbon, 
natural graphite, expanded graphite and phase change materials; parts and spare parts for heating, steam generating, 
cooking, refrigerating, drying, ventilating and water supply apparatus, floor, wall and ceiling heating systems, ventilating 
and air conditioning apparatus, equipment and installations, air cooling apparatus, ovens, heat pumps, heat recovery 
systems, heat exchangers not being parts of machines, water heaters, water coolers and water intake apparatus, 
consisting of, or containing, carbon, natural graphite, expanded graphite and phase change material; parts and fittings for 
heating systems for vehicles for heat accumulation, heat insulation and heat conduction, strips-like pieces as 
components for parabolic antennas; surface heating conductor.

Cl.17;Compounds or coatings for protection against heat radiation; thermal insulating material; insulating covering for 
machines and piping systems for steam, water, air and gas; insulating felt sheets made of graphite; and graphite wadding,
graphite foils and graphite laminates made from expanded graphite other than for packaging; laminates containing 
graphite foils; semi-finished products of graphite foils, graphite laminates, graphite granules and laminates containing 
graphite foils, graphite granules, in particular for manufacturing material for conducting and accumulating electricity and 
heat, and thermal shields and linings; plastic sealing, packing or insulating materials containing expanded graphite, fillers 
comprising plastic materials containing expanded graphite for sealing, packing or insulating purposes; graphite felts for 
filter technology, graphite felts, filtering insulation sheets of graphite, carbon or graphite linings for chemical apparatus 
engineering, sealing rings and plates.

Cl.19;Fire bricks made of graphite; brick and stone for heat exchangers; graphite pipes, graphite sheets for use in 
buildings; graphite for lining blast furnaces; graphite moldings, building materials for absorbing electromagnetic 
radiation, sound-absorbing building materials of expanded graphite, of graphite foils, graphite laminates and laminates 
containing graphite foils; building materials (non-metallic), building boards, mortar, pargets, building stone, heat storage 
bricks; composite boards of plasterboard and of expanded graphite, composite boards of inorganic materials and of 
expanded graphite, of graphite foils, graphite laminates and laminates containing graphite foils; building materials, mainly 
non-metallic, for protection from noise, heat, fire and electromagnetic radiation, for the accumulation and conduction of 
heat, wholly or partly of expanded graphite, of graphite foils, graphite laminates and laminates containing graphite foils; 
heat-resistant furnace linings not of metal; graphite sheets, graphite stones and graphite mats for lining of vessels and 
furnaces.
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2938583    31/10/2014
[International Registration No. : 1234748]
WWF-WORLD WIDE FUND FOR NATURE (FORMERLY WORLD WILDLIFE FUND)

Avenue de Mont-Blanc 27 CH-1196 Gland Switzerland

Address for service in India/Agents address:
DEPENNING & DEPENING

INTELLECTUAL PROPERTY HOUSE, 31 SOUTH BANK ROA, CHENNAI 600028,INDIA.

Proposed to be Used
IR DIVISION
Cl.16;Newsletters, printed publications and books in connection with the protection of nature and the environment; 
printed matter, newspapers, periodicals, books and instructional or teaching material (excluding apparatus) in connection 
with the trade of endangered species of flora and fauna, the protection of species, their habitats and biodiversity.

Cl.35;Business information concerning trade in wildlife, plants and their products; retail sale.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs, including financial consulting, 
organization of collections, charitable fund raising, financial sponsorship and credit card services.

Cl.41;Education in connection with the trade of endangered species of flora and fauna, the protection of species, their 
habitats and biodiversity; electronic publishing of books, periodicals, texts other than advertising texts and graphics 
online containing information on the protection of nature and the environment.

Cl.42;Information, advice, consulting and scientific research in connection with the trade of endangered species of flora
and fauna, the protection of species, their habitats and biodiversity.
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Priority claimed from 27/06/2014; Application No. : 013035688 ;European Union 

2940669    12/12/2014
[International Registration No. : 1214595]
INDIVIOR UK LIMITED

103-105 Bath Road Slough SL1 3UH GB

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT NO: B- 28. SECTOR -32, INSTITUTIONAL AREA, GURGAON-122001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; medicines for human and veterinary purposes.

Cl.44;Medical services; health care; medical clinic services; pharmacy advice; health counselling; provision of health 
care information and advice; provision of pharmaceutical information and advice.
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2954003    29/07/2014
[International Registration No. : 1235638]
PROGRESS HOLDING A.G.

Julius Durst-Straße 100 I-39042 Brixen Italy

Address for service in India/Agents address:
DEPENNING & DEPENING

INTELLECTUAL PROPERTY HOUSE, 31 SOUTH BANK ROA, CHENNAI 600028,INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; non-electric cables and wires of common metal; metallic reinforcing elements for precast 
concrete parts, welded wire mesh, braced girders, reinforcing cages, brackets, straight rods, bent rods and offset rods; 
turnbuckles, masts, anchoring, tension hooks; formwork and stop ends of metal; battery moulds of metal, structural 
steels; production pallets for precast concrete parts; formworking profiles made of metal; formworking pallets made of 
metal.

Cl.7;Machines and installations composed thereof and parts of installations for the manufacture of precast concrete 
parts; accessories and aids, being machine parts, for the manufacture of precast concrete parts, included in this class; 
pallet carousel systems; machines for cleaning pallets, machines for oiling pallets, machines for applying release agents 
to pallets; robots for form working and for removing formwork, concrete distributors, machines for thickening and for 
smoothing concrete; turning equipment and tilting equipment for precast concrete parts, pallet stackers, lifting beams, 
run-off carriages and side-shifters for precast concrete parts; machines for surface treating precast concrete parts; long 
beds (industrial machines), machines for processing and handling reinforcing elements, braced girders, welded wire 
mesh, reinforcing cages; devices for bending reinforcing elements, braced girders, welded wire mesh, reinforcing cages, 
robots for handling reinforcing elements, trimming machines and cutters for processing reinforcing elements, braced 
girders, welded wire mesh, reinforcing cages; devices for processing braced girders; devices for bending wires, in 
particular for manufacturing reinforcements, tilting tables for manufacturing precast concrete parts; machines for 
bending brackets; welding machines, in particular for reinforcing elements, braced girders, welded wire mesh, reinforcing 
cages; cable pulleys, deflection pulleys; control systems for machines and robots.

Cl.9;Control systems and master computers for pallet carousel systems; magnets; software, in particular for machine 
control; drawing programs, in particular CAD programs; plotters.

Cl.42;Technical planning and development of machines and robots and production systems for precast concrete parts, 
in particular for pallet carousel systems; technical development and construction planning in terms of creating machines 
and robots and production systems for precast concrete parts, in particular for pallet carousel systems.
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2960759    20/02/2014 

[International Registration No. : 1231161] 
BORSA ISTANBUL ANONIM SIRKETI 
Resitpasa Mahallesi, Tuncay Artun Caddesi, Emirgan TR-34467 Istanbul TR

Address for service in India/Agents address: 
KRISHNA & SAURASTRI. 
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used 

IR DIVISION 

Cl.9;Devices and computer hardware for processing and/or transmitting data; computer software. 

Cl.16;Printed documents; printed publications, newspapers, magazines, books, guide books, calendars, 
posters, pictures, placards, panel boards, stickers; informative and instructive publication relating to the 
services rendered by the stock exchange. 

Cl.35;Provision of information, prices and statistical information within the scope of the stock exchange 
services along with any other calculation relating to economic and financial data, recording and saving the  
same in a database; collection, arrangement and systematization of the foregoing in a database; computer  
aided processing of information relating to the stock exchange; information and research for trading activities; 
collection of trading information; services of trade value assessment; information and consultancy services for 
the foregoing services; price analysis services; economic forecast services. 

Cl.36;Providing services for trading capital market instruments, foreign exchange, precious metals and 
precious stones and other contracts, documents and assets deemed appropriate by the capital markets" 
regulator; distribution and publication of the established prices; services for matching the buy-sell orders or 
facilitating such matching; services for operating and/or managing the systems and regulated markets to that 
end; formation, calculation and publication of the indexes for the traded capital market instruments; compilation, 
custody, process and submission of all data related to the indexes; banking services; financial management 
services; financial analysis services; financial sponsorship services; information services for financial matters; 
financial consultancy services; underwriting business; stock exchange services; electronic stock exchange 
services; clearing and safe custody services; intermediary services for the purchase and sale of securities; 
services for the issue of financial products; services for portfolio management; computer aided analysis of the 
value of securities and index; formation, calculation and publication of the indexes for the securities traded on 
the stock exchange, distribution and publication of the price information, statistical data, index data, clearing  
and safe custody data, data relating to the intermediation activities that are related with the securities; computer 
aided financial services; organizational consultancy services relating to the services included in this class; 
provision of financial information through a computer database. 

Cl.38;Services for satellite communication; services for communication between computers; services for 
communication by phone; services for transmission of images and messages by the help of a computer; 
electronic mail services, services for fax delivery, Internet services, namely services for conveying price 
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information, statistical data, index data, clearing and safe custody data, data relating to the intermediation 
activities and any other financial and economic data related with the stock exchange. 

Cl.41;Services for education; educational services, services for the publication of price information, statistical 
data, index data, clearing and safe custody data, data relating to the intermediation activities and any other 
financial and economic data related with the stock exchange, books, periodicals, magazines. 

Cl.42;Computer consulting services, computer software and hardware testing services, computer software 
maintenance services, computer software consultancy, computer virus protection services, computer system 
design; services for computer programming, services for designing computer software, services for the 
maintenance of computer software, services for updating computer software, consultancy services in the field of 
computer hardware, services for formation of computer database, services for recovery of computer data, 
computer services related to the provision of data, services for computer system analysis, computer consultancy 
services, services for renting computers, services for renting computer software, services for reproducing 
computer programming services for formation and installment of computer software. 
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Priority claimed from 10/09/2013; Application No. : AM 50423/2013 ;Austria 

2968895    03/03/2014
[International Registration No. : 1237334]
RED BULL MEDIA HOUSE GMBH

Oberst-Lepperdinger-Strasse 11-15, A-5071 Wals bei Salzburg (Austria)

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; walkie-talkies; portable and mobile telephones and parts, spare parts and equipment, in particular 
holders and sheaths; electrical cables, plugs and adaptors; batteries; accumulators, charging devices for accumulators 
for wireless mobile phones; subscriber magnetic identity cards, also for use with portable and mobile phones; mobile 
phone face plates; ring tones [being downloadable ringtones]; software applications for mobile phones; downloadable 
sound, music, image and video recordings; interactive computer games programs; photocopying apparatus and 
machines; magnetic data carriers; compact discs; DVDs and other digital recording media; video tapes; records; personal 
stereos; mechanisms for coin-operated apparatus; cash registers; calculating machines; data processing equipment; 
computers; computer programs and software; fire-extinguishing apparatus; automatic cash dispensing machines; ticket 
dispensers; automatic photographic booths; machine readable data carriers with programs installed; electronic 
publications [downloadable]; computer programs [downloadable software); computer games programs; mouse pads; 
navigation apparatus for vehicles; articles of protective clothing; protective spectacles; protective masks; protective 
helmets, in particular for sports purposes; protective shields, including ear, body and face protective shields; spectacles; 
spectacle frames; spectacle cases and holders; sunglasses; goggles for sports; headphones; breathing apparatus for 
divers; special purpose containers [cases, sheaths, housings] for apparatus and instruments included in this class; light, 
marker, life-saving and signaling buoys; wind socks; electric batteries and accumulators; magnets; luminous signs; 
luminous advertising signs; encoded identification bracelets, magnetic; acoustic conduits; acoustic couplers; acoustic 
[sound) alarms; aerials; agendas [electronic]; amplifiers; amplifying tubes; amplifying valves; answering machines; 
cabinets for loudspeakers; encoded magnetic cards; processors [central processing units); chips [integrated circuits]; 
recorded computer operating programs; computer peripheral devices; computer programmes [programs], recorded; 
recorded computer software; optical and magnetic data media; data processing apparatus; electronic notice boards, 
hands free kits for phones; high-frequency apparatus; integrated circuit cards [smart cards]; integrated circuits; 
intercommunication apparatus; junction boxes [electricity]; junction sleeves for electric cables; laptop computers; 
loudspeakers; magnetic data media; masts for wireless aerials; microprocessors; data processing equipment, 
navigational instruments; notebook computers; radio pagers; radiotelephony sets; range finders; receivers; satellite 
navigational apparatus; sound recording carriers; sound recording strips; sounding leads; sounding lines; telephone 
apparatus; telephone receivers; telephone transmitters, telephone wires, television apparatus; transmitters 
[telecommunication), transmitting sets [telecommunication], video game cartridges, video telephones, wire connectors 
[electricity], wires, electric; computer mouse; photographic racks and rigs; remote control apparatus; signalling panels, 
luminous or mechanical; video screens; stereoscopes; stereoscopic apparatus.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; towels of paper; table 
napkins of paper; paper and cardboard coasters, covers; packaging of paper or cardboard; advertisement boards of 
paper or card; filter paper; handkerchiefs of paper; toilet paper; bottle envelopes of cardboard or paper; packing paper; 
packaging containers of paper; bags [envelopes, pouches] of paper or plastics, for packaging; printed matter, leaflets; 
magazines; books; printed publications, newspapers; newsletters; prospectuses; manuals; booklets and graphic 
representations; cards; postcards; greeting cards; brochures and folders [stationery]; bookbinding material; photographs 
[printed]; periodicals; pictures; posters; placards of paper or cardboard; catalogues, transparencies [stationery]; flags of 
paper; boxes and signboards of paper or cardboard; calendars; clipboards; stationery; pads; pens and pencils; erasers 
and paperweights; transfers [decalcomanias]; stickers [stationery]; labels, including iron-on labels not of textile; 
adhesives [glues] for stationery or household purposes; artists materials, including pencils, pastels [crayons], 
watercolors [paintings], aquarelle, artists watercolour saucers, painters" easels; drawing, painting and modelling 
materials and instruments; paint brushes; stamps [seals]; typewriters, electric and non-electric; office requisites, except 
furniture; instructional and teaching material [except apparatus]; plastic materials for packaging [not included in other 
classes]; plastic film for wrapping, plastic bubble packs for wrapping or packaging; printers" type; printing blocks; slate 
and black boards; writing and drawing instruments; writing and drawing materials; self-adhesive tapes for stationery or 
household purposes.

Cl.38;Telecommunications; broadcasting of radio and television commercials, transmission of radio and television 
programs; information about telecommunication; message sending; communication by telephone and cellular telephone; 
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computer aided transmission of messages and images, electronic mail services; providing Internet chatrooms; 
communication by computer terminals; communications by fiber [fibre] optic networks; radio and television 
broadcasting; cellular telephone communication; electronic bulletin board services [telecommunications services]; 
wireless mobile phone services; providing telecommunications connections to a global computer network; 
telecommunications routing and junction services; teleconferencing services; providing user access to global computer 
networks; providing access to databases; voice mail services; rental of access time to global computer networks; news 
agencies; paging services [radio, telephone or other means of electronic communication]; rental of telecommunication 
equipment, rental of telephones, satellite transmission; telephone services; wire service; providing telecommunication 
channels for teleshopping services.

Cl.41;Education, teaching, tuition, academies [education]; amusements and amusement parks; providing of training, 
including practical training [demonstration]; entertainment; cinema presentations; club services [entertainment or 
education], entertainer services, entertainment information, presentation of live performances [entertainment]; movie 
theatre presentations; music-halls; musical performances, radio, music, cinema and television entertainment; circuses; 
sporting and cultural activities; organization and staging of sports competitions; night clubs and discotheque services; 
organization of fairs and exhibitions for cultural, sporting or educational purposes; rental of videotapes and cassettes, 
CD-ROMs and DVDs, cine-films and motion pictures; rental of movie projectors and accessories; providing cinema and 
movie theatre facilities; providing museum facilities; rental of radio and television sets; rental of video cassette recorders; 
rental of audio equipment; rental of camcorders; rental of lighting apparatus for theatrical sets or television studios; 
rental of show or stage scenery; rental of video cameras; scriptwriting services; rental of games equipment and sound 
recordings; film production, other than advertising films; videotaping; editing services and microfilming; publication and 
editing of digital images; bookmobile services; publication of books, texts [other than publicity texts], electronic books 
and journals on-line; electronic desktop publishing; providing on-line electronic publications, not downloadable; news 
reporters services; photographic reporting; production of radio and television programs and shows; providing sports 
facilities; publication and writing of texts, other than publicity texts; game services provided on-line from a computer 
network; providing karaoke services; music composition and production services; layout services, other than for 
advertising purposes; animal training; health club and fitness services; library services; operating lotteries; language 
interpreter services; arranging and conducting of seminars, conferences, symposiums, workshops, congresses, 
competitions and concerts; recreation information; party planning [entertainment]; dubbing; gambling; photography; 
radio entertainment; recording studio and television studio services; rental of sports grounds and stadium facilities, 
subtitling.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; data conversion of 
computer programs and data [not physical conversion]; computer system design; conversion of data or documents from 
physical to electronic media; creating and maintaining websites for others; hosting computer sites; installation of 
computer software; industrial design; engineering; consultancy in the field of energy-saving; research in the field of 
environmental protection; calibration [measuring]; recovery of computer data; consultancy in the field of computer 
hardware and software; duplication of computer programs; computer rental; updating of computer software; hosting of 
computer sites [web sites]; maintenance of computer software; providing search engines for the Internet; rental of 
computer software; rental of web servers.
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Priority claimed from 19/05/2014; Application No. : 012884938 ;European Union 

2973304    19/11/2014
[International Registration No. : 1238901]
INDUSTRIAL NEO TEX, S.A.

Pol. Ind. Prado del Espino, C/ Forjadores, s/n E-28660 Boadilla del Monte (Madrid) Spain

Address for service in India/Agents address:
SINGH & ASSOCIATES

N-30, GROUND FLOOR, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; global positioning system [GPS] apparatus; computer software to 
enable the searching of data; computer programs for tracking of goods from the manufacture process to its destruction; 
computer programs for managing the manufacture process of goods, for tracking goods and for authorizing or denying 
the repair of goods; computer programs for managing the manufacture process of aircraft galleys, for tracking aircraft 
galleys and for authorizing or denying the repair of aircraft galleys.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; aircraft galleys sold equipped with food preparation apparatus, namely heating and cooling 
appliances; boilers; water boilers; coffee machines; electric coffee machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; seat cushions for the seats of aircrafts; coverings for 
aircraft seats; aircraft dividers made of textile; aircraft passenger seats; hand propelled trolleys.

Cl.17;Rubber, gutta-percha, gum, asbestos and mica; plastics in extruded form for use in manufacture; packing, 
stopping and insulating materials; flexible pipes, not of metal; insulation material for use in the aircraft industry; carbon 
fibres not for textile use; chemical fibres not for textile use; crude fibres of carbon [other than for textile use]; plastic 
fibres, not for use in textiles; polymer resin fibres [other than for use in textiles]; raw fibres of carbon, other than for 
textile use; fabrics made from nylon for use as insulation; semi-worked polymer resins in the form of fibres; synthetic 
fibres, other than for textile use; vulcanized fibre; spun polyester fibre [other than for textile use]; stuffing composed of 
polycarbonate (plastic) for pillows, cushions, comforters, duvets and upholstered furniture.

Cl.20;Furniture, mirrors, picture frames; plastic trays [containers] used in food packaging; non-metallic trays [other 
than for domestic use or for sorting or counting money]; containers, not of metal, for commercial use; packaging 
containers of plastic; nonmetal and non-paper insulated shipping containers for transporting frozen materials; non-
modular containers, not of metal, for use in transportation and storage for commercial or industrial use; display racks; 
food racks; serving trolleys; cushions (upholstery), drawers and dividers therefor.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; serving trays; meal trays; disposable 
dinnerware.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
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stuffing materials (except of rubber or plastics); raw fibrous textile materials; carbon fibres for textile use; fibres of plastic 
for textile use; vitreous silica fibres for textile use; glass fibres for textile use; organic textile fibres; ceramic textile fibres; 
coconut fibre; fibres for making up into carpets; synthetic fibres and filaments for use in the manufacture of fabrics, 
textiles, yarns and carpets; fibres made of polytetrafluoroethylene; fibres made of synthetic material; textile fibres; fillings 
of synthetic fibres; viscose silica fibres; wadding fibres; cushioning not of rubber, plastic or paper in the nature of 
stuffing.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; aircraft curtains; curtains 
made from textile materials; fibreglass fabrics for textile use; chemical fibre mixed fabrics; fabrics being textile piece 
goods made of mixture of fibres; fabrics made from ceramic fibres, other than for insulation; fabrics made from natural 
fibres, other than for insulation; fabrics made from synthetic fibres, other than for insulation; fabrics of carbon fibre, other 
than for insulation; fabrics of organic fibres, other than for insulation; fibre fabrics for textile use; woollen fabric; nylon 
fabric; fabrics that may or may not have printed patterns and designs thereon for use in textile applications, namely, 
upholstery; upholstery fabrics; fireproof upholstery fabrics; waterproof fabric for manufacturing upholstery; cushion 
covering materials; unfitted seat covers of textile.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); aircraft carpets; moquettes [carpets].

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; furnishing design services for the interiors of 
aircrafts; design of computer programs and software relating to aircraft.
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Priority claimed from 14/04/2014; Application No. : 1287883 ;Benelux 

2975996    17/07/2014
[International Registration No. : 1238818]
CHEMICAR EUROPE N.V.

Baarbeek 2, B-2070 Zwijndrecht (Belgium)

Address for service in India/Agents address:
SINGH & ASSOCIATES

N-30, GROUND FLOOR, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes including matting compound, fillers and resins for repairing and filling 
holes in and defects of bodywork, hardeners, plastic repairer, covering compositions for protection against effects of 
chemical products; fillers, not of natural or thermoplastic origin (included in this class), for repairing holes, cracks, bursts 
and splits and other unevenness in surfaces; glue and adhesives for industrial purposes, glue for repairing plastic and 
metal; solvents.

Cl.2;Rust and corrosion preventing agents; primer, paints and lacquers in sprays.

Cl.3;Cleaning, polishing, sanding and abrasive preparations; detergents; degreasing preparations; paint stripping 
preparations; cleaning, polishing, abrasive and degreasing agents and preparations for removing paints, lacquers and 
varnishes; cloths impregnated with cleansers; cleansing soaps.

Cl.7;Grinding, polishing, brushing and sanding machines, parts, spare parts and accessories thereof (included in this 
class), including grindstones and sanding discs for machines; spray guns and parts thereof including mixing cups and 
accompanying covers; needle guns; automatic spray gun cleaners; blowers including air guns; filters and sieves for 
industrial purposes; machines and machine tools and parts thereof for dent removal in bodywork; pneumatic driven 
apparatus for coagulating of paints and lacquers.

Cl.9;Gloves for protection against injuries; dust masks; spray masks; safety shoes.

Cl.17;Foil (other than for wrapping), treated or not; tape and masking tape for industrial purposes; tape for use in 
protection for sanding and spraying works; sealants including fillers and stoppers for repairing, holes, cracks, bursts, 
splits and other unevenness in surfaces; flexible rods; adhesive sound deadening pads, isolating or not; isolating foam 
foil.

Cl.24;Cloths (tissue) including tack rags, polishing cloths and degreasing cloths, made of textile.
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Priority claimed from 16/12/2013; Application No. : 4020130084200 ;Republic of Korea 

2977710    13/06/2014
[International Registration No. : 1239389]
HYUNDAI MOTOR COMPANY

12, Heolleung-ro, Seocho-gu Seoul Republic of Korea

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Telescopes; cameras; speed indicators; sunglasses; alarms; luminous or mechanical traffic signals; fire engines; 
electric accumulators for vehicles; apparatus for transmitting and reproducing sound or images; cases for mobile phone; 
car navigations; computer application software for mobile phones; computers; video game cartridges; helmets; 
downloadable music files; pre-recorded non-musical electronic media (excluding computer software); downloadable 
electronic publications; portable rechargers; usb cables.

Cl.12;Automobiles; parts and accessories for automobiles; shock absorbers for automobiles; brake systems for 
vehicles; tractors for agricultural purposes; engines for land vehicles; speed change gears for land vehicles; bearings for 
land vehicles; motors for land vehicles; automobile tires; wheelchairs; parachutes; tractors; vessels (boats and ships); 
aeroplanes; locomotives; cycles; bicycles; hand cars; baby carriages.

Cl.14;Memorial tablets of precious metals; boxes of precious metal; shoe ornaments of precious metal; key rings of 
precious metal; stopwatches; automobile clocks; wristwatches; earrings of precious metal; accessories of precious 
metal; tie pins of precious metal; necklaces (jewelry); rings (jewelry); brooches (jewelry); ornaments (jewelry); bracelets 
(jewelry); cuff links; works of art of precious metal; jewels and precious metals; leather key chains.

Cl.16;Foils for kitchens; paper pennants; papers; toilet paper; fountain pens; stationery; money clips; cardboard boxes;
printed matters (except books and periodicals); pictures; sculptures made from papier mache; modelling materials; 
manuals (handbooks); books; magazines; pastes and other adhesives for stationery or household purposes; bumper 
stickers; event programs; typewriters and office requisites (except furniture); plastic materials for packing.

Cl.18;Toilet bags (sold empty); clothing for pets; bags; duffel bags; rucksacks for mountaineers; schoolchildren"s 
backpacks; shoulder bags; suitcases; bags for sports; travelling trunks; purses; handbags; boxes made of leather; 
envelopes of leather for packaging; beach umbrellas; umbrellas; alpenstocks; horse-riding equipment; leather leashes.

Cl.20;Umbrella stands; baskets (not of metal); non-metallic plates; memorial tablets (not of metal); kennels for 
household pets; steps (ladders) (not of metal); containers for liquid fuel (not of metal nor of masonry); bins of wood or 
plastic; furniture; mirrors (looking glasses); chairs (seats); wall ornaments (not of textile); picture frames; mobiles 
(decoration); cushions; hand-held flat fans; infant walkers; sleeping bags for camping; works of art of plastic; bed and 
mattress.
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2983275    08/01/2015
[International Registration No. : 1179740]
PALODEX GROUP OY

Nahkelantie 160 FI-04300 Tuusula Finland

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision) 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of images and data; magnetic data 
carriers, recording discs; data processing equipment, computers and computer software; electric monitoring apparatus 
for dental and dental technology instruments, apparatus and equipment; testing apparatus for dental and dental 
technology instruments, apparatus and equipment; electric and electronic apparatus for updating dental and dental 
technology instruments, apparatus and equipment; electronic control apparatus for dental and dental technology 
instruments and apparatus.

Cl.10;Surgical, medical and dental apparatus and instruments; X-ray apparatus; X-ray imaging devices and fittings 
therefore; dental and dental technology apparatus (electric); dental chairs; dental furniture; parts and fittings for all the 
aforesaid goods.
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2987615    28/02/2014
[International Registration No. : 1241378]
TESCO STORES LIMITED

Tesco House, Shire Park, Kestrel Way Welwyn Garden City AL7 1GA GB

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
To be associated with:
665083, 665084, 665085, 757256, 757259, 757261, 1248080, 1817214, 1895186, 1895191, 2052014

IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE WORD BASICS

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; hygienic and beauty implements for 
humans and animals; body art tools; hair cutting and removal implements; hair styling appliances; manicure tools; 
pedicure tools; food preparation implements; agricultural implements and tools, hand-operated; gardening implements 
and tools, hand operated; landscaping implements and tools, hand operated; fire tending implements; cutting, drilling, 
grinding, sharpening and surface treatment hand tools; fastening and joining tools; lifting tools and implements; beard 
clippers; blade sharpening instruments; clamps for carpenters or coopers; cleavers; crimping irons; crow bars; curling 
tongs; cuticle nippers; cutter bars; cutters; cutting bars; cutting tools [hand tools]; emery files; garden tools, hand-
operated; hair clippers for animals [hand instruments]; hair clippers for personal use, electric and non-electric; hair-
removing tweezers; knife steels; knives; lawn clippers [hand instruments]; nail files; nail files, electric; nail nippers; nail 
punches; needle files; needle-threaders; pedicure sets; penknives; pizza cutters, non-electric; riveting hammers [hand 
tools]; scrapers [hand tools]; scraping tools [hand tools]; screwdrivers; sledgehammers; spades [hand tools]; spanners 
[hand tools]; sugar tongs; vegetable shredders and slicers; non-electric can openers; irons; cuticle tweezers and nippers; 
scissors; nail clippers; cutlery for use with babies, children and infants; forks; spoons; cases for cutlery; disposable 
tableware (cutlery) made of plastics; soft tip spoons for use with babies, infants and children; mortars and pestles for 
pounding; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; burners; boilers; food and beverage, cooking, heating, cooling and treatment equipment; personal 
heating and drying implements; acetylene burners; air conditioning apparatus; air conditioning installations; air cooling 
apparatus; air deodorising apparatus; air driers; air filtering installations; barbecue apparatus; bed warmers; electric 
blankets not for medical purposes; coffee filters, electric; coffee machines, electric; coffee percolators, electric; coffee 
roasters; coils [parts of distilling, heating or cooling installations]; cookers; cooking apparatus and installations; cooking 
rings; cooking utensils, electric; deep fryers, electric; drip irrigation emitters [irrigation fittings]; drying apparatus and 
installations; electric lights for Christmas trees; fabric steamers; fans [air-conditioning]; fans [parts of air-conditioning 
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installations]; filters for drinking water; fireplaces, domestic; flares; flushing apparatus; foot warmers, electric or non-
electric; hair driers; hand drying apparatus for washrooms; headlights for automobiles; heaters, electric, for feeding 
bottles; heating apparatus, electric; hot water bottles; ice boxes; ice machines and apparatus; igniters; immersion 
heaters; kettles, electric; kitchen ranges [ovens]; lamps; lampshade holders; light bulbs; light bulbs, electric; light bulbs 
for directional signals for vehicles; light diffusers; light-emitting diodes [led] lighting apparatus; lighters; lighting 
apparatus and installations; microwave ovens [cooking apparatus]; refrigerating apparatus and machines; refrigerating 
appliances and installations; roasting spits; rotisseries; safety lamps; sanitary apparatus and installations; sockets for 
electric lights; tanning apparatus [sun beds]; steam generation devices, apparatus and equipment; cookers and cooking 
appliances; stoves; cooker guards; ionisation, purifying and deodorising apparatus and machines; vaporisers; 
disinfectant dispensers for toilets; heaters for feeding bottles and heating plates; baby food heaters; solar collectors and 
thermoelectric heating and cooling devices; foot warmers; cooling appliances and devices and installations; beverage 
and liquid cooling apparatus and devices; baths; shower baths; bath fittings; toilet seats and portable sanitary 
installations; toilet seat adaptors and toilet seat adaptors for children; sterilisers and sterilisation apparatus and 
equipment; sterilisers for babies" feeding bottles; disposable sterilisation pouches; electric kettles; steam sterilisation 
devices; UV sterilisation devices; travel sterilising devices for babies" bottles and feeding equipment; water sterilizers; 
water purification installations; disinfecting apparatus; lights for babies, infants and children; toilet seats for infants; 
parts and fittings for all the aforesaid goods.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arts, crafts and modelling equipment; pictures; portraits; paintings; drawings; figurines of paper and 
cardboard; drawing instruments; drawing materials; modelling materials; packing bags of paper; packaging material; 
packaging materials made of paper; packaging materials made of cardboard; packaging material made of card; wrapping 
materials made of card; wrapping materials made of cardboard; wrapping materials made of paper; wrapping materials 
made of plastics; plastics for modelling; correcting and erasing implements; printed educational materials; printing sets 
portable [office requisites]; photo albums; writing implements; writing instruments; writing materials; writing or drawing 
books; writing pads; writing paper; stamping implements; books; catalogues; cards; instruction manuals; magazines; 
mail order catalogues; newspapers; pamphlets; periodical publications; calendars; decalcomanias; diaries; gift cards; gift 
vouchers cards; labels; maps; printed publications; dictionaries; personal organizers; postage stamps; postcards; 
posters; appointment books; industrial paper and cardboard; money clips of precious metals; disposable paper products; 
absorbent paper; bathroom tissue; bibs of paper; coasters of paper or cardboard; tissues of paper; towels of paper; 
hygienic paper; kitchen paper; napkins made of paper for household use; table cloths of paper; table mats of paper; table 
mats of cardboard; toilet paper; toilet rolls; vouchers; credit cards without magnetic coding; cards for use in connection 
with sales and promotional incentive schemes and promotional services; printed forms; savings stamps; adhesive tapes 
for stationery or household purposes; gift boxes; gift bags of paper or plastic; paper for printing photographs; parts and 
fittings for all the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; furniture of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, 
amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; non-metallic hardware; door, 
gate and window fittings; fasteners; locks other than electric not of metal; figurines [statuettes] of wood, wax, plaster or 
plastic; household furniture; inflatable furniture; kitchen furniture; bedroom furniture; nursery furniture; living room 
furniture; office furniture; outdoor furniture; bathroom furniture; storage furniture; furniture for pets; bedding, except 
linen; beds; beds for animals; armchairs; bedsteads of wood; benches [furniture]; bins, not of metal; bins of wood or 
plastic; bottle racks; broom handles, not of metal; cabinets; chairs; chests for toys; chests of drawers; chopping blocks 
[tables]; crates; couches; cupboards; curtain holders, not of textile material; curtain hooks; curtain rails; curtain rings; 
curtain rods; clothes hangers; clothes hooks; display boards; display stands; divans; dog baskets; cat baskets; dog 
kennels; hutches for pets; door bells, not of metal, non-electric; door handles, not of metal; door knockers, not of metal; 
doors for furniture; drawers; dressing tables; filing cabinets; fireguards; inflatable publicity objects; indoor window 
blinds; picture frames; mirror frames; pillows; mattresses; cushions; settees; sofas; sideboards; tables; washstands 
[furniture]; mats for infant playpens; toy chests; decorative mobiles; desks; garden furniture; mirrors; wind chimes; high 
chairs; high chairs for babies; babies" cradles; children"s cradles; bouncing cradles; cots; cots for use by children and 
infants; cribs; nursery cots; safety cots; travel cots; bedding for cots (other than bed linen); sleeping bags; expandable 
safety gates for door openings; expandable safety gates for stairs; support pillows for use in baby car safety seats; baby 
changing mats; changing mats; children"s safety gates; baby walkers; seats; shelves; barrels not of metal; baskets; 
boxes made of plastics; boxes made of woods; non-metallic cases; containers, not of metal [storage, plastic]; pallets; 
non-metallic ladders; mattress toppers; sleeping bags; bath seats for babies; parts and fittings for all the aforesaid goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; apparatus for wax-polishing, non-electric; 
basins [bowls]; baskets for domestic use; basting spoons, for kitchen use; beaters, non-electric; mugs; bird baths; 
birdcages; blenders, non-electric, for household purposes; bottle openers; bottles; brushes for footwear; brooms; 
chamber pots; chopsticks; coffee filters, non-electric; containers for household or kitchen use; cooking pot sets; cooking 
pots; cooking utensils, non-electric; corkscrews; cosmetic utensils; crockery; decanters; deep fryers, non-electric; 
dishware; dishwashing brushes; drying racks for washing; flower pots; fly swatters; frying pans; heat-insulated 
containers; heat insulated containers for beverages; heaters for feeding bottles, non-electric; holders for flowers and 
plants [flower arranging]; ice cube molds; insect traps; ironing board covers, shaped; ironing boards; kitchen containers; 
kitchen mixers, non-electric; kitchen utensils; knife rests for the table; mops; pots; pottery; sponges for household 
purposes; steel wool for cleaning; stew-pans; table plates; tableware, other than knives, forks and spoons; toilet 
sponges; toilet utensils; toothbrushes; toothbrushes, electric; toothpick holders; waffle irons, non-electric; washing 
boards; washtubs; works of art of porcelain, ceramic, earthenware or glass; strainers; strainers for household purposes; 
sugar bowls; syringes for watering flowers and plants; tankards; tea balls; tea caddies; tea cosies; tea services 
[tableware]; tea strainers; teapots; thermally insulated containers for food; tie presses; toilet brushes; toilet cases; toilet 
paper dispensers; toilet paper holders; toothpicks; towel rails and rings; trays for domestic purposes, of paper; litter trays
for pets; trivets [table utensils]; trouser presses; watering devices; wax-polishing appliances, non-electric, for shoes; 
statues of porcelain, terra-cotta or glass; figurines of porcelain, terra-cotta or glass; plaques of porcelain, terra-cotta or 
glass; cups; bowls; plates; tea sets; lunchboxes; plastic cups; plastic bowls; plastic plates; beakers; sipper cups; snack 
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pots; food pots; egg cups; thermally insulated flasks; thermally insulated containers for drink; basins [bowls]; dishes for 
microwave ovens; baby baths; portable baby baths for babies and infants; blenders for food preparation (non electric); 
potties and toilet potties; brushes for cleaning bottles; textile gloves for cleaning; gardening gloves; indoor terraria; 
toothbrush holders; hair brushes; nail brushes; wash bags; gardening articles, except garden tools; glasses, drinking 
vessels and barware; household utensils; saucepans; oven gloves; parts and fittings for all the aforesaid goods.

Cl.24;Textiles and textile goods, not included in other classes; fabrics; coverings for furniture; labels; linens; bed 
covers; table covers; bath linen, except clothing; bed blankets; bed clothes; bed covers of paper; bed linen; billiard cloth; 
bolting cloth; brocades; buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; chenille fabric; 
cheviots; cloth; coasters; cotton fabrics; covers for cushions; fabrics for textile use; household linen; jersey; lining fabric 
for shoes; linings; loose covers for furniture; mattress covers; napkins, of cloth, for removing make-up; net curtains; non-
woven textile fabrics; sanitary flannel; serviettes of textile; sheets; shower curtains of textile or plastic; shrouds; silk; silk 
fabrics for printing patterns; table linen, not of paper; table runners; tablecloths, not of paper; tablemats, not of paper; 
textile material; towels of textile; traced cloth for embroidery; travelling rugs; tulle; upholstery fabrics; velvet; wall 
hangings of textile; washing mitts; woollen cloth; zephyr; textiles for making clothing; duvets; duvet covers; pillow 
covers; bath linen; bed canopies; curtains; blankets; bed blankets made of cotton; bed blankets made of wool; bed 
blankets made of man-made fibres; blankets for babies; cot blankets; lap blankets; children"s blankets; travel blankets; 
towel blankets; hooded towels; hooded towels for babies; face towels; children"s towels; pillowcases; parts and fittings 
for all the aforesaid goods.

Cl.27;Floor coverings; carpets; rugs; mats; exercise mats; matting; linoleum; wall hangings (non-textile); wallpaper; 
artificial turf; parts and fittings for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty schemes and incentive schemes; organisation, operation and supervision of sales incentive 
schemes; online administration and supervision of a discount, special offer and gift voucher schemes; organisation, 
operation and supervision of loyalty and incentive schemes via the Internet and mobile devices; loyalty card services; 
advertising, marketing and promotional services; dissemination of advertising and promotional materials; direct mail 
advertising services; on-line advertising on a computer network; market research and marketing services; business 
information; advisory services for business management; computerised file management; compilation, analysis and 
retrieval of information and data; compilation and systemization of information into computer databases; compilation and 
arranging of statistical information; price comparison services; price analysis services; compilation and provision of 
price, feature and suitability information relating to goods and services; provision of statistical information; management 
of a retail store and/or supermarket; rental of advertising space; presentation of goods on communication media, for retail 
purposes; public relations; commercial information and advice for consumers; sales promotion for others; shop window 
dressing; distribution of samples; arranging newspaper subscriptions for others; photocopying services; rental of 
vending machines; accounting; commercial administration of the licensing of the goods and services of others; 
employment agencies; payroll preparation; retail and online retail services connected with the sale of bleaching 
preparations, substances for laundry use, cleaning preparations, polishing preparations, scouring preparations abrasive 
preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, toiletries, oral hygiene preparations, 
breath fresheners, breath freshening strips, mouth wash, breath freshening sprays, cleaning preparations for the teeth, 
toothpaste, tooth polish, preparations for cleaning dentures, fragrances, eau de Cologne, eau de toilette, body sprays, 
perfumes, perfumed tissues, pre-moistened tissues, pre-moistened wipes, impregnated tissues, impregnated wipes, 
tissues impregnated with cosmetic lotions, scents, toilet water, body cleaning preparations, beauty care preparations, 
bath preparations, deodorants for personal use, antiperspirants, hair preparations, hair treatments, hair dyes, hair lotions, 
hair spray, hair waving preparations, hair removal preparations, shampoos, conditioners, shaving preparations, shaving 
preparations, shaving gels, shaving foams, pre-shaving lotions, after shaving lotions, false eyelashes, false nails, henna 
[cosmetic dye], lip glosses, lipsticks, lotions for cosmetic purposes, nail care preparations, nail polish, nail varnish, make-
up, make-up powder, make-up preparations, make-up removing preparations, make-up remover pads, makeup remover 
wipes, mascara, skin care preparations, after-sun lotions, baby lotion, baby oil, baby wipes, non-medicated balms, bath 
lotion, beauty masks, oils for the skin, creams for the skin, lotions for the skin, non-medicated preparations for the 
condition and care of the hair, non-medicated preparations for the condition and care of the scalp, non-medicated 
preparations for the condition and care of the skin, non-medicated preparations for the condition and care of the nails, 
sun-tanning preparations, sunscreen preparations, skin cleansers and hydrators, skin tones, skin moisturisers, toilet 
powders, talcum powders, face and body scrubs, face and body masks, massage gels, oils for cleaning purposes, oils for 
cosmetic purposes, oils for toilet purposes, petroleum jelly for cosmetic purposes, soaps, gels, soap, hand cleaning 
preparations, preparations for the bath, bath salts, balms, bleaching preparations [decolorants] for cosmetic purposes, 
cosmetic preparations, cosmetic creams, cosmetic dyes, cosmetic kits, cosmetic pencils, cosmetic preparations for 
eyelashes, cosmetic preparations for skin care, eyebrow cosmetics, eyebrow pencils, cosmetic preparations for slimming 
purposes, cotton sticks for cosmetic purposes, cotton wool for cosmetic purposes, depilatories, depilatory wax, cleaning 
preparations, fragrancing preparations, potpourri, room fragrancing preparations, household fragrances, vehicle cleaning 
preparations, laundry preparations, fabric conditioners, detergent soap, fabric softeners, laundry bleaching preparations, 
soap powders, washing powder, washing soda, shoe cleaning and polishing preparations, abraders, abrasive 
preparations, emery, pumice stone, tailors" wax, cobblers" wax, colorants for toilet purposes, animal grooming 
preparations, toilet water, toiletries, varnish-removing preparations, waxing substance and preparations, pharmaceutical 
preparations, veterinary preparations, sanitary preparations for medical purposes, dietetic food adapted for medical or 
veterinary use, dietetic substances adapted for medical or veterinary use, food for babies, dietary supplements for 
humans, dietary supplements for animals, plasters, materials for dressings, material for stopping teeth, dental wax, 
disinfectants, preparations for destroying vermin, fungicides, herbicides, dietary supplements and dietetic preparations, 
beverages for infants, dietetic foods adapted for infants, dietetic foods adapted for invalids, milk powder for babies, infant 
formula, dietary supplements for animals, dietetic beverages adapted for medical purposes, nutritional supplements, 
dental preparations and articles, antiseptic mouthwashes, mouth rinses for medical use, hygiene preparations and 
articles, pest control preparations and articles, medical preparations and articles, veterinary preparations and articles, 
diagnostic preparations, natural remedies preparations, medical dressings, medical coverings, medical applicators, 
absorbent articles for personal hygiene, absorbent cotton, adhesive bands for medical purposes, adhesive plasters, 
adhesives for dentures, air deodorising preparations, air purifying preparations, alcohol for pharmaceutical purposes, 
anaesthetics, analgesics, animal washes, anti-rheumatism bracelets, anti-rheumatism rings, antibiotics, antioxidant pills, 
antiseptic cotton, antiseptics, bacterial preparations for medical and veterinary use, bandages for dressings, medicated 
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bath preparations, bath salts for medical purposes, bracelets for medical purposes, breast-nursing pads, chemical 
contraceptives, chemical preparations for medical purposes, chemical preparations for pharmaceutical purposes, 
chemical preparations for the diagnosis of pregnancy, chemical preparations for veterinary purposes, compresses, 
cooling sprays for medical purposes, deodorants for clothing and textiles, detergents for medical purposes, dietetic foods
adapted for medical purposes, dog lotions, dog washes, douching preparations for medical purposes, drugs for medical 
purposes, eye-washes, eye-patches for medical purposes, febrifuges, filled first-aid boxes, hydrogen peroxide for medical 
purposes, insect repellent, incense, laxatives, lozenges for pharmaceutical purposes, medical preparations for slimming 
purposes, medicinal hair growth preparations, mouthwashes for medical purposes, personal sexual lubricants, 
pesticides, petroleum jelly for medical purposes, pharmaceutical preparations, pharmaceutical preparations for skin care, 
pharmaceutical preparations for treating dandruff, poisons, preparations for destroying dry rot fungus, preparations for 
destroying mice, preparations for the treatment of burns, preparations to facilitate teething, remedies for perspiration, 
sedatives, slimming pills, surgical dressings, tanning pills, tissues impregnated with pharmaceutical lotions, tobacco-free 
cigarettes for medical purposes, feminine hygiene products, panty liners, tampons, maternity towels, pants for feminine 
hygiene, sanitary briefs, incontinence pads, incontinence pants, nappies, disposable nappies, disposable nappies made 
of cellulose, disposable nappies made of paper, nappies for incontinence, cotton wool for pharmaceutical purposes, 
cotton wool in the form of buds for medical use, towels impregnated with medicated or disinfectant lotions, impregnated 
antiseptic wipes, impregnated medicated wipes, petroleum jelly for medical purposes, skin care creams for medical use, 
medicated creams, babies" creams (medicated), medicated skin creams, nappy cream (medicated), sanitising wipes, 
moist wipes impregnated with a pharmaceutical lotion, antiseptic wipes, medicated balms, teething gel, medicated nipple 
creams, disposable nappies made of paper and/or cellulose, common metals, common metal alloys, metal building 
materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables, wires of common 
metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, ores, building and construction 
materials, building and construction elements of metal, unprocessed and semi-processed material of metal, pipes, tubes, 
hoses, metal hardware, doors, gates, windows, window coverings of metal, metal blinds, non-electric door bells, metal 
door hardware, door furniture of metal, door fittings of metal, metal gates, structures and transportable buildings of metal, 
statues and works of art of common metals, containers of metal, transportation articles of metal, packaging articles of 
metal, dispensers, foils of metal for wrapping and packaging, foil used in cooking, bins being metal or wholly or 
substantially of metal, boxes being metal or wholly or substantially of metal, nuts being metal or wholly or substantially of 
metal, bolts being metal or wholly or substantially of metal, screws being metal or wholly or substantially of metal, hooks 
being metal or wholly or substantially of metal, catches being metal or wholly or substantially of metal, fasteners being 
metal or wholly or substantially of metal, barrels being metal or wholly or substantially of metal, nails being metal or 
wholly or substantially of metal, hinges being metal or wholly or substantially of metal, locks being metal or wholly or 
substantially of metal, keys being metal or wholly or substantially of metal, ladders being metal or wholly or substantially 
of metal, shelving being metal or wholly or substantially of metal, greenhouses being metal or wholly or substantially of 
metal, cloches being metal or wholly or substantially of metal, huts being metal or wholly or substantially of metal, 
portable sheds being metal or wholly or substantially of metal, vaults, safes, frames being metal or wholly or substantially 
of metal, metallic foil, chains for animals, metal letter boxes, pencil tins being metal or wholly or substantially of metal, 
hand tools, hand operated implements, cutlery, side arms, razors, hygienic and beauty implements for humans and 
animals, body art tools, hair cutting and removal implements, hair styling appliances, manicure tools, pedicure tools, food 
preparation implements, hand-operated agricultural implements and tools, hand-operated gardening implements and 
tools, hand-operated landscaping implements and tools, fire tending implements, cutting hand tools, drilling, hand tools, 
grinding hand tools, sharpening hand tools, surface treatment hand tools, fastening and joining tools, lifting tools and 
implements, beard clippers, blade sharpening instruments, clamps for carpenters or coopers, cleavers, crimping irons, 
crow bars, curling tongs, cuticle nippers, cutter bars, cutters, cutting bars, cutting tools [hand tools], emery files, hand 
operated garden tools, hair clippers for animals [hand instruments], hair clippers for personal use, hair- removing 
tweezers, knife steels, knives, lawn clippers [hand instruments], nail files, nail files, nail nippers, nail punches, needle 
files, needle threaders, pedicure sets, penknives, pizza cutters, riveting hammers [hand tools], scrapers [hand tools], 
scraping tools [hand tools], screwdrivers, sledgehammers, spades [hand tools], spanners [hand tools], sugar tongs, 
vegetable shredders and slicers, non-electric can openers, irons, cuticle tweezers and nippers, hair-removing tweezers, 
pedicure sets, nail files, needle-threaders, scissors, nail clippers, cutlery for use with babies, children and infants, forks, 
knives, spoons, cases for cutlery, disposable tableware (cutlery) made of plastics, soft tip spoons for use with babies, 
infants and children, pestle and mortar for pounding, scientific apparatus and instruments, nautical apparatus and 
instruments, surveying apparatus and instruments, photographic apparatus and instruments, cinematographic apparatus 
and instruments, optical apparatus and instruments, weighing apparatus and instruments, measuring apparatus and 
instruments, signalling apparatus and instruments, checking (supervision) apparatus and instruments, life-saving 
apparatus and instruments, teaching apparatus and instruments, apparatus and instruments for conducting electricity, 
apparatus and instruments for switching electricity, apparatus and instruments for transforming electricity, apparatus and 
instruments for accumulating electricity, apparatus and instruments for regulating electricity, apparatus and instruments 
for controlling electricity, apparatus for recording of sound or images, apparatus for transmission of sound or images, 
apparatus for reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs, digital 
recording media, mechanisms for coin operated apparatus, cash registers, calculating machines, data processing 
equipment, computers, computer software, fire-extinguishing apparatus, balancing apparatus, bar code readers, 
barometers, electric batteries, electric batteries for vehicles, batteries for lighting, battery boxes, battery chargers, 
cabinets for loudspeakers, computer programs [downloadable software], apps, computer application software, recorded 
computer software, software applications, mobile software applications, desktop software applications, business 
software applications, downloadable applications for multimedia devices, software in the nature of a mobile device 
application for providing consumers with information regarding discounts for the goods or services of others, software in 
the nature of a mobile device application for providing consumers with information regarding vouchers for the goods or 
services of others, software in the nature of a mobile device application for providing consumers with information 
regarding special offers for the goods or services of others, eyeglass chains, eyeglass cords, eyeglass frames, eyepieces, 
facsimile machines, global positioning system [GPS] apparatus, loudspeakers, megaphones, karaoke apparatus and 
instruments, video game cartridges, video telephones, fire alarms, fire blankets, answering machines, binoculars, 
camcorders, cameras, contact lenses, electrical door bells, burglar alarms, security lights, smoke detectors, luminous 
beacons, spectacle frames and glasses, sunglasses, vehicle breakdown warning triangles, weighing apparatus and 
instruments, telephone directory databases, electronic timers and counters, electro-mechanical plug-in relays and 
sockets, breathing apparatus for underwater swimming, life-belts, life jackets, divers" apparatus, life-saving apparatus 
and equipment, bullet proof waistcoats, barometers, buoys, metal detectors, distance measuring apparatus, dog whistles, 
dosage dispensers, magnetic encoders, magnetic encoded cards and cards bearing machine readable information, 
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identity cards, bank cards, credit cards, cheque cards, cash cards, cards bearing magnetic data media, debit cards, smart 
cards, floppy disks, fuel gauges, tyre gauges, gas testing instruments, protective helmets, holograms, magnets, 
telephone apparatus and instruments, telephones, mobile telephones and telephone handsets, adapters for use with 
telephones, battery chargers for use with telephones, in-car telephone handset cradles, bags and cases specially adapted 
for holding or carrying portable telephones and telephone equipment and accessories, computerised personal 
organisers, aerials, microprocessors, keyboards, modems, monitoring apparatus and instruments, telescopes, 
microscopes, binoculars, safety goggles, opera glasses, magnifiers, x-rays producing apparatus and installations (not for 
medical purposes), recorded media including computer software, educational software, CD-roms, children"s educational 
software, downloadable publications, downloadable electronic publications, baby monitors, thermometers, scales, safety 
caps, safety covers for electrical equipment and apparatus, safety alarms, eyewear, protective eyewear, protective visors, 
protective hats, buoyancy aids, inflatable arm-bands being flotation devices, camera cases and bags, tablet cases and 
bags, smartphone cases and bags, smartphone sheaths, data storage devices, protective and safety equipment, 
navigation apparatus and equipment, monitoring instruments, tablet computers, accessories and devices for use with 
tablet computers, bags and cases for electronic devices, bags and cases for tablet computers, stands for tablet 
computers, stands for electronic devices, mounts for electronic devices, mounts tablet computers, screen protectors, 
screen protectors for electronic devices, televisions, DVD players, DVD recorders, high fidelity audio apparatus, mp3 
players, earphones, headphones, telecommunication equipment, apparatus for lighting, apparatus for heating, apparatus 
for steam generating, apparatus for cooking, apparatus for refrigerating, apparatus for drying, apparatus for ventilating, 
apparatus for water supply, apparatus for sanitary purposes, burners, boilers, food and beverage apparatus for cooking, 
food and beverage apparatus for heating, food and beverage apparatus for cooling, personal heating and drying 
implements, acetylene burners, air conditioning apparatus, air conditioning installations, air cooling apparatus, air 
deodorising apparatus, air driers, air filtering installations, barbecue apparatus, bed warmers, electric blankets, electric 
coffee filters, electric coffee machines, electric coffee percolators, electric coffee roasters, coils [parts of distilling, 
heating or cooling installations], cookers, cooking apparatus and installations, cooking rings, electric cooking utensils, 
electric deep fryers, drip irrigation emitters [irrigation fittings], drying apparatus and installations, electric lights for 
Christmas trees, fabric steamers, fans [air-conditioning], fans [parts of air-conditioning installations], filters for drinking 
water, domestic fireplaces, flares, flushing apparatus, foot warmers, hair driers, hand drying apparatus for washrooms, 
headlights for automobiles, electric heaters for feeding bottles, electric heating apparatus, hot water bottles, ice boxes, 
ice machines and apparatus, igniters, immersion heaters, electric kettles, kitchen ranges [ovens], lamps, lampshade 
holders, light bulbs, electric light bulbs, light bulbs for directional signals for vehicles, light diffusers, light-emitting 
diodes [led] lighting apparatus, lighters, lighting apparatus and installations, microwave ovens [cooking apparatus], 
refrigerating apparatus and machines, refrigerating appliances and installations, roasting spits, rotisseries, safety lamps, 
sanitary apparatus and installations, sockets for electric lights, tanning apparatus [sun beds], steam generation apparatus
and equipment, cookers and cooking appliances, stoves, cooker guards, ionisation, purifying and deodorising apparatus 
and machines, vaporisers, disinfectant distributors and dispensers for sanitary purposes, heaters for feeding bottles and 
heating plates, baby food heaters, solar collectors and thermoelectric heating and cooling devices, hot water bottles, foot 
warmers, cooling appliances and installations, beverage and liquid cooling apparatus, baths, shower baths, bath fittings, 
toilet seats, portable sanitary installations, toilet seat adaptors, toilet seat adaptors for children, sterilisers and 
sterilisation apparatus and equipment, sterilisers for babies" feeding bottles, disposable sterilisation pouches, steam 
sterilisation devices, UV sterilisation devices, travel sterilising devices for babies" bottles and feeding equipment, water 
sterilizers, water purification installations, disinfecting apparatus, precious metals, precious metal alloys, jewellery, 
precious stones, horological instruments, chronometric instruments, watches, cufflinks, cases, badges of precious metal, 
clocks, alarm clocks, figurines [statuettes] of precious metal, key-rings, medals, semi-precious stones, tie pins, tie clips, 
watch straps, jewellery boxes, paper, cardboard, printed matter, bookbinding material, photographs, stationery, adhesives
for stationery or household purposes, artists" materials, paint brushes, typewriters, office requisites, instructional and 
teaching material, plastic materials for packaging, printers" type, printing blocks, arts equipment, crafts equipment, 
modelling equipment, pictures, portraits, paintings, drawings, figurines of paper and cardboard, drawing instruments, 
drawing materials, modelling materials, packing bags of paper, packaging material, packaging materials made of paper, 
packaging materials made of cardboard, packaging material made of card, wrapping materials made of card, wrapping 
materials made of cardboard, wrapping materials made of paper, wrapping materials made of plastics, photographs, 
plastics for modelling, correcting and erasing implements, educational equipment, printing equipment, photo albums, 
writing implements, writing instruments, writing materials, writing or drawing books, writing pads, writing paper, stamping
implements, books, catalogues, cards, instruction manuals, magazines, mail order catalogues, newspapers, pamphlets, 
periodical publications, calendars, decalcomanias, diaries, gift cards, gift vouchers, labels, maps, printed publications, 
diaries, thesauri, dictionaries, personal organizers, postage stamps, postcards, posters, appointment books, industrial 
paper and cardboard, money clips of precious metals, disposable paper products, absorbent paper, bathroom tissue, bibs 
of paper, coasters of paper or cardboard, tissues of paper, towels of paper, hygienic paper, kitchen paper, napkins made 
of paper for household use, table cloths of paper, table mats of paper, table mats of cardboard, toilet paper, toilet rolls, 
vouchers, credit cards without magnetic coding, cards for use in connection with sales and promotional incentive 
schemes and promotional services, printed forms, adhesive tapes for stationery or household purposes, gift boxes, gift 
bags, photographic printing paper, leather, imitations of leather, animal skins, hides, trunks, travelling bags, umbrellas, 
parasols, walking sticks, whips, harness, saddlery, hand bags, rucksacks, luggage, suitcases, bags, attaché cases, 
haversacks, hat boxes, briefcases, belts, handbags, key cases, leather laces, music cases, wallets, purses, satchels, 
wheeled shopping bags, game bags, fur, baby backpacks, baby carriers, back packs, cases, satchels, clothing for pets, 
animal apparel, furniture, mirrors, picture frames, beds, bedding, mattresses, pillows, cushions, door fittings, furniture 
fittings, curtains, blinds, non-metallic hardware, door fittings, gate fittings, window fittings, fasteners, lock, figurines 
[statuettes] of wood, figurines [statuettes] of wax, figurines [statuettes] of plaster, figurines [statuettes] of plastic, 
household furniture, inflatable furniture, kitchen furniture, bedroom furniture, nursery furniture, living room furniture, 
office furniture, outdoor furniture, bathroom furniture, storage furniture, furniture for pets, bedding (except linen), beds, 
beds for animals, bedding for animals, armchairs, bedsteads of wood, benches [furniture], bins (not of metal), bins of 
wood or plastic, bottle racks, broom handles, not of metal, cabinets, chairs, chests for toys, chests of drawers, chopping 
blocks [tables], crates, couches, cupboards, curtain holders (not of textile material), curtain hooks, curtain rails, curtain 
rings, curtain rods, clothes hangers, clothes hooks, display boards, display stands, divans, dog baskets, cat baskets, dog 
kennels, hutches for pets, door bells, door handles (not of metal), door knockers (not of metal), doors for furniture, 
drawers, dressing tables, filing cabinets, fireguards, inflatable publicity objects, blinds, picture frames, frames, pillows, 
mattresses, cushions, settees, sofas, sideboards, tables, washstands [furniture], mats for infant playpens, toy chests, 
decorative mobiles, desks, bedroom furniture, garden furniture, non-metal key rings, mirrors, wind chimes, high chairs, 
high chairs for babies, babies" cradles, children"s cradles, bouncing cradles, cots, cots for use by children and infants, 
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cribs, nursery cots, safety cots, travel cots, bedding for cots (other than bed linen), sleeping bags, sleeping bags for 
babies, expandable safety gates for door openings, expandable safety gates for stairs, support pillows for use in baby car 
safety seats, baby changing mats, changing mats, children"s safety gates, baby walkers, seats, shelves, barrels, baskets, 
boxes made of plastics, boxes made of wood, non-metallic cases, plastic containers not of metal for storage, crates, non-
metallic pallets, non-metallic ladders, mattress toppers, household utensils, household containers, kitchen utensils, 
kitchen containers, combs, sponges, brushes, brush-making materials, articles for cleaning purposes, steelwool, 
unworked glass, semiworked glass, glassware, porcelain, earthenware, apparatus for wax-polishing, non-electric, basins 
[bowls], baskets for domestic use, basting spoons, non-electric beaters, mugs, bird baths, birdcages, non-electric 
blenders for household purposes, bottle openers, bottles, brushes for footwear, brooms, chamber pots, chopsticks, non-
electric coffee filters, cooking pot sets, cooking pots, cooking utensils, corkscrews, cosmetic utensils, crockery, 
decanters, deep fryers, dishware, dishwashing brushes, drying racks for washing, flower pots, fly swatters, frying pans, 
heat-insulated containers, heat insulated containers for beverages, heaters for feeding bottles, holders for flowers and 
plants, ice cube molds, insect traps, ironing board c overs, ironing boards, kitchen mixers, kitchen utensils, knife rests for 
the table, mops, pots, pottery, sponges for household purposes, steel wool for cleaning, stew-pans, table plates, 
tableware, toilet sponges, toilet utensils, toothbrushes, electric toothbrushes, toothpick holders, toothpicks, waffle irons, 
washing boards, washtubs, works of art of porcelain, works of art of ceramic, works of art of earthenware, works of art of 
glass, strainers, strainers for household purposes, sugar bowls, syringes for watering flowers and plants, tankards, tea 
balls, tea caddies, tea cosies, tea services [tableware], tea strainers, teapots, thermally insulated containers for food, tie 
presses, toilet brushes, toilet cases, toilet paper dispensers, toilet paper holders, toilet sponges, towel rails, towel rings, 
trays for domestic purposes, litter trays for pets, trivets [table utensils], trouser presses, watering devices, wax-polishing 
appliances for shoes, statues of porcelain, statues of terra-cotta, statues of glass, figurines of porcelain, figurines of terra-
cotta, figurines glass, plaques of porcelain, plaques of terra-cotta, plaques of glass, cups, bowls, plates, tea sets, 
lunchboxes, plastic cups, plastic bowls, plastic plates, beakers, sippers, snack pots, food pots, egg cups, thermally 
insulated flasks, thermally insulated containers for drink, basins (bowls), dishes for microwave ovens, baby baths, 
portable baby baths for babies and infants, blenders for food preparation (non electric), bath seats for babies, potties, 
toilet potties, toilet seat trainers, brushes for cleaning bottles, textile gloves for cleaning, gardening gloves, indoor 
terraria, toothbrush holders, hair brushes, nail brushes, wash bags, gardening articles, glasses, drinking vessels, 
barware, household utensils, saucepans, oven gloves, drinking cups, textiles, textile piece goods, bed covers, table 
covers, fabrics, coverings for furniture, labels, linens, bath linen, bed blankets, bed clothes, bed covers of paper, bed 
linen, billiard cloth, bolting cloth, brocades, buckram, bunting, calico, canvas for tapestry or embroidery, cheese cloth, 
chenille fabric, cheviots [cloth], cloth, coasters [table linen], cotton fabrics, covers for cushions, fabrics for textile use, 
household linen, jersey [fabric], lining fabric for shoes, linings [textile], loose covers for furniture, mattress covers, 
napkins, of cloth for removing make-up, net curtains, non-woven textile fabrics, sanitary flannel, serviettes of textile, 
sheets [textile], shower curtains of textile or plastic, shrouds, silk [cloth], silk fabrics for printing patterns, sleeping bags 
[sheeting], table linen, table runners, tablecloths, tablemats, paper, textile material, towels of textile, traced cloth for 
embroidery, travelling rugs [lap robes], tulle, upholstery fabrics, velvet, wall hangings of textile, washing mitts, woollen 
cloth, zephyr [cloth], textiles for making clothing, duvets, duvet covers, pillow covers, bath linen, bed canopies, curtains, 
blankets, bed blankets made of cotton, bed blankets made of wool, bed blankets made of man-made fibres, blankets for 
babies, cot blankets, lap blankets, children"s blankets, travel blankets, towel blankets, hooded towels, hooded towels for 
babies, face towels, children"s towels, sleeping bags for babies, pillowcases, pillow cover and protectors, clothing, 
footwear, headgear, bandanas [neckerchiefs], bathing caps, beach clothes, beach shoes, belts [clothing], money belts 
[clothing], berets, bibs, bodices [lingerie], boot uppers, boots, ski boots, brassieres, camisoles, caps [headwear], shower 
caps, clothing for gymnastics, coats, collars [clothing], corsets [underclothing], wristbands [clothing], cyclists" clothing, 
detachable collars, dresses, ear muffs [clothing], football boots, footmuffs, non-slipping devices for footwear, tips for 
footwear, heelpieces for footwear, furs [clothing], gloves [clothing], dressing gowns, gymnastic shoes, half-boots, hats, 
paper hats [clothing], headbands [clothing], heels, hoods [clothing], hosiery, inner soles, stuff jackets [clothing], jackets 
[clothing], jerseys [clothing], jumper dresses, knitwear [clothing], lace boots, layettes [clothing], clothing of imitations of 
leather, clothing of leather, leggings [leg warmers], leg warmers, leggings [trousers], ready-made linings [parts of 
clothing], mantillas, sleep masks, mittens, motorists" clothing, muffs [clothing], neckties, outerclothing, overalls, 
overcoats, pants [clothing], paper clothing, parkas, cap peaks, pelerines, pelisses, petticoats, pocket squares, pockets for 
clothing, ponchos, pullovers, pyjamas, ready-made clothing, bath robes, sandals, saris, sarongs, scarfs, shawls, dress 
shields, shirt fronts, shirts, shoes, short-sleeve shirts, sports jerseys, ski gloves, skirts, skull caps, slippers, slips 
[undergarments], sock suspenders, socks, soles for footwear, gaiters, sports shoes, boots for sports, stocking 
suspenders, stockings, sweat absorbent stockings, suits, swimsuits, suspenders for clothing [suspenders], sweat-
absorbent underclothing [underwear], sweaters, Tee-shirts, tights, togas, top hats, trouser straps, trousers, bathing 
trunks, turbans, underpants, underwear, uniforms, footwear uppers, veils [clothing], fishing vests, visors [headwear], 
waistcoats, vests, waterproof clothing, wet suits for waterskiing, clothing for babies, romper suits, cloth bibs, dressing 
gowns, sleepsuits, bodysuits, mittens, hats for infants, booties, earmuffs, socks, blouses, anoraks, windbreakers, hats, 
braces, sportswear, footwear for sports, clothing for motorsports, overalls for motorsports, lace, embroidery, ribbons, 
braid, buttons, hooks, eyes, pins, needles, artificial flowers, artificial fruit, artificial vegetables, badges (not of precious 
metal), hair accessories, clothing accessories, haberdashery except thread, shoe accessories, sewing articles, decorative 
textile articles, hair ornament, hair rollers, hair fastening apparatus, wigs, electrically heated hair curlers, electric make-up 
removing appliances, carpets, rugs, mats, matting, linoleum, materials for covering existing floors, wall hangings, 
exercise mats, wallpaper, artificial turf, games, playthings, gymnastic articles, sporting articles, decorations for Christmas 
trees; candle holders for Christmas trees, caps for pistols [toys], Christmas crackers, Christmas tree stands, Christmas 
trees of synthetic material; ornaments for Christmas trees, hunting and fishing equipment, swimming equipment, 
children"s playground apparatus and equipment, hand-held electronic games, computer games apparatus, video game 
apparatus, sporting equipment, floats for bathing and swimming, swimming belts, swimming jackets, meat, fish, poultry, 
game, meat extracts, preserved fruits, frozen fruits, dried fruits, cooked fruits, preserved vegetables, frozen vegetables, 
dried vegetables, cooked vegetables, jellies, jams, compotes, eggs, milk, milk products, edible oils, edible fats, ground 
almonds, aloe vera prepared for human consumption, anchovy, apple puree, bacon, preserved beans, black pudding, 
broth, broth concentrates, butter, buttercream, caviar, charcuterie, cheese, clams [not live], cocoa butter, coconut butter, 
desiccated coconut, coconut fat, coconut oil, compotes, condensed milk, corn oil, cranberry sauce [compote], crayfish 
(not live), cream [dairy products], croquettes, crustaceans (not live), curd, dates, edible birds" nests, edible fats, edible 
oils, fish fillets, fish meal for human consumption, fish mousses, fish (not live), preserved fish, frozen fruits, fruit-based 
snack food, fruit peel, preserved fruit, fruit salads, game (not live), gelatine, gherkins, ginger jam, ham, herrings, hummus 
[chickpea paste], jellies, fruit jellies, kefir [milk beverage], lard for food, preserved lentils, liver, liver pate, lobsters (not 
live), margarine, marmalade, meat jellies, preserved meat, milk products, preserved mushrooms, mussels (not live), 
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prepared nuts, olive oil for food, preserved olives, preserved onions, oysters (not live), palm kernel oil for food, palm oil 
for food, peanut butter, processed peanuts, preserved peas, pickles, pork, potato chips, potato flakes, poultry (not live), 
powdered eggs, prawns (not live), preparations for making bouillon, preparations for making soup, preserved garlic, 
processed fish spawn, processed seeds, raisins, rape oil for food, rennet, ryazhenka [fermented baked milk], salted fish, 
salted meats, sauerkraut, sausages, seaweed extracts for food, sesame oil, shellfish (not live), shrimps (not live), soups, 
preserved soya beans, soya milk [milk substitute], suet for food, tahini [sesame seed paste], tofu, tomato puree, tripe, 
truffles, vegetable juices for cooking, vegetable soup preparations, cooked vegetables, dried vegetables, tinned 
vegetables, whey, whipped cream, white of eggs, yogurt, yolk of eggs, preparations made of soya, soup and soup 
products in powder or liquid form, preparations for making soup in powder or liquid form, milk shakes, milk powder for 
foodstuffs, dried foodstuffs, desserts of yogurt, drinking yogurts, dairy products, cheese products, prepared meals, 
prepared snacks, prepared desserts, coffee, tea, cocoa, artificial coffee, rice, tapioca, sago, flour, preparations made from 
cereals, bread, pastry, confectionery, ices, sugar, honey, treacle, yeast, baking powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, allspice, almond confectionery, almond paste, aniseed, aromatic preparations for food, artificial 
coffee, baking powder, baking soda, barley meal, bean meal, bee glue, beer vinegar, binding agents for ice cream, bread, 
bread rolls, breadcrumbs, buns, cake frosting [icing], cake powder, candy, capers, cereal bars, cereal-based snack food, 
cereal preparations, cheeseburgers [sandwiches], chewing gum, chips [cereal products], chocolate-based beverages, 
chocolate mousses, cocoa, cocoa-based beverages, coffee-based beverages, condiments, cookies, cooking salt, corn 
flakes, corn meal, couscous [semolina], crackers, custard, dessert mousses [confectionery], dough, dressings for salad, 
flavorings other than essential oils, frozen yogurt [confectionery ices], preserved garden herbs [seasonings], ginger 
[spice], gingerbread, glucose for culinary purposes, gluten additives for culinary purposes, gluten prepared as foodstuff, 
golden syrup, ham glaze, high-protein cereal bars, honey, ice cream, ice for refreshment, iced tea, infusions (not 
medicinal), ketchup [sauce], lozenges [confectionery], marzipan, mayonnaise, meat gravies, meat pies, muesli, natural 
sweeteners, noodle-based prepared meals, noodles, nutmegs, oat based food, oat flakes, oatmeal, palm sugar, pancakes, 
pasta, pasta sauce, pasties, pastry, peanut confectionery, pepper, peppermint sweets, peppers [seasonings], pesto 
[sauce], pies, pizzas, popcorn, pralines, puddings, quiches, ravioli, relish [condiment], rice cakes, royal jelly, rusks, sago, 
sandwiches, sauces [condiments], seasonings, semolina, sorbets [ices], soya sauce, spaghetti, spring rolls, sugar, sushi, 
tacos, tapioca, tarts, tea-based beverages, thickening agents for cooking foodstuffs, tomato sauce, tortillas, turmeric for 
food, unroasted coffee, vinegar, waffles, wheat flour, wheat germ for human consumption, yeast, confectionery, non-
medicated confectionery, frozen confectionery, sugar confectionery, chocolate, chocolate confections, confectionery in 
frozen form, confectionery bars, lozenges, pastilles, sweets, ice lollies, chocolates, biscuits, cakes, pastries, wafers, 
snack foods, ice cream and ice cream products, chilled and frozen confections and desserts, cold tea, chocolate covered 
nuts, sugared nuts, spice blends, spice paste, spices in the form of powders, Turkish delight, baklava, grains, agricultural 
products, horticultural products, forestry products, live animals, fresh fruits, fresh vegetables, seeds, natural plants, 
natural flowers, foodstuffs for animals, malt, barley, beans, beet, berries, fresh fruits, beverages for pets, bird food, bran, 
bran mash for animal consumption, bred stock, bulbs, bushes, cereal seeds (unprocessed), chestnuts, chicory roots, 
chicory [salad], Christmas trees, citrus fruit, raw cocoa beans, coconut shell, coconuts, crayfish (live), crustaceans (live), 
cucumbers, dog biscuits, fishing bait (live), natural flowers, fresh fruit, garden herbs, grains [cereals], grapes, leeks, 
lemons, lentils, lettuce, maize, malt for brewing and distilling, mushrooms, oats, oil cake, olives, onions, oranges, plant 
seeds, plants, dried plants for decoration, potatoes, poultry (live), rhubarb, unprocessed rice, seedlings, sesame, shellfish 
(live), spinach, sugarcane, wheat, wheat germ for animal consumption, wood chips for the manufacture of wood pulp, 
wreaths of natural flowers, fodder for animals, bedding and litter for animals, natural turf, fresh nuts, nuts, raw nuts, 
unprocessed nuts, beers, mineral waters, aerated waters, non-alcoholic beverages, fruit beverages, fruit juices, syrups, 
preparations for making beverages, aerated water, ale, lager, porter, shandy, stout, kvass, low-alcohol beer, non-alcoholic 
ciders, non-alcohol wines, non-alcoholic aperitifs, beverages containing vitamins, beverages enriched with added 
vitamins, whey beverages, non-alcoholic cocktails, energy drinks, energy drinks containing caffeine, flavoured 
carbonated beverages, fruit juice, guarana drinks, honey based beverages, isotonic beverages, isotonic drinks, 
hypertonic and hypotonic drinks (for use and/or as required by athletes), sports drinks, non-alcoholic malt free 
beverages, non-dairy milk, table waters, tomato juice [beverage], vegetable juices, waters, effervescent (sherbet) tablets 
and effervescent powders for drinks, smoothies (non-alcoholic fruit beverages), malt wort, malt beer, alcoholic beverages, 
alcoholic beverages containing fruit, alcoholic essences, alcoholic extracts, aperitifs, bitters, brandy, Cachaça, calvados, 
cream liqueurs, cider, cocktails, curacao, digesters [liqueurs and spirits], distilled beverages, fruit extracts, alcoholic, gin, 
grappa, hydromel [mead], kirsch, liqueurs, Nira [sugarcane-based alcoholic beverage], peppermint liqueurs, perry, 
piquette, pre-mixed alcoholic beverages, rice alcohol, rum, sake, spirits [beverages], tequila, vodka, whisky, wine, 
alcoholic energy drinks, alcoholic punches, blended whisky, bourbon whiskey, calvados, carbonated alcoholic beverages,
distilled beverages, distilled spirits, flavoured spirits, grappa, liqueurs containing cream, low alcoholic drinks, low 
alcoholic wine, malt whisky, mulled wines, port, port wines, rum punch, sangria, schnapps, sherry, sparkling wines, 
tequila, vermouth, tobacco, smokers" articles, matches, tobacco substitutes not for medical purposes, lighters for 
smokers, electronic cigarettes, cigarette lighters, cigarette holders, cigar cutters, cigar tubes, match boxes, match 
holders, ashtrays, chewing tobacco, cigarettes, cigars, hand rolling tobacco, snuff, absorbent paper for tobacco, cigarette 
paper, cigarette filters, pipe cleaners, electrically operated lighters for smokers, chemicals used in industry, chemicals 
used in science, chemicals used in photography, chemicals used in agriculture, chemicals used in horticulture, chemicals 
used in forestry, unprocessed artificial resins, unprocessed plastics, manures, fire extinguishing compositions, 
tempering preparations, soldering preparations, chemical substances for preserving foodstuffs, tanning substances, 
adhesives used in industry, paints, varnishes, lacquers, preservatives against rust, preservatives against deterioration of 
wood, colorants, mordants, raw natural resins, metals in foil and powder form for painters, metals in foil and powder form 
for decorators, metals in foil and powder form for printers, metals in foil and powder form for artists, industrial oils, 
industrial greases, lubricants, dust absorbing, wetting compositions, binding compositions, fuels, motor spirit, 
illuminants, candles, wicks for lighting, machines, machine tools, motors, engines, machine coupling components, 
machine transmission components, agricultural implements, incubators for eggs, automatic vending machines, surgical 
apparatus and instruments, medical apparatus and instruments, dental apparatus and instruments, veterinary apparatus 
and instruments, artificial limbs, artificial eyes, artificial teeth, orthopaedic articles, suture materials, vehicles, apparatus 
for locomotion by land, apparatus for locomotion by air, apparatus for locomotion by water, firearms, ammunition, 
projectiles, explosives, fireworks, musical instruments, rubber, gutta-percha, gum, asbestos, mica, plastics in extruded 
form for use in manufacture, packing materials, stopping materials, insulating materials, flexible pipes, building materials, 
non-metallic rigid tents, awnings, tarpaulins, sails, sacks, bags, padding materials, stuffing materials, raw fibrous textile 
materials, yarns, threads; the bringing together, for the benefit of others, of all the aforesaid goods enabling customers to 
conveniently view and purchase all of the aforesaid goods from a supermarket or hypermarket or minimarket or from a 
general merchandise catalogue by mail order, or by means of telecommunications or from a general merchandise Internet
website; provision of information to customers and advice or assistance in the selection of goods brought together as above; 
information, advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 23/10/2014; Application No. : 013396395 ;European Union 

2998540    12/12/2014
[International Registration No. : 1242946]
BEAUTY SERVICE S.r.l. 

Via Romolo Gessi, N. 14/16/18 I-25135 BRESCIA IT

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

96, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Hair cream; hair wax; wax treatments for the hair; hair lighteners; hair dyes; hair shine preparations; hair stripping 
preparations; hair bleaching preparations; hair foam; hair cosmetics; cosmetic preparations for the hair; hair spray; hair 
spray; hair spray; hair gel; hair creams; hair colorants; hair dyes; hair dyes; hair conditioner; hair emollients; hair oils; 
hair mascara; hair moisturisers; hair conditioners; hair lotions; hair lotions; hair tonics; hair foam; shampoos; hair 
lotions; hair conditioning preparations; hair texturizers; hair protection lotions; hair rinses; hair conditioning 
preparations; neutralising hair preparations; hair protection gels; hair spray; hair colorants; hair pomades; hair 
straightening preparations; shampoos (non-medicated); hair dyes; permanent wave kits; colouring lotions for the hair; 
hair setting preparations; hair lotions; hair protection mousse; hair protection creams; hair straightening preparations; 
hair thickening preparations; hair moisturising conditioners; detangling oil; hair gel; hair treatment preparations; hair 
treatment preparations; hair waving preparations; hair tonic (non-medicated); hair waving preparations; hair straightening 
preparations; hair styling lotions; hair styling lotions; permanent wave treatments; hair bleaching preparations; hair 
lotions (non-medicated); hair fixing oil; hair tinting preparations; hair colour removers; hair preparations and treatments; 
shampoos; mousses being hair styling aids; mousses (toiletries) for use in styling the hair; oil baths for hair care; hair 
setting preparations; varnish-removing preparations; body creams; body shampoos; body spray; body masks; body 
moisturisers; body butter; body mask cream; body creams (cosmetics); cosmetics; mousses (cosmetics); shampoos; 
shampoo-conditioners; hair rinses (shampoo-conditioners); skin creams (cosmetics); hair conditioning treatments; soaps 
in gel form; cleansing gels; foaming bath gels; age retardant gel; hair gel; moisturising gel (cosmetics); soaps in gel form; 
bath gel; eye gel; shower gel; after-sun gels (cosmetics); bath gel (non-medicated); eye gel (cosmetics); cosmetics in the 
form of gels; gel sprays being styling aids; hydrogen peroxide for cosmetic purposes.

Cl.35;Advertising; marketing; business management, including consultancy and assistance for professional salons 
regarding the use, application, promotion, sale and distribution of products for the hair, nails and skin, offered by 
professional salons, barbers, hairdressers, manicurists, and beauticians; presentation of goods and services on 
wholesale markets, supermarkets, retail stores, department stores and online shops; management of retail stores, 
department stores and online shops; retail and wholesale, including via the internet, of cosmetics and products for hair 
and body care.
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Priority claimed from 03/02/2014; Application No. : 86183131 ;United States of America 

3000456    08/07/2014
[International Registration No. : 1242817]
LYFT, INC.

548 Market Street, 68514 San Francisco CA 94104 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, the sending and 
receiving of electronic messages, engaging in social networking and creating profiles.

Cl.38;Telecommunications services, namely, routing calls, messages, and push notifications to transportation 
providers and riders.

Cl.42;Hosting website featuring an online marketplace.
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3003779    02/09/2014
[International Registration No. : 1243619]
GOODBABY CHILD PRODUCTS CO., LTD.

No.28 Lufeng East Road, Lujia Town, Kunshan City Jiangsu Province China

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Shampoo; bath foam; cakes of toilet soap; dentifrices; talcum powder; laundry preparations; fabric softeners for 
laundry use; hair conditioner; cosmetics; mouth washes, not for medical purposes; lip glosses; cleansing milk for toilet 
purposes; cleaning preparations; shampoo powder; anti-aging creams.

Cl.10;Feeding bottles; medical apparatus and instruments; dental apparatus and instruments; veterinary apparatus and 
instruments; cushions for medical purposes; contraceptives, non-chemical; hair prostheses; orthopedic articles; suture 
materials; feeding bottle teats.

Cl.12;Pushchairs; trolleys; safety seats for children, for vehicles; bicycles; folding luggage cart; tricycles; covers for 
baby carriages; tyres for vehicle wheels; electric vehicles; vehicles for locomotion by land, air, water or rail; electric 
bicycles; aerial conveyors.

Cl.16;Toilet paper; paper; printed matter; printed publications; office requisites, except furniture; drawing materials; 
teaching materials [except apparatus]; holders for stamps [seals]; photographs [printed]; stationery; tracing paper; 
advertisement boards of paper or cardboard; figurines [statuettes] of papier mâché; carton; clips for offices; ink; stamps 
[seals]; writing materials; gummed tape [stationery]; drawing instruments; typewriters, electric or non-electric; architects' 
models; rosaries.

Cl.18;Animal skins; canes; school bags; sling bags for carrying infants; rucksacks; handbags; collars for animals; 
leather twist; umbrellas.

Cl.20;Rocking chair; cots; furniture; beds; high chairs for babies; infant walkers; mirrors [looking glasses]; furniture 
fittings, not of metal; cushions; locks, other than electric, not of metal; bakers' bread baskets; playpens for babies; 
display boards; decorations of plastic for foodstuffs; kennels for household pets; bamboo plaited articles (excluding hats, 
mats and cushions); coffins.

Cl.24;Textile material; bath towel; towelling coverlets; quilts; bed linen; duvet covers; woollen blankets; towels of 
textile; furniture coverings of textile; shower curtains of textile or plastic.

Cl.25;Children's garments; layettes [clothing]; swimsuits; waterproof clothing; dancing dresses; football shoes; shoes; 
headgear for wear; hosiery; gloves [clothing]; scarfs; girdles; wedding dresses; bibs, not of paper.

Cl.28;Fishing tackle; stationary exercise bicycles; bar-bells; Christmas trees of synthetic material; wrist guards; ice 
skates; chess; archery implements; plastic tracks; toys; toy vehicles; dolls; apparatus for games; swimming pools [play 
articles]; swings; plush toys; balls for games.
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3005296    13/01/2015
[International Registration No. : 1243392]
RIEPE, BERND

Oberes Feld 4 32257 Bünde Germany

Address for service in India/Agents address:
DEPENNING & DEPENING

INTELLECTUAL PROPERTY HOUSE, 31 SOUTH BANK ROA, CHENNAI 600028,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, especially separating agents and cleaning agents.

Cl.7;Mechanical spraying devices for separating agents and cleaning agents.
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Priority claimed from 17/11/2014; Application No. : 269759 ;Israel 
3026083    19/11/2014
[International Registration No. : 1245614]
STORONE LTD.

P.O. Box 2660, 4 HaYetsira Street 4366350 Ra'anana IL

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.

30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in managing digital data storage in the fields of data centers and information 
technology; downloadable software for use in managing digital data storage in the fields of data centers and information 
technology; computer hardware for use in managing digital data storage.

Cl.35;Online retail store services featuring computer software for use in managing digital data storage in the fields of 
data centers and information technology, provided via the internet and other computer and electronic communication 
networks; online retail store services featuring computer software and for use on handheld mobile digital electronic 
devices and other consumer electronics; online retail store services featuring computer hardware for use in managing 
digital data storage.

Cl.42;Providing temporary use of non-downloadable software for use in managing digital data storage in the fields of 
data centers and information technology.
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Priority claimed from 13/12/2013; Application No. : 2013-098065 ;Japan 

3029454    26/05/2014
[International Registration No. : 1246572]
SINFONIA TECHNOLOGY CO., LTD.

1-30, Shiba-daimon 1-chome Minato-ku Tokyo 105-8564 Japan

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
To be associated with:
2963474

IR DIVISION
Cl.7;Metalworking grinders; electric arc welding machines; metalworking machines and tools; apparatus for filling 
powder particulate material by vibration; apparatus for feeding machine parts; parts feeders and their parts; linear 
feeders; digital controllers for parts feeders; interference prevention devices for hydraulic excavators; safety devices that 
prevent the overturning of hydraulic excavators; boom length detection devices for truck cranes; load detection devices 
for truck cranes; angle detection devices for truck cranes; moment limiters for truck cranes; multiplex transmission 
devices for truck cranes; vibration conveyors; devices for conveying and feeding machine parts and electronic parts 
while automatically aligning them; devices for conveying and feeding machine parts and electronic parts while drying and 
cooling them; linear motor type conveyors; crane electromagnet; large diameter air shooters; hoists; apparatus for 
feeding powder particulate material by vibration; construction machines and apparatus; loading-unloading machines and 
apparatus; vibrators (machines) for industrial use; semiconductor wafer transfer robots; semiconductor wafer transfer 
load ports; liquid crystal substrate transferring machines; robots for manufacturing semiconductors; semiconductor 
manufacturing machines; manhole pump control boards; pumps; pneumatic or hydraulic machines and instruments; 
electromagnetic clutches for machines (machine elements not for land vehicles); friction pads for electromagnetic 
clutches for machines (machine elements not for land vehicles); clutches for driving machines (machine elements not for 
land vehicles); actuators; power transmissions and gearings for machines (not for land vehicles); electromagnetic brakes 
for machines (machine elements not for land vehicles); friction pads for electromagnetic brakes for machines (machine 
elements not for land vehicles); power-off type electromagnetic brakes; brakes (machine elements not for land vehicles); 
valves (parts of machines); wind power generators; hydroelectric generators; generators of electricity; linear motors; 
servomotors; reciprocating motors; electric motors, other than for land vehicles; hydraulic power generators; small wind 
power generators; starters for motors and engines; AC motors and DC motors, not including those for land vehicles but 
including parts for any AC motors and DC motors; AC generators (alternators); DC generators; scrap sorting machines 
for sorting out aluminum scraps and iron scraps using permanent magnet; waste compacting machines and apparatus; 
waste crushing machines; vending machines; ticket vending machines; electromagnetic vibration suppression devices 
for suppressing vibration of a steel plate; vibration screening machines; mixing machines; vibration control devices for 
machinery; food or beverage processing machines and apparatus; belt loaders; passenger steps for aircraft.

Cl.9;Blueprint apparatus; cash registers; coin counting or sorting machines; bank note counting or sorting machines; 
electric sign boards for displaying target figures and current outputs; photocopying machines; mathematical instruments;
time and date stamping machines; time clocks (time recording devices); punched card office machines; voting machines; 
postage stamp checking apparatus; automatic money changers; automatic fare adjustment machines; ticket issuing 
machines; automatic ticket gates; IC card money receiving devices; dynamometers; slip and slide detecting devices for 
railway car; testing equipment for slip and slide detecting devices for railway car; testing equipment for motors and 
inverters of electric cars and hybrid cars; measuring equipment for measuring impact load, damages of an automobile for 
use in automobile collision testing; performance testing apparatus for power-supply car; observation instruments; 
meteorological machines and apparatus; measuring or testing machines and instruments; electric regulating machines 
and apparatus for brakes for railway cars; electrical power supply devices; inverters (electricity); variable-speed constant-
frequency power supply system; slip rings; charging devices for electric automobiles; power controllers; electric 
regulating machines and apparatus; power distribution or control capacitors; power supply devices; battery chargers; 
power distribution or control machines and apparatus; rotary converters; phase modifiers; solar batteries; solar battery 
power generation devices; lead accumulator (batteries); digital photo printers; printers for creating printing plates; 
rewritable sheet printers; printers for computers; printers and their parts; printed circuit boards; IC chips; electronic 
machines, apparatus and their parts; mechanisms for coin-operated car parking gates; observation rockets, and their 
parts and fittings; photographic instruments and apparatus; cinematographic instruments and apparatus; optical 
apparatus and instruments.
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3035244    16/01/2015
[International Registration No. : 1247840]
AKRO-PLASTIC GMBH

Industriegebiet Brohltal-Ost, Im Stiefelfeld 1 56651 Niederzissen Germany

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics, polymers, artificial resins, bioplastics, biopolymers, bioresins.

Cl.17;Semi-processed compounds of plastics and resins; crude fibres of plastics; extruded plastics; plastic films, not 
for wrapping.
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Priority claimed from 01/07/2014; Application No. : 3020140044978 ;Germany 

3041452    11/12/2014
[International Registration No. : 1247834]
SMARTRAC IP B.V.

Strawinskylaan 851 NL-1077 XX Amsterdam

Address for service in India/Agents address:
S.MAJUMDAR

5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
IR DIVISION
Cl.9;Cash registers, calculating machines, data processing equipment and computers; electric and electronic 
components for computers; processors; computer chips; peripherals adapted for use with computers; optical and 
magneto-optical data carriers; transponder cards and chip cards; readers for transponder cards and chip cards; 
programmable radio frequency identification apparatus (RFID), in particular transponders in the form of contact or non-
contact chip cards with an integrated microchip for access systems, fare payment systems, identification applications 
and for air ticket applications; transponders with an integrated microchip for access systems, being electronic keys, for 
cashless payment systems and for customer acquisition and identification; transponders in the form of disc-type labels 
(tags) with an integrated microchip for parking systems, being tickets or transport tickets, in the leisure industry, being 
ski passes, and for industrial applications; transponders, in particular in the form of adhesive laminate inlays with an 
integrated microchip for use in access systems, automatic fare collection systems, for identification purposes and for air 
tickets; transponders in the form of pre-embossed or pre-laminated chip cards with an integrated microchip for use in the 
production of combination cards for access systems, for automatic fare collection, identification systems, electronic 
money exchanges, cashless sales systems and portable database systems; transponders in the form of programmed 
devices for implanting under the skin for identifying animals; transponders in the form of attachable signboards (tags) 
with an integrated microchip for identifying trees, telegraph poles and similar objects, and for use in the art sector to 
identify works of arts, copies of the original and restored works of art; transponders in the form of contact and non-
contact paper labels (tags) with an integrated microchip for use in the management of supply chains, in production 
supervision, luggage identification, for express parcel services and goods transport services, for use in preventing fraud 
and the identification of works of art; transponders in the form of adhesive labels (tags) with an integrated microchip for 
identifying industrial gas cylinders; encoding apparatus and reading apparatus, monitors and screens for all the aforesaid 
goods, software applications for operating the aforesaid goods; electronic passports and security documents; electronic 
tags; electronic payment devices; all the aforesaid products other than for the field of polyurethane, injection moulding 
and extrusion; all the aforesaid goods other than in the field of measuring and determining the position, orientation and/or
movement of objects, persons or animals.

Cl.42;Scientific and industrial research; preparation of data processing programmes; technological consultancy; 
consultancy regarding the uses and possibilities for application of RFID technology, including in the fields of access 
systems, payment systems, parking systems, systems for identifying animals and objects or in the context of electronic 
passports or other security documents, and in production and logistics control; technological consultation services; 
technological consultancy concerning the manufacture and processing of micro-parts; electrical and electronic 
engineering; programming services and development and installation of computer software applications and for 
operating programmable radio identification apparatus; creation, development and application of programs and software, 
in particular for databases, and operating programmable radio identification apparatus; all the aforesaid products other 
than for the field of polyurethane, injection moulding and extrusion; all the aforesaid services other than in the field of 
measuring and determining the position, orientation and/or movement of objects, persons or animals.
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3043659    05/11/2014
[International Registration No. : 1248021]
OBSHCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "LIFE FORCE"

Peschano-Umyotskiy tract, 10 A RU-410086 Saratov RU

Address for service in India/Attorney address:
VIDHANI ASSOCIATES

11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, NEW DELHI-8

Proposed to be Used
IR DIVISION
Cl.1;Albumin [animal or vegetable, raw material]; hormones for hastening the ripening of fruit; compost; cultures of 
microorganisms, other than for medical and veterinary use; earth for growing; bacterial preparations other than for 
medical and veterinary use; bacteriological preparations other than for medical and veterinary use; biological 
preparations, other than for medical or veterinary purposes; preparations of microorganisms, other than for medical and 
veterinary use; preparations of trace elements for plants; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; potting soil; fertilizers; fish meal 
fertilizers; ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; 
horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; agricultural chemicals, except 
fungicides, herbicides, insecticides and parasiticides; soil conditioning preparations.

Cl.31;Animal foodstuffs; pet food; stall food for animals; bird food; strengthening animal forage; animal fattening 
preparations; preparations for egg laying poultry; fruit, fresh; berries, fresh fruits.
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Priority claimed from 29/10/2014; Application No. : 14/4129639 ;France 

3050233    13/03/2015
[International Registration No. : 1249942]
APIMAB LABORATOIRES

Avenue du Lac F-34800 CLERMONT L'HERAULT France

Address for service in India/Agents address:
VIDHANI TRADE MARKS CO.

1720/57, 1ST FLOOR, NAIWALA, KAROL BAGH, NEW DELHI - 110 005.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; 
lipstick; beauty masks; shaving products; preservatives for leather; all these products made from bee products or 
including substances derived therefrom; these goods are of French origin or made in France.

Cl.5;Parapharmaceutical and veterinary products, dietetic substances for medical use, food for babies, disinfectants, 
medicinal herbs, herbal teas, all these products made from bee products or including substances derived therefrom and 
being of French origin or made in France.

Cl.30;Confectionery products; honey; sugar confectionery; bee glue [propolis] for human consumption; royal jelly for 
human consumption; all these products made from bee products or including substances derived therefrom; these goods 
are of French origin or made in France.
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3056236    01/10/2014
[International Registration No. : 1250990]
ALMA LASERS LTD.

14 Halamish St., POB 3021, Caesarea Industrial Park 3088900 Caesarea Israel

Address for service in India/Attorney address:
SOLOMON & ROY INTELLECTUAL PROPERTY SERVICES

Calcot House 3rd Flr., 8/10 M.P. Shetty Marg, Tamarind Street, Fort, Mumbai-400023, India.

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, and aesthetic apparatuses and instruments; apparatuses for applying electromagnetic energy 
or ultrasound for aesthetic, medical and/or surgical purposes; lasers, intense pulsed light emitting apparatuses, radio-
frequency electromagnetic energy emitting apparatuses, and ultrasound-emitting apparatuses for aesthetic, medical, and 
surgical use; light-based apparatuses for treatment of skin, namely, light-based devices for medical, dermatological, 
aesthetic, and cosmetic treatment of the skin; medical apparatuses for aesthetic and therapeutic applications for the skin 
and its subcutaneous structures, namely, devices for delivering energy to the skin and its underlying tissues; 
apparatuses and instruments for performing andrologic, dermatologic, gastroenterologic, gynecologic, ophthalmic, 
orthopedic, otolaryngologic, phiebologic, pulmonologic/thoracic and urologic treatments; apparatuses and instruments 
for the treatment of scars, cutaneous lesions, striae, melasma, hirsutism, alopecia, stretch marks, keloids, wrinkles, 
rhytids and nail fungus, psoriasis, atopic dermatitis, seborrheic dermatitis, vitiligo, hypopigmentation, acne, 
hyperhidrosis, osmidrosis, excessive or odoriferous sweating, and urinary incontinence; apparatuses for performing 
fractional ablative or non-ablative skin treatment and facial treatment, transdermal drug or cosmetic delivery, laser hair 
removal, photoepilation, relief of muscle and joint pain, physical therapy, rejuvenation and resurfacing of skin, whitening 
of skin, removal of tattoos, removal of vascular lesions, removal of pigmented lesions and port wine stains, liposuction, 
autologous fat grafting, body-fat reduction and removal, body contouring, body sculpting and skin tightening, reduction 
and elimination of cellulite, lipolysis, vaginal tightening and endovenous laser ablation; medical apparatuses for 
introducing pharmaceutical, therapeutic and/or cosmetic preparations into the human body, components, materials and 
supplies for all of the above; associated equipment for aesthetic, medical and/or surgical treatment apparatuses, namely, 
monitors, handpieces, handpiece tips, sonotrodes, dispenser refills, laser fibers, cannulas, scanners; all included in this 
class.

Cl.44;Medical, surgical and aesthetic clinic services; cellulite treatment, body shaping, body contouring, autologous fat 
grafting, bodyfat reduction, and liposuction services; plastic surgery services; minimally invasive surgical services; non-
invasive cosmetic medical procedures; andrology, dermatology, gastroenterology, gynecology, ophthalmology, 
orthopedics, otolaryngology, phlebology, pulmonologics/thoracics and urology services; skin tightening, skin 
rejuvenation and skin resurfacing services; performing cosmetic surgical procedures for vaginal rejuvenation; treatment 
of hyperhidrosis and osmidrosis; treatment of veins and vascular lesions; permanent hair removal and reduction 
services; laser hair removal services; physical therapy; all included in this class.
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Priority claimed from 18/04/2016; Application No. : 54782 ;Cyprus 

3475815    07/06/2016
[International Registration No. : 1323923]
NIKOLAY SAVELYEV

5, Trehgorny Val, Flat 59 RU-123022 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, printed items namely leaflets, booklets, magazines, journals, periodicals, catalogues, 
photographic atlases, business cards, post cards, badges; printed matter; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; typewriters and office requisites (except furniture); 
instructional and teaching material (except apparatus); plastic materials for packaging (not included in other classes); 
printers' type; printing blocks.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of television and 
radio advertisements; accountancy; auctioneering, trade fairs; opinion polling; data processing; provision of business 
information.

Cl.38;Telecommunications services; chat room services; web portal services; e-mail services; providing user access to 
the Internet; radio and television broadcasting.

Cl.39;Transport; sea, cruise ship and water travel tours and travel packages; expedition cruises for travel purposes; 
packaging and storage of goods; travel arrangement; travel information.
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3728377    10/07/2017
[International Registration No. : 1382942]
KRISTIANA TOTHOVA

Sklabina 33 SK-991 05 Sklabina Slovakia

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising, marketing and promotional services; business analysis, research and information services; business
assistance, management and administrative services; commercial trading and consumer information services.
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3843883    13/04/2018
[International Registration No. : 1364703]
ASSA ABLOY AB

P.O Box 70340 SE-107 23 Stockholm SE

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; architectural hardware made of common metal and alloys thereof; small items of metal hardware; 
builder's hardware; screen and door hardware; fittings and mountings for doors and windows as well as other door and 
window hardware; locks; lock cylinders; locksets; lock cases; lock bodies; lock mechanisms; push button locks; bicycle 
locks; locks of metal for vehicles; cabinet locks; checklocks; combination locks; cylinder locks; door locks; drawer locks; 
hookbolt locks; furniture locks; mortise locks; multi-point locks; nightlatch locks; rim locks; gate locks; patio door locks; 
sash locks; screw locks; spring locks; stay locks; swingbolt locks; utility locks; window locks; lockable window handles; 
bolts; deadbolts; door bolts; hinge bolts; panic bolts; patio bolts; stay bolts; window bolts; metal escutcheon plates for 
locks; handlesets; lock hasps; lock cover plates; striking plates; hinges; deadlocks; padlocks; armored padlocks; metal 
push plates; latches; latch retainers; keys; key blanks; safes; door chains; security chains; security stays; springs; door 
springs; wind breaks; drawer pulls; tumbler cylinders; master key systems; door bells; door cases; frames of metal for 
building; door frames; door knockers; metal door closers, non-electric; door openers; emergency and panic devices for 
doors and windows; door holders; door panels; door scrapers; door stops; doors; windows; door viewers; letterboxes; 
metal pins for lock cylinders; door rebate sets; door knobs and handles of metal; parts and fittings included in this class 
for all the aforesaid goods; all the aforesaid goods being of metal or predominantly of metal.

Cl.9;CCTV systems; zoom cam cameras (cameras with built-in zoom), CCTV cameras, CCTV camera lenses, video 
switching systems for CCTV, CCTV camera-controlled apparatus, CCTV apparatus, devices and instruments; tracking 
apparatus, devices and instruments in particular for vehicles; apparatus for recording, transmission or reproduction of 
sound and images, apparatus for transmission of communications; cameras containing a linear image sensor, car video 
recorders, combination video players and recorders, digital cameras, digital video recorders, digital video cameras, 
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wireless cameras, wired cameras, Internet protocol (IP) cameras, network video recorders (NVR), flash (memory) card 
readers, flash memory cards, infrared cameras, motion picture cameras, mounting devices for cameras and monitors; 
multiplexers, programmable digital television recorders, recording and playing devices for sound and image carriers; time 
and date stamping machines; digital door viewers; video intercom systems; electric and electronic apparatus, namely, 
electrified and electronic control systems, electrified and electronic control apparatus, electrified and electronic locking 
systems, electrified and electronic entry systems and electronic components; electric and electronic security or alarm 
apparatus; electric and electromechanical door and window hardware; electric, electronic and electromechanical locks 
and lock goods; electrical control apparatus for doors; electronic or magnetic access control cards and smart cards; 
electronic or magnetic access control card readers and smart card readers; keycards; keycard readers; keyboard 
actuated electric or magnetic locks; electronically controlled locks; key operated controls; electronic keys; infra red keys; 
electrical and electronic locking devices; alarms (not for vehicles); alarm locks; electric and electronic door bells; push 
button electric and electronic locks; computer control apparatus for coding keyboards, decoders, transformers, electronic
key pads, power supplies, sirens, electric door strikes, infra red and magnetic contact detectors; cabling; batteries, 
rechargeable batteries; electronic lock cylinders; electric striking plates; door magnets; electronic and magnetic sensors; 
apparatus and instruments for signaling and checking, namely checking and/or controlling people's movement within, 
entrance to and exit from buildings and through doors and gates and/or for use with locks; magnetic and electronic 
identity cards; magnetic data carriers and computer software; parts and fittings included in this class for all the aforesaid 
goods.

Cl.37;Installation, maintenance and repair of locks, hardware and security products, namely CCTV products and 
systems, security systems, alarms, digital door locks, electric, electronic and electronically-controlled locks, hardware, 
access devices and apparatus and other security devices and apparatus.

Cl.45;Security services for the protection of property and individuals; security consultancy.
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Priority claimed from 16/06/2017; Application No. : UK00003237955 ;United Kingdom 

3845827    15/12/2017
[International Registration No. : 1403138]
The Third Space Group Limited

16-19 Canada Square LONDON E14 5ER United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; clothing for sports; clothing for exercise; sweatshirts; t-shirts; polo shirts; 
tracksuits; leotards; swimming costumes; swimming trunks; swimming caps; sports caps and hats; baseball caps; 
trainers; shoes for training, sport and exercise; bathrobes.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of gymnasium 
facilities; provision of sports amenities; provision of recreational facilities; provision of instruction in sport; provision of 
facilities for group exercise; health club services; training services relating to health and fitness; personal coaching; 
personal fitness training services; personal trainer services; instruction in group exercise; dance instruction; sporting 
and cultural activities; rental of sports equipment; sport club facilities; provision of swimming bath facilities; gymnasium 
instruction; provision of aerobics and other exercise training in classes; provision of yoga instruction and classes; 
educational services in the field of healthcare and beauty; instruction in pilates and gyrotonics; information and advisory 
services relating to the aforesaid services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; medical clinics; health clinic services; physicians' services; physical therapy; 
physiotherapy; medical assistance; plastic surgery; cosmetic treatment; hairdressing; manicuring services; provision of 
sauna, solarium and public bath facilities; sun tanning salon services; massage services; hygienic and beauty care 
services; beauty salon services; beauty consultancy; physiotherapy and massage; beauty care and beauty treatment 
services; provision of sauna and steam room facilities; hairdressing salon facilities; sun tanning salon services; advisory 
services relating to health; acupuncture, chiropractic services, colonic hydrotherapy, medical counselling, reiki services, 
general practice medical services, herbal medicine; providing advice concerning nutrition, Chinese herbal medicine; 
medical advice in the field of herbal treatments; aromatherapy, hydrotherapy, psychology services, health care relating to 
homeopathy, hypnotherapy; nursing services; osteopathy, podiatry, reflexology, shiatsu, IV therapies, kinesiology, neuro-
linguistic programming for psychotherapy purposes, medical consultancy, dermatology, sexual health screening, 
corporate medical services; meditation therapy; information and advisory services relating to the aforesaid services.
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Priority claimed from 21/06/2017; Application No. : 016901845 ;European Union 

3854871    20/12/2017
[International Registration No. : 1404053]
L'Artisan Parfumeur S.A.R.L.

1 rue Charles Tellier, Zone Industrielle de Beaulieu F-28000 Chartres France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; eau de parfum; perfumery; fragrances; colognes; eau de cologne; eau de toilette; solid perfumes; 
deodorants for personal use; bath and shower gels; bath oils; soaps for personal use; hand wash; body oils; body 
lotions; hand lotions; body milks; body creams; nail cream; shampoos; hair lotions; perfumed powder; perfumed talcum 
powder; toiletries; scented oils; aftershaves; aftershave balms and lotions; shaving gels; shaving soap; shaving foam; 
shaving balm; shaving preparations; essential oils for personal use; room fragrances; room fragrancing preparations; 
scented room sprays.

Cl.4;Candles and wicks for lighting; scented candles; musk scented candles; fragranced candles; tea lights; candles for 
night lights.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, perfumery, colognes and 
fragrances, deodorants, aftershave lotions, shaving preparations, toiletries, cosmetics, beauty, hair and skincare 
products, grooming products and nail cream, enabling customers to conveniently view and purchase any of those goods, 
including from a retail store, a catalogue, by mail order, by means of telecommunications or from an internet website; the 
bringing together, for the benefit of others, of a variety of goods, namely, essential oils, scented oils, room fragrances, 
room fragrancing preparations, candles, ornaments made of terracotta, leatherwear and cosmetic bags, enabling 
customers to conveniently view and purchase any of those goods, including from a retail store, a catalogue, by mail 
order, by means of telecommunications or from an internet website; retail services connected with perfumery, colognes 
and fragrances, deodorants, aftershave lotions, shaving preparations, toiletries, cosmetics, beauty, hair and skincare 
products, grooming products, nail cream, essential oils, scented oils, room fragrances, room fragrancing preparations, 
candles, ornaments made of terracotta, leatherwear and cosmetic bags.
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Priority claimed from 19/07/2017; Application No. : 302017000082006 ;Italy 

3857067    15/01/2018
[International Registration No. : 1405555]
TRUST MONTI FONTI

Via Cardina, 63 I-22100 COMO Italy

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used
IR DIVISION
Cl.22;Padding materials, not of rubber, plastics, paper or cardboard; upholstery wool [stuffing]; raw or treated wool; 
carded wool; combed wool; wadding for padding and stuffing upholstery; fleece wool; feathers for stuffing upholstery.

Cl.25;Berets; hosiery; neck scarves [mufflers]; shawls; sweaters; clothing; hats; furs [clothing]; neck scarves 
[mufflers]; casual jackets; waterproof clothing; stuff jackets [clothing]; jackets [clothing]; tee-shirts; footwear.
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3858777    12/02/2018
[International Registration No. : 1404598]
SUNRESIN NEW MATERIALS CO. LTD., XI'AN

72 2nd Keji Road, Tian Ze Building, Xi'an Hi-Tech Industrial Park 710075 Shaanxi China

Address for service in India/Attorney address:
RAHUL RAJPUT

336-B,bhai randhir singh Nagar,Ludhiana

Proposed to be Used
IR DIVISION
Cl.1;Ion-exchange resins [chemical preparations]; decolorants for industrial purposes; water-purifying chemicals; wine 
finings; biochemical catalysts; water-softening preparations; catalysts; chemical additives to fungicides; filtering 
preparations for the beverages industry; beer-clarifying and preserving agents.

Cl.42;Consultancy in the field of energy-saving; computer system design; chemical analysis; chemical research; 
scientific research; quality testing; technical research; biological research; industrial design; research in the field of 
environmental protection.
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Priority claimed from 27/12/2017; Application No. : 2017/09149 ;Sweden 

3873683    08/02/2018
[International Registration No. : 1408213]
Telefonaktiebolaget LM Ericsson

SE-164 83 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for data communication, satellite communication and telecommunication; apparatus 
and instruments for weighing, measuring, signaling, checking (supervision) and teaching; apparatus for recording, 
transmission or reproduction of sound, images or lights; data carriers; data processing equipment, computers, computer 
programs, peripheral equipment for computers; optical apparatus and instruments; apparatus and instruments for 
monitoring of telecommunication networks and data communication networks; installation apparatus and instruments for 
data communication networks and telecommunication networks; batteries; electronic components for computers; 
electrical and optical cables, electrical wires; base stations; radar equipment; ciphering equipment, crypto-aid equipment; 
display equipment; scanner equipment; aerials; parts and fittings for all the aforesaid goods.

Cl.16;Printed matter, namely stationery, instructional and teaching material (except apparatus), periodicals, manuals, 
brochures, business cards, paper, cardboard; bookbinding material; photographs.

Cl.35;Advertising; business management; business administration; office functions.

Cl.38;Telecommunication services; provision of access to databases and electronic registers within the areas of music, 
video, radio, television, news, sports, games, cultural events, entertainment and arts and leisure via communications 
networks; consultancy services within the data communication area, the satellite communication area and the 
telecommunication area.

Cl.41;Education within the data communication area, satellite communication area and telecommunication area, 
providing of training, conferences, seminars, congresses, correspondence courses; information services within the areas 
of music, video, radio, television, news, sports, games, cultural events, entertainment and arts and leisure via 
communications networks in the form of audio, video, graphics, text and other multimedia.

Cl.42;Research within physics, chemistry and engineering; programming of computer processing equipment; customer 
services, namely technical analysis and consultation; consultancy services within computer diagnostic services; remote 
and/or on-site monitoring of computer systems, all in the field of data communication, satellite communication and 
telecommunication; providing of information within the areas of information techniques and data processing.
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Priority claimed from 01/09/2017; Application No. : 87594133 ;United States of America 

3894894    29/12/2017
[International Registration No. : 1412655]
WEH Verbindungstechnik GmbH

Josef-Henle-Straße 1 89257 Illertissen Germany

Proposed to be Used
IR DIVISION
Cl.6;Manually operated metal valves; valves of metal, other than parts of machines, including those comprised of alloy 
steel and titanium; metal pipe couplings and joints; metal couplings for use with fuel hoses.

Cl.7;Hydraulic valve actuators; pneumatic valve actuators; ball valves being parts of machines; angle valves being parts
of machines; back pressure valves as parts of machines; proportional flow valves as parts of machines; valves being 
parts of fuel dispensing machines, regardless of material; fluid couplings being parts of machines; machine parts, 
namely, fluid drive couplings; non-automatic fueling nozzles; filling couplings for fueling of vehicles; pressure relief 
valves for filling couplings.

Cl.8;Manually operated hand tools.

Cl.9;Electric valve actuators; electromagnetic switches, namely, solenoid valves; expansion valves for fluid control; 
pressure indicating plugs for valves; valves for controlling and regulating the flow of gases or liquids, not being parts of 
plumbing, heating, cooling installations or machines.

Cl.11;Safety accessories for gas pipes, namely, flashback arrestors and reverse flow check valves; gas regulators; 
pressure regulators for gas installations; regulating accessories for gas pipes and lines.

Cl.12;Vehicles parts, namely, fuel filler pipes; fuel lines for vehicles; fuel line hoses for vehicles, filler caps for vehicle 
fuel tanks.

Cl.17;Non-metallic flexible hoses and flexible pipes, non-metal flexible tubing; flexible plastic pipes for conveying 
natural gas; conveying hoses for fueling of vehicles; adapters for connecting of fuel hoses, lines and pipes.

Cl.37;Aircraft fueling services; vehicle fueling services; fueling of hydrogen gas for vehicles.
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3894902    05/12/2017
[International Registration No. : 1412656]
ShanDong Huifa foodstuff Co.,Ltd.

No.139 Shungeng Road, Zhucheng, Weifang City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish-based foodstuffs; vegetables, preserved; eggs; milk products; soya milk; oils for food; vegetable 
salads; dry edible mushroom; processed betel.

Cl.30;Coffee; tea-based beverages; tea; jiaozi [stuffed dumplings]; noodles; yeast; aromatic preparations for food; 
gluten additives for culinary purposes; meat tenderizers for household purposes.
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3894908    13/04/2018
[International Registration No. : 1413861]
SACCO SRL

Via Manzoni, 29/A I-22071 Cadorago, Como (CO) Italy

Proposed to be Used
IR DIVISION
Cl.1;Cultures of microorganisms, other than for medical and veterinary use; enzymes for the food industry; milk 
ferments for the food industry; milk ferments for industrial purposes; enzyme preparations for the food industry; 
preparations of microorganisms, other than for medical and veterinary use; bactericidal preparations [other than for 
medical and veterinary use]; chemical substances for analyses in laboratories, other than for medical or veterinary 
purposes.

Cl.5;Nutritional supplements; cultures of microorganisms for medical or veterinary use; milk ferments for 
pharmaceutical purposes; ferments for pharmaceutical purposes; enzyme dietary supplements; preparations of 
microorganisms for medical or veterinary use.

Cl.29;Milk ferments for culinary purposes; rennet.

Cl.35;Commercial management; advertising; dissemination of advertisements; distribution of advertising material; 
marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial 
or advertising purposes; design of advertising materials; sales promotion for others; publication of publicity texts; on-line 
advertising on a computer network; advertising by mail order; radio and television advertising.
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Priority claimed from 27/07/2017; Application No. : 87545244 ;United States of America 

3894910    17/01/2018
[International Registration No. : 1414151]
UST Global Media Services, Inc.

5 Polaris Way Aliso Viejo CA 92656 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software in the nature of mobile applications for validating and verifying information 
associated with people records stored in a computer database to reconcile conflicting, duplicative, or partially 
overlapping records to resolve multiple records for the same person to a single source of truth (SSOT).

Cl.42;Hosting an on-line computer database with personal information of entertainment and news industry 
professionals; providing temporary use of non-downloadable software storing unique records as a single source of truth 
(SSOT) per person; providing temporary use of non- downloadable software for validating and verifying information 
associated with people records stored in a computer database to reconcile conflicting, duplicative, or partially 
overlapping records to resolve multiple records for the same person to a single source of truth (SSOT); software as a 
service (SAAS) services featuring software for companies in the entertainment, fashion, and news industries to validate 
and verify information associated with people records stored in a computer database to reconcile conflicting, duplicative, 
or partially overlapping records to resolve multiple records for the same person to a single source of truth (SSOT); 
hosting a website portal to access personal information of entertainment, fashion, and news industry professionals; 
hosting a website featuring personal information of entertainment, fashion, and news industry professionals; hosting of 
digital content on the Internet.
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3894932    16/04/2018
[International Registration No. : 1412663]
XIAMEN TOPHAY IMPORT & EXPORT CO., LTD.

Room 07, 7th Floor, California Home Building Plaza A Hall, No 515 Yun Ding Middle Road, Si Ming District, Xiamen Fujian China

Proposed to be Used
IR DIVISION
Cl.30;Oat-based food; oat flakes; cereal-based snack food; cereal preparations; wheat flour; bean meal; macaroni; rice 
noodles (flour); soya flour; bean vermicelli.

Cl.31;Oats; wheat; grains (cereals); barley; beans (unprocessed); hay; plant seeds; fodder; stall food for animals; pet 
food.
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Priority claimed from 31/08/2017; Application No. : 017161894 ;European Union 

3894935    14/02/2018
[International Registration No. : 1412681]
MS TRADEMARKS Sp. z o.o.

Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; sports bags; bags for campers; rucksacks; hiking poles.

Cl.25;Clothing; footwear; headgear; sport shoes and walking shoes; outdoor clothing; sports clothing, including sports 
jackets, ski and snowboard trousers, ski and snowboard caps.

Cl.28;Gymnastic and sporting equipment and articles; gloves made specifically for use in playing sports; ice skates; 
roller skates; skis and bags for them; snowboards and bags for them; parts for ski and snowboard bindings.
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3894939    22/01/2018
[International Registration No. : 1412815]
SICHUAN CHANGHONG ELECTRIC CO., LTD.

No. 35, East Mianxing Road, High-Tech Park, Mianyang 621000 Sichuan China

Proposed to be Used
IR DIVISION
Cl.7;Gas separating equipment; oxygen and nitrogen making facility; gas liquefaction facility; battery cells 
manufacturing machines; hydraulic accumulators being parts of machines; hydroelectric installations for generating 
electricity [hydroelectric power plants]; aerating pumps for aquaria; excavating machines; hair clipping machines for 
animals; electric gates scrolling machines; drums [parts of machines]; milking machines; printing machines; tea 
manufacturing machines; tobacco processing machines; bicycle assembling machines; computer aided carver; machines 
for battery industry; enamel making machinery; light bulb making machines; briquette making machines; fertilizer 
manufacturing equipment; extractors for mines; sorting machines for industry; wrapping machines; electrostatic dust 
exhausting and removing installations for cleaning purposes.

Cl.9;Computer hardware; digital signage; portable telephones; cell phones; mobile telephones; juke boxes for 
computers; cassette players; electrical adapters; mobile power supply (rechargeable batteries); solar panels for the 
production of electricity; data processing apparatus; signal lanterns; blinkers [signalling lights]; electronic advertising 
displays; wafers for integrated circuits; battery jars; high tension batteries; battery boxes; photovoltaic cells; relays, 
electric; sockets, plugs and other contacts [electric connections]; navigational instruments; network communication 
equipment; sound locating instruments; sonar navigation, detection system; electronic devices for the remote control of 
signals; navigation apparatus for vehicles [on-board computers]; emergency charger for mobile phone; digital photo 
frames; GPS / GSM vehicle positioning communication terminal; GPS vehicle tracking system; projector; slide projectors; 
transparency projection apparatus; projection screens; epidiascopes; magic lanterns; projection apparatus; projecting 
lamps for teaching purposes; optical lenses; microscopes; optical apparatus and instruments; binoculars; pocket PC; 
surveillance cameras for closed-circuit television; digital video recorder; LED display; TV projection screens; digital LCD 
TV; plasma TV; vehicle-mounted TV; theft prevention installations, electric; anti-theft warning apparatus; digital video 
surveillance device; pagers; megaphones; insert earphones; time delay reverberators; cabinets for loudspeakers; audio 
connector; speaker separator (baffles); microphones; power amplifiers; portable tape recorders; MP3 player; DVD 
players; exciter; equalizer; surround processor; accumulators, electric; galvanic cells; solar batteries; galvanized 
batteries; chargers for electric batteries; batteries for lighting; vehicle batteries; accumulator boxes; cell switches 
[electricity]; scales; weighing apparatus and instruments; rulers [measuring instruments]; heat regulating apparatus; 
lightning arresters; extinguishers; animated cartoons; USB wireless network cards; electronic pocket translators; mouse 
covers; notebook computers; tablet computers; set-top boxes; global positioning system [GPS] apparatus; computer 
memory devices; camcorders; information processors [central processing units]; computer programmes [programs], 
recorded; accounting machine; monitors [computer hardware]; computer peripheral devices; printers for use with 
computers; central processing units [information processors]; optical data media; germanium wafers; optical data media; 
printed circuits; integrated circuits; integrated circuit blocks; fluorescent screens; TV fluorescent screens; remote control 
for household purpose; satellite receiver; ground wave receiver; mobile receiver; television apparatus; monitors; video 
disc player; microphone speaker; combustible gas alarm device; industrial X-ray fluoroscopic machines; computer 
memory; computer keyboards; optical discs; printers for computer; central processing units [processors]; disk drives for 
computers; secret message set [memory readers]; magnetic identification card; computer software, recorded; 
microprocessors; interfaces for computers; dictionaries in electronic form; electronic notepads; disks, magnetic; floppy 
disks; loudspeaker horn; connections [data processing equipment]; radiotelegraphy sets; radiotelephony sets; telephone 
receivers; telephone apparatus; telephone equipment; video telephones; telephone transmitter; audio-video receivers; 
conveyor [telecommunications]; telegraphs; telerupters; telegraph [instrument]; transmitter [telecommunications]; radar 
apparatus; masts for wireless aerials; electronic signal transmitter; aerials [system]; electro-dynamic apparatus for the 
remote control of signals; telemeters; sound locators; acoustic sonar navigation and ranging system; navigational and 
telemetry equipment; optical communication instrument; sound recording carriers; fish finders; transformers [electricity]; 
connectors [electricity]; converters, electric; current rectifiers; electrical plugs; sensors; magnetic tape erasers; stabilized 
voltage supply; modems; routers; wireless routers; wireless network cards; power modems; cable modems; Ethernet 
passive optical network terminal equipment; branch boxes [electricity]; electronic pens [visual display units]; scanners; 
mouse; light-emitting electronic pointers; cases for smartphones; smartphones; vehicle radios; video baby monitors; 
electronic teaching machines; electronic book readers; surround speaker; wireless headset for smartphones; audio 
mixers; vehicle-mounted video recorder; selfie sticks [hand-held monopods]; cameras [photography]; speed measuring 
apparatus [photography]; infrared camera; video projector; touch screen; smoke detectors; diaphragms [acoustics]; 
loudspeakers; headphones; chargers for electronic cigarettes; remote control car arresters, portable; joysticks for use 
with computers, other than for video games; smartglasses (data processing); smartwatches (data processing); encoded 
identification bracelets, magnetic; computer game software; computer programs for editing images, sound and video; 
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operating system program; processing software for image, graphics and word; electronic card reader; bathroom scales; 
wearable activity trackers; covers for smartphones.

Cl.11;Multicookers; food steamers, electric; boiling-water heater, electric; deep fryers, electric; automatic defroster for 
refrigerators; refrigerating display cabinets; heaters for washing [gas or electricity heating]; oil-scrubbing apparatus; 
aquarium filtration apparatus; electrically heated carpets; hair driers; hot plates; stoves [heating apparatus]; air humid 
equipment; radiators, electric; blankets, electric; water softening apparatus and installations; footwarmers, electric or 
non-electric; pocket warmers; gas lighters; showers; hot air bath apparatus; sauna bath installations; solar collectors 
[heating]; solar water heater; solar thermal collectors; bathroom hand dryer; bath heater; heaters for baths; steam facial 
apparatus [saunas]; hot air bath fittings; bath installations; lighting installations for vehicles; processing apparatus for 
nuclear fuel and reducing nuclear radioactive material; installations for processing fuel and nuclear counteracting 
materies; polymerisation installations; atomic piles; nuclear reactors; rice cookers; induction cooker; microwave ovens 
[cooking apparatus]; heaters; oven; gas burners; autoclaves [electric pressure cookers]; solar cooker; electric kettles; 
roasting apparatus [cooking apparatus]; refrigerators, electric; air conditioning apparatus; air purifying apparatus; air 
driers; disinfectant apparatus, electric; disinfecting cupboards; ice-cream freezer; refrigeration container; ice machines; 
disinfectant dispensers for toilets; purification installations for sewage; book sterilization apparatus; hot water bottles; 
electric heaters for beverages; convection oven; refrigerating chambers; refrigerating appliances and installations; coffee 
roasters; pressure cooking saucepans, electric; electric egg boiler; electric frying pan; electric evaporator, for household 
purposes; fumigation apparatus, not for medical purposes; disinfectant apparatus; refrigerating containers; refrigerating 
apparatus and machines; air deodorising apparatus; ventilation [air-conditioning] installations for vehicles; defrosters for 
vehicles; air sterilisers; portable and evaporative fan; dehumidifier, for household purposes; gas scrubbing apparatus; 
clean chambers [sanitary installations]; hydromassage bath apparatus; toilets [water-closets]; clothing, electrically 
heated.
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Priority claimed from 08/12/2017; Application No. : 714662 ;Switzerland 

3895010    12/04/2018
[International Registration No. : 1412998]
Sophia Genetics SA

Rue du Centre 172 CH-1025 St-Sulpice Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; diagnostic reagents and contrast agents for medical use; chemical reagents for medical 
use; diagnostic biomarking reagents for medical use; kits containing reagents for diagnostic tests for medical use.

Cl.9;Equipment for data processing and computers; data banks (software); software (recorded programs); software for 
data analysis integrating automatic learning and artificial intelligence components; computer programs for data search, 
collection, management, storage and analysis; data processing apparatus; integrated circuits containing programs for 
audio, video or computer data processing; recorded or downloaded sounds, images or data.

Cl.35;Commercial business management; commercial administration; office functions; collection of data in a central 
file; compilation and systematization of data in data banks; compilation of information into computer databases; data 
processing service by computer; systematization of data in a central file; professional consulting for the organization and 
administration of means of computer data recording, transcription, conversion, composition, compilation and 
systematization.

Cl.42;Project studies, technical research and appraisals; writing, design, development and updating of software; 
technical support concerning the use of software; hosting of online platforms; provision of online non-downloadable 
software; provision of software on platforms enabling users to access software, computer networks, computer servers 
and computer and data storage systems and to use them; provision of temporary use of non-downloadable software for 
importing, management and analysis of data, incorporating automatic learning and artificial intelligence components; 
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provision of software (Software as a Service, SaaS); software as a service [SaaS] featuring software for automatic learning
and artificial intelligence to be used for data analysis; provision of scientific information via Web-based plateforms; data 
storage and cloud computing for bioinformatic analysis; bioinformatic analysis services, development of software and 
pipeline architectures; provision of methods and tools for calculations and bioinformatics for data analysis; development 
and maintenance of data management software, database construction; development of genomic and bioinformatic 
applications; storage of data by computer; provision of advice and information for the aforesaid services or those relating 
thereto.

Cl.44;Medical services; health services; medical analysis services related to the treatment of individuals; medical 
diagnostics, diagnostics in the field of medicine.

7866



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

3895012    09/02/2018
[International Registration No. : 1413008]
Bas Boris Ruyssenaars

Bentinckstraat 103huis NL-1051 GJ Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer games; computer programs (registered); computer programs (downloadable software); 
computer peripherals.

Cl.25;Clothing; footwear; headgear; gloves (clothing); sneakers; sportswear.

Cl.28;Games, toys; gymnastic and sports articles not included in other classes; gloves (play accessories).
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Priority claimed from 03/02/2017; Application No. : UK00003210599 ;United Kingdom 

3895018    14/07/2017
[International Registration No. : 1413007]
TI Automotive Limited

4650 Kingsgate Cascade Way, Oxford Business Park South Oxford, Oxfordshire OX4 2SU United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Small items of metal hardware; metal containers for storage or transport; cold rolled steel; magnetic shielding 
steel; copper coated steel and nickel coated steel in strip and sheet form for use in further manufacture or construction; 
metal structural forms, namely, space frames, metal tubes, instrument panel beams and engine cradles; metal fluid lines 
and tubes; oil supply tubes of metal; metallic fuel tanks; couplings, quick connectors and fittings for fluid lines and 
hoses, all made of metal; fuel hoses, oil hoses, brake fluid hoses and coolant hoses; all made of metal; parts and fittings 
for all of the aforesaid.

Cl.7;Machine tools; motors and engines [except for land vehicles]; machine coupling and transmission components; 
parts and accessories for engines namely diaphragm carburetors, rotary carburetors; float bowl carburetors; ignition 
units for vehicles; fuel injection units, fuel rails, push rods, chain oilers, mixing oil pumps, fuel filter units and fuel pumps; 
chain oilers for power chain saws; bellows pumps, refrigeration pumps for vehicles, fuel modules in the nature of pumps, 
oil coolers; parts of engine and motors, namely, electronic heating rods and units for heating fluids in vehicles; air filter 
units for vehicles; air purge units for vehicles; vehicle engine parts, namely, diaphragm carburetors, rotary carburetors, 
float bowl carburetors, carburetors, fuel ignition units, injection units, mixing oil pumps, air filter assemblies, fuel filter 
assemblies, air purge units, fuel rails, diesel fuel tubing, push rods; oil coolers (vehicles engine parts); oil cooing units; 
vehicles parts and accessories, namely, fuel pump modules, fuel pumps, transmission oil coolers, engine oil coolers, 
radiator closures (caps) being parts of cooling radiators for motors and engines; bellows pumps, flexible exhaust 
couplings; compressors, pumps for refrigeration units in truck; parts and fitting for all of the aforesaid.

Cl.9;Scientific, nautical, measuring, signalling apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; computer software; computer hardware; parts 
and fittings for all the aforesaid.

Cl.11;Apparatus for heating, steam generating, refrigerating, drying, ventilating, water supply and sanitary purposes; 
air conditioning, heating, freezing and refrigeration units, namely, evaporators, cold wall evaporators, no-frost 
evaporators, roll-bond evaporators, chest freezer evaporators, air conditioning evaporators, shelf unit for freezer 
cabinets, gas condensers (other than parts of machines), hot wall condensers for refrigerators, waveline condensers for 
refrigerators, static condensers for refrigerators, dynamic condensers for refrigerators, heat accumulators, steam 
accumulators, dryers, heat exchangers, door warmers, heater units; air conditioning units in vehicles and components 
parts for air conditioning units in vehicles, namely, condensers, receiver-dryers, accumulators and suction and discharge 
pipes; heater units for vehicles; parts and fittings for all of the aforesaid.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; structural parts for vehicles; vehicle structural parts, 
namely, instrument panel beams, radiator closures, engine cradles, space frames, tubes; power steering units, brakes, 
antilock braking system units, electronic stability program units, electronic stability program units for anti-lock brake 
systems, fuel lines, vapour lines, oil lines, coolant lines, brake lines including rigid and flexible tubes and hoses and 
couplings, connectors, fittings and bundles therefor; vehicles parts and accessories, namely, fuel tank units, plastic fuel 
tanks, filler necks; parts and fittings for all of the aforesaid.

Cl.17;Flexible pipes, tubes and hoses, not of metal; non-metallic rigid and flexible fluid lines and hoses for air, coolant, 
water, ignition fuel, fuel vapor, oil, brake fluids, transmission fluids, power steering fluids and refrigerant in vehicles; non-
metallic couplings and connectors for all of the aforesaid; radiator hoses, heater hoses, air conditioning hoses; non-
metallic flexible oil supply tubes; parts and fittings for all of the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; automotive and marine 
vehicle scientific research, design and development services; automotive and marine vehicle engineering services; 
design of automotive parts and marine vehicle parts; design of accessories for automotive and marine vehicles; 
conducting technical tests and analysis in the automotive and marine vehicle industry; providing virtual computer 
systems and virtual computer environments through cloud computing for use in connection with automotives and marine 
vehicles; automotive and marine vehicle diagnostic services, namely, providing vehicle diagnostic information, vehicle 
mileage, vehicle maintenance needs, vehicle diagnostic readings and diagnostic trouble codes for the persons buying 
and selling their vehicles, namely, to drivers and car dealers; hosting an online community website featuring information 
about automotive and marine vehicles; information and advisory services relating to all of the foregoing.
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3895030    26/01/2018
[International Registration No. : 1412918]
Harburg Freudenberger Maschinenbau GmbH

Asdorfer Straße 60 57258 Freudenberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the plastics and rubber manufacturing industry for producing and processing of rubber and plastics, 
namely extruders (machines), mills, rolling mills and machines for moulding, dosing, splitting and assembly of rubber and 
plastics.

Cl.37;Installation and maintenance of machines for the plastics and rubber manufacturing industry for producing and 
processing of rubber and plastics, namely extruders (machines), mills, rolling mills and machines for moulding, dosing, 
splitting and assembly of rubber and plastics.

Cl.42;Computer controlled monitoring and configuration of machines for the plastics and rubber manufacturing 
industry for producing and processing of rubber and plastics, namely extruders (machines), mills, rolling mills and 
machines for moulding, dosing, splitting and assembly of rubber and plastics by remote access [quality control].

7869



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

3895118    17/04/2018
[International Registration No. : 1412749]
FAST FASHION (GUANGZHOU) CO., LTD.

No. 91 Yunxiao Road, Baiyun District, Guangzhou City 510403 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; school satchels; pocket wallets; travelling trunks; travelling bags; bags for sports; furniture 
coverings of leather; leather straps; umbrellas; walking sticks.

Cl.25;Clothing; shoes; hats; hosiery; gloves [clothing]; scarfs; knitwear [clothing]; boots; tee-shirts; girdles.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; organization of fashion shows for promotional purposes; sales 
promotion for others; business management of performing artists; administrative processing of purchase orders; book-
keeping; sponsorship search.
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Priority claimed from 23/03/2017; Application No. : 30 2017 007 542 ;Germany 

3895122    22/09/2017
[International Registration No. : 1412752]
DFL Deutsche Fussball Liga e.V.

Guiollettstr. 44-46 60325 Frankfurt/Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric, electrotechnical and electronic apparatus, equipment and instruments for the input, storage, processing 
and transmission of data; apparatus for recording, transmission or reproduction of sound and/or images and/or electronic
data; data communications apparatus and instruments; scientific, control, measuring, signalling, metering, recording, 
monitoring, checking, switching, regulating equipment and optical apparatus and instruments, included in class 9; 
apparatus, instruments and equipment for telecommunications; optical image viewers with three-dimensional graphic 
representation; apparatus for receiving, recording, transmission, processing, transforming, output and reproduction of 
data, speech, text, signals, sound and images, including multimedia apparatus; electronic apparatus for entertainment, 
namely radio and television receivers, sound and/or image recording and reproduction equipment, including portable and 
for digital image and sound signals; apparatus for interactive television viewing; apparatus for receiving and transforming 
encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and controlling audio, video and 
telecommunications apparatus and computers and printers, including multimedia apparatus with electronic program 
management and control for interactive television viewing and/or pay TV; electronic program guides; operating software 
and other software for the aforesaid apparatus, instruments and equipment; data processing equipment and computers, 
buffer memories, computer chips, disks, cables, drives, terminals, printers, keyboards, monitors and other peripheral 
apparatus for computers; computer game accessories, namely, disk memories and television receivers; video, computer 
and other electronic games software for use with television and other apparatus; musical juke boxes; accessories for 
computers and electronic and electrotechnical apparatus, namely computer mice, control apparatus, electrical adapters, 
modules for expanding functions of computer and extending memory capacity; voice synthesizers, light pens, electronic 
3D spectacles, programmed and non-programmed cassettes, floppy discs and discs and memory modules (included in 
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class 9); boxes for storing cassettes, floppy discs and discs; program recorders, numerical keyboards, floppy disk 
stations principally comprising floppy disk drives, microprocessors and control electronics; electronic data processing 
apparatus, including monitors, input apparatus, output apparatus, printers, terminals and memories, aforementioned 
apparatus being additional apparatus for a main piece of apparatus; computer programs on data carriers of all kinds; 
electronic data carriers; video games (computer games) in the form of computer programs recorded on data carriers; 
computer and video game cassettes, floppy disks, cartridges, disks and tapes and other programs and databases 
recorded on machine-readable data carriers, included in class 9; recorded and unrecorded sound carriers, in particular 
recording discs, compact discs, sound tapes and sound cassettes (compact cassettes); recorded and unrecorded image 
carriers (included in class 9), in particular video cassettes and DVDs; exposed films; photo CDs; photographic, 
cinematographic, optical and teaching apparatus and instruments; pre-recorded magnetic, magnetic optical and optical 
carriers for sound and/or images; coded telephone cards; optical apparatus and instruments, included in class 9, in 
particular spectacles, glasses and spectacle frames; spectacle cases; parts for all the aforesaid goods, included in class 
9; video cassette cases.

Cl.35;Advertisement and marketing; information services in the field of marketing and advertising in oral and written 
form, including by means of print media and electronic media; organisational consultancy in the field of marketing and 
advertising; statistical evaluation of market research data; market research; market analysis; advertising research; 
opinion polling; distribution of catalogues, mailing lists and goods for advertising purposes; radio, television and cinema 
advertising, public relations, sales promotion, arranging and concluding commercial transactions, for others; 
computerised file managing; organisation of trade fairs and exhibitions for commercial or advertising purposes; 
organisation and arranging of multimedia presentations for advertising and/or commercial purposes; marketing of 
advertising time on television through agencies and rental services; business consultancy and business organization 
consultancy; advertising, in particular radio, television, cinema, print, videotext and teletext advertising; marketing 
(marketing research) through agencies and rental services, in particular on the aforesaid media and via the aforesaid 
media; publication of prospectuses for advertising purposes and for the presentation of goods; telephone order-taking 
services for teleshopping; arranging advertising time in all relevant media; business management services; business 
administration; office functions; business organisation consultancy; typing; secretarial services; business consultancy; 
business consultancy and advisory services; management of foreign business interests; development of advertising 
concepts, in particular for marketing goods and services via worldwide electronic networks, in particular the Internet and 
other electronic communications media; arranging contracts for the buying and/or selling of goods and/or the providing 
of services; electronic commerce provider services, namely administrative order processing and invoicing for electronic 
ordering systems; dissemination of advertising on an online electronic communications network; computerised market 
research services; auctioneering on the Internet; business strategy development relating to franchising for organising 
commercial and organisational know-how; arranging of contracts online for the purchase of goods and providing of 
services, for others; call centre services, namely order acceptance and administrative order processing; telephone 
answering (for unavailable subscribers); advertising planning services; rental of advertising space on the Internet; banner 
exchange for banner advertising; business oragnization consultancy for talent promotion; production of advertising films;
rental of advertising films; production of teleshopping programmes; television and radio advertisement production; 
promotion of sports competitions and events.

Cl.38;Wireless or cable network broadcasting of radio and television broadcasts/programmes; transmitting of film, 
television, radio, teletext and videotext programmes or broadcasts; telecommunications; collection and transmission of 
messages, press reports (including by electronic means and/or by computer); transmission of market research data 
(including by electronic means and/or by computer); sound, image and data transmission by cable, satellite, computer 
network, telephone and other lines, and all other transmission media; broadcasting of pay-TV programmes, including 
video-on-demand transmission and provision of access to digital platforms, for others; providing access to information 
databases; transmission of information via wireless or cable networks; on-line services and transmissions, namely 
transfer of information and messages including e-mail; providing telecommunications channels for teleshopping 
services; providing access to telecommunications networks with the aid of digital multimedia technology, in particular for 
Internet access, teleshopping and telebanking, including for use with television screens; transmission of data and 
computer programs on electronic networks, in particular on the Internet and other electronic communications media 
providing information of all kinds, in particular from the fields of politics, economics, finance, law, social issues, sport, 
religion, technology, computers, the Internet; providing access to electronic shopping systems on electronic networks, in 
particular on the Internet and other electronic communications media; transmission of sound, speech, images and/or 
data; communications by telephone, mobile telephone communications; transmission of data for operating databases for 
conducting teleservices; providing access to databases for the purpose of providing information on the Internet, in 
particular including within the framework of Internet communities and websites and including SMS (short message 
systems); electronic communication by means of chat lines within the framework of virtual communications platforms 
and pin board facilities (included in class 38); e-mail data services, fax services, SMS services; transmission of 
information stored on databases, in particular including communication by means of interactive computer systems; 
providing access to platforms for the supply and demand of goods/services; online provider services, namely providing 
access to, and transmission of, information, texts, drawings and images on electronic networks; Internet services, namely 
providing access to information and entertainment programs on the Internet; providing access for users to various 
communication networks; broadcasting of teleshopping programmes; providing access to e-commerce platforms on the 
Internet and other electronic media; providing access to Internet forums for the exchange of information and ideas on 
topics of all kinds; transmission of data; leasing of access time to information databases; leasing of access time to 
databases for the purpose of providing information on the Internet, in particular including within the framework of Internet 
communities and websites and including SMS (short message systems).

Cl.41;Production, showing and rental of films, videos and other television programmes; recording studio services, in 
partucular audio, video, sound recording services, videotape recording [filming]; rental of video and/or audio cassettes, 
tapes and discs and video games (computer games); rental of television sets containing decoders; teaching, education; 
entertainment; sporting and cultural activities; radio or television entertainment; organisation and presentation of sports 
events, shows, quizzes and musical events and organisation of competitions in the fields of entertainment and sports, 
also for recorded programmes or live broadcasts on radio or television; production of prize game broadcasts; 
organization of competitions in the fields of training, teaching, entertainment and sports; arranging and conducting of 
beauty contests; providing of training for talent promotion; correspondence courses; publication of books, periodicals 
and other printed matter and corresponding electronic publishing; organisation of and conducting concert, theatre and 
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entertainment events and sports competitions; production of film, television, radio, teletext and video text programmes or 
broadcasts; radio or television entertainment; production of films and video films and other image and sound 
programmes for educational, instructional and entertainment purposes, including for children and young people; 
production, showing and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; 
theatrical performances, music performances; cultural, artistic, recreational, social entertainment and sporting activities, 
including the arranging thereof, included in class 41; arranging and conducting of cultural, entertainment and sporting 
events and congresses, seminars, lectures and multimedia presentations (entertainment); services of a publishing house 
(excluded printing services); production of web-TV programmes, interactive programmes and Internet TV programmes; 
online gaming services on the Internet and other electronic media; online entertainment, in particular via computer 
networks, namely the Internet; sports camps; sports tuition; sports training; arranging and conducting of congresses; 
booking of event tickets; ticket and seat reservation for concerts, shows and other performances; reservation services for 
cultural and sporting events; booking of seats for shows and sporting events; organising and arranging of seminars and 
lectures for advertising and/or commercial purposes; providing non-downloadable radio and television 
broadcasts/programmes via wireless or cable networks; publication of periodicals, books and other printed products; 
production of web-TV programmes, interactive programmes and Internet TV programmes.

Cl.42;Configuration of computer networks for the transmission of messages, images, texts, speech and data using 
software; technical consultancy in the field of software development for multimedia, interactive television and Pay TV 
(included in this class); development of software, researching and developing of integrated circuits, chip design; 
computer programming, including video and computer games; development of software for electronic television 
programme guides; engineering services, in particular in the fields of multimedia, digital and/or interactive television and 
telecommunications; technical consultancy in relation to technical research in the field of sport, television entertainment 
and advertising; Internet provider services, namely installation and maintenance of software for Internet access and dial-
in nodes, and rental of memory space on a server connected to the Internet and programming of web pages, for others, 
for access via the Internet; design of homepages on the Internet; rental of memory space on computer systems 
connected to the Internet; design of web sites for advertising purposes and web page design; technical planning of 
telecommunications equipment; graphic arts designing and designer services; scientific and technological services and 
research and design relating thereto, industrial analysis and research, design and development of computers and 
software; technical consultancy in the field of computer software design for marketing and advertising; creating and 
updating of webpages for advertising on the Internet; design of printed and published products, including corresponding 
electronic media; electronic storage of information, including sound, images and data; electronic storage of fees data; 
database services, namely storage of data; storage of data in information databases; conversion of texts to digital format; 
programming of video games.

Cl.45;Licensing of industrial property rights; intellectual property consultancy; copyright management; licensing of 
computer software; domain name registration services; legal services; legal services relating to granting of license rights 
to asset components of personal rights; exploitation and administration of intellectual property rights by licensing in the 
sports sector, security consultancy; granting, leasing and exploitation of intellectual property rights by licensing relating 
to films, television and radio productions and other image and sound programmes, and to print media and other printed 
products, in particular relating to football events; exploitation of copyright in relation to films and television programmes 
in the field of merchandising by licensing; legal consultancy on matters relating to sport, television entertainment and 
television advertising; legal services; dispute resolution services; consultancy relating to management of intellectual 
property and copyrights; exploitation of related rights by licensing and management of television transmission rights, in 
particular rights to the transmission of sporting events; negotiation of contracts relating to intellectual property rights, 
exploitation of copyright by licensing and management of rights relating to press articles and radio, television and film 
programmes to be used in sound and image carriers; negotiation of contracts relating to intellectual property rights, 
exploitation of copyright by licensing and management of rights relating to articles in newspapers and periodicals.
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Priority claimed from 31/05/2017; Application No. : 2017-072927 ;Japan 

3895132    13/11/2017
[International Registration No. : 1412942]
SHIBATA INDUSTRIAL CO., LTD.

1058, Nakao, Uozumi-cho, Akashi-shi 674-0082 Hyogo Japan

Proposed to be Used
IR DIVISION
Cl.2;Oil paints; Japanese lacquer [Urushi]; enamel paints; priming powder [Kiriko] and coating powder [paints]; 
fluorescent paints; synthetic resin paints; anticorrosive paints; priming powder [Jinoko] and coating powder [paints]; 
distempers [water paint]; stains; lower hull paints; fireproof paints; chemicalproof paints; priming powder [Tonoko] and 
coating powder [paints]; driers [siccatives for paints]; paint thinners; waterproof paints; lacquers; varnishes; aluminium 
paints; asbestos paints; enamels [varnishes]; ink for skin-dressing; stains for leather; protective preparations for metals; 
black japan; copal varnish; bactericidal paints; primers; distempers; lime wash; badigeon; whitewash; fireproof paints; 
turpentine [thinner for paints]; ceramic paints; marking ink for animals; enamels for painting; coatings for tarred felt 
[paints]; siccatives [drying agents] for paints; coatings [paints]; thinners for paints; undercoating for vehicle chassis; 
undersealing for vehicle chassis; ink for leather; anti-fouling paints; bronzing lacquers; repositionable paint patches; 
binding preparations for paints; agglutinants for paints; thickeners for paints; wood stains; wood coatings [paints]; 
coatings for roofing felt [paints]; thinners for lacquers; bitumen varnish; fixatives [varnishes].

Cl.9;Shoes for protection against accidents, irradiation and fire; boots for protection against accidents, irradiation and 
fire; beacons, luminous.

Cl.12;Vessels, other than air cushion vehicles; canoes; cargo ships and boats; passenger ships and boats; fishing 
boats; naval vessels [warships]; cable ships [cable layers]; icebreakers; dredgers [boats]; water bikes [personal 
watercrafts]; tankers; Japanese flat-bottomed rowboats [Tenmasen]; barges; sailing vessels; tug boats; ferry boats; 
rowboats; motorboats; yachts; launches; parts and fittings of vessels, other than for air cushion vehicles; propellers for 
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vessels, other than for air cushion vehicles; screw propellers for vessels, other than for air cushion vehicles; steering 
gears and rudders for vessels, other than for air cushion vehicles; rudders for vessels, other than for air cushion 
vehicles; steam steering gears for vessels, other than for air cushion vehicles; steering wheels for vessels, other than for 
air cushion vehicles; electric steering gears for vessels, other than for air cushion vehicles; oars; oarlocks; canoe 
paddles; boat stanchions; steel hatch covers; sea ladders; fenders for vessels [boat side protectors]; hatch wedges; 
hatch cleats; hatch battens; hatch boards; boat covers; davits for boats [boat davits]; boat chocks; portholes for vessels, 
other than for air cushion vehicles; mooring pipes for vessels, other than for air cushion vehicles; rowlocks; autonomous 
underwater vehicles for seabed inspections; rudders; paddles for canoes; cleats [nautical]; portholes; remotely operated 
vehicles for underwater inspections; sculls; screw-propellers; ship hulls; timbers [frames] for ships; spars for ships; 
funnels for ships; steering gears for ships; screws [propellers] for ships; fenders for ships; stern oars; boats; 
disengaging gear for boats; boat hooks; screw-propellers for boats; davits for boats; inclined ways for boats; masts for 
boats; pontoons.

Cl.19;Plastic building materials; asphalt, and asphalt building or construction materials; rubber building or 
construction materials; quay wall-mounted rubber fenders for preventing from damaging of dock, ships and vessels; 
beacons, not of metal, non-luminous.

Cl.20;Flexible containers of fabrics made of vinylon, nylon or polyester coated with polyethylene, polypropylene, vinyl 
chloride, rubber or ethylene vinyl acetate for storage or transport; flexible containers of fabrics made of synthetic fibers 
coated with synthetic resins or natural resins for storage or transport; flexible containers of fabrics made of 
polypropylene, polyethylene or polyester for storage or transport; flexible containers of fabrics made of synthetic fibers 
for storage or transport; fabric containers for transport; baglike packaging containers of plastic.

Cl.25;Shoes and boots, other than special footwear for sports; rain boots; leather shoes; sandals [shoes]; sneakers; 
Japanese split-toed work footwear [Jikatabi]; boots, other than boots for sports; women's shoes; winter boots; infants' 
shoes and boots; inner soles for shoes and boots; heelpieces for shoes and boots; insoles for shoes and boots; tongue 
or pullstrap for shoes and boots; welts for shoes and boots; rubber soles for Jikatabi; footwear uppers; tips for footwear; 
shoe soles for repair; ankle boots; heels; galoshes; goloshes; wooden shoes; inner soles; boot uppers; half-boots; 
heelpieces for footwear; welts for footwear; valenki [felted boots]; beach shoes; lace boots.
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Priority claimed from 23/08/2017; Application No. : 017137555 ;European Union 

3895153    16/02/2018
[International Registration No. : 1412839]
c-LEcta GmbH

Perlickstrasse 5 04103 Leipzig Germany

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners; artificial sweetening substances; artificial sweetening preparations; sweeteners (artificial -) 
[chemical preparations]; artificial sweeteners [chemical preparations]; low calorie sweeteners [artificial, chemical]; 
chemical compositions for developing photographs; chemical preparations and materials for film, photography and 
printing; photographic chemicals; photographic chemical substances; chemicals for use in photography; chemical 
products for the manufacture of photographic products; chemical preparations for use in photography; photographic 
sensitizers; photographic sensitizers; fertilizers; fertilizers, lawn fertilizers, grass fertilizers; fertilizer compositions; 
chemical fertilizers; fertilizers and manures; fertilizers for agricultural use; fertilizers for domestic use; fertilizers for 
household plants; growing media, fertilizers and chemicals for use in agriculture, horticulture and forestry; manures; 
additives (chemical -) for manures; flour for industrial purposes; plant-growth regulators; plant growth regulators for 
agricultural use; plant growth regulating substances; substances for regulating growth in plants; substances for 
regulating plant growth; anti-freeze chemicals; chemical additives for food; chemical additives for foodstuffs; chemical 
additives for meat processing; chemical additives for paints and surface coatings; chemical additives for use in 
manufacture; chemical additives for use in industry; chemical additives for use in the production of coatings; chemical 
additives for use in the manufacture of cosmetics; chemical additives for use in the manufacture of pharmaceuticals; 
chemical additives for use in the manufacture of food; chemical compositions for preserving foodstuffs; chemicals 
(industrial -); industrial chemicals; chemicals for industrial purposes; carbohydrates used as an ingredient in 
nutraceuticals; polysaccharides for use in the manufacture of foodstuffs; polysaccharides for use in flavouring; 
polysaccharides for use in preservation; additives (chemical -) for food; chemical and organic compositions for use in the 
manufacture of food and beverages; chemical preparations for use in the food industry; chemical preparations for 
preserving foodstuffs; chemical products for stabilising foodstuffs; chemical products for the fresh-keeping and 
preserving of food; chemical seasonings [for food manufacture]; chemical substances absorbed on carriers for use as 
food preservatives; chemical substances for preserving and emulsifying foodstuffs; chemical substances for preserving 
foodstuffs; chemical substances for stabilising foodstuffs; chemical substances for use as food ingredients; chemicals 
for preserving foodstuffs; emulsifiers for food preparations; emulsifiers for use in the manufacture of food; emulsifiers for 
use in the food processing industries; emulsifiers for use in the manufacture of foods; food preservative compositions; 
food preservatives; food preserving chemicals; preservatives for food [chemical]; preservatives for foodstuffs; preserving 
foodstuffs (chemical substances for -); produce stabilizer used for preserving foods; stabilising agents for use in food; 
substances (chemical -) for preserving foodstuffs; foodstuffs (chemical substances for preserving -); chemical 
preparations for use in cosmetic products; chemical preparations for use in the manufacture of cosmetics; chemical 
products for the manufacture of cosmetics; chemicals for use in the manufacture of cosmetics; chemical compositions 
and materials for use in cosmetics; wetting agents for use in the manufacture of cosmetics; chemical preparations for use 
in the manufacture of pharmaceuticals; chemicals for use in manufacturing pharmaceuticals; chemicals for use in the 
manufacture of pharmaceuticals; chemicals for use in the pharmaceutical industry; preservatives for use in the 
pharmaceutical industry; antioxidants for use in manufacture; antioxidants for use in the manufacture of food products; 
antioxidants for use in the manufacture of food and beverages; antioxidants for use in the manufacture of food 
supplements; antioxidants for use in the manufacture of cosmetics; anti-oxidants for use in manufacture; antifreeze; 
antifreezing preparations; anti-freeze; anti-freeze agents; anti-freeze preparations; anti-freezing preparations; damp-
proofing chemicals, except paints, for masonry; desiccants for absorbing moisture; anti-shrinking agents; meat 
tenderizers [preparations]; meat tenderizers for industrial purposes; sugar substitutes (chemical -); ceramic glazes; 
ceramic glazings.

Cl.30;Carbohydrate preparations for food; polysaccharides for use as food for human consumption; seasonings; 
flavorings and seasonings; flavourings and seasonings; dry seasonings; alimentary seasonings; salts, seasonings, 
flavourings and condiments; condiments; sauces [condiments]; spices; edible spices; spices in the form of powders; 
aromatic preparations for food; prepared rice dishes; pre-packaged lunches consisting primarily of rice, and also 
including meat, fish or vegetables; flour for food; flour preparations for food; mixed flour for food; flour for baking; flour 
mixtures for use in baking; boxed lunches consisting of rice, with added meat, fish or vegetables; binding agents for 
edible ices; binding agents for ice cream [edible ices]; binding agents for ice cream; binding preparations for ice cream 
[edible ices]; ice cream (binding agents for -); ices (binding agents for edible -); organic binding agents for ice cream; 
substances for binding ice cream; meat tenderizers, for household purposes; meat tenderizers for household purposes; 
preparations for stiffening whipped cream; stiffening whipped cream (preparations for -); whipped cream (preparations for 
stiffening -); cube sugar; sugars, natural sweeteners, sweet coatings and fillings, bee products; sugars; sugar; sugar 
substitutes; baking-powder; baking powders; natural low calorie sweeteners; natural sweetener; natural sweeteners; 
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sweeteners (natural -); sweeteners (natural -) in granular form; crystal sugar [not confectionery]; crystal sugar pieces 
[confectionery]; beverages (flavorings [flavourings], other than essential oils, for -); beverages (flavorings [flavourings], 
other then essential oils, for -); cakes (flavorings [flavourings], other than essential oils, for -); flavorings [flavourings], 
other than essential oils, for beverages; flavorings [flavourings], other than essential oils, for cakes; flavorings for 
beverages, other than essential oils; flavorings for beverages; flavorings for cakes; flavorings, other than essential oils, 
for beverages; food flavorings, other than essential oils; food flavorings [non-essential oils]; flavorings, other than 
essential oils, for cakes; essences for food [other than essential oils]; essences for foodstuffs, except etheric essences 
and essential oils; essences for use in food preparation [other than essential oils]; food essences [except etheric 
essences and essential oils]; foodstuffs (essences for -), except etheric essences and essential oils; farinaceous food 
pastes for human consumption; farinaceous food pastes; farinaceous foods; food flavourings; flavourings, other than 
essential oils, for foods; flavourings for foods; flavour enhancers for food [other than essential oils]; food flavourings 
[other than essential oils]; food flavourings, other than essential oils; flavour enhancers for foodstuffs; flavour enhancers 
for food; flavour improvers for foodstuffs.
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3895163    23/08/2017
[International Registration No. : 1412845]
Pieter Marnef

Zavelstraat 36 B-3010 Kessel-Lo

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for social networking; computer software development tools; computer 
software for use as an application programming interface (API); application programming interface (API) for use in 
building software applications; application programming interface (API) for computer software which facilitates online 
services for social networking and for data retrieval, upload, download, access and management; computer software for 
creating, managing, and interacting with an online community; computer software for organizing events; computer 
software for creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, 
streaming, linking, annotating, indicating sentiment about, commenting on, embedding, transmitting, and sharing or 
otherwise providing electronic media or information via computer and communication networks; computer software for 
modifying and enabling transmission of images, audio visual and video content; computer software for the collection, 
managing, editing, organizing, modifying, transmission, sharing, and storage of data and information; downloadable e-
commerce computer software to allow users to perform electronic business transactions via a global computer and 
communication networks; software for sending electronic message alerts, notifications and reminders; software for 
transmitting orders; software for sending and receiving electronic messages; computer search engine software; 
magnetically encoded gift cards; computer software for use in creating, managing, measuring, and disseminating 
advertising of others; ad server, in particular, a computer server for storing advertisements and delivering advertisements 
to websites; virtual reality game software; virtual reality game computer hardware; computer peripheral devices; virtual 
reality software for use in enabling computers, video game consoles, handheld video game consoles, tablet computers, 
mobile devices, and mobile telephones to provide virtual reality experiences; electronic game software for wireless 
devices; electronic game software for handheld electronic devices; video and computer game programs; wearable 
peripherals for computers, tablet computers, mobile devices and mobile telephones; virtual reality software; video game 
software; interactive multimedia computer game programs; downloadable electronic game programs; computer game 
software; headsets for use with computers; laser equipment for non- medical purposes; wearable computer peripherals; 
computer peripherals; computer software for remote communication; augmented reality software for use in mobile 
devices for integrating electronic data with real world environments for the purposes of entertainment, education, gaming,
communicating, and social networking; downloadable software in the nature of a mobile application for accessing and 
viewing text, images and electronic data relating to conferences in the field of software development; computer software 
to enable development, assessment, testing, and maintenance of mobile software applications for portable electronic 
communication devices, namely, mobile phones, smartphones, handheld computers and computer tablets; computer 
software for converting natural language into machine- executable commands; computer software, namely, an 
interpretive interface for facilitating interaction between humans and machines; computer software in the field of artificial 
intelligence; computer software development tools to enable mobile software applications to access backend services, 
namely, data storage, push notifications, and user management; virtual reality headsets adapted for use in playing video 
games; virtual reality headsets for playing video games for connection to computers, video game consoles, handheld 
video game consoles, tablet computers, mobile devices, and mobile phones in order to enable virtual reality experiences.

Cl.38;Photo sharing and video sharing services, namely, electronic transmission of digital photo files, videos and audio 
visual content among internet users; telecommunications; providing access to computer, electronic and online 
databases; telecommunications services, in particular, electronic transmission of electronic media, data, messages, 
graphics, images, audio, video and information; providing online forums for communication on topics of general interest; 
providing online communications links which transfer mobile device and internet users to other local and global online 
locations; facilitating access to third party websites or to other electronic third party content via a universal login; 
providing online chat rooms, email and instant messaging services, and electronic bulletin boards; audio, text and video 
broadcasting services over computer or other communication networks, in particular, uploading, posting, displaying, 
modifying, tagging, and electronically transmitting data, information, audio and video; over internet protocol (VOIP) 
services; telephony communication services; providing access to computer databases in the fields of social networking, 
social introduction and dating; providing access to online sites that give users the ability to upload, modify and share 
virtual reality content and data.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer services, in particular, creating virtual 
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communities for registered users to organize groups and events, participate in discussions and engage in social, 
business and community networking; computer services, in particular, hosting electronic facilities for others for 
organizing and conducting meetings, events and interactive discussions via communication networks; computer services 
in the nature of customized web pages featuring user-defined or specified information, personal profiles, audio, video, 
photographic images, text, graphics and data; computer services, in particular, providing search engines for obtaining 
data on a global computer network; providing a web site featuring technology that enables online users to create personal
profiles featuring social and business networking information and to transfer and share such information among multiple 
online facilities (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
providing temporary use of non-downloadable software applications for social networking, creating a virtual community, 
and transmission of audio, video, photographic images, text, graphics and data; application service provider (ASP) 
services, in particular, hosting computer software applications of others; application service provider (ASP) featuring 
software to enable or facilitate the creating, editing, uploading, downloading, accessing, viewing, posting, displaying, 
tagging, blogging, streaming, linking, annotating, indicating sentiment about, commenting on, embedding, transmitting, 
and sharing or otherwise providing electronic media or information via computer and communication networks; providing 
an online network technology service that enables users to transfer personal identity data to and share personal identity 
data with and among multiple online facilities (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); providing technical information in the field of social and business networking from searchable 
indexes and databases of information, including text, electronic documents, databases, graphics, electronic media, 
photographic images and audio visual information, on computer and communication networks (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing non-downloadable e-commerce 
software to allow users to perform electronic business transactions via global computer network; computer services, in 
particular, application service provider featuring application programming interface (API) software to allow users to 
perform electronic business transactions via a global computer network; software as a service (SaaS) services featuring 
software for sending electronic message alerts, for transmitting orders and sending and receiving electronic messages, 
and to allow users to perform electronic business transactions via a global computer network; providing temporary use of 
on-line non-downloadable software for use in managing, measuring, and serving advertising of others; application service
provider featuring application programming interface (API) software for managing, tracking, reporting and measuring 
media planning, media buying and advertising of others; online ad-buying platform provider, in particular, providing non-
downloadable software programs for allowing buyers and sellers of online advertising to purchase and sell advertising 
inventory; platform as a service (PaaS) featuring computer software platforms for use in purchasing and disseminating 
advertising; application service provider (ASP) featuring software for use in buying, selling, tracking, valuing, optimizing, 
targeting, analyzing, delivery, and reporting of online advertising and marketing; application service provider (ASP) 
featuring software for use in designing and managing online advertising and marketing campaigns; designing and 
developing computer game software and video game software for use with computers, video game program systems and 
computer networks; development of computer hardware for computer games; video game development services; 
providing a website featuring technology that gives users the ability to upload, modify and share virtual reality content 
and data (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); design, 
engineering, research, development and testing services in the field of mobile application software development related 
to the use and functionality of hyperlinks; technical consultation in the field of mobile application software development 
related to the use and functionality of hyperlinks; providing temporary use of non-downloadable computer software 
enabling development, assessment, testing, and maintenance of mobile software applications for portable electronic 
communication devices, namely, mobile phones, smartphones, handheld computers and computer tablets.
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3895183    03/10/2017
[International Registration No. : 1412858]
AVL DITEST GMBH

Alte Poststraße 156 A-8020 Graz Austria

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, software and control programs for the operation and testing of internal combustion engines; 
computer programs, software and control programs for the study of exhaust gas emissions, their occurrence and 
reduction, for strains, stresses, oscillations, noise generation, noise propagation, and noise emission; computer 
programs, software and control programs for flow processes and combustion processes and fuel-mixture generation and 
charging processes and fuel-mixture laminating processes within an engine; computer programs, software and control 
programs for the evaluation and development of engines, gear drive, transmission topologies, vehicles and operational 
strategies; computer programs, software and control programs for the qualitative and quantitative assessment of the 
exhaust of engines and vehicles; computer programs, software and control programs for the assistance of the test 
engineer during the performance of the calibration of engines and vehicles; computer programs, software and control 
programs for diagnostic and monitoring apparatus and instruments for vehicle batteries and fuel cells; computer 
programs, software and control programs for the assessment, simulation and development of electric motors, their power 
electronics and hybrid drives; computer programs, software and control programs for the thermo-dynamical assessment 
of internal combustion engines; computer programs, software and control programs for comparing evaluation of vehicles 
or vehicle component, in particular drive chain components, or vehicle characteristics, in particular drive chain 
characteristics; computer programs, software and control programs for the management, assessment and analysis of test 
data; computer programs, software and control programs for the operation of web shops, in particular for spare parts; 
computer programs, software and control programs for testing of air conditioning systems in vehicles and the operation 
of air conditioning service apparatus; computer programs, software and control programs for testing and the assessment 
of advanced driver assistance systems; computer programs, software and control programs for testing and the 
assessment of on-board electrics and on-board electronics of vehicles; computer programs, software and control 
programs for the performance and the assessment of mandatory emission tests on vehicles; computer programs, 
software and control programs for oscilloscope measurement technology; computer programs, software and control 
programs for rotation speed control counters; software for calibration, for simulation and analysis of safety-related 
systems and control apparatus; diagnostic and monitoring apparatus and instruments for vehicle batteries; diagnostic 
and monitoring apparatus and instruments for externally and internally driven internal combustion engines; sensors, 
measuring probes and apparatus for measuring, probing and monitoring the concentration of electrolytes; sensors, 
measuring probes and apparatus for measuring, probing and monitoring the hydrogen ion concentration; sensors, 
measuring probes and apparatus for measuring, probing and monitoring the carbon dioxide partial pressure; sensors, 
measuring probes and apparatus for measuring, probing and monitoring the oxygen partial pressure; fiber optical 
sensors and instruments for simultaneous measurement of various parameters, f.e. oxygen partial pressure, carbon 
dioxide partial pressure, hydrogen ion concentration, concentration of electrolytes; electrochemical electrodes; micro 
electrodes; micro-optical and micro-electrochemical sensors with evaluation electronics; optical sensors; reference 
electrodes; capillary electrodes; electrode testing devices; calibrating apparatus and instruments for sensors and 
measuring devices; devices for measuring the composition of exhaust; devices for measuring the structure-borne noise 
and airborne noise; measuring and evaluation apparatus and instruments for the evaluation and analysis of drivability of 
vehicles; measuring and evaluation apparatus and instruments for the thermo-dynamical evaluation of combustion 
engines; measuring apparatus and instruments for determination of the resonance behavior of piezoelectric pressure 
sensors; piezoelectric resonators; piezoelectric and electro-acoustic components for use in test stands and vehicles; 
electro-optical measuring apparatus and instruments, velocity measuring apparatus and instruments, torsional vibration 
measuring apparatus and instruments, acceleration sensors, pressure sensors, flow rate sensors, flow rate regulators, 
electric charge amplifiers, electronic liquid level measuring devices, high-pressure sensors, capacitive distance 
measuring apparatus and instruments for top dead center of piston engines, capacitive and inductive measuring 
transducers, light barriers, densitometers, temperature measuring devices; test beds, test machines, test devices and 
testing apparatus and testing instruments for the testing of air plane components; instruments and devices for 
determining the concentration of a material contained in a substance.

Cl.37;Maintenance of internal combustion engines and vehicles; maintenance and adjustment of electronic measuring, 
testing and monitoring devices; maintenance and adjustment of electronic measuring, testing and monitoring apparatus 
and instruments.

Cl.41;Organization and performance of training courses and classes for company personnel and guest engineers in the 
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field of measurement technology; organization and performance of training courses and classes for company personnel 
and guest engineers in the field of automotive measurement technology in connection with electrical, electronical, 
computer-aided, mechanical diagnostics of vehicles; organization and performance of training courses and classes for 
company personnel and guest engineers in the field of vehicle assessment; organization and performance of training 
courses and classes for company personnel and guest engineers in the field of exhaust measurement; all above-
mentioned services including shows of cinema and video films, as well as computer animations.

Cl.42;Scientific and technological services and research and design services related thereto in the field of the 
assessment and examination of vehicles and their components; technical and strategical evaluation and consulting in the 
field of the assessment and examination of vehicles and their components; industrial analysis and research services; 
design and development of methods, processes and software for calibration of engines and of land, air, and sea vehicles; 
development of measuring probes and measuring apparatus; development of test stands, of manufacturing test stands, of
testing devices, of measuring devices, and of experimental equipment for machines and work machines; analysis and 
study of the influence of engine components and of exhaust after-treatment components; analysis and study of data 
status of electronic control units (ECU); analysis and study of the influence of the environmental effect and various fuels 
and lubricating oils on the resulting particle emissions and gaseous emissions in general; analysis and study of the 
influence of fuels and lubricating oils on exhaust emissions and on the abrasive and corrosive wear of engine 
components and resulting particle emissions; design and development of computer programs, software and control 
programs for the testing of internal combustion engines and for study of exhaust gas emissions, their generation and 
reduction, and for stresses, strains, vibrations, noise generation, noise propagation and noise radiation; design and 
development of computer programs for testing and calibration of combustion engines; design and development of 
computer programs for the study of exhaust gas emissions, their occurrence and reduction; design and development of 
computer programs for the testing of hybrid motors, hybrid drives, electric motors and power electronics of vehicles; 
design and development of computer programs for the testing of fuel cells, batteries and accumulators; development and 
maintenance of websites, in particular of web shops for spare parts; research in the field of engine construction and 
measurement technology and engine testing and measurement technology testing, engine calibration, component testing 
and test bed automation, vehicle automation and HiL-automation; transient measurement of exhaust gas and particle 
emission; chemical and spectroscopic analysis of exhaust gases and particle emissions; calibration of electronic 
measuring, testing and monitoring devices; calibration of electronic measuring, testing and monitoring apparatus and 
instruments.
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Priority claimed from 05/09/2017; Application No. : 017176884 ;European Union 

3895191    01/02/2018
[International Registration No. : 1412757]
Carl Freudenberg KG

Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastic, machines for the chemical industry, agriculture, mining and the 
beverages industry, textile machines, construction machines, packaging machines and machine tools; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
agricultural implements other than hand-operated; hydraulic accumulators for storing and providing pressure; hydraulic 
accumulators, in particular diaphragm accumulators, piston accumulators, accumulators for axle suspension, wheel 
suspension and/or cab suspension; belts for machines; rollers for printing machines; pump and valve diaphragms; 
antifriction bearings for machines; ball bearings, roller bearings and plain bearings as machine parts; self-lubricating 
bearings; bearings for transmission shafts; journal boxes [parts of machines]; gaskets being parts of machines or 
engines; mechanical seals being parts of machines or engines, in particular being crankshaft seals; mechanical seals 
being transmission seals, turbocharger seals or for sealing electric motors; mechanical seals for hydrodynamic or 
pneumatic applications being parts of machines, engines or gearboxes; rotary shaft seals being parts of machines or 
engines; rod wipers and piston guide rings used in hydraulic and pneumatic cylinders; guide and oil-removing elements 
for hydraulic and pneumo cylinders; intake manifolds for land, air and sea vehicles; parts for motors and engines of air 
and water vehicles, namely shaft couplings, transmission shafts, journals; piston rings, guide rings, valves and parts 
therefor, bearings and guides, shaped parts and moulded parts for mechanical machines, in particular of plastic or 
predominantly of plastic, in particular of fluorocarbon resin or elastomers; machine belts; bellows; blow guns, in 
particular folding bellows of rubber, folding bellows of TPE; elastic bearings for machines or engines as noise and 
vibration absorption parts; pneumatic springs and spring legs with bellows of elastomeric material for supporting 
vibrating machine; elastic springs for damping noise, vibration and shock insulation as parts of machines; multilayer 
springs for damping noise, vibration and shock insulation as parts of machines; parts of motors for damping and 
vibroinsulation; gas-distributing and valve-actuating machinery; parts for motors and engines of land vehicles, namely 
bearing pins; finished products of vulcanised perfluoroelastomers in the form of membranes for use as parts of machines 
in hydraulics, pneumatics and mechanical engineering; rubberised chain wheels (parts of machines); belts for engines 
and motors of vehicles.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; plug-in connectors; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; printed circuits; junction sleeves for electric cables; covers for electric outlets; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; drive gears for land vehicles; drive belts for land 
vehicles; clamping rollers for vehicles; parts for land vehicles, namely shaft couplings and transmission shafts; parts of 
land, air and sea vehicles, namely shock absorbers, shock-absorbing springs, suspension springs, air springs; vehicle 
bodies made from polytetrafluoroethylene; pneumatic springs and spring legs with bellows of elastomeric materials for 
supporting vibrating vehicles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, packing and stopping materials, seals for sensors; gasket support 
rings; artificial resins, in particular fluorocarbon resins or elastomers, being semi-finished products in the form of plates, 
tubes, rods, blocks, flexible pipes, not of metal, fittings, expansion joints, films for sealing purposes, filling material for 
reaction columns, balls, filter material in the form of fibres or porous plates; guide tubes, insulating tubes and insulating 
parts for electrical purposes, having springs with corrosion-resistant coatings for sealing purposes, in particular for 
mechanical seals, corrugated tubes for vacuum operation and being spring washers; all of the aforesaid goods being 
made of or predominantly of plastic, in particular of fluorocarbon resin or elastomers; shaft seals of 
polytetrafluoroethylene, gum or highly elastic and thermoplastic plastics, including combined with metal or other plastics, 
in particular lip seals for moveable parts of machines; radial shaft seals, shaft sealing rings, cassette seals; combination 
seals; rotary seals; packings for static seals; valve stem seals; hydraulic brake seals; o-ring seals; support seals; 
composite seals; fibrous gaskets; butterfly valve seals; sealing plugs being metal-elastomer composite parts 
(predominantly of elastomers); seals for shock-absorbers and gas springs; valve spindle seals; seals for hydraulic 
braking systems; seals for hydraulic and pneumocylinders; sealing rings; o-rings; flat seals; profile seals; axle seals; 
sealing plates; insulating foils; sealing frames as sealing gaskets; hydraulic and pneumatic seals, in particular rod seals; 
piston seals; rod wiper seals; buffer seals; wiper rings and guide rings for sealing against oil, grease or air in hydraulic 
and pneumatic cylinders; plastics in extruded form for use in manufacture, being elastic rubber-like plastics, in particular 
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including combined with metals and other plastics, in particular moulded parts, including boards, sheets and flaps, 
profiles, discs and washers; screw seal rings, in particular rubber metal seal rings, for example so-called USIT rings; plug-
in pieces, namely stopping materials of rubber; rotary pressure seals; insulating membranes, in particular for use in 
accumulators, separators, pumps, regulating and switching apparatus; partitions, being insulating membranes, in 
particular being insulating membranes of elastomers; moulded sealing parts of polytetrafluoroethylene; solid silicone 
insulation materials, namely jet formers for showers, seals, diaphragms, housing parts and injection-moulded parts; 
moulded insulation parts for machine elements made of liquid silicon; liquid silicone sealing compounds; plastics in the 
form of sheets, blocks, spheres, rods and tubes; moulded sealing parts of PTFE; grooved rings, in particular including 
grooved rings of PTFE; static and dynamic seals; cylinder joinings [seals]; V-packings as multiple lip (chevron) packing 
seals designed to seal static reciprocating and centrifugal applications, where the male and female adapters are used to 
complete a set of vees; stuffing box packings (seals); micro-parts of plastic or elastomeric material (semi-finished 
products); non-metal seals, namely, oil seals, fluid seals, insulating seals, reinforced seals, elastomeric seals, seals for 
pistons and rods, namely, cups, rings, packings and gaskets, all the foregoing for sealing oil, grease or air in hydraulic 
and pneumatic applications; packaging materials for moulded seals for sealing and insulation purposes; plates of 
graphite-based materials for use as sealing rings, packing seals and heat insulation; slide ring packings, sliding ring 
seals and gasket support rings; glide ring packings, seals, and sealing support rings for sealing oil, grease or air in 
hydraulic and pneumatic applications; guide elements for hydraulic and pneumatic machines, namely guide rings and 
bearing rings for protecting cylinder rods and pistons; sound insulating multilayered sheets and formed parts of foam 
and/or plastics for vehicle cabins, for the building industry and for industrial machines; perfluoroelastomers being films, 
plates and rods (semi-finished products); moulded semi-finished parts and finished products of vulcanised 
perfluoroelastomers, in particular in the form of seals and o-rings, for use in hydraulics, pneumatics and mechanical 
engineering; barrier materials; sealing polymeric membranes, filtering polymeric porous membranes in hollow fibre form, 
filtering transfer membranes of polyamides, filtering waterproof membranes made of polymers, insulating water proofing 
membranes, insulating waterproof membranes of vulcanised fibre.
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Priority claimed from 08/08/2017; Application No. : 2017-104154 ;Japan 

3895251    29/08/2017
[International Registration No. : 1414044]
Kabushiki Kaisha Yaskawa Denki

2-1, Kurosaki-Shiroishi, Yahatanishi-ku, Kitakyushu-shi Fukuoka 806-0004 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; electric arc welding apparatus; welding torches, electric; arc welding machines; 
electric welding machines; gas welding machines; construction machines and apparatus; loading-unloading machines 
and apparatus; cranes; hoists; automatic warehousing systems and parts thereof; painting machines and apparatus; 
spraying machines for paint; spray guns for paint; semiconductor manufacturing machines and systems; semi-conductor 
wafer processing equipment; semi-conductor wafer processing machines; semi-conductor wafer positioning machines; 
wafer carrying robots for use with semiconductor manufacturing machines; robots [machines]; industrial robots and 
parts thereof; parts of industrial robots, namely, robot hands; control mechanisms for industrial robots; starters for 
motors and engines; AC (alternating current) motors and DC (direct current) motors other than for land vehicles; AC 
(alternating current) generators [alternators]; DC (direct current) generators; electric motors and parts thereof, other than 
for land vehicles; control cables for motors; control mechanisms for motors; alternating current servo motors; direct 
current servo motors; parts and fittings of electric motors; parts and fittings of AC generators; parts and fittings of DC 
generators; brushes, electrically operated [parts of machines]; dynamo brushes; conveyors [machines] and parts thereof; 
conveying machines and parts thereof for manufacturing liquid crystal displays, organic electroluminescence display, 
and solar batteries; conveying robots and parts thereof for manufacturing liquid crystal displays, organic 
electroluminescence display, and solar batteries; agricultural machines; cultivating machines and implements; plant 
production machines and parts thereof for use in plant factories (agricultural machines); pneumatic or hydraulic 
machines and instruments, and parts thereof; wind-powered installations for generating electricity [wind farms] and parts 
thereof; food preparation machines, electromechanical; electric food processing machines for industrial purposes, and 
parts thereof; food conveying machines and parts thereof; laser welding machines and parts thereof; laser cutting 
machines and parts thereof; laser marking machines and parts thereof; marine engines and parts and fittings therefor; 
driving motors, other than for land vehicles; conveying machines for use in medical or biomedical fields.

Cl.9;Measuring or testing machines and instruments; encoders; magnetic encoders; rotary encoders; linear encoders; 
power distribution or control machines and apparatus; rotary converters; phase modifiers; inverters; converters, electric; 
cycloconverters; programmable logic controllers (PLC); electronic controllers; electric numerical controllers; 
transformers [electricity]; distribution boards [electricity]; power controllers; control panels; battery chargers; reed 
switches; relays, electric; switches, electric; regulating apparatus, electric; electrical controls; solar batteries; batteries 
and cells; accumulators, electric; electric or magnetic meters and testers; ammeters; oscillators; galvanometers; 
frequency meters; oscillographs; voltmeters; wave measuring devices; wavemeters; conductors, electric; fibre [fiber 
(Am.)] optic cables; telecommunication cables; connectors for telecommunication cable; telecommunications apparatus 
and instruments; transmitting sets [telecommunication]; audio frequency devices and apparatus; video frequency devices
and apparatus; remote control apparatus; cellular phones; electric installations for the remote control of industrial 
operations; digital signal processors; transmitters [telecommunication]; data processing apparatus; modems; 
electromagnetic coils; telephone apparatus; parts and accessories for cellular phones; radio application machines and 
apparatus; radio communication machines and apparatus; radio navigational instruments; transmitters of electronic 
signals; computer network adapters, switches, routers and hubs; digital cameras; apparatus for recording of sound or 
images; apparatus for transmission of sound or images; apparatus for processing sound or images; electronic machines, 
apparatus and their parts; computers and their peripherals; electronic circuits [not including those recorded with 
computer programs]; printed wiring boards; printed circuit boards; integrated circuits; computer programs [downloadable
software]; computer programs, recorded; pre-recorded computer data carriers; downloadable computer programs; 
computer software development tools; robot operating computer programs; computer programs used as software 
development tools for robot operating programs; computer programs used as software development tools for 
programmable logic controllers; inverter control computer programs; computer programs for controlling electronic power 
converters; computer programs for electronic control units; electronic servo motor control computer programs; computer 
software used for setup, maintenance or test operation of control devices that perform sequence control, servo control, 
control of industrial robots, numerical control, control of energy conversion, inverter control or electronic control; 
computer programs for control devices that perform sequence control, servo control, control of industrial robots, 
numerical control, control of energy conversion, inverter control or electronic control; computer programs used as 
software development tools for control devices that perform sequence control, servo control, control of industrial robots, 
numerical control, control of energy conversion, inverter control or electronic control; computer programs for recording 
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images, sound or video; computer programs for transmission of images, sound or video; computer programs for 
processing of images, sound or video; object recognition apparatus; electronic motor control apparatus; electronic servo 
motor controllers; industrial robot control apparatus; servo motor controllers.

Cl.10;Medical apparatus and instruments; body rehabilitation apparatus for medical purposes; walking aids for medical 
purposes; invalid walkers; walking aids [for medical purposes]; crutches; robots [machines] and parts thereof for medical 
or biomedical purposes.

Cl.12;Non-electric prime movers for land vehicles [not including "their parts"]; motors for land vehicles; mechanical 
elements for land vehicles; hydraulic circuits for vehicles; gearing for land vehicles; wheelchairs; AC motors or DC 
motors for land vehicles [not including "their parts"]; motors, electric, for land vehicles; electric motors for motor cars; 
railway rolling stock and their parts and fittings; parts and fittings of automobiles; electric cars; two-wheeled motor 
vehicles, bicycles and their parts and fittings.

Cl.35;Retail services or wholesale services for electrical machinery and apparatus; retail services or wholesale services 
for electric motors; retail services or wholesale services for electronic motor control apparatus; retail services or 
wholesale services for electrical and electronic control apparatus and instruments; retail services or wholesale services 
for programmable logic controllers (PLC); retail services or wholesale services for inverters; retail services or wholesale 
services for cycloconverters; retail services or wholesale services for electric converters; retail services or wholesale 
services for printed matter; retail services or wholesale services for paper and stationery; retail services or wholesale 
services for 3D printers; retail services or wholesale services for industrial robots; retail services or wholesale services 
for industrial robots for metalworking or painting; retail services or wholesale services for conveyors; retail services or 
wholesale services for industrial machine presses; retail services or wholesale services for loading-unloading machines 
and apparatus; retail services or wholesale services for ink cartridges and toner cartridges, filled, for printers; retail 
services or wholesale services for valve actuators or water gate actuators; retail services or wholesale services for non-
electric prime movers; retail services or wholesale services for pneumatic or hydraulic machines and instruments; retail 
services or wholesale services for fans (parts of air-conditioning installations); retail services or wholesale services for 
machine elements, not for land vehicles; retail services or wholesale services for measuring and testing machines and 
instruments; retail services or wholesale services for medical apparatus and instruments.

Cl.37;Construction; machinery installation; installation of electrical machinery and apparatus; electrical installation 
services; repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of electronic 
machines and apparatus; refilling of toner cartridges; repair or maintenance of electric motors; repair or maintenance of 
power distribution or control machines and apparatus; repair or maintenance of power generators; repair or maintenance 
of inverters; repair or maintenance of electronic power converters; repair or maintenance of electronic control apparatus; 
repair or maintenance of electricity control panels; repair or maintenance of switchboards; repair or maintenance of 
photovoltaic apparatus and installations for generating solar electricity; repair or maintenance of metal working machines 
and tools; repair or maintenance of machines and systems for manufacturing integrated circuits; repair or maintenance of 
semi-conductor manufacturing machines and systems; repair or maintenance of industrial robots.

Cl.40;Custom manufacturing and assembling services relating to semiconductor manufacturing machines and 
systems; custom manufacturing and assembling services relating to automobile parts manufacturing machines and 
systems; custom assembling of materials; custom manufacturing and assembling services relating to medical apparatus 
and instruments; custom manufacturing and assembling services relating to electrical machinery and apparatus; custom 
manufacturing and assembling services relating to electronic machines and apparatus; custom manufacturing and 
assembling services relating to power distribution or control machines and apparatus; custom manufacturing and 
assembling services relating to industrial robots.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; design of machines, apparatus and instruments; design of power distribution or control 
machines and apparatus; design of electrical or telecommunication facilities; design and development of photovoltaic 
systems; design services; industrial design; design of office layout; computer programming; design, creation of 
electronic computer system; maintenance of software for electronic computer systems; creating and maintaining web 
sites for others; technological advice relating to computers, automobiles and industrial machines; rental of computers; 
providing electronic computer programs on data networks; cloud computing.
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3895276    22/02/2018
[International Registration No. : 1414060]
PENTACOLOR Textil- és Vegyipari Szolgáltató, Fejlesztoi Korlátolt Felelosségu Társaság

Gyömroi út 86 H-1103 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.
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3895705    08/03/2018
[International Registration No. : 1413971]
Ishida Co., Ltd.

44, Sanno-cho, Shogoin, Sakyo-ku, Kyoto-shi Kyoto 606-8392 Japan

Proposed to be Used
IR DIVISION
Cl.7;Product handling machines and apparatus; food or beverage processing machines and apparatus; packaging or 
wrapping machines and apparatus; adhesive tape dispensing machines; automatic stamping machines; vending 
machines; carton sealing machines; binding machines; filling machines; automatic packaging or wrapping machines; 
automatic weighing, bagging and packaging machines; bagging and packaging machines; plastic bag making machines; 
cartoning machines; carton forming machines; conveying apparatus for product handling; lifts, other than ski-lifts; 
conveyors; machines and apparatus for packaging food; labellers or label affixing machines; labellers or label affixing 
machines with weighing machines; packaging or wrapping and label affixing machines and apparatus; vending machines 
for drinking waters; cereal processing machines and apparatus; automatic conveyors; sorting machines; movable label 
issuing machines; dry ice making machines; label printers or label printing machines or printing machines.

Cl.9;Cash registers; coin counting or sorting machines; job recording devices; laboratory machines and apparatus; 
optical machines and apparatus; measuring or testing machines and apparatus; product inspection device and apparatus 
using electromagnetic wave or radiation; telecommunication machines and apparatus; electronic machines, apparatus 
and their parts; weighing machines; tablet counting machines; detectors, namely, electric or magnetic meters and testers; 
detectors; metal detectors for industrial purposes; computer software for use in data management; computer programs 
for use in systems for enhancing productivity in the field of manufacturing industries; computer programs for inventory 
management; POS (point-of-sale information management) system, namely, computers, computer software, and computer
peripherals; computer programs, recorded; computer software for creation support of advertisement and promotional 
materials; computer software for designing labels; computer programs for logistics system; computer programs for use 
in support systems for label issuing; computer programs for use in support systems for food processing; network 
servers; operation system software; computer operating systems; electronic numeric displays; standard-unit measuring 
machines and apparatus; weighing scales for medical purposes; quantity indicators; scales; weighing machines and 
apparatus; processors, namely, central processing units; radio communication machines and apparatus; indicators of 
weighing apparatus; electrolysis tank equipped with automatic generation function for electrolysis water; computers for 
managing information with respect to sorting goods in warehouses.
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Priority claimed from 23/02/2018; Application No. : 302018000007170 ;Italy 

3895706    12/03/2018
[International Registration No. : 1413949]
Fai Filtri S.r.l.

Via St. Prov.le Francesca, 7 I-24040 Pontirolo Nuovo (BG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Oil, water, air, gas, fuel and fluid filters being parts of engines or machines.

Cl.11;Oil, water, air, gas, fuel and fluid filters being parts of industrial or household installations.

Cl.37;Installation and repair services for oil, water, air, gas, fuel and fluid filters being parts of engines or machines, or 
parts of industrial or household installations.

Cl.42;Design services for oil, water, air, gas, fuel and fluid filters being parts of engines or machines, or parts of 
industrial or household installations.
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Priority claimed from 08/08/2017; Application No. : 302017000083081 ;Italy 

3895709    15/11/2017
[International Registration No. : 1413947]
The White Sand B.V.

Road Hugo De Grootkade n. 1- 3 Amsterdam (NE) Netherlands

Proposed to be Used
IR DIVISION
Cl.18;Bags, leather bags and wallets, precious metal bags, sport bags, beach bags, empty bags for cosmetics, purse, 
pocket book (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulation), 
handbag, suitcases, travel bags, ladies' bags.

Cl.25;Footwear, ballet flats, sandals, boots, elegant shoes, court shoes, shoes, swimsuits, foulards, sun hats, hats, 
sarongs, beach robes.
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Priority claimed from 18/01/2017; Application No. : 016257206 ;European Union 

3895711    18/07/2017
[International Registration No. : 1413935]
SGL CFL CE GmbH

Werner-von-Siemens-Str. 18 86405 Meitingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Graphite for use in industry; carbon and graphite mixtures containing tar, pitch, unprocessed artificial resins or 
other binding agents in particular for manufacturing linings.

Cl.19;Refractory furnace linings, not of metal; furnace lining, namely carbon and graphite bricks; refractory blocks to 
be used as furnace lining, not of metal; furnace bricks; cement and cement mixes in the form of a binding agent, of tart 
and/or pitch and/or artificial resin, and carbon and/or graphite, for manufacturing corrosion-resistant or refractory linings 
[for furnaces].
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3895716    04/01/2018
[International Registration No. : 1414023]
"Bitdegree", UAB

Nugaletoju g. 20A LT-10105 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; advertising, marketing and promotional services; administrative order processing; administrative processing of 
purchase orders within the framework of services provided by mail-order companies; administrative services relating to 
employee stock plans; negotiation of contracts relating to the purchase and sale of goods; wholesale ordering services; 
the bringing together, for the benefit of others, of a variety of insurance services, enabling consumers to conveniently 
compare and purchase those services; export agency services; export promotion services; electronic order processing; 
subscriptions to electronic journals; arranging subscriptions to electronic journals; electronic commerce services, 
namely, providing information about products via telecommunication networks for advertising and sales purposes; 
import-export agency services; import and export services; information about sales methods; foreign trade information 
and consultation; providing consumer product information relating to software; providing consumer product information 
relating to food or drink products; providing consumer product information; providing consumer product information 
relating to laptops; arranging subscriptions of the online publications of others; business administration services for 
processing sales made on the internet; arranging subscriptions to media packages; arranging subscriptions to 
information packages; arranging subscriptions to internet services; provision of an on-line marketplace for buyers and 
sellers of goods and services; price analysis services; price comparison services; bidding quotation; advertising of the 
services of other vendors, enabling customers to conveniently view and compare the services of those vendors; 
subscriptions (arranging of) to books, reviews, newspapers or comic books; arranging of collective buying (term 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); tariff information and 
advisory services; provision of information concerning commercial sales; computerised stock ordering; administrative 
processing of computerized purchase orders; computerized on-line ordering services; coupon procurement services for 
others; consultancy relating to costing of sales orders; advice relating to barter trade (term considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); arranging of contracts, for others, for the providing of 
services; sales management services; sales administration; auctioneering services; clerical services for the taking of 
sales orders; consulting in sales techniques and sales programmes; providing consumer product advice relating to 
software; providing consumer product advice; purchasing agency services; arranging of buying and selling contracts for 
third parties; goods or services price quotations; purchasing of goods and services for other businesses; consultancy 
services relating to the procurement of goods and services; procurement of contracts for the purchase and sale of goods 
and services; arranging of contracts for the purchase and sale of goods and services, for others; procuring of contracts 
for the purchase and sale of goods; arranging of contracts for others for the buying and selling of goods; advisory and 
consultancy services relating to the procurement of goods for others; procurement of goods on behalf of other 
businesses; outsourcing services in the nature of arranging procurement of goods for others; administrative processing 
of purchase orders; arranging of commercial and business contacts; arranging commercial transactions, for others, via 
online shops; mediation of contracts for purchase and sale of products; procurement of contracts [for others]; advisory 
services relating to commercial transactions; procurement of contracts for others relating to the sale of goods; mediation 
and conclusion of commercial transactions for others; mediation of agreements regarding the sale and purchase of 
goods; subscriptions to telecommunications database services (term considered too vague by the International Bureau - 
Rule 13 (2) (b) of the Common Regulations); arranging subscriptions to telecommunication services for others; the 
bringing together, for the benefit of others, of a variety of telecommunications services, enabling consumers to 
conveniently compare and purchase those services; subscriptions (arranging -) to a telematics, telephone or computer 
service [internet]; administrative processing of purchase orders placed by telephone or computer; arranging 
subscriptions to telephone services; telemarketing services; production of teleshopping programmes; procurement 
services for others [purchasing goods and services for other businesses]; provision of online price comparison services; 
commercial administration of the licensing of the goods and services of others; business intermediary services relating to
the matching of potential private investors with entrepreneurs needing funding; arranging subscriptions to information 
media.

Cl.36;Brokerage of name and address based lists.

Cl.41;Publishing and reporting; translation and interpretation; education, entertainment and sport services (term 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); education, entertainment 
and sports.
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Cl.42;Testing, authentication and quality control; design services; IT services (term considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); science and technology services.
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Priority claimed from 21/03/2018; Application No. : 017878140 ;European Union 

3895725    23/03/2018
[International Registration No. : 1414019]
HAWE Hydraulik SE

Einsteinring 17 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; compressors; filter machines; separators; hydraulic pumps; hydraulic valves; cylinders for machines; 
hydraulic cylinders for machines; hydraulic engines and motors; controls (hydraulic -) for machines, motors and engines; 
filters for machines; hydraulic filters for machines; filters for engines; hydraulic filters for engines; radiators [cooling] for 
motors and engines; fittings for hydraulic drives; valves for hydraulic control of machines and installations; hydraulic 
pressure switches being parts of machines; hydraulic accumulators; drive units [parts of machines] consisting of tanks 
and pumps; hydraulic control units for machines, consisting of valves; hydraulic machines consisting of pumps, motors, 
cylinders and connection conduits; connection elements for connecting pressure gauges and pressure switches as parts 
of hydraulic machines, apparatuses and installations; metal hoses [parts of machines] for transferring hydraulic power in 
machines; non-metallic hoses [parts of machines] for transferring hydraulic pressure in machines; hydraulic controls for 
machines, motors and engines; process control units [hydraulic]; hydraulic controls for machines and motors; process 
control instruments [hydraulic]; hydraulic valve actuators; valves [parts of machines]; valves for pumps.

Cl.9;Electrical and electronic control, switching and monitoring devices; electrical and electronic control, switching and 
monitoring devices for hydraulic machines and installations; electrical and electronic control, switching and monitoring 
devices for electrical, electrohydraulic and electropneumatic drives; electrical pressure switches for hydraulic devices; 
electromagnets for valve control; software; computer programs for the operation of control, switching and monitoring 
devices; computer programs for the control of machines and installations; computer programs for the control of hydraulic
machines and installations; computer programs for controlling the workflow of production machines and for graphical 
representation of the program sequence and the processing sequence of such programs; databases; databases for 
hydraulic systems; pressure gauges.

Cl.37;Assembly relating to the installation, maintenance and repair of hydraulic machines and installations; assembly 
relating to the installation, maintenance and repair of hydraulic drives; assembly relating to the installation, maintenance 
and repair of control and drive components.

Cl.41;Training in the field of automation technology; training in the field of hydraulics.

Cl.42;Engineering services; services of a computer programmer; technological consultancy in the field of hydraulics; 
technological consultancy in the field of controlling and operation of tools and manufacturing machines; technical project 
planning of control and drive components; computer programming; creating programs for tooling and manufacturing 
machines; creating programs for the operation of electric and electrohydraulic drives; programming of computer and 
database software, hosting of computer databases and design and development of database processing equipment for 
the collection, storage, organizing, modifying and sharing of data and information; user consultation in all fields of fluid 
engineering.
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Priority claimed from 14/09/2017; Application No. : 87608960 ;United States of America 

3895731    02/03/2018
[International Registration No. : 1412816]
Heron Therapeutics, Inc.

4242 Campus Point Court, Suite 200 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business administration of patient and pharmacy reimbursement programs and services; business assistance in 
patient enrollment for patient and pharmaceutical reimbursement programs.

Cl.36;Financial administration of health reimbursement arrangements; financial administration of patient 
reimbursement programs; financial administration assistance in collecting from pharmaceutical reimbursement programs 
for patients, pharmacists and physicians.
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3895735    30/11/2017
[International Registration No. : 1413904]
PAKSAM FOTOGRAF VE BILISIM TEKNOLOJILERI TICARET ANONIM SIRKETI

Valikonagi Cad. Konak Apt. No: 67/4 Nisantasi/Sisli TR-34371 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, meteorologic, industrial and 
laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing 
apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory 
apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory experiments; apparatus 
for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, 
video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet computers, 
wearable technological devices (smart watches, wristbands, head-mounted devices), microphones, loudspeakers, 
earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer peripheral 
devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data processing 
equipment], photocopiers; magnetic and optic data carriers and computer software and programmes recorded thereto, 
downloadable and recordable electronic publications, encoded magnetic and optic cards, movies, tv series and video 
music clips recorded on magnetic, optical and electronic media; antennas, satellite antennas, amplifiers for antennas, 
parts of the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components used in 
the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated 
circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote 
control apparatus for opening and closing doors, optical sensors; counters and quantity-indicators for measuring the 
quantity of consumption, automatic time switches; clothing for protection against accidents, irradiation and fire, safety 
vests and life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof; apparatus and instruments for conducting, transforming, accumulating or controlling electricity, 
electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter 
cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, 
battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for 
production of electricity; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling apparatus and 
instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire hose and fire 
hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; metronomes.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, measurement apparatus and equipment including those for scientific, nautical, topographic, 
meteorologic, industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, 
voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, 
speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for 
laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, cameras, 
photographic cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players, 
computers, desktop computers, tablet computers, wearable technological devices (smart watches, wristbands, head-
mounted devices) microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction
of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers, magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards, movies, tv series and video music clips recorded on magnetic, optical and electronic media, antennas, satellite 
antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), 
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electronic components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, 
integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, 
electronic locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and 
quantity indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against 
accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical 
lenses and cases, containers, parts and components thereof, apparatus and instruments for conducting, transforming, 
accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, 
fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers 
[electricity], electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric 
accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than for vehicles, electric 
bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, lire extinguishing apparatus, 
fire engines, fire hose and fire hose nozzle, radar apparatus, sonars, night vision apparatus and instruments, decorative 
magnets, metronomes, paper and cardboard, paper and cardboard for packaging and wrapping purposes, cardboard 
boxes, paper towels, toilet paper, paper napkins, plastic materials for packaging and wrapping purposes, printing blocks 
and types, bookbinding material, primed publications, printed matter, hooks, magazines, newspapers, bill books, printed 
dispatch notes, printed vouchers, calendars, posters, photographs [printed], paintings, stickers [stationery], postage 
stamps, stationery, office stationery, instructional and teaching material [except furniture and apparatus], writing and 
drawing implements, artists' materials, paper products for stationery purposes, adhesives for stationery purposes, pens, 
pencils, erasers, adhesive tapes for stationery purposes, cardboard cartons [artists' materials], writing paper, copying 
paper, paper rolls for cash registers, drawing materials, chalkboards, painting pencils, watercolors [paintings], office 
requisites, paint rollers and paintbrushes for painting, rosaries, enabling customers to conveniently view and purchase 
those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media or through 
mail order catalogues.

Cl.41;Education and training, arranging and conducting of conferences, congresses and seminars, sporting and 
cultural activities; entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, 
including ticket reservation and booking services for theatres, cinemas, museums and concerts, publication and editing 
of printed matter, including magazines, books, newspapers, other than publicity texts; electronic publication services, 
production of movie films, radio and television programmes, news reporters services; photographic reporting services, 
photography, translation.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards, computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
Internet, hosting websites, computer hardware consultancy, rental of computer hardware, authenticating works of art.
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3895736    30/04/2018
[International Registration No. : 1413877]
Crisis Text Line, Inc.

24 West 25th Street, 6th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, electronic communication and information system services, namely, 
instant messaging, e-mail, text messaging and short message (SMS) services, that facilitate access to personal 
counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, sexual assault and 
suicide and follow-up support related thereto.

Cl.45;Personal counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, 
sexual assault and suicide and follow-up support related thereto.
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3895748    16/04/2018
[International Registration No. : 1413893]
Shenzhen lei mingyu photoelectric co. LTD.

11 / f, building B, fuchangsheng industrial park, no. 2 chengxin road, baolong industrial zone, longgang district, shenzhen city 
guangdong province China

Proposed to be Used
IR DIVISION
Cl.9;Chargers for electric batteries; galvanic cells; accumulators, electric; solar batteries; galvanic batteries; plates for 
batteries; mobile power (rechargeable batteries); plugs, sockets and other contacts [electric connections]; materials for 
electricity mains [wires, cables]; couplers [data processing equipment].

Cl.11;Electric torches; searchlights; diving lights; lighting apparatus and installations; portable searchlights; lighting 
installations for air vehicles; cooking apparatus and installations; refrigerating cabinets; gas scrubbing apparatus; light-
emitting diode flashlights.

7898



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

 

3895754    14/12/2017
[International Registration No. : 1413080]
Qingdao Zhengzhuang Industrial Co.,Ltd

zhengzhuang, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.29;Soy milk.

Cl.30;Coffee; tea; sugar; honey; instant noodles; bean meal; starch for food; ice cream; condiments.
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Priority claimed from 01/12/2017; Application No. : 017550906 ;European Union 

3895755    16/03/2018
[International Registration No. : 1413085]
RMP Germany GmbH

Aarstraße 6 35756 Mittenaar-Bicken Germany

Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consultancy; personnel selection using psychological testing; 
consultancy and advisory services relating to personnel management.

Cl.41;Publication of printed matter; education information; providing on-line electronic publications, not downloadable; 
coaching; personnel training; arranging and conducting of congresses; arranging and conducting of conferences; 
arranging and conducting of seminars; arranging and conducting of workshops [training]; writing of texts, other than 
publicity texts.
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Priority claimed from 21/11/2017; Application No. : 017507344 ;European Union 

3895756    11/05/2018
[International Registration No. : 1413093]
Bayer Aktiengesellschaft

Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles.

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; live animals; fresh fruits and 
vegetables, fresh herbs; natural plants and flowers; foodstuffs and beverages for animals; malt; raw and unprocessed 
grains and seeds; bulbs, seedlings and seeds for planting.
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Priority claimed from 15/08/2017; Application No. : 25862774 ;China 

3895758    27/12/2017
[International Registration No. : 1413134]
LONKY INDUSTRIAL CO., LTD. GUANGZHOU

No. 128 East Huangpu Road, Guangzhou City 510660 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.3;Fabric softeners for laundry use; detergent; cleaning preparations; toilet detergent; cleaning preparations for 
leather; cosmetics; dentifrices; soaps; cake of soap; bath lotion; hair lotions; hair conditioner; laundry preparations; 
laundry ball with laundry detergent; washing powder; laundry bleach; incense; shampoos for pets (clean preparation that 
do not contain drugs); bleaching powder.

Cl.5;Disinfectants; contact lens cleaning preparations; germicides; deodorants for clothing and textiles; air purifying 
preparations; dog lotions for veterinary purposes; preparation for destroying vermin; sanitary towels; antiseptic paper.
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3895764    18/12/2017
[International Registration No. : 1413135]
Zhuhai YASHA Bio-Technology Co., Ltd.

Room 708, Zhongjian Building, Yingbin South Road NO. 1155, Zhuhai 519000 Guangdong China

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumes; cleansing milk for toilet purposes; cleaning preparations; polishing preparations; essential 
oils; mouthwashes, not for medical purposes; incense; cosmetics for animals.

Cl.5;Pharmaceutical preparations for skin care; medicines for human purposes; preparations for the treatment of burns; 
sunburn preparations for pharmaceutical purposes; pharmaceutical preparations; medicinal infusions; biological 
preparations for medical purposes; acne treatment preparations.
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3895767    29/01/2018
[International Registration No. : 1413121]
SELECTIS - PRODUTOS PARA A AGRICULTURA, S.A.

Herdade das Praias, Apartado 11, E.C. Bonfim P-2901-877 SETÚBAL Portugal

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers and chemical products for use in agriculture, horticulture and forestry; culture media, manure and 
chemical products for use in agriculture, horticulture and forestry.

Cl.5;Preparations and articles for pest control; Fungicides; Herbicides; Pesticides; Insecticides.
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Priority claimed from 29/09/2017; Application No. : 30 2017 024 765.6 ;Germany 

3895794    27/03/2018
[International Registration No. : 1413175]
Jagenberg AG

Kleinewefersstr. 1 47803 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; machines for treatment of materials and for manufacturing; cutting, drilling, abrading, sharpening 
and surface treatment machines and apparatus; surface preparation machines; material production machines; coating 
machines; printing machines; impregnating machines; bonding machines; die-stamping machines; lamination coating 
machines other than for office use; drying machines; winding machines; industrial robots and robotic mechanisms for 
treatment of materials and for manufacturing; engines, drive units, machine parts and controls for the operation of 
machines for treatment of materials and for manufacturing; parts and accessories for the aforesaid goods, included in 
this class.

Cl.37;Installation, cleaning, repair and maintenance relating to industrial robots and machines for treatment of materials
and for manufacturing; disassembly, reconditioning, restoration, retrofitting and conversion of industrial robots and 
machines for treatment of materials and for manufacturing; rental of objects in connection with the providing of the 
aforesaid services, included in this class; consultancy and information in relation to the aforesaid services, included in 
this class.

7905



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 09/03/2018; Application No. : 87828196 ;United States of America 

3895805    12/03/2018
[International Registration No. : 1413371]
Apex Brands, Inc.

1000 Lufkin Road Apex NC 27539 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Hot air apparatus for soldering, rework, and repair of printed circuit boards; preheating apparatus for soldering, 
rework, and repair of printed circuit boards; soldering apparatus, electric; soldering irons, electric; soldering irons, gas-
operated; soldering guns, electric; electric screwdrivers; hand-held air suction wands; air suction machines; hand-held 
pneumatic cutters; soldering tips for electric and gas-powered soldering irons; electric soldering apparatus, incorporating
digital displays.

Cl.8;Hand tools, namely, tweezers, pliers, wire strippers, wire cutters, wire crimpers, cutters, shears, snips, wrenches, 
knives, hobby knives, screwdrivers, nut drivers, ratchet handles; accessories for hand tools, namely, extensions, bits, 
replacement blades; manual desoldering pumps.

Cl.9;Soldering inspection equipment, namely, microscopes; soldering iron analyzer; soldering station calibrator.

Cl.11;Heat guns; air purifying apparatus and parts and accessories therefor, namely, exhaust hoods and filters.
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Priority claimed from 05/09/2017; Application No. : LS/M/2017/264 ;Lesitho 

3895813    12/02/2018
[International Registration No. : 1413354]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software to provide access to 3D virtual reality environments, including avatars and user interfaces for 3D virtual 
reality; software that allows participants to view and interact with web content in a 3D virtual reality environment and to 
interact with others in a virtual reality environment for business, leisure, entertainment, or training purposes; software 
that is used for providing multi-user access to an online 3D virtual environment; software that allows participants from 
any physical location to access a virtual reality space via the internet; software for use with computers and peripherals, 
including speakers, microphones, headphones, virtual reality headsets, motion sensitive cameras, haptics, and other 
devices, to engage in and access content on the internet and communicate with others in real-time; software for 
processing, transmitting, or displaying graphics; software for communicating with others using real-time audio, gestures, 
body language, and visual methods; software for viewing content from the internet and sharing with others; software for 
providing individual or simultaneous multi-participant access to a virtual space; software used to provide multi-
participant sharing of online content, including interactive content such as videos, games, conferencing, presentations, 
and other applications; computer software used to create, modify, and manipulate environments, avatars, functions, 
features, and objects in 3D virtual environments, including viewing 2D content in 3D; software for incorporating the 3D 
objects and applications into virtual reality environments.

Cl.38;Communication services in the nature of voice, video, email, and data transmission in an online virtual 
environment; electronic message transmission; streaming of audio and video material from the internet; webcasting 
services; online conferencing services; computer services, namely, providing on-line facilities for real-time interaction 
with others concerning topics of general interest.

Cl.41;Education services, namely, providing facilities for educational and training purposes in the nature of 3D virtual 
reality environments, avatars, and user interfaces that allow multiple participants to interact; entertainment services, 
namely, providing entertainment services via 3D virtual reality environments that allow multiple participants to interact.

Cl.42;Computer software design and development services, especially for virtual reality environments, avatars, user 
interfaces, customization, features and functions; design and development of multimedia and three-dimensional virtual 
environment software for others; computer services, namely, hosting an online 3D virtual environment featuring a wide 
variety of user-defined subject matter that may be accessed by means of communications networks; design and 
development of multimedia products; design of websites and 3D virtual environments; providing online non-
downloadable software and software digital platforms for use in building three dimensional virtual environments, avatars, 
display of 2D content in 3D, features and functions.
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Priority claimed from 24/12/2017; Application No. : 87733416 ;United States of America 

3895833    31/12/2017
[International Registration No. : 1413364]
RawVoice, Inc.

17525 Egan Drive Coopersville MI 49404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and application used as podcasting plugin for wordpress; computer software 
and application for creating an extensible markup language (xml) document used to syndicate audio programs as a 
relative simple syndication (rss) feed for syndication to podcasting listening applications that may be downloaded from a 
global computer network; computer software and application used for embedding audio players into wordpress blogs and 
creating subscription links on those blogs that may be downloaded from a global computer network; computer software 
and application used to enhance the ability of search engines to gather and categorize information and data about 
podcasts and improve the discovery of podcasts on search engines that may be downloaded from a global computer 
network; computer software and application used to provide added features, benefits, and enhancements to podcasting 
services, namely, adding subscription buttons with links to third party podcast delivery services, simplifying the ability to 
upload users' audio files to hosting services from which their content is delivered to listeners, and allowing for the 
automatic addition of the podcast description and audio file links to other social media sites; downloadable computer 
software and application used to make easier the posting, uploading, and publishing of podcasts and blogs; electronic 
publications, downloadable, namely, downloadable podcasts covering various fields, topics, and industries.

Cl.38;Podcasting services; telecommunication services, namely, transmission of podcasts; transmission of podcasts 
covering various fields, topics, and industries, namely, entertainment services; providing an online non-downloadable 
Internet-based system application for use with podcasting and podcast services via a website; downloadable software 
and application services for use with podcasting and podcasting services.

7908



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 23/06/2017; Application No. : 30 2017 106 307 ;Germany 

3895834    31/08/2017
[International Registration No. : 1413382]
Schlösser Armaturen GmbH & Co. KG

Im Dohm 3 57462 Olpe Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal; water-pipe valves of metal; water pipes of metal; radiator valves of metal [other than thermostatic]; 
clips of metal for tubes; regulators [valves] of metal other than parts of machines; branching tubes of metal for pipelines; 
adaptors for pipes [metal]; metal valves for controlling the flow of fluids in pipelines; couplings of metal for tubing; 
fittings of metal for pipes; pipe spacers of metal; pipe clips of metal; pipe clamps of metal; elbows of metal for pipes; pipe 
muffs of metal; pipe nuts of metal; collars of metal for fastening pipes; junctions of metal for pipes; pipe extensions of 
metal; drain traps [valves] of metal; sleeves [metal hardware]; parts and accessories for all aforesaid goods, included in 
this class.

Cl.9;Water meters; thermostats; thermal regulators; heating meters; thermometers; parts and accessories for all 
aforesaid goods, included in this class.

Cl.11;Sanitary installations and devices; sanitary apparatus; sanitary installations; sanitary and bathroom installations 
and plumbing fixtures; taps [faucets]; bibcocks [plumbing fittings]; automatic faucets; taps for water supply; mixer taps 
[faucets]; mixer taps for water pipes; mixing valves [faucets]; control valves [plumbing fittings]; valves [faucets] being 
parts for sanitary installations; stop cocks being safety apparatus for water apparatus; stop cocks for regulating water; 
tap water faucets; faucet handles; faucet filters; stop valves being safety apparatus for water apparatus; manually 
operated plumbing valves; stop valves for regulating water; water supply devices; apparatus for controlling water supply; 
fittings for the draining of water; terminal water supply fittings; appliances for water distribution; faucet aerators; 
pressure relief valves [safety apparatus] for water pipes; pressure controllers [regulators] for water pipes; pressure 
supervision apparatus [safety apparatus for water apparatus]; pressure supervision apparatus [safety apparatus for water 
pipes]; strainers for water lines; anti-splash tap nozzles; regulatory fittings for water pipes; regulating and safety 
accessories for water apparatus and water pipes; water supply installations; regulating accessories for water or gas 
apparatus and pipes; safety fittings for water pipes; safety valves for water pipes; safety accessories for water apparatus 
and for water pipes or gas pipes; valves (level controlling -) being parts for sanitary installations; temperature control 
valves; pressure-relief valves; water outlets; water pressure reducers [regulating accessories]; water pressure reducers 
[safety accessories]; water mixing appliances; water regulating apparatus; water control valves; armatures for water flow 
and control; taps and fittings; valves [plumbing fittings]; outlet valves; thermostatic valves [parts of heating installations]; 
angle valves; pipes [parts of sanitary installations]; pipe line cocks; waste pipes; pipe aerators; system separators; water 
supply apparatus; water separation systems; traps; radiator valves; control devices [thermostatic valves] for heating 
installations; heating armatures; water distributor armatures for heating; radiator caps; radiator valves [thermostatic]; 
valves as part of radiators; heating regulating devices [valves] being parts of heating installations; heating circuit 
distributors; parts and accessories for all aforesaid goods, included in this class; bushings being parts of sanitary 
installations; flexible pipes being parts of plumbing installations.

7909



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 12/09/2017; Application No. : 302017000101993 ;Italy 

3895841    12/03/2018
[International Registration No. : 1413524]
C.M.T. Compagnia Manifatture Tessili S.r.l. (abbreviated to C.M.T. S.r.l.)

Piazzetta Matilde Serao, 7 I-80132 NAPOLI (NA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; luggage; carrying bags and bags, namely, travelling bags, attaché cases, suitcases, 
travelling trunks, Boston bags, tote bags, shoulder bags, handbags, duffle bags, evening handbags, clutch bags, shoe 
bags for travel, shaving bags sold empty, garment bags for travel, wheeled bags; leather and imitation leather bags; waist 
packs; sling bags for carrying infants; reusable shopping bags; wallets; purses; credit card cases; business card cases; 
chain mesh purses; holdalls; briefcases; pouches of leather or imitation leather; school bags; satchels of leather or 
imitation leather; sports bags; key cases of leather or imitation leather; backpacks; vanity cases sold empty; beach bags; 
bags for carrying animals; umbrellas; parasols.

Cl.25;Clothing, namely, pullovers, cardigans, sweaters, jerseys, jumpers, jackets being clothing, sweat shirts, parkas, 
pareos, blouses, shirts, polo shirts, trousers, jeans, waistcoats, blazers, skirts, bermuda shorts, shorts, T-shirts, boleros, 
dresses, women's dresses, men's suits, women's suits, evening dresses, coats, blousons, raincoats, anoraks, down 
jackets, overcoats, tracksuits, overalls, leg warmers, leggings, capes, ponchos, shawls, pocket squares; furs being 
clothing; gloves as clothing; shoulder wraps for clothing; neckwear, namely, scarves, neckties, foulards being clothing, 
bandanas, bow ties; bath robes; beach cover-ups; bathing suits; belts for clothing; braces as suspenders; wedding 
dresses; underwear, namely, lingerie, camisoles, vests, pants, boxer shorts, negligees, brassieres; hosiery and 
pantyhose, namely, tights, stockings, socks; nightwear, namely, night gowns, pajamas, dressing gowns; sports clothing, 
namely, sport vests, sports jackets, sports pants, sports jerseys, sports uniforms; footwear, namely, shoes, rain shoes, 
rain boots, gymnastic shoes, sneakers, boots, half- boots, sandals, flip-flops, slippers, clogs; headwear, namely, hats, 
caps being headwear; visors being headwear.
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Priority claimed from 01/12/2017; Application No. : 017548355 ;European Union 

3895865    25/04/2018
[International Registration No. : 1413500]
M & C TechGroup Germany GmbH

Rehhecke 79 40885 Ratingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps (parts of machines, engines or motors), including compressed air pumps, vacuum pumps, gas pumps, hose
pumps, diaphragm pumps; pump diaphragms; valves, pressure valves, pressure reducers, pressure regulators, all of the 
aforesaid included in this class; filters, including suction filters, liquid filters, absorption filters, all of the aforesaid 
included in this class; compressors (machines); compressor gas coolers (machines) and parts therefor, namely 
humidifier containers for humidifying gas upstream of a gas cooler; blowing machines for the compression, exhaustion 
and transport of gases; compressed air machines; crankcases for machines, motors and engines; condensing 
installations and condensate treatment elements (parts of machines), including condensate receivers, condensate 
separators, condensate drains; components for the aforesaid goods in this class, all of the aforesaid included in this 
class; mechanical, pneumatic and hydraulic regulating and control apparatus.

Cl.9;Analysis equipment, not for medical purposes, in particular equipment for analysing gases; parts for gas testing 
instruments, namely suspended wash bottles for maintaining constant pressure upstream of a gas analyser; scientific 
apparatus and instruments; optical apparatus and instruments; physics (apparatus and instruments for -); chemistry 
apparatus and instruments; weighing apparatus and instruments; measuring apparatus, instruments and appliances; flow 
measuring apparatus; signalling, checking (supervision) and monitoring apparatus and instruments, including liquid 
alarm sensors; detectors; alarms; diaphragms for scientific apparatus; probes, included in this class, in particular gas 
sampling probes; gas sampling pipes and tubes in the form of parts for gas testing instruments; temperature controlling 
apparatus; apparatus for recording, transmission, storage, processing or reproduction of sound or images; calculating 
machines, data processing equipment and computers; computer software; components for the aforesaid goods in this 
class, all of the aforesaid included in this class; electric and electronic regulating and control apparatus.

Cl.11;Gas treatment apparatus, namely gas treatment installations, in particular installations for treating measuring and 
sample gas, gas converters, gas dilution units for diluting measuring and sample gas, apparatus having suspended wash 
bottles, in particular for washing out components from a measuring or sample gas; apparatus for the purification of 
gases; gas scrubbers as parts of gas installations; gas sampling pipes and tubes in the form of parts for gas treatment 
installations; air purifying apparatus and machines; driers (air -); apparatus for heating, steam generating, refrigerating, 
drying, ventilating and water supply purposes; gas preheaters, in particular for preheating measuring or sample gas; heat 
exchangers, other than parts of machines; electric heating apparatus, in particular for gas sampling probes; cooling 
installations, machines and apparatus, in particular for gases, air and liquids, including peltier coolers and precoolers; 
filters, included in this class; prefilters for gas sampling probes; evaporators; regulating and safety accessories for gas 
apparatus; components for the aforesaid goods in this class, all of the aforesaid included in this class.

Cl.35;Retailing and wholesaling, including via electronic media, via the Internet and via catalogues, in all of the 
following fields included in class 35: building and construction materials and elements of metal, ironmongery, 
compressors, condensing installations, air condensers, pumps, control mechanisms for compressors, control 
mechanisms for condensing installations, control mechanisms for air condensers, control mechanisms for pumps, hand 
tools and implements (hand-operated), scientific apparatus and instruments, analysers and diagnostic apparatus, 
surveying apparatus and instruments, optical apparatus and instruments, weighing apparatus and instruments, 
measuring apparatus and instruments, signalling apparatus and instruments, checking (supervision) apparatus and 
instruments, gas testing instruments and air analysis apparatus, apparatus and instruments for physics, apparatus for 
recording images and data, apparatus for transmission of images and data, apparatus for storing images and data, 
apparatus for processing images and data, apparatus for reproduction of images and data, calculating machines, 
computers, computer software, heaters, steam generating apparatus, heating apparatus, refrigerating apparatus, drying 
apparatus, ventilating apparatus and water supply apparatus.
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Priority claimed from 28/12/2017; Application No. : 87736400 ;United States of America 

3895868    12/02/2018
[International Registration No. : 1413496]
Waymo LLC

1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software for vehicle navigation; computer software for vehicle 
fleet management; computer software for coordinating, scheduling, booking, and dispatching vehicles for passenger and 
freight transport; computer software for managing freight transportation by truck and autonomous vehicles; navigation 
apparatus for vehicles; navigational instruments; steering apparatus, automatic, for vehicles; radar apparatus; lasers, not 
for medical purpose; laser device for sensing distance to objects; laser equipment for non-medical purposes; laser 
measuring systems; laser object detectors for use on vehicles; lasers for measuring purposes; Lidar (light detection and 
ranging apparatus); sensors; vehicle sensors; sensors for determining position, velocity, direction, and acceleration; 
downloadable mobile applications for coordinating transportation services; downloadable mobile applications for 
coordinating, scheduling, booking, and dispatching vehicles for passenger and freight transport and delivery services; 
computer software and hardware for vehicle fleet launching, coordination, calibrating, direction, and management; 
cameras; cameras for use with vehicles; computer hardware and software for use with vehicle cameras; computer 
programs and software for artificial intelligence (AI), machine learning, and deep learning; computer programs and 
software for intelligent data services using artificial intelligence (AI), machine learning, and deep learning; computer 
programs and software for artificial intelligence (AI), machine learning, and deep learning, for contextual prediction, 
personalization, and predictive analytics; computer programs and software for artificial intelligence (AI), machine 
learning, and deep learning for processing large volumes of data; computer software for use as an application 
programming interface (API); software development kits (SDK); computer software and hardware for use in connection 
with autonomous systems, devices, and machinery.

Cl.12;Land vehicles; automobiles; trucks; freight vehicles; mass transit vehicles; autonomous cars; autonomous 
vehicles; vehicle parts and fittings; vehicle equipment and hardware; vehicle anti-theft and security equipment.

Cl.39;Transportation services; transportation services, namely, making reservations and bookings for transportation; 
transportation of passengers by vehicle; transportation services, namely, providing temporary use of vehicles; 
transportation services, namely, providing vehicle fleet management; travel by autonomous vehicles; car rental services; 
transport reservation services; freighting services; freight transportation by trucks and autonomous vehicles; 
transportation of passengers and freight; passenger transport; providing information regarding autonomous car 
transportation services and scheduling transportation services via a website; freight logistics management; leasing of 
vehicles; leasing of automobiles; transport and delivery of goods; supply chain logistics and reverse logistic services, 
namely, storage, transportation, and delivery of goods for others by land; transportation services, namely, coordinating 
the pickup and dropoff of passengers at designated or directed locations.
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3895889    02/04/2018
[International Registration No. : 1413543]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83 E-46469 BENIPARRELL (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.29;Prepared nuts, potato chips, French fries; meat, fish, poultry and game; meat extracts; preserved, frozen, dried 
and cooked fruit and vegetables; jellies, jams, compotes; eggs, milk and dairy products; edible oils and fats; prepared 
dishes for consumption based on meat, fish or vegetables.

Cl.30;Crackers; roasted and open corn (popcorn), popped corn (popcorn); coffee, tea, cocoa, sugar, rice, tapioca, sago, 
artificial coffee; flours and preparations made from cereals, bread, pastry and confectionery, edible ices; honey, treacle; 
yeast, baking-powder; salt, mustard, pepper; vinegar, sauces, condiments; spices; ice.

Cl.31;Almonds (fruits), hazelnuts, peanuts (fruits); agricultural, horticultural and forestry products and seeds, not 
included in other classes; live animals; fresh fruits and vegetables; seeds, natural plants and flowers; animal foodstuffs; 
malt.
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Priority claimed from 28/12/2017; Application No. : 87736725 ;United States of America 

3895890    01/03/2018
[International Registration No. : 1413536]
Healbe Corporation

541 Jefferson Avenue Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable electronic devices, namely, bracelets and wristbands; smart watches; multifunctional electronic devices 
for tracking, displaying, measuring, monitoring, and uploading health and fitness related information; components of 
multifunctional electronic devices for displaying, measuring, monitoring, and uploading health and fitness related 
information, namely, charging docks, charging cables, straps; computer software for managing information regarding 
tracking, compliance and motivation with a health and fitness program.

Cl.35;Online retail store services featuring health and fitness products.

Cl.38;Providing online chat rooms for transmission of messages among computer users concerning fitness, health and 
wellness; providing online chat rooms for transmission of messages among computer users concerning multifunctional 
electronic devices for displaying, measuring, monitoring, and uploading health and fitness related information.

Cl.44;Providing information regarding wellness and health via website.

7914



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

 

Priority claimed from 06/12/2017; Application No. : UK00003275500 ;United Kingdom 

3895892    06/12/2017
[International Registration No. : 1413544]
Tristel Plc

Unit 4C, Lynx Business Park, Fordham Road, Snailwell Newmarket CB8 7NY United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; all-purpose cleaning preparations; all-purpose cleaning preparations in the nature of liquids; fabric 
softener; detergents; car cleaning preparations; chemicals for household cleaning purposes; preparations for cleaning 
kitchen surfaces, domestic surfaces, work surfaces, kitchens, bathrooms, floors, walls, sinks, baths, showers, plugholes, 
toilets, washing machines, dishwashers, waste pipes, bins, drains and waste outlets; cleaning preparations for domestic 
appliances; preparations for cleaning conventional ovens, steam ovens, microwave ovens, ranges, kitchen stoves, 
worktops and fridges; glass cleaning preparations; stainless steel cleaning preparations; granite cleaning preparations; 
upholstery cleaning preparations; wipes incorporating cleaning preparations; wipes impregnated with a skin cleanser; 
wipes impregnated with detergent compositions for use in cleaning medical instruments; detergent compositions for 
cleaning medical instruments; detergent compositions for use in apparatus for cleaning medical instruments; fabric 
wipes impregnated with liquid for use in removing sterilizing residues from medical instruments after sterilization 
treatment; moisturisers; hand scrubs; skin scrubs; soaps; hand soaps; barrier creams for the skin; hand barrier creams; 
hand washes; hand washing preparations; air fragrancing preparations.

Cl.5;Sterilizing and sanitary preparations and substances; sterilizing and sanitary preparations, namely, hand 
disinfectants, hand soap, microfiber rinse wipes, disinfectant wipes, sterilising wipes, sporicidal wipes; disposable 
capsules containing biocides, disposable capsules containing sterilising preparations; disposable capsules containing 
disinfectants; sanitary preparations for medical purposes; sterilising, disinfectant and sporicidal solutions for cleaning in-
vitro diagnostic test equipment, medical devices, medical equipment, centrifuges, clean rooms, work surfaces, floors and 
walls; all-purpose disinfectants; detergents for medical purposes; disinfectants for medical use; bactericides; fungicides; 
germicides; sporicides; virucides; antiseptics; disinfectants for household use; all purpose sanitizers; disinfectant 
sprays; disinfectant sprays for cleaning kitchen surfaces, domestic surfaces, work surfaces, kitchens, bathrooms, floors 
and walls; insect repellents; insecticides; antiseptic wipes; disposable sanitizing wipes; air deodorisers; air deodorants; 
air deodorising preparations; preparations for neutralising odours; germicidal detergents; germicidal cleaners; medicated 
moisturisers; medicated hand scrubs; medicated skin scrubs; medicated hand gels; medicated hand wash; disinfectant 
gels; sterilising gels; disinfectant foams; sterilising foams; medicated barrier creams for the skin; medicated hand barrier 
creams; disinfectants; sterilants; preparations for sterilising water; preparations for environmental hygienic use; cleaning 
preparations with disinfectant properties; liquid preparations with disinfectant properties, for cleaning the hands; gel 
preparations with disinfectant properties, for cleaning the hands; decontamination kits for disinfecting medical 
instruments; chemical preparations for medical purposes; chemical preparations for veterinary purposes; disinfectant 
soaps; disinfectant hand cleansing preparations.

Cl.9;Bar code readers; radio frequency identification devices; electronic controllers; printers; time recording apparatus; 
timers; remote controllers; remote control software; downloadable software for use by remote control computers; 
automatic electronic machines for use in tracing, recording, starting and adjusting the disinfection process; bar code 
scanners; radio-frequency identification (RFID) tags; radio-frequency identification (RFID) readers; parts and fittings for 
all the aforesaid goods.

Cl.21;Plastic bottles; empty spray bottles; squeeze bottles (empty); spray bottles for disinfectants and detergents; 
spray bottles for sterilizing fluids; dispensers for sterilising fluids; fluid dispensers; dispensers for liquids for use with 
bottles; dispensers for disinfectants and detergents; parts and fittings for all the aforesaid goods.
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Priority claimed from 25/07/2017; Application No. : 30 2017 107 386 ;Germany 

3895944    25/01/2018
[International Registration No. : 1413452]
SAM Präzisionstechnik GmbH

Fussbergstr. 1 82131 Gauting Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for the dentistry field, in particular for apparatus and instruments in the dentistry field, other than 
software for the field of microscopy; scientific equipment, apparatus and instruments for dental purposes other than 
equipment, apparatus and instruments for the field of microscopy and for microscopic examinations; computer hardware 
for the dentistry field; computer for the dentistry field; magnifying glasses; magnifying glasses for dental purposes.

Cl.10;Dental apparatus and instruments, in particular electronic equipment, apparatus and instruments for dental 
purposes, including electronic apparatus for mandibular joint diagnostics, for determining the relationship between the 
upper and lower jaw or articulators, other than equipment, apparatus and instrument for the field of microscopy and for 
microscopic examinations; fittings for dental apparatus and instruments, in particular fittings for articulators, other than 
fittings and instruments for the field of microscopy and for microscopic examinations; implants, in particular artificial 
teeth; surgical suture materials.
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Priority claimed from 15/09/2017; Application No. : 201712202 ;Norway 

3895949    13/03/2018
[International Registration No. : 1413438]
GRIFF AVIATION AS

Bakkedamsvegen 32 N-6230 Sykkylven Norway

Proposed to be Used
IR DIVISION
Cl.9;Remote control apparatus; observation instruments; measuring instruments; navigational instruments; 
transmitters of electronic signals.

Cl.12;Vehicles for locomotion by air; remotely operated and autonomous air vehicles; military drones; civilian drones; 
aeronautical apparatus, machines and appliances; airplanes; air vehicles.

Cl.37;Repair services and maintenance services relating to remotely operated and autonomous air vehicles and 
drones; repair services and maintenance services performed with remotely operated and autonomous vehicles and 
drones.
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3895963    18/12/2017
[International Registration No. : 1413423]
NLMK INTERNATIONAL B.V., Société de droit néerlandais

Strawinskylaan 1331, Tower B, World Trade Centre NL-1077 XX AMSTERDAM Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals intended for neutralizing stainless alloys of steel, iron and metals of various colors; chemicals intended 
for the production and/or processing of metals, iron and steel; dolomite; steel finishing preparations; calcium-silicon 
alloys coated with metal intended for steel-making; iron oxides; iron salts; iron alum; iron phosphate; iron chloride; iron 
nitrate; additives made from iron oxide for foundry sand for use in the manufacture of castings of metal; ground natural 
iron oxide; preparations made from iron salt for industrial use; iron sulphide; micaceous iron oxide; magnetic iron oxide; 
chemical additives for casting of metals; alkaline chemicals for galvanizing metal substances; salts of alkaline metals; 
alkaline metals; alloys of rare earth metals; chemical products for facilitating the alloying of metals; chemical 
preparations used for removing deposits on metals; cement [metallurgy]; brightening chemicals for metal surfaces; 
chemical additives intended for producing fluids for metal working; chemical compounds intended for drawing metals; 
chemical agents intended for metal cutting; chemical liquids for metalworking; slag [fertilizers]; oil-purifying chemicals; 
chemical compositions for the treatment of water; oil-separating chemicals; chemical products intended for metal plating; 
chemical preparations for removing metal coatings; chemical substances intended for metallurgy; chemical substances 
intended for the treatment and finishing of metals; chemicals intended for treating metals; chemicals intended for 
metalworking; chemicals intended for the treatment of metal surfaces; metal earths; chemicals used for the metal coating 
of non-conducting surfaces; salts for coloring metal; chemical preparations for the manufacture of paints; magnetic fluids 
for industrial use for use in metalworking; compositions intended for metal finishing; metal annealing preparations; 
electroplating preparations for metals on substrates; gas for carbonizing metal; gas intended for the production of metal; 
metal-hardening preparations; industrial gases intended for metal production; metal chlorides; limestone hardening 
substances; compounds for stamping metal; treatment products for metals; metal oxides; metal salts; compositions for 
metal plating; welding fluxes for metals; metallates [metallic salts of acids]; products for protecting metals [chemical 
products]; exchange resins for metals; products for fluatation; metal oxide powders for industrial use; compositions for 
hardening of metals; preparations for metal hardening and tempering [tempering chemical]; metallocenes; metalloids; 
metalworking agents with cleaning properties; metalworking agents with cooling properties; metalworking fluids 
excluding cutting fluids; mordants for metals; non-metallic oxides; pastes containing metallic glass intended for industry; 
scouring solutions intended for removing deposits on metal; scouring solutions intended for removing metal coatings; 
tempering compounds intended for metal shaping processes; sand intended for metallurgy; metallic soaps for industrial 
use; tempering fluids for metalworking; sulfur [non-metallic element]; chemicals for tempering intended for metalworking; 
carbide alloy metal coatings by thermal spraying; nitrogen; volatile alkali [ammonia] for industrial purposes; ammonia; 
argon; acetylene; acetone; gas purifying products; protective gas for welding; hydrogen; getters [chemically active 
substances]; distilled water; concrete-aeration chemicals; chemicals for aerating concrete; foundry binding substances; 
surface-active chemical agents; water softening products; oxygen; adhesives for wall tiles; glues for use in industry; 
adhesives for wallpaper; neon; krypton; adhesives for use in industry; ceramic materials in particulate form used as 
filtering media; xenon; filtering materials [mineral substances]; degreasing products for use in manufacturing processes; 
naphthalene; corrosive products; fertilizing preparations; toluol; galvanizing baths; solvents for varnishes; benzene 
derivatives; aluminum silicate; ammonium salts; fluxes for welding; benzol; xylol.
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Cl.4;Benzine; fuel gas; combustible briquettes; fuels; lubricating graphite; cutting fluids; kerosene; coke; fuel oil; 
combustible oils (fuel oil); industrial oils; coal tar oil; motor oils; raw or refined petroleum; coal dust [fuel]; peat [fuel]; 
coal [fuel]; coal briquettes.

Cl.6;Common metals and their alloys; transportable buildings of metal; building materials made of metal; non-electric 
cables and wires of metal; building materials of metal; iron for direct reduction and the directly reduction of iron; ores of 
metal, including crude or processed ores; alloy additives for the production of steel; alloy steel scraps; alloy steel wire 
[non-electric]; steel alloys; balls of steel; steel in the form of bars; junctions of metal for tubes and pipes including in alloy 
steel and titanium; bright steel; bars of bright steel; tubes of bright steel; carbon steel; cast steel; gabions of steel wire; 
common metals and their alloys, including stainless steel; elbows of metal for pipes, including in alloy steel and titanium; 
cold-finished steel bars; stainless steel; cold-rolled steel strips; coated plates and sheets of steel; galvanized steel plates; 
galvanized steel sheets; heavy metals; anodized metals; hollow steel bars; steel strips; hot-rolled steel bars; fences of 
metal; iron or steel scraps; hot-rolled steel tubes; joists of iron or steel; junctions of metal for pipes, including in alloy 
steel and titanium; modular prefabricated steel frames; plated steels; pipes of metal, including in alloy steel and titanium; 
steel sections; rerolled steel; metal rods for brazing and welding, including in alloy steel and titanium; rolled steel; roller 
blinds of steel; steel sheets; sheets of metal, including in alloy steel and titanium; steel forgings; steel fibers; stainless 
steel in the form of sheets; metal brazing for stainless steel; stainless steel in the form of tapes; tubes of stainless steel; 
unwrought or semi-wrought steel alloys; steel; beams of steel; building materials of steel; steel castings [semi-finished]; 
steel cylinders for compressed gas; steel bottles for liquid air; steel drums [sold empty]; steel barrels, sold empty; steel 
buildings; steel for cans; steel frames for building; steel grilles; grinding balls of steel; grinding bars of steel; steel in the 
form of sheets, rods, bars and billets; steel rods; steel in the form of rolls; steel in the form of sheets; steel in the form of 
plates; steel in the form of sheets; steel masts; steel tubes; rails of steel; steel poles; reinforcing steel intended for the 
construction of concrete floors; steel sheet metal for automobile bodies; steel sheet metal for building; steel storage 
silos; unwrought or semi-wrought steel; steel wires; wire rope; steel in the form of reels; building steels; tubes of steel, 
including laminated, peeled or milled; unwrought steel; valves of metal other than parts of machines, including in alloy 
steel and titanium; vinyl coated steel plates; vinyl coated steel sheets; welding steel; zinc-coated steel sheets; iron; 
tungsten iron; hardware of metal; molybdenum iron; iron pyrites; chrome iron; titanium iron; silicon iron; iron alloys; 
sponge iron; cast iron; steel balls; pig iron; iron ores; iron wire; iron strip; galvanized steel; unwrought or semi-wrought 
cast iron; cast iron railway material; cast iron pipes; chromite; ductile pipes of iron; stretchers for iron bands [tension 
links]; stretchers for iron bands (tension links); iron foundries [semi-finished]; carbon steel alloys; unwrought or semi-
wrought iron; coating plates of metal for building; floors of metal; metal profiles; partitions of metal; multi-layered metal 
panels; wall linings of metal; coatings and linings of metal (building materials); hardware of metal for building; ironwork 
for windows; metals for cast iron welding; non-electric cables of iron; non-electric wires; pure iron ingots; rails of metal; 
common metals; metal wires [common metal]; billets of metal; floors of metal; sheets of metal; roofing of metal; railings 
of metal; pallets of metal; forged metal parts; grilles of metal; sheet metal; tubes of metal; tubes of metal; roofing 
structures of metal; metal for plating; ores of metal; brazing alloys; rolled metals; ferrous metals; blooms [metallurgy]; 
drain pipes of metal; metal collection tins; structures of metal; processed ores of metal; alloys of common metals; fittings 
of metal for compressed air ducts; fittings of metal for building; beams of metal; tin cans of metal; vats of metal; 
swimming pools of metal [structures]; pulleys of metal, other than for machines; ingots of common metals; bolts of metal; 
eye bolts; casks of metal; casks of metal; bells; bells; silos of metal; busts of common metal; loading gage rods, of metal, 
for railway wagons; screws of metal; nuts of metal; nails; tombs of metal; chimney pots of metal; doors of metal; paving 
blocks of metal; chimney shafts of metal; metal packaging containers; limonite; jalousies of metal; cornices of metal; flat 
bolts; crampons of metal; manifolds of metal for pipelines; rivets of metal; pillars of metal for building; framework of 
metal for building; door frames of metal; wrapping or binding bands of metal; staircases of metal; metal sheets; 
reinforcing materials, of metal, for concrete; fish plates (rails); metal duckboards; tree protectors of metal; palings of 
metal; shuttering of metal for concrete; windows of metal; platforms, prefabricated, of metal; iron slabs; transport pallets 
of metal; window frames of metal; railway points; zinc; tiles of metal; railroad ties of metal; oriented grain steel; non-
oriented grain steel; cast iron parts for pipes [parts of machines].

Cl.7;Cutting presses for metalworking; steel sheet separators [machines]; machines and machine tools; motors and 
engines other than for land vehicles; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); rolling mills; reels (machine parts); bits for mining machines; 
drills for the mining industry; extractors for mines; bits for mining machines; sharpeners for mining drill apparatus; 
mineworking machines; grinders [for mining purposes]; grinders for the mining industry; converters for steelworks; steel 
winches; metalworking machines; machining centers for metal working; metal extrusion presses; bending machines for 
metalworking; bending machines [for metalworking]; drilling machines for metalworking; pinning machines for 
[metalworking]; casting machines for molten metals; grinding machines for metalworking; honing machines for 
metalworking; hot-metal extruding machines; hydraulic presses for metalworking; industrial robots for metalworking; 
metalworking machine tools; metalworking machines; machines for machining of metals; mechanical presses for 
metalworking; machines for forming metals; presses for shaping metals; milling and grinding machines intended for the 
treatment of ceramics and metal; hydraulic oil presses intended metalworking; drilling machines intended for 
metalworking; shearing machines for metalworking; machines for planing sheet metal; machines for working steel 
sheets; machines for profiling metal; rolling mills for metal [machines]; robotic mechanisms for shaping metal; robot-
operated presses for metalworking; rolling mill cylinders and other cylinders [machine parts]; continuous metal casting 
machines; machines for shaping, oxygenating, machining, welding, straining and punching metal, sheets and plates.

Cl.9;Apparatus and instruments for measuring, weighing, detecting and recording; operating system programs for 
computers; software; computer peripheral devices; recording apparatus; furnaces for laboratory experiments; 
downloadable electronic publications.

Cl.11;Industrial ovens and furnaces (not for food or beverages); ovens and furnaces for metallurgy; gas combination 
ovens intended for the production of steel; gas ovens with hearths and tanks for the production of steel; sanitary 
installations of stainless steel; washing sink tops of stainless steel [sanitary equipment]; degassing heating rods of steel; 
cast-iron components of pipes [parts of sanitary installations]; furnaces for melting metals; furnaces for decontaminating 
metals; furnaces for melting metal waste; furnaces for removing coatings from metal waste; ovens for recycling metals; 
furnaces for recycling metal waste; heating apparatus intended for the treatment of metals; casting channels for retaining 
the impurities of molten metal; filter chambers for liquid metal [components of blast furnaces].
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Cl.16;Printed matter; printed publications; printed reports, all these products relating to the production, marketing, 
advertising and/or distribution and/or education and/or advisory services relating to the production of metal and steel 
products in connection with common metals and their alloys.

Cl.35;Commercial management services; information relating to business management; commercial information and 
consultancy services; assistance in the operation or management of industrial or commercial companies; business 
organization appraisals (commercial analysis); cost price analysis; marketing studies, all these services relating to the 
production, marketing, advertising and/or distribution of steel and metal products; extraction of data.

Cl.36;Fundraising and sponsorship; financial sponsorship of cultural events; financial sponsorship of sporting 
activities; financial sponsorship of sporting activities; charitable fundraising services.

Cl.37;Mining extraction; maintenance and cleaning of mining equipment; maintenance and repair of mining equipment; 
provision of information relating to the rental of mining machines and apparatus; provision of information relating to the 
repair or maintenance of mining machines and apparatus; repair or maintenance of machines and apparatus intended for 
mining; repair of mining machinery; rental of mining machines and apparatus; rental of drilling and mining apparatus; 
rental of self-propelled machines intended for mining; mining of natural resources; construction of steel fabrications; 
construction of steel structures for buildings; rental of masts; repair of hardware; repair of installations for use in metal 
production, metal processing and metal working; abrasive cleaning of metal surfaces; repair of machines and apparatus 
for metalworking; application of paint to metal surfaces to prevent corrosion; maintenance and repair of presses for 
processing metals; repair or maintenance of machines and tools for metalworking; repair and maintenance of machines 
and machine tools for treating and processing metals; provision of information relating to the repair or maintenance of 
tools and machine tools for metalworking; assembly of metal profiles (for others); advice on construction, including with 
regard to the selection and use of steels.

Cl.39;Transport by air, rail, sea and road of merchandise, especially steel and metal materials; distribution of 
merchandise (transport); packaging of merchandise; warehousing and storage of goods; storage of ores, metals and 
alloys; transport of merchandise by air, sea and land.

Cl.40;Treatment of materials using chemicals, heat and/or pressure; treatment of ores, steel, common metals and alloys
thereof; treatment of metals and all mechanical, thermo-mechanical or chemical processing of properties and 
characteristics of metals, including direct reduction of iron, metal tempering, tin plating, nickel plating, soldering, 
galvanization, anodic oxidation, rolling, sintering, magnetization, electrolytic galvanization, molding, chromium plating, 
coating [plating], polishing, casting, milling, shaping, tin-plating, nickel plating, rolling, shielding, cutting, polishing, 
magnetization, cutting, polishing, plating, drawing, stripping and welding; recycling of metal products; treatment of 
materials during the manufacturing processing of metal products, such as forging, pressing, milling, deburring, rolling 
and shaping of metals; vacuum treatment; nitriding [treatment of materials]; treatment of materials for boiler making and 
sheet metal working; application of finishings to rolls and sheets of stainless steel; thermal treatment and coating of 
steel; cutting of steel; polishing of stainless steel; brushing of stainless steel; treatment of iron oxide; surface finishing of 
metal articles; embossing [metal treatment]; metal tempering; forging [metal treatment]; profiling [metal treatment]; 
stamping [metal treatment]; enameling [metal treatment]; vapor deposition on surfaces of metal [metal treatment]; metal 
treatment [tempering]; treatment and coating of metal surfaces; treatment of metals; anti-corrosion treatment of metal 
parts; treatment of metal parts to prevent corrosion using hot-dip galvanizing and coating processes in the form of 
powder; treatment of slag from metal casting; treatment and processing of ores and ore concentrates.

Cl.41;Teaching; technical and non-technical training; editing and publication of books, magazines, periodicals, 
instructional manuals or user manuals; organization and conducting of colloquiums, conferences, seminars and 
congresses; organization of fairs and exhibitions for cultural or educational purposes; entertainment; organization of 
games and competitions (leisure and culture).

Cl.42;Scientific and technological services; industrial research and analysis services; design and development of 
software; technical project studies; technical and scientific advice and information; expertise and engineering in the field 
of metallurgy and iron metallurgy; expertise and engineering in the field of metallurgy and iron metallurgy; design and 
development of software, especially for iron and steelworking; mining exploration and mining; geophysical exploration 
for the mining industry; geophysical exploration for the oil, gas and mining industries; testing of building fittings; 
research on metals; metallurgical testing; design services in connection with metalworking tools; design of metal 
presses; development of coatings for non-metallic materials; development of coatings for metals; engineering services in 
connection with metal shaping systems; engineering services in connection with the handling of metal; analysis in the 
field of metallurgy; laboratory research services in the field of metallurgy; chemistry services relating to ores.
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3895992    20/04/2018
[International Registration No. : 1413478]
SIMEI GLOBAL CONSULTING, S.L.

Jorge Juan, 78- 6ºD E-28009 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; printing products (printed matter); printed publications; books, magazines, newspapers, bags 
and wrapping paper.

Cl.42;Computer programming services; design, maintenance and updating of computer software; consultancy in the 
field of computer hardware; engineering services; environmental surveys; design, creation and programming of web 
pages; technological estimates done by engineers; scientific estimates done by engineers; technical report services; 
research and development of new products; quality control.
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Priority claimed from 23/03/2017; Application No. : 016495723 ;European Union 

3896017    20/09/2017
[International Registration No. : 1413469]
Välinge Innovation AB

Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.17;Glass fibre reinforced plastic tongues for jointing and locking purposes; carbon powder reinforced plastic 
tongues for unlocking purposes.

Cl.19;Building components of imitation wood; building components of wood; veneer wood; manufactured building 
elements (non-metallic -); structural elements (non-metallic) for use in building; construction elements of plastic; 
prefabricated building components (non-metallic -); non-metal wainscotting; space frame modular units, not of metal; 
floorboards, not of metal; parquet flooring; ceramic tiles for flooring and lining; wooden flooring; veneer for floors; glazed 
ceramic floor tiles; floor boards (non-metallic -); floor tiles of wood; paving slabs, not of metal; wood paving; floors, not of 
metal; synthetic flooring materials or wall-claddings; deck profiles, not of metal; structural elements (non-metallic -) for 
use in building.

Cl.20;Fitted furniture; fitted cupboards; fitted kitchen furniture; connecting elements (non-metallic -) for furniture; 
furniture parts; composable furniture; fixings, not of metal for shelves; fixings, not of metal for furniture; cupboard units; 
cupboards; sectional non-metallic units [furniture]; structural joint connectors, not of metal; prefabricated shelves 
[furniture]; panels being parts of furniture; furniture panels; sections of panelling for furniture; modular shelving 
[furniture]; furniture for shops; indoor furniture; furniture; furniture units for kitchens; integrated furniture; drawers 
(furniture parts).
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Priority claimed from 04/08/2017; Application No. : 709910 ;Switzerland 

3896024    29/01/2018
[International Registration No. : 1413468]
reamis ag

Grabenstrasse 17 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; services provided 
by consultants and information relating to business management; advice and assistance relating to business 
transactions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; financial management of real estate and 
real estate portfolios; advisory services relating to financial affairs and real estate for companies and individuals; 
management and control of real estate portfolios; management and control of real estate portfolios on-line or via the 
Internet.

Cl.38;Provision of access to platforms and portals on the Internet, particularly platforms and portals for the 
management, maintenance and control of real estate portfolios; provision of access to platforms and portals on the 
Internet via which tangible and intangible goods are transferable; rental of access time to an e-commerce service 
(website) for electronic business operations; provision of access to electronic platforms (websites) for electronic 
business operations.

Cl.42;Provision of temporary use of on-line non-downloadable operating software for accessing and using a cloud 
computer network; provision of temporary use of non-downloadable software applications accessible via a Web site; 
providing temporary use of non-downloadable software applications for the management, maintenance and control of real 
estate portfolios and for the production of reports on real estate portfolios.
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Priority claimed from 20/10/2017; Application No. : 87654405 ;United States of America 

3896050    18/04/2018
[International Registration No. : 1414125]
ECO R&D LLC

660 4TH STREET, 193 SAN FRANCISCO CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence software and computer software for analyzing and predicting the financial behavior and 
determining the financial reputation of individuals; computer software for use in electronically trading, transmitting, 
receiving, storing, and sending digital currency, virtual currency, digital tokens, and digital assets, and managing 
payments and exchange transactions involving digital currency, virtual currency, digital tokens, and digital assets; 
computer software for use in connection with the electronic storage, transmission, presentation, verification, 
authentication, and redemption of coupons, rebates, discounts, incentives, and special offers; computer software for use 
in connection with consumer loyalty programs and loyalty cards used to access and use loyalty points.

Cl.36;Financial services, namely, providing electronic transfer of a virtual currency for use by members of an on-line 
community via a global computer network; financial services in the nature of providing management of financial assets 
and digital assets, namely, transmission of digital currency via electronic communication network; providing financial 
transactions, namely, clearing and reconciling transactions, via global computer network; digital asset transactions, 
namely, digital currency exchange transaction services for transferrable electronic cash equivalent units having a 
specified cash value; providing financial information; providing financial information via a web site; computerized 
financial services that provide commercial financial transaction data, account management, financial reporting, 
accounting features and related reference information via online web site; financial affairs and monetary affairs, namely, 
financial information, management and analysis services; financial analysis, namely, analyzing financial statistics, data 
and other sources of financial information; financial information in the nature of rates of exchange; financial information 
processing; providing financial risk management services for electronic funds transfer, credit and debit card and 
electronic check transactions via a global computer network; credit and cash card payment processing services; financial 
services, namely, providing credit scoring services.

Cl.42;Platform as a service (PAAS) featuring computer software for analyzing and predicting the financial behavior and 
determining the financial reputation of individuals; providing temporary use of online non-downloadable cloud-based 
software for use in electronically trading, transmitting, receiving, storing, and sending digital currency, virtual currency, 
digital tokens, and digital assets, and managing payments and exchange transactions involving digital currency, virtual 
currency, digital tokens, and digital assets.
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3896051    27/04/2018
[International Registration No. : 1413482]
Marine Layer, Inc.

1572 California Street San Francisco CA 94109 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing for men, women, children and infants, namely, tops, bottoms, shirts, t-shirts, polo shirts, polo knit tops, 
collared shirts, tank tops, dresses, skirts, shorts, board shorts, sweaters, hooded sweatshirts, jackets, scarves, infant 
wear, sleepwear, boxer briefs, hats and visors; socks.

Cl.35;Retail and online retail store services featuring apparel and accessories.
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Priority claimed from 21/09/2017; Application No. : 4390260 ;France 

3896081    07/02/2018
[International Registration No. : 1413384]
AUCOFFRE.COM

09-11 Allée de l'Arche F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.14;Works of art of precious metal; unwrought or semi-wrought precious metals; badges of precious metal; figurines 
(statuettes) of precious metal; miniature figures (ornaments) of precious metal; figurines of precious metal; figures of 
precious metal; ingots of precious metals; medals, commemorative medals of precious metal, victors' trophies, statues 
and sculptures, decorative hat pins, all these goods made of precious metal; medallions and badges for clothes, of 
precious metal; precious metals and their alloys and products of precious metals or coated therewith, namely, ingots, 
jewelry in the form of cups, coins; jewelry, precious stones; timepieces and chronometric instruments; coins.

Cl.35;Employment agency; sales promotion of goods and services for others by granting of benefits to customers; 
administration of the business affairs of franchises in the field of business in connection with precious metals; providing 
business advice relating to the establishment and operation of franchises in the field of business in connection with 
precious metals; assistance in business management in the framework of franchise contracts in connection with 
business relating to precious metals; assistance in the marketing of goods, in the context of a franchise contract in 
connection with business of precious metals; advertising in connection with precious metals; marketing services in 
connection with precious metals; presentation of products on communication media for retail or wholesale sales, namely 
works of art of common metal, bronzes, (works of art), figurines (statuettes) of common metal, statues of common metal, 
foundry molds of metal, medals (honorary decorations) of common metal, tokens of common metal, tourist tokens and 
souvenir medals of common metal, jewelry and jewelry articles, timepieces, key rings (trinkets or fobs), works of art of 
precious metal, caskets, figurines (statuettes) of precious metal, statues of precious metal, medals; honorary decorations 
of precious metal, coins, tourist tokens, coins and souvenir medals of precious metal.

Cl.36;Automatic teller machine services, debit cards and stored value cards as well as direct deposit of funds into 
customer bank accounts; automated services for clearing house deposit as well as online auctions and payment services;
processing of payment by credit cards; computerized credit-checking, namely, evaluation of the creditworthiness of 
companies and individuals, and financial risk management services; providing information in the fields of foreign 
currencies; providing cash and other rebates if the credit card is used as part of a customer loyalty program; investment 
services in connection with precious metals; precious metal brokerage; consultancy relating to capital investment 
relating to precious metals; financial services in connection with the purchase and sale of precious metals; financial 
affairs; monetary affairs; issuing of credit cards or debit cards; financial services for the management of credit cards or 
debit cards; insurance services; banking services, money transfer services, electronic capital transfer services, bill 
payment services, money order services, credit card services, prepaid card services, gift voucher services, vending 
machine services, payment cards and stored value cards, direct deposit of funds into customer bank accounts, 
automated services for clearing house deposit and foreign exchange services; real estate affairs; antique appraisal; art 
appraisal; banking affairs; brokerage; check verification; financial clearing operations; credit; credit card services; debit 
card services; debt advice; debt collection agencies; deposits of valuables; electronic funds transfer; exchange 
operations; factoring; trusteeship; financial analysis; financial consultancy; financial evaluation [insurance, banking, real 
estate]; financial sponsorship; financial evaluation of standing timber; financing services; fiscal assessments; fund 
investment; surety services; home banking; real estate brokerage; installment loans; issuance of tokens of value; jewelry 
appraisal; loans [financing]; mortgage banking operations; mutual funds; numismatic appraisal; fundraising services; 
pawnbrokerage; provident fund services; safe deposit services; savings bank services.
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Priority claimed from 16/10/2017; Application No. : 87647710 ;United States of America 

3896237    16/04/2018
[International Registration No. : 1413411]
Deako, Inc.

4201 Roosevelt Way NE, Ste. 100 Seattle WA 98105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electric light switches; computer software for remotely controlling lighting devices within a building; wired and 
wireless controllers to remotely monitor and control the function and status of other electrical, electronic, and mechanical 
devices or systems, namely, lighting systems; electrical lighting timers; electrical outlets; wireless routers; wireless 
computer peripherals; wireless transmitters and receivers; building security systems consisting of security alarm 
electrical hardware, computer peripherals, and computer software for residential, office and commercial use; digital 
security cameras; digital door locks; electronic door bells; electronic access controllers for garage doors; thermostats; 
climate control systems consisting of digital thermostats, air conditioning, heating, ventilation and drying control 
devices; sprinkler systems for fire protection; electronic controller for operating windows; downloadable computer 
software, namely, computer software for mobile phones, tablets and other wireless devices, namely, software for use in 
recording, viewing, storing, controlling analyzing and managing home electronic systems, home appliances, home 
lighting and home climate control systems; electric or electronic sensors for motion, humidity, temperature, and light; 
electronic devices for environmental monitoring, control, and automation, namely, thermostats, humidity sensors, 
barometric pressure sensors, smoke sensors and alarms, fire sensors and alarms, carbon monoxide sensors and alarms, 
carbon dioxide sensors and alarms, and air quality sensors; computer software for use in environmental monitoring, 
control, and automation systems in residential and commercial buildings; electronic devices and computer software that 
allow users to remotely interact with environmental monitoring, control, and automation systems, namely, thermostats, 
humidity sensors, barometric pressure sensors, smoke sensors and alarms, fire sensors and alarms, carbon monoxide 
sensors and alarms, carbon dioxide sensors and alarms, and air quality sensors and software that remotely controls the 
foregoing for building heating and cooling purposes; electronic devices and computer software that allow the sharing and 
transmission of data and information between devices for the purposes of facilitating environmental monitoring, control, 
and automation, namely, thermostats, humidity sensors, barometric pressure sensors, smoke sensors and alarms, fire 
sensors and alarms, carbon monoxide sensors and alarms, carbon dioxide sensors and alarms, and air quality sensors 
and communications software used for management and control of the foregoing.

Cl.11;Clothes drying machines; furnaces; air conditioners; electric heaters for household use; gas heaters for 
household use; humidifiers; electric fans; fans for HVAC units; plumbing fittings, namely, valves; sprinkler systems for 
lawn and garden irrigation, comprising pumps, valves and filters; light bulbs; lighting fixtures.

Cl.20;Interior window blinds.
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Priority claimed from 21/12/2017; Application No. : 30 2017 113 318 ;Germany 

3896241    19/03/2018
[International Registration No. : 1413413]
STEICO SE

Otto-Lilienthal-Ring 30 85622 Feldkirchen Germany

Proposed to be Used
IR DIVISION
Cl.1;Cellulose; gluten [glue], other than for stationery or household purposes; adhesives for the building industry; 
chemical preparations for use in industry.

Cl.8;Blades [hand tools]; saws [hand tools]; saw blades [parts of hand tools].

Cl.17;Insulation sheets for floors, insulation sheets for walls; insulation sheets for roof structures, insulation sheets for 
the insulation of ceilings; insulation sheets for footfall noise insulation; foils of regenerated cellulose, other than for 
wrapping; gaskets; adhesive tapes, other than stationery and not for medical or household purposes; sealant; sealant for 
drywalls; self-adhesive sealant; insulating sealing sheet; bark coverings for sound insulation; insulating refractory 
materials; insulating bands; insulating paints; insulating varnish; insulating fabrics; insulating materials; insulating 
plaster; compositions to prevent the radiation of heat; soundproofing materials; insulating components; waterproof 
gaskets; insulating felt; adhesive bands, other than stationery and not for medical or household purposes; plastic films, 
other than for wrapping; substances for insulating buildings against moisture; all afore-mentioned goods exclusively in 
connection with timber work or in connection with building materials made of renewable raw materials, such as, in 
particular, wood and hemp and other materials made of, inter alia, lignocellulose.

Cl.19;Roofing boards [of wood]; wood rafters; ceiling boards of wood; fire resisting wood; wood moldings; logs 
[building material]; manufactured timber; mouldable wood; wood posts; wooden door frames; preserved wood [anti-decay
wood]; timber boarding; wood, semi-worked; boards made of wood particles; building materials, not of metal; building 
materials, not of metal, in the form of sheets; tarred strips for building; bitumen; bitumen roofing felt; coatings [building 
materials]; beams, not of metal; buildings, transportable, not of metal; partitions, not of metal; joists, not of metal; wood 
for building; planks of wood for building; scantlings [carpentry]; prefabricated houses [kits], not of metal; refractory 
construction materials, not of metal; veneer wood; wood veneers; wooden floor boards; wood furrings for paneling; wood 
paving; wood paneling; laths, not of metal; parquet floor boards; palings, not of metal; posts, not of metal; slabs, not of 
metal, for building; sills, not of metal; plywood; wainscotting, not of metal; staircases, not of metal; stair-treads [steps], 
not of metal; stringers [parts of staircases], not of metal; doors, not of metal; door panels, not of metal; linings, not of 
metal, for building; door frames, not of metal; ceilings, not of metal; all afore-mentioned goods consisting mainly not of 
plastic materials, stone, concrete and/or cement-bound materials.

Cl.37;Insulating of interior and exterior walls, ceilings and roofs; consultancy and information services relating to 
building work; construction information; repair information; construction consultancy; building insulating; maintenance 
and repair of buildings with the exception of sealing work; roofing services; thermal insulating of buildings; construction 
and renovation of buildings with the exception of sealing work; installation of thermal insulation for buildings; installation,
maintenance and renovation of buildings with the exception of sealing work.

Cl.41;Arranging and conducting of seminars.

Cl.42;Architectural consultancy; industrial design; design of interior decor; architectural services; engineering 
services; technical research; construction drafting; material testing; quality control; conducting technical project studies, 
all afore-mentioned services not in relation to sealing technology and sealing services.
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Priority claimed from 25/01/2018; Application No. : 712509 ;Switzerland 

3896252    04/04/2018
[International Registration No. : 1413292]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes, cosmetics, shampoos, soaps, detergents, deodorants for
personal use and deodorizers other than for personal use; chemical products used for the manufacture of compositions 
for perfumery, cosmetics, shampoos, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use.

Cl.3;Perfumery products, base for perfumes, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for 
personal use.
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3896253    05/02/2018
[International Registration No. : 1413291]
KERLINK

1 rue Jacqueline Auriol F-35235 THORIGNE FOUILLARD France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, optical or sound recording disks; compact 
disks, DVDs and other digital recording media; equipment for data processing and computers; software (recorded 
programs); computer peripheral devices; electric batteries; detectors; electric wires; electric relays; integrated circuit 
cards [smart cards]; connection terminals for wireless or cable networks; gateways for the communication of range 
finding reports; gateways for collection and management of data; embedded calculators; communications networks; 
communications processors; communications servers [computer hardware]; real-time location systems; communications 
beacons; software platforms for monitoring and remote maintenance; connection platforms for equipment remote from 
information systems; telecommunications base station (relay antenna); software dedicated to objects connected to a 
global computer network; data communication apparatus; software for telecommunication systems; data communication 
software; radio network controllers; meters for energy or fluid or liquids connected to a telecommunications network or a 
global computer network; receivers [audio, video]; videoconferencing apparatus; video devices; video telephones; video 
processors.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; services for subscription to computer databases; 
presentation of goods on all communication media, for retail sale; business management and organization consultancy; 
accounting; document reproduction; employment agencies; computer file management; organization of exhibitions for 
commercial or advertising purposes; online advertising on a computer network; rental of advertising time on all 
communication media; publication of advertising texts; rental of advertising space; dissemination of advertisements; 
public relations.

Cl.37;Construction; maintenance, installation and repair of communications networks; technical assistance for the 
installation and maintenance of communication networks; assistance for the installation of network infrastructure, 
especially for networks of objects connected to a telecommunications network or a global computer network.

Cl.38;Telecommunications; information on telecommunications; communications services via intranet sites, extranet 
sites, the Internet and other electronic media; communications by computer terminals or by fiber-optic networks; 
communications by radio or telephone; cellular telephone communication services; provision of user access to global 
computer networks; provision of access to Internet chat rooms; provision of access to databases; electronic bulletin 
board services (telecommunication services); connection by telecommunications to a global computer network; news or 
information agencies; rental of telecommunication apparatus; transmission (or broadcasting) of radio or television 
programs; teleconferencing services; electronic messaging services; rental of access time to global computer networks.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computer hardware and software; assistance in the development of 
telecommunications products; design and development of software; custom design services; design and development of 
computer hardware, software, computer systems (software), web applications (software) and intranet systems (software); 
updating, upgrading, installation and implementation of software and web applications (software); technical project study;
engineering; research and development of new products for others; engineering services relating to the design of 
communication systems; information system security services; monitoring of computer systems by remote access; 
advice in information and communication technology, especially for objects connected to a global computer network; 
dimensioning and planning infrastructures for networks of objects connected to a telecommunications network or a 
global computer network; remote operational management and monitoring of infrastructures for networks of objects 
connected to a telecommunications network or a global computer network; computer system integration and analysis; 
energy auditing; advice related to energy saving; computer system design; information technology (IT) consultancy; 
telecommunication technology consultancy services; technological consultancy services; quality control; outsourced 
services relating to information technology; information relating to information technology and programming by means of 
websites; software as a service [SaaS]; maintenance of computer software; remote maintenance; monitoring of computer 
systems by remote access; technical supervision services via a web interface; remote management; advice and 
information concerning the aforesaid services.
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Priority claimed from 18/07/2017; Application No. : UK00003244284 ;United Kingdom 

3896256    18/01/2018
[International Registration No. : 1413306]
Aldridge Security Limited

Silica House, 32-34 Eagle Wharf Road London N1 7EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Door and window security apparatus, hinge bolts, patio door locks, padlocks, pad bars, hasps, rim locks, cylinders, 
window locks, mortice locks/latches, night latch locks, mechanical digital locks; vehicle security apparatus being wheel 
clamps, chains, padlocks, ground and wall anchors, stearing wheel locks, gearstick locks, handbrake locks and hitch 
locks; door furniture, handles, letter boxes, doorstops, finger plates; ironmongery, hinges, hooks, brackets, bolts; 
signage [of metal]; cabinet/cam locks; safes; door closers; keys, key blanks; metal bars; parts and fittings for all the 
aforementioned goods.

Cl.8;Hand tools; hand operated implements; parts and fittings for all the aforementioned goods.

Cl.9;Access control products being electric locks, digital door locks, electric releases, electromagnetic locks, 
card/proximity readers electronic key fobs being remote control apparatus, electric control panels and electronic access 
control systems for interlocking doors; encoded tokens and cards; transponder chips; electrical cables; emergency 
safety alarm buttons; electrical power supply apparatus; parts and fittings for all the aforementioned goods.

Cl.20;Key cabinets; signage [non-metallic]; parts and fittings for all the aforementioned goods.
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Priority claimed from 14/09/2017; Application No. : 017208323 ;European Union 

3896260    12/01/2018
[International Registration No. : 1413303]
PharmaLex GmbH

Bahnstrasse 42-46 61381 Friedrichsdorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management for others, company administration; office functions; business efficiency 
expert services; systemization of information into computer databases; compilation of information into computer 
databases; assistance and consultancy in the context of the retailing and wholesaling of medicines; providing of 
outsourcing services in the field of medicine authorisation, production, sale, safety and monitoring; filing of documents 
for authorising medicines using documents, reports and files required by regulatory authorities; administrative 
assistance and consultancy in the context of regulatory service; administrative assistance and consultancy in the context 
of medicine authorization.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; research and development for others; provision of surveys [scientific]; development of a web application for 
inputting and using informative texts for medicines and medical products, in particular user guides, packaging inserts, 
specialist information, and for providing various documents; database services, namely storage of data in computer 
databases; conversion of data or documents from physical to electronic media; research in relation to scientific work; 
preparation of scientific analysis and assessments; pharmaceutical product evaluation; consultancy pertaining to 
pharmacology; consultancy relating to research and development in the field of therapeutics; consultancy relating to 
laboratory testing; pharmaceutical products development; development of pharmaceutical preparations and medicines; 
testing of pharmaceuticals; provision of information and data relating to medical and veterinary research and 
development; inspection of pharmaceuticals; scientific investigations for medical purposes; conducting early evaluations 
in the field of new pharmaceuticals; pharmaceutical drug development services; medical laboratory services; information 
technology advisory, consultancy and information services for the pharmaceutical and healthcare industries; scientific 
assessment of the efficiency of medicines; services for assessing the efficiency of pharmaceuticals; analysis and 
evaluation of product design; analysis and evaluation of product development; quality control testing; materials testing 
and evaluation; product safety testing; certification [quality control]; quality testing of products for certification purposes; 
assistance and consultancy in the context of medicine safety and monitoring; consultancy in the field of medicine safety.

Cl.44;Medical and veterinary medical services; pharmacy advice; providing information relating to the preparation and 
dispensing of medications; provision of pharmaceutical information; provision of information relating to medicine; 
consultancy and information services provided via the internet relating to pharmaceutical products; consultancy and 
information services relating to pharmaceutical products; consultancy and information services relating to 
biopharmaceutical products; advisory services relating to pharmaceuticals; medical, medical diagnostic and 
pharmaceutical services and consultancy; medical, medical diagnostic and pharmaceutical services and consultancy in 
the field of medicine safety.
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Priority claimed from 27/08/2017; Application No. : 297743 ;Israel 
3896281    03/01/2018
[International Registration No. : 1413320]
U.B.Q MATERIALS LTD

30 Ibn Gvirol St. Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.1;Raw materials being composite materials having thermoplastic properties consisting partly of processed waste, for 
use in the manufacture of a variety of industrial and consumer goods.

Cl.11;Machines using heating, cooling and chemical breakdown processes for processing waste, mixing it with other 
materials, and manufacturing composite materials consisting partly of processed waste.

Cl.17;Semi-processed composite materials having thermoplastic properties for use in manufacture in various 
industries; composite materials having thermoplastic properties, for packing, cushioning or staffing purposes; padding 
for impact protection, comfort or fit made of composite materials having thermoplastic properties; semi-worked 
composite material having thermoplastic properties for use in 3D printing; electric, thermal or acoustic insulation 
materials made of composite material having thermoplastic properties; structural insulated construction boards, panels 
and bricks; flexible pipes made of composite material having thermoplastic properties.

Cl.19;Non-metal building materials; non-metallic construction materials; non-metal floors, floor panels and floor tiles; 
non-metal wall panels and wall tiles; non-metal roofs, roof coverings, roof panels and roof tiles; non-metal walls; non-
metal crash barriers for roads; road pavement boards; shock-absorbing floors and walls; non-metal storage sheds and 
portable structures; non-metal rigid pipes; non-metal artificial structures in the nature of floating islands; non-metal 
artificial fish reefs; fixed or floating non-metal docks.

Cl.20;Furniture; shelves; non-metal storage racks; non-metal and non-paper transport and storage containers; non-
metal and non-paper packaging containers.

Cl.27;Non-metal wall coverings; non-metal floor coverings; non-metal floor mats; decorative wall hangings, not of 
textile.

Cl.40;Waste treatment, processing, recycling and transformation into usable raw materials and usable articles; 
provision of information, advice and consultancy in relation to waste treatment, processing, management, recycling, and 
transformation into usable raw materials and usable articles.

Cl.42;Engineering services in the fields of waste processing, treatment, management, recycling and transformation into 
usable raw materials and usable articles; chemical engineering research and analysis; environmental engineering; 
research, design and development in the fields of waste processing, treatment, management, recycling and 
transformation into usable raw materials and usable articles; research, design and development in the fields of chemistry 
and environment.
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Priority claimed from 27/07/2017; Application No. : 87545249 ;United States of America 

3896283    25/01/2018
[International Registration No. : 1413339]
Torreya Partners LLC

555 Madison Avenue, Suite 1201 New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy and advisory services in the fields of mergers and acquisitions, licensing of 
goods and services, asset sales, financing, and royalty monetization.

Cl.36;Financial services, namely, providing financial advice and consultancy services.
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Priority claimed from 05/09/2017; Application No. : 87596966 ;United States of America 

3896295    02/03/2018
[International Registration No. : 1413343]
University Medical Pharmaceuticals Corp.

88 Maxwell Irvine CA 92618 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetic patches with anti-aging ingredients for use on the skin; non-medicated skin care 
products, namely, anti-wrinkle, cleansing and moisturizing patches with creams, serums and/or gels; non-medicated 
cosmetic patches with anti-aging ingredients for use on the skin; non-medicated skin care products, namely, anti-wrinkle 
cream, cleansing cream and moisturizing cream.

Cl.5;Medicated transdermal cosmetic patches with anti-aging ingredients for skin rejuvenation; medicated skin care 
products, namely, anti-wrinkle, cleansing and moisturizing patches with creams, serums and/or gels; medicated skin care 
products, namely, anti-wrinkle cream, cleansing cream; pharmaceutical preparations for the treatment of wrinkles, 
hyperhidrosis, and acne.
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Priority claimed from 04/08/2017; Application No. : 30 2017 107 851 ;Germany 

3896328    01/02/2018
[International Registration No. : 1413244]
Covestro Deutschland AG

Kaiser-Wilhelm-Allee 60 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; chemicals used in photography; unprocessed artificial 
resins; unprocessed plastics; fire-extinguishing compositions; tempering preparations; soldering preparations; tanning 
substances; adhesives used in industry.

Cl.2;Paints; varnishes; lacquers; preservatives against rust; preservatives against deterioration of wood; colorants; 
mordants; raw natural resins; metals in foil form for use in painting, decorating, printing and art; metals in powder form 
for use in painting, decorating, printing and art.

Cl.9;Data processing equipment; computers; computer software.

Cl.17;Unprocessed and semi-processed rubber; unprocessed and semi-processed gutta-percha; unprocessed and 
semi-processed gum; unprocessed and semi-processed mica; substitutes for unprocessed and semi-processed rubber; 
substitutes for unprocessed and semi-processed gutta-percha; substitutes for unprocessed and semi-processed gum; 
substitutes for unprocessed and semi-processed mica; plastics in extruded form for use in manufacture; artificial resins 
in extruded form for use in manufacture; packing materials; stopping materials; insulating materials; flexible pipes not of 
metal; flexible tubes, not of metal; flexible hoses, not of metal; semi-processed filaments, synthetic resins and powders; 
semi-processed synthetic resins; semi-worked thermoplastic powders; semi-worked pla filaments for use in 3d printing; 
semi-worked abs filaments for use in 3d printing; semi-worked thermoplastic filaments for use in 3d printing; semi-
worked thermoplastic powders for use in 3d printing.

Cl.40;Treatment of materials, namely processing of plastic materials and other synthetic materials, moulding of plastic 
materials and other synthetic materials, treatment of plastic materials to produce plastic mouldings, extruding of plastics, 
treatment of materials using chemicals; 3D printing services; additive manufacturing services.

Cl.42;Design of computer hardware; development of computer hardware; design of computer software; development of 
computer software; industrial analysis services; scientific and technological services and related research and design 
services; scientific and technological services; technological services and design relating thereto; technological services 
and research relating thereto; scientific services and research relating thereto; scientific services and design relating 
thereto.
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Priority claimed from 17/11/2017; Application No. : 3691736 ;Spain 

3896362    31/01/2018
[International Registration No. : 1413049]
Almirall, S.A.

Ronda General Mitre, 151 E-08022 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal soaps; perfumery products, essential oils, non-medicinal cosmetics, non-medicinal hair lotions; 
non-medicinal dentifrices; non-medical skin care and hygiene preparations; cosmetic preparations for skin care; cosmetic
preparations for filling the elastic tissue of the skin.

Cl.5;Pharmaceutical products; preparations for medical and veterinary use; hygiene and sanitary products for medical 
use; dietetic food and substances for medical or veterinary use; food for babies; food supplements for humans or 
animals; plasters, material for dressings; teeth filling and dental impression materials; disinfectants; pharmaceutical and 
sanitary products for dermatological use for the prevention and treatment of skin diseases and disorders; medicinal 
preparations for filling the elastic tissue of the skin; injectable pharmaceutical and sanitary preparations for medical use 
for beauty and cosmetic treatments; pharmaceutical and sanitary preparations for medical use for beauty and cosmetic 
treatments dispensed in pre-loaded apparatus and instruments; pre-filled syringes for medical use for beauty and 
cosmetic treatments; nutritional supplements, nutritional dietetic supplements for medical use; vitamin supplements.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; massage apparatus; child care apparatus, 
devices and articles; apparatus, devices and articles for sexual activities; medical apparatus and instruments for 
cosmetic and beauty treatments such as surgical and non-surgical apparatus and instruments; material for medical 
injections; syringes for medical use; medical syringes for use in cosmetic and beauty treatments.
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3896369    30/04/2018
[International Registration No. : 1413838]
Crisis Text Line, Inc.

24 West 25th Street, 6th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, electronic communication and information system services, namely, 
instant messaging, e-mail, text messaging and short message (SMS) services, that facilitate access to personal 
counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, sexual assault and 
suicide and follow-up support related thereto.

Cl.45;Personal counseling services, namely, crisis counseling pertaining to bullying, depression, eating disorders, 
sexual assault and suicide and follow-up support related thereto.
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3896374    22/01/2018
[International Registration No. : 1413823]
ASAHI KASEI KABUSHIKI KAISHA

1-105 Kanda Jinbocho, Chiyoda-ku 101-8101 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.7;Filters for dewaxing of edible oils for food or beverage processing machine and apparatus; filters for purifying of 
chemicals for chemical processing machines and apparatus; filters for concentrating or separating of food and drink for 
food or beverage processing machines and apparatus.

Cl.11;Filters for purifying of water for industrial use; water purifying apparatus for industrial use and cartridge filters as 
parts therefor.
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Priority claimed from 03/11/2017; Application No. : 4401443 ;France 

3896378    24/04/2018
[International Registration No. : 1414137]
JONES LANG LASALLE SAS

40 rue de la Boétie F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.36;Real estate affairs, financial affairs, real estate agencies; real estate consultancy; real estate appraisals; 
insurance services; banking services; on-line banking services; savings bank services, issuance of travelers' checks or 
credit cards; real estate appraisals; financial management; real estate management; financing services; financial analysis;
raising or investing capital; financial evaluation (insurance, banking, real estate); fund investment; financial advice; 
financial risk measurement and management advice; consultancy regarding financial strategies and management; rental 
of offices, apartments, commercial premises and real property; surety services; consultancy services relating to real 
estate, finance, insurance; real estate brokerage; financial leasing; rent collection; real property tours.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals or by fiber-
optic networks; online communication and interactive television broadcasting services; provision of online forums; 
provision of user access to global computer networks; provision of access to databases; electronic bulletin board 
services (telecommunication services); connection via telecommunication to a global computer network; 
teleconferencing and videoconferencing services; electronic messaging services; rental of access time to global 
computer networks; rental of access time to database server centers; radio communications, telephone communications, 
communications via the Internet; cellular telephone communication services; provision of discussion forums on the 
Internet; news or information agencies; rental of telecommunication apparatus; radio or television programs (broadcasts);
teleconferencing or videoconferencing services; intranet services; rental of telecommunication apparatus; transmission 
by telecommunications of selection of real property, real-estate construction projects or real-estate modification projects; 
email box management.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; 
engineering work; conducting of technical project studies; programming for computers; design, development of 
interactive programs and apparatus; architecture; design of interior decor; computer system analyses; computer system 
design; consultancy relating to computers; auditing relating to energy; electronic data storage; conversion of data or 
documents from physical to electronic media; design, development, updating and management of computer databases; 
creation and maintenance of Web sites for others; hosting of computer sites; recovery of computer data; digitization of 
documents, data, real estate plans and architectural plans; electronic data storage; design of computers for others; 
computer development; design, maintenance, updating, rental of software; software development; research and 
development of new products for others; programming for computers; digitization of documents; software as a service 
(Saas); cloud computing; information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; 
graphic art design service; styling (industrial design); authentication of works of art: electronic storage of data; computer 
services relating to the virtual or immersive tour of a real estate property or the virtual presentation of additional or 
different developments or modifications of real estate properties, enabling them to be visualized; IT creation and 
management of an immersive space for a real estate property; computer reconstruction of plans and views of a real estate 
property for a virtual tour; environmental protection-related research; conversion of computer programs and data, other 
than physical conversion; urban planning; construction drafting; consulting regarding energy saving.
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Priority claimed from 05/04/2018; Application No. : 2018-043079 ;Japan 

3896382    23/04/2018
[International Registration No. : 1413684]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; computer game software; computer programmes 
[programs], recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic 
publications, downloadable.

Cl.41;Entertainment services; entertainment information; providing on-line electronic publications, not downloadable; 
providing on-line videos, not downloadable; providing on-line music, not downloadable; games equipment rental; toy 
rental; game services provided on-line from a computer network; organization of competitions [education or 
entertainment]; providing amusement arcade services; amusement park services.
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Priority claimed from 21/03/2018; Application No. : 017878879 ;European Union 

3896499    23/03/2018
[International Registration No. : 1414121]
HAWE Hydraulik SE

Einsteinring 17 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; compressors; filter machines; separators; hydraulic pumps; hydraulic valves; cylinders for machines; 
hydraulic cylinders for machines; hydraulic engines and motors; controls (hydraulic -) for machines, motors and engines; 
filters for machines; hydraulic filters for machines; filters for engines; hydraulic filters for engines; radiators [cooling] for 
motors and engines; fittings for hydraulic drives; valves for hydraulic control of machines and installations; hydraulic 
pressure switches being parts of machines; hydraulic accumulators; drive units [parts of machines] consisting of tanks 
and pumps; hydraulic control units for machines, consisting of valves; hydraulic machines consisting of pumps, motors, 
cylinders and connection conduits; connection elements for connecting pressure gauges and pressure switches as parts 
of hydraulic machines, apparatuses and installations; metal hoses [parts of machines] for transferring hydraulic power in 
machines; non-metallic hoses [parts of machines] for transferring hydraulic pressure in machines; hydraulic controls for 
machines, motors and engines; process control units [hydraulic]; hydraulic controls for machines and motors; process 
control instruments [hydraulic]; hydraulic valve actuators; valves [parts of machines]; valves for pumps.

Cl.9;Electrical and electronic control, switching and monitoring devices; electrical and electronic control, switching and 
monitoring devices for hydraulic machines and installations; electrical and electronic control, switching and monitoring 
devices for electrical, electrohydraulic and electropneumatic drives; electrical pressure switches for hydraulic devices; 
electromagnets for valve control; software; computer programs for the operation of control, switching and monitoring 
devices; computer programs for the control of machines and installations; computer programs for the control of hydraulic
machines and installations; computer programs for controlling the workflow of production machines and for graphical 
representation of the program sequence and the processing sequence of such programs; databases; databases for 
hydraulic systems; pressure gauges.

Cl.37;Assembly relating to the installation, maintenance and repair of hydraulic machines and installations; assembly 
relating to the installation, maintenance and repair of hydraulic drives; assembly relating to the installation, maintenance 
and repair of control and drive components.

Cl.41;Training in the field of automation technology; training in the field of hydraulics.

Cl.42;Engineering services; services of a computer programmer; technological consultancy in the field of hydraulics; 
technological consultancy in the field of controlling and operation of tools and manufacturing machines; technical project 
planning of control and drive components; computer programming; creating programs for tooling and manufacturing 
machines; creating programs for the operation of electric and electrohydraulic drives; programming of computer and 
database software, hosting of computer databases and design and development of database processing equipment for 
the collection, storage, organizing, modifying and sharing of data and information; user consultation in all fields of fluid 
engineering.
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Priority claimed from 09/08/2017; Application No. : 017086026 ;European Union 

3896501    01/02/2018
[International Registration No. : 1414113]
C&E GROUP SRL

Via per Dolzago, 21 I-23848 Oggiono (LC) Italy

Proposed to be Used
IR DIVISION
Cl.9;Luminous beacons; aircraft safety warning lights; electro-optic signaling apparatus and instruments, in particular, 
light emitting diodes for road and traffic signals, rail signals, light emitting diodes for airfield signals, light emitting diodes 
for pilot signals; light-emitting diodes; light emitting diode signal lamps; optical light guides; light emitting diode arrays 
and circuitry for lighting fixtures, in particular, traffic signals, outdoor illumination; light-emitting diode color controllers, 
airfield obstructions warning lights; airfield signal lights; solid-state emitter airfield obstruction lights and signal lights; 
light-emitting diode airfield obstruction lights and signal lights; flashing safety lights, aircraft warning beacons for airport, 
heliports and elevated structures; electrical warning lights and in particular electrical warning led lights; alarm systems; 
semiconductor light emitting devices in the nature of electronic led signals; optical light guides, namely lasers and optical 
fibres; safety and obstruction warning lights for aerodromes, namely, stroboscopic lights and rotating lights; warning 
lights for safety purposes; light-emitting diodes [led]; lighting apparatus being part of safety systems.

Cl.11;Lighting apparatus and installations; lamp bulbs; light bulbs; lamps; led lighting apparatus; led lighting 
installations; led luminaires; lighting installations; lighting fittings; lighting apparatus; outdoor lighting fittings; in-door 
lighting fitting; semiconductor light emitters; light-emitting diodes light emitters.
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3896509    19/12/2017
[International Registration No. : 1414115]
Motorola Trademark Holdings, LLC

222 W. Merchandise Mart Plaza Suite 1800 Chicago IL 60654 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
calculating machines, data processing equipment; mobile phones; cell phones; smart phones; cordless telephones; 
smart watches; wireless communication devices; computer apparatus; tablet computers; laptop computers; computer 
work stations [hardware]; mobile workstations; computer modems; universal serial bus [USB] modems; cable modems; 
computer servers; network routers; computer network hubs; external computer hard drives; electrical adapters; Internet 
gateways; data storage devices, namely, flash drives, Secure Digital (SD) memory cards; keyboards [computers]; 
computer mice; docking stations for computers; scanners [data processing equipment]; 3D scanners; headphones; 
devices for streaming media content over local wireless networks, namely, media streaming boxes and media streaming 
sticks; speakerphones; headsets for telephones; wireless headsets; mobile phone base stations; docking stations for 
mobile phones; earbuds; virtual reality hardware; virtual reality headsets; virtual reality software; 3D spectacles; fitness 
trackers; cases for smart phones; cases for computers; covers for smart phones; covers for tablet computers; mobile 
phone display screen protectors in the nature of films; batteries, electric; battery chargers; accumulators, electric [power 
packs]; operating software; software [recorded]; computer software applications, downloadable; computer programs 
[downloadable software]; software and software applications for mobile devices; remote control apparatus for opening 
and closing vehicle doors; computerized vehicle engine analyzers; digital video players for car; dashboard cameras; 
rearview cameras for vehicles; navigation apparatus for vehicles [on-board computers]; tire pressure gauges; automatic 
indicators of low pressure in vehicle tires; vehicle radios; hands-free kits for telephones; cameras [photography]; 

7944



loudspeakers; portable electronic wireless speakers; wireless charging units for mobile phones for use with wireless 
charging pads; wireless charging pads; dashboard mounts for mobile phones; MP3 players, MP4 players; digital video 
disc players, digital video players; digital video recorders; television apparatus; television decoders; video projectors; 
power adapters; charging appliances for rechargeable equipment; solar panels for the production of electricity; voltage 
surge protectors; power strips with movable sockets; electrical power extension cords; audio-video (AV) cords; cables, 
electric; connectors [electricity]; USB, HDMI, Ethernet and audio cables and connectors; electronic adapters; wireless 
controllers for remotely monitoring and controlling the function and status of other electrical, electronic, and mechanical 
devices or systems; control panels [electricity]; joysticks for use with computers, other than for video games; baby 
monitors; scales; pet monitors; electronic collars to train animals; wireless pet fencing system consisting of a wireless 
transmitter and an electronic collar to train animals; monitoring apparatus, electric; slatted blind controls [electric]; 
remote controllers for controlling electronic products; remote controls for window shades; measuring apparatus, namely, 
particle counters, CO2 detectors and smoke detectors; fire alarms; thermostats; barometers; hygrometers; temperature 
monitors and sensors; water leakage detection alarms; digital weather stations; digital thermometers, not for medical 
purposes; locks, electric; lighting control apparatus; light dimmers [regulators], electric; doorbell cameras; door and 
window sensors; motion sensors; acoustic [sound] alarms; security alarms; satellite navigational apparatus; navigational 
instruments; directional compasses; GPS navigation devices; GPS tracking and location devices; beacons, luminous; 
digital binoculars; digital photo frames; body worn cameras; body worn camera accessories, namely connecting cables, 
vest mounts, shoulder straps, windshield mounts; microUSB chargers, cases for mobile phone accessories and for 
carrying mobile phones and two-way radios, multi-unit chargers, batteries, battery charging trays, mounts for wireless 
portable Bluetooth loudspeakers to be fixed at visors, ear buds, only for the reception of audio signals; microphones; 
two-way radio base stations; two-way radio repeaters; two-way radio accessories, namely wireless push-to-talk (PTT) 
buttons, headsets, rechargeable batteries, ear buds for the reception of audio signals, faceplates for cellular phones, wall 
mountings, desk stands, belt clips, carrying cases, microphones, mains chargers to be mounted on the wall; acoustic 
coupling devices to be connected to a Public Switched Telephone Network (PSTN) or Private Branch Exchange (PBX) 
telephone system; data encryption apparatus and equipment; radio pagers; two-way trunked radio devices and systems; 
apparatus for transmitting radio signals for commercial or public safety use; wireless consoles for transmitting radio 
signals; Voice-over-IP (VOIP) telecommunication devices and systems consisting thereof; table radios and systems 
consisting thereof for use in public safety; portable LTE (Long Term Evolution) infrastructure devices and systems 
consisting thereof for streaming videos; remote control apparatus for monitoring and controlling technical processes and 
for data collection using a computer system [Supervisory Control and Data Acquisition [SCADA] in the industrial field]; 
instruction manuals in electronic format; watches with wireless communication functions; bracelets [jewellery] 
incorporating functions of watches, including speed sensors, pace counters, apparatus for measuring calorie 
consumption, distances, momentums, heartbeat measuring monitors and built-in pedometers.

Cl.10;Blood pressure monitors; blood glucose monitoring apparatus; thermometers for medical use; medical devices, 
namely, pulse meters and pulse rate monitors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air purifying apparatus and machines; water purification installations; humidifiers; dehumidifiers; 
refrigerators; freezers; microwave ovens [cooking apparatus]; grills [cooking appliances]; coffee brewers, electric; light 
bulbs; electric and battery operated night lights; electric night lights; electric lanterns; electric flashlights; spotlights; 
lamps, headlamps; vehicle headlights; bicycle lights.

Cl.14;Watches; watch bands; chronoscopes; clocks; parts for clockworks, clocks and horological and chronometric 
instruments, namely displays, crowns [watches], hands, straps, bezels, buckles; cases for watches, clocks and 
horological and chronometric instruments; watch glasses.

Cl.35;Advertising; business management; business administration; office functions; online retail services provided via 
a global computer network in the fields of computer hardware, computer software, computer peripherals, consumer 
electronics, telecommunication apparatus, mobile phones, handheld and mobile digital electronic devices, as well as 
accessories, peripherals and carrying cases for such devices; demonstration of products in the fields of computer 
hardware, computer software, computer peripherals, consumer electronics, telecommunication apparatus, mobile 
phones, handheld and mobile digital electronic devices as well as accessories, peripherals and carrying cases for such 
devices; retail services in the fields of computer hardware, computer software, computer peripherals, consumer 
electronics, telecommunication apparatus, mobile phones, handheld and mobile digital electronic devices, as well as 
accessories, peripherals and carrying cases for such devices; data retrieval services, namely computerized retrieval 
services for digital text, data, images, audio and video files; organization of exhibitions for commercial or advertising 
purposes.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; financial consultancy, financial analysis, 
financial management; financial services, namely, credit counseling services related to the acquisition of goods; lease-
purchase financing; payment services; warranty insurance services and extended warranty insurance services; real 
estate acquisition services.

Cl.37;Installation, maintenance and repair of computer hardware, computer peripherals, consumer electronic devices, 
electric appliances, office machines as well as mobile phones, telephonic and photographic equipment and apparatus; 
repair and maintenance of radio system, network and hardware; repair, maintenance and replacement of two-way radios.

Cl.38;Telecommunication; communication services, namely communications by telephone, communications by fibre-
optic networks, communications by cellular phones, radio communications, communications by computer terminals; 
computer-aided transmission of messages and images; providing telecommunications connections to a global computer 
network; transmission of digital files; streaming of data; providing user access to global computer networks; 
telecommunication services, namely, managed PTT (push-to-talk) services to enable users to connect and collaborate on 
their devices; rental of two-way radio and cellular communication equipment.

Cl.41;Education services, providing of training, instruction and entertainment relating to computers, computer 
software, multimedia products, interactive products and online services, telecommunication apparatus, mobile phones, 
handheld and mobile digital electronic devices; arranging and conducting workshops, coaching [training], conferences 
and seminars in the field of mobile phones, computers, computer software, online services, information technology, 
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website design and consumer electronics; organization of exhibitions for cultural or educational purposes; providing on-
line electronic publications, not downloadable; on-line publication of electronic books and journals; arranging and 
conducting workshops, coaching [training], conferences and seminars in the field of descriptive analytics training for 
Government, Public Safety and Enterprise Solutions applications; arranging and conducting coaching [training] and 
seminars in the field of radio management software and programs for provisioning, programming and maintaining radio 
systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; telecommunications technology consultancy; 
computer technology consultancy; technological consultancy; information technology [IT] consultancy; computer 
security consultancy; Internet security consultancy; installation of computer software, maintenance of computer 
software; computer software design; computer system design; computer system analysis; planning, designing, 
implementing and developing computer networks for others; integration of computer systems and computer networks; 
technical consultancy services in the field of development software for server architectures; recovery of computer data; 
updating computer software; scientific and technological services in the fields of computer hardware, computer software, 
computer peripherals, portable electronic devices, mobile phones, two-way radios; hosting online web facilities for others 
for conducting interactive discussions; hosting online web facilities for others for sharing online content; design, 
development, maintenance and management of application software for mobile phones, computers and televisions; 
consulting services in the field of design, selection, implementation and use for government, public safety and enterprise 
solutions software applications; software as a service (SaaS); online data storage services; electronic data storage; 
monitoring of network systems in the field of Land Mobile Radio (LMR) and Government, Public Safety or Emergency 
broadband networks.
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Priority claimed from 26/09/2017; Application No. : 2017-128226 ;Japan 

3897168    09/03/2018
[International Registration No. : 1414172]
Sony Corporation

1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Blank optical discs, DVDs and other digital recording media; telecommunication machines and apparatus; 
computer software for streaming audiovisual and multimedia content via the Internet and global communications 
networks; computer software for streaming audiovisual and multimedia content to mobile digital electronic devices; 
computer software for searching, organizing, and recommending multimedia content; computer software for creating 
computer software and mobile applications; computer programs; electronic machines, apparatus and their parts; 
prerecorded optical discs featuring music; prerecorded video cassettes featuring music; prerecorded video tapes 
featuring music; phonograph records; downloadable music files; animated cartoons; audio and video prerecorded optical 
discs; downloadable image files; recorded video discs and video tapes; pre-recorded motion picture films; compact discs 
[read-only memory]; exposed cinematographic films; exposed slide films; slide film mounts; electronic publications.

Cl.38;Video on demand transmissions; cable television broadcasting; satellite television broadcasting; subscription 
television broadcasting; television broadcasting; radio broadcasting; broadcasting.

Cl.41;Video tape film production; providing films, not downloadable, via video-on-demand transmission services; 
providing on-line videos, not downloadable; movie theatre presentations or movie film production and distribution; 
entertainment services of providing television programs, film, and multimedia entertainment contents [including non-
downloadable] via a website; television entertainment; providing television programmes, not downloadable, via video-on-
demand transmission services; production of radio and television programmes; radio entertainment; production of 
videotape film in the field of education, culture, entertainment or sports [not for movies or television programs and not for  
advertising or publicity]; video production; arranging and planning of movies, shows, plays or musical performances; directing 
of radio and television programs; providing amusement facilities.
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Priority claimed from 07/02/2017; Application No. : 4336069 ;France 

3897188    02/08/2017
[International Registration No. : 1413799]
INSIGN

7 rue de la République F-69001 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus for checking the authenticity of cards, badges, passports, visas, namely electronic systems 
attesting to the authorization of entry into a territory and secure documents bearing a seal which afford entry into a 
territory, drivers' licenses, biometric identity cards or identification documents, electronic detectors for banknotes or 
access passes; apparatus and instruments for authenticating banknotes, access passes and payment documents; chips 
[integrated circuits]; computer chips; computer chips; semiconductor chips; electronic chips for manufacturing 
integrated circuits; semi-conductors; semi-conductor wafers; electronic semi-conductors; magnetic or electronic cards 
and badges, contact or contact-free, intended for use as payment, credit, debit, remote payment or loyalty cards and 
electronic wallets, including those with dynamic codes for securing all transactions online; electronic systems attesting 
to authorization to enter a territory, namely cards, badges, passports, visas, all with optical security to combat 
unauthorized reproduction, forgery and counterfeiting; driving licenses, identity, electronic identity or biometric identity 
documents, all with optical security to combat unauthorized reproduction, forgery and counterfeiting; magnetic or 
electronic cards and badges intended for use as cards and badges for access, transport, single or multiple access to 
services and/or transport networks, subscription to transport services; electronic or magnetic cards for use as health 
cards, cards for access to pay television channels, games, and/or multimedia, or data banks, and, databases; biometric 
apparatus, instruments, terminals, readers and scanners for fingerprints, palm prints, features of the iris, veins, voices, 
facial features or other biometric features; integrated circuit cards; chip cards; integrated circuit cards (smart cards); 
memory cards; programmable cards; remote programmable cards; transmitter-receiver cards and badges; radio 
frequency cards and badges; infrared cards and badges; cards for access to telecommunications and/or computer 
networks; encoded cards; pre-recorded data cards, computer programs, and software; magnetic phonecards; encoded 
cards for controlling communication; magnetic or chip-based cards with units of credit; mobile telephone cards; 
electronic cards for secure access, to computer and/or telecommunications networks; electronic cards used for 
accessing services and/or performing operations and transactions on telecommunications and/or computer networks; 
computer programs; software; biometric identification and control systems; computers and computer software for 
biometric systems for the identification and authentication of persons; software for biometric systems for the 
identification and authentication of persons; software for detecting persons; software for interpreting finger or palm 
prints, features of the iris, veins, voice, facial features or other biometric features; computer programs and software for 
use in connection with cards; computer programs and software recorded on cards or to be recorded on cards and/or 
telecommunications apparatus; software for providing access to electronic mail services; messaging software; software 
for providing access to electronic communication networks; software for providing access to the Internet and/or Internet 
sites; software for telecommunications, software for navigation (browsing); software for operations and, transactions by 
cards, namely, chip-based cards; integrated circuits; electronic chips; electronic signature support software, encryption 
software; encryption keys; electronic apparatus for checking the authenticity of cards; computer programs and software 
for storage, retrieval and secure transmission of information or data; computer programs and software for identifying and 
authenticating persons and/or electronic signatures for accessing networks, payment, operations and transactions, 
including online e-commerce; traceability software for the management and securing of documents and/or printed matter; 
computer servers, in particular for the downloading, distribution and management of applications on cards, including 
chip cards; computer programs and software for communication between chip-based cards and chip card readers and/or 
computer terminals; computer programs and software for transmitting, displaying and storing identification and/or 
operations and transactions data or information, particularly online; computer software for processing electronic 
payments and transferring funds to and from others; authentication software for controlling access to computers and 
computer networks and controlling communication between computers and computer networks; software, and, databases
for the issue and/or management of cards, namely, chip-based cards, and, for the verification of the management of such 
cards; apparatus for the storage, conversion, processing and transmission of data, information and signals; scientific, 
photographic, cinematographic, optical, measuring, signaling and checking apparatus and instruments; electronic and/or 
computer apparatus, instruments and equipment for securing premises, including anti-theft warning apparatus, alarms; 
apparatus and instruments for the identification, access control using biometric data; electric locks; traffic control 
apparatus; apparatus for measuring speed; infrared cameras; apparatus for playing films; radar apparatus; software for 
capturing and processing data provided via the aforesaid apparatus and instruments; magnetic card encoding readers; 
data encoders; data decoders; computers and computer peripherals for use in connection with cards and/or 
telecommunications apparatus; microcomputers; portable computers; hand-held computers; apparatus for controlling 
secure access to computer and/or telecommunications networks; excluding computer software for enabling users to 
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manage their financial and investment accounts, to display business and settlement activities relating to financial assets, 
information in the field of investment accounts and portfolios and information relating to measuring risks and investment 
performance, and access to, and viewing, their individual account information and transactions.

Cl.16;Photographs; paper, printed materials; printed matter; printed matter which by the composition of paper, ink or 
printing methods used are aimed at combating unauthorized reproduction, falsification and counterfeiting; banknotes; 
checks (means of payment); bank checks; voucher checks; gift certificates; holiday checks; passports; visas namely 
secure documents bearing a seal which afford entry into a territory; identity cards, all with optical security features to 
combat unauthorized reproduction, falsification and counterfeiting; cards and cards for identification or access (control, 
authentication, authorization) for sporting, cultural and leisure events; driving licenses; social security cards; treasury 
bills; tax stamps; financial securities; scratch cards; stock certificate paper; labels; paper banners; passenger tickets; 
credit cards without magnetic coding; payment cards without magnetic coding; letters communicating a confidential 
code; printed matter for home use in connection with payment for services; prepaid telephone calling cards, not 
magnetically encoded; engraving plates for the aforesaid goods.

Cl.35;Business management and company administration including personnel management; services provided by 
consultants and business management advice, provision of advice relating to company management and business 
operations; compilation and analysis of data and information relating to business management; assistance and 
consultancy in the field of the business management of companies; assistance with the management of commercial 
activities or functions for an industrial or commercial company; company management and services provided by 
consultants in connection with commercial affairs; services provided by consultants regarding human resources; human 
resources management; advertising; advertising by mail order; radio advertising; television advertising; commercial 
business management; commercial administration; commercial information and advice for consumers in the field of 
identity, security and in the field of banking; dissemination of advertising material (leaflets, prospectuses, printed matter, 
samples); distribution of advertising material (leaflets, prospectuses, printed matter, samples); arranging newspaper 
subscriptions for others; arranging of telecommunication service subscriptions for others; updating and maintenance of 
data in computer databases; data search in computer files for others; web site traffic optimization; organization of 
exhibitions, trade fairs for commercial or advertising purposes; online advertising on a computer network; advertising 
mail; updating of advertising material; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; public relations; opinion polling; company audits 
(commercial analyses); commercial intermediation services; promotion of the goods of others, namely, provision of 
information about discounts, coupons, price reductions, vouchers and special offers for the goods of others; promotion 
of the goods and services of others by providing hyperlinks to the websites of others; promotion of the products and 
services of others by providing hypertext links to the online retail websites of others; services provided by business 
consultants in the field of online payments; management and monitoring of credit cards, immediate debit cards, prepaid 
cards, electronic checks, payment cards and other forms of payment transactions via electronic communication networks 
for business purposes; business information management, namely, business analysis e-reports regarding payment 
processing, authentication, tracking and invoicing; business management, namely, payment optimization for companies.

Cl.36;Financial, monetary and banking affairs excluding the provision of commercial exchanges relating to finance and 
investments and concerning financial instruments, securities, shares, options and other derivative products, distribution 
of investment products as a result of financial instruments, stocks, shares, options and other derivative products, 
payment of investments in the form of collecting products due for payment, payment of debts, assessment of risks 
relating to investments and investment management; provision of digitized information relating to finance and financial 
investment used by others; insurance services; consultancy and information relating to financial, monetary and banking 
information, excluding the provision of commercial exchanges relating to finance and investments and concerning 
financial instruments, securities, shares, options and other derivative products, distribution of investment products as a 
result of financial instruments, stocks, shares, options and other derivative products, payment of investments in the form 
of collecting products due for payment, payment of debts, assessment of risks relating to investments and investment 
management, provision of digitized information relating to finance and financial investments used by others; consultancy 
and information relating to insurance underwriting; provision of a wide range of payment and financial services, namely 
credit card services, issuance of credit cards, payment cards and credit lines, processing and transmission of bills and 
payments thereof, bill payment services with guaranteed provision of payment, all via global communication networks; 
processing of transactions carried out by credit card and immediate debit card; reimbursement of funds for disputed 
items in the field of purchasing via electronic payment; provision of purchase protection for products and services 
purchased by others via global computer and wireless networks; processing of credit card transactions; credit services, 
namely, provision of revolving credit account services; bill payment services; provision of mobile electronic payment 
services for others; credit card and payment processing services; processing of payments through electronic foreign 
exchange operations; payment processing services, namely providing transaction processing services in virtual currency 
for others, deposits of valuables, deposits in safe boxes; issuing of travelers' checks, holiday vouchers and payment 
orders in general; financing of loans for security and surveillance systems.

Cl.38;Telecommunications; telephone services; telephone exchange services; communications by telephone; 
computerized telephony services; electronic messaging services; telephone voice messaging services; information on 
telecommunications; communications by computer terminals or by fiber-optic networks; communications by radio or 
telephone; cellular telephone communication services; transmission of data via telephone lines; providing 
telecommunications connections for hotlines and call centers; broadcasting of multimedia content via the Internet; 
streaming of audio, visual and audiovisual content via a global computer network; multimedia, audio and video 
dissemination via the Internet and other communication networks; dissemination of data; provision of user access to 
global computer networks; provision of access to a web portal, messaging services; provision of on-line forums; 
provision of access to chat lines, chat rooms and forums on the Internet, including the mobile Internet; provision of 
access to electronic information, communication and transaction platforms on the Internet; transfer of all types of 
messages to Internet addresses [web messaging]; provision of access to databases; electronic bulletin board services 
(telecommunication services); connection by telecommunications to a global computer network; news or information 
agencies; rental of telecommunication apparatus; broadcasting and transmission of radio and television programs; 
teleconferencing or videoconferencing services; rental of access time to global computer networks; Transmission of 
information, data or software via telephone line, telecommunications and/or computer networks, cable, satellite, radio 
relay; provision of information concerning the aforesaid services.
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Cl.40;Printing; printing of documents or printed matter to combat unauthorized reproduction, falsification and 
counterfeiting; photocomposition; photo-engraving; information and advice relating to printing; engraving; information 
and advice relating to engraving; services for etching a sequence of identifiable numbers onto automobile windows with a 
view to identification in case of theft.

Cl.42;Computer engineering; technical consultancy relating to computers and/or telecommunications; design, 
development, maintenance and updating of software and databases; design and development of computers; development 
(design), installation, maintenance, updating or rental of software; computer programming; computer and software 
consultancy; programming for microprocessor cards and badges; lending and rental of computers, computer peripheral 
devices, computer programs and software; design, development, maintenance and updating of software for managing, 
securing and transferring cash; design, development of systems for the identification, authentication of the person; 
technical assistance, technical advice for the implementation of systems of identification and the authentication of 
persons; design, development and updating of programs and computer software for interpreting fingerprints, palm prints, 
features of the iris, veins, the voice, facial features or other biometric features in the field of access control and the 
authentication of persons; design, development and updating of cards and badges, including payment cards, remote 
payment, electronic cash, intended for securing all transactions by code, particularly online; design and development of 
currency, payment documents, access passes, identification documents, cards, badges, banners and labels; design, 
development and updating of cards and card readers; information and advice relating to design and development of 
currency, payment documents, access passes, identification documents, cards, badges, banners and labels; lending and 
leasing of cards and badges, including payment cards, remote payment, electronic cash intended for securing all 
transactions by code, particularly online; loan and rental of cards and keys for access to telecommunication systems and 
networks and computer systems and networks; the aforesaid services available for consultation or made available by 
means of data transmission or on telecommunication or computer networks; design and development of data acquisition 
systems in connection with documents or printed matter to combat unauthorized reproduction, falsification and 
counterfeiting; design, development of ink, watermarks, paper, and software products, electronic chips for authentication, 
customization, protection against unauthorized reproduction, forgery, counterfeiting of documents, printed matter; design
and development of processes for protection against unauthorized reproduction, falsification, counterfeiting, processes 
for authentication, customization of documents by inking, watermarking, guilloche ornamentation, marking; hosting, 
development and design of networks and servers for the processing and management of a customer's computer system; 
temporary provision of non-downloadable online software for processing electronic payments; provision of temporary 
use of non-downloadable online authentication software for controlling access to computers and computer networks as 
well as for controlling communication between computers and computer networks; computer programming and 
development; development of computer software, especially for processing data collected using traffic control apparatus; 
checks and certification of the quality of traffic control apparatus and computer software relating to traffic control; 
theoretical research and analysis of situations and information relating to traffic; advice relating to innovative technology 
and the improvement of traffic safety; reports, studies, analyses, evaluations, estimates, diagnostics, recommendations, 
consultancy and research in scientific and technological fields provided by engineers; technical project studies; research 
in the field of semi-conductor processing technology; creation of databases; certification, testing, analysis and evaluation 
of products and services of others with the aim of issuing certification; research and development of new products for 
others; services of a graphics studio; expert reports and studies relating to telecommunications; expert reports, studies, 
consultancy and technical advice relating to computer technology and/or management systems and/or securing the 
transfer of funds; electronic security consultancy; expert reports, studies, technical consulting and advice, in the field of 
electronic card management systems; excluding the online provision of non-downloadable software platforms for 
drawing up reports, transaction management and the dissemination of information enabling users to manage their 
financial and investment accounts, to display business and settlement activities relating to financial assets, information in
the field of investment accounts and portfolios and information relating to measuring risks and investment performance, 
and access to, and viewing, their individual account information and transactions; computer services, namely the 
downloading of data or software on cards and badges, including payment cards, remote payment, electronic cash, 
intended for securing transactions by code, especially online; design, development and customization of documents and 
printed matter, money, payment orders, documents for access, for identification, cards, badges, banderoles and labels; 
design and development of anti-intrusion, anti-theft, anti-sabotage, anti-destruction and anti-theft, systems for industrial 
premises or facilities.

Cl.45;Security services for the protection of property and individuals (excluding the transport thereof); night guard 
services; security agent services for the protection of property and individuals; providing information, advice and 
consultancy services relating to security services for the protection of property and individuals; security inspection 
services for others; authentication of personal identification information [identity verification services]; inspection of 
luggage for security purposes or in the field of transport, trade, regulated or unauthorized goods; information and 
consultancy relating to security for protection in the field of the transport of funds or valuables, luggage inspection; 
personal body guarding; surveillance and security for premises and industrial facilities; surveillance of anti-intrusion, 
anti-sabotage, anti-destruction and anti-theft and security alarms; verification services for alarms and intervention 
subsequent to the triggering thereof; fingerprinting and fingerprint registration; assignment of identification numbers to 
affix to valuables to facilitate their recovery following loss or theft [security services]; locating stolen goods; stolen 
vehicle tracking; tracking services with a view to the recovery of encoded products; fraud detection services in the field of
credit cards used for on-line shopping.
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3897199    10/01/2018
[International Registration No. : 1412875]
MILLIMAGES

88 rue de la Folie Méricourt F-75011 Paris France

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; cardboard articles; printed matter; newspapers; manuals [handbooks]; promotional pamphlets;
pamphlets; books; printed publications; magazines; periodicals, wrapping paper; packaging bags, small bags and sheets 
of paper or plastics; shields (paper seals); paper labels, (paper) flags; posters; stickers [stationery]; postcards, transfers; 
drawings; pictures; bands of paper or cards for recording computer programs; teaching material in the form of games 
(books); printing products (printed matter); printing type; printing blocks; instructional and teaching material (except 
apparatus); subscription cards (non-magnetic); guide for television and radio programs; notebooks, spiral notebooks, 
sketchbooks, address books, birthday books, telephone number books, pads [stationery], writing paper and envelopes 
[stationery], adhesive labels made of paper, wrapping paper, bags [envelopes, small bags] of paper or plastics for 
packaging, paper tablecloths of paper, paper napkins of paper, felt-tip pens, coloring pencils, colored pens, mechanical 
pencils, drafting rulers, drawing rulers, pencil sharpener, erasers, pen and pencil cases, encyclopedias, books, stencils, 
school diaries, writing books, calendars, notebooks, mail order catalog for office equipment and requisites, comics, travel 
books, paper handkerchiefs of paper, paper toilet seat covers of paper; diaries (planners); stapler; coloring books; 
photograph albums; sticker albums; office requisites and stationery; comic strips; paper pads; pencil boxes; boxes of 
cardboard; writing or drawing books; folders for papers; files (office requisites); school supplies: sticker books; indexes, 
greeting cards, drawing pencil.

Cl.25;Clothing, ready-made clothing for men, women and children; knitwear and hosiery; lingerie, underwear, 
underpants; pajamas, nightwear, dressing gowns, robes, including bath robes; sweaters, trousers, skirts, dresses, 
cardigans; pullovers; knitwear (clothing); tank tops; vests; jackets, gabardines (clothing); raincoats; coats, shirts, 
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sarongs; shirts; short-sleeve shirts; tee-shirts; sweatshirts; shorts; Bermuda shorts; layettes (clothing), scarves, 
neckties, bow ties; scarves, gloves, mittens; hats, headgear; caps; visors (headwear); berets; caps, including bathing 
caps; hosiery; bandanas; headbands [clothing], caps [headwear]; turbans; ear muffs (clothing); neck warmers; neck 
warmers, mufflers, neck scarves; neckties, pocket squares (clothing); belts (clothing); leather belts [clothing], cloth belts 
[clothing]; suspenders; socks, stockings, tights; footwear (except orthopedic footwear), shoes and slippers, carpet 
slippers; boots, half-boots, sneakers, beach shoes; ski boots; soles for footwear; non-slipping devices for footwear; clogs
(wooden shoes); esparto shoes or sandals; sandals, including bathing sandals; briefs, including bathing trunks, jerseys, 
including swimwear; sportswear, except diving suits; sports shorts; rainwear, fleece clothing, fur clothing; leather 
clothing, imitation leather clothing, polo shirts, pullovers made of cotton, parkas, survestes, jackets, overcoats; trench 
coats; blousons; pelerines; hoods (clothing); pelisses; stuff jackets; ponchos; suits; masquerade costumes, fancy dress; 
uniforms; overalls; aprons (clothing); suits (clothing), leisure footwear, canvas footwear, flip flops; romper suits; 
bodysuits for babies.

Cl.28;Games, toys including board games, logic games, strategy games, games of skill, action skill games, educational 
games for children and families, for one and/or more players, made up of various elements of cardboard, paper, wood, 
plastic, baize and/or other materials and/or sheets/cards and/or boards and/or figurines; soft toys; stuffed toy animals; 
inflatable pools for leisure activities; building blocks [toys]; playing cards, board games, gymnastic and sports articles 
except clothing, mats and footwear; rackets and balls for games; skis and ski bindings; snowshoes; flippers for 
swimmers; roller skates; skateboards; scooters; covers for roller skates; surfboards; fencing weapons; boxing, baseball 
and golf gloves; decorations for Christmas trees (except lighting articles and confectionery); fishing rods, fishing-rod 
reels, fish hooks; exercisers and body-building apparatus, stationary exercise bicycles; toys for pets; soap bubbles 
[toys]; soccer goals; jigsaw puzzles [games]; kites; novelties for parties; paper party favors; paper party hats; face 
masks; confetti; figurines [toys]; action figures [toys]; articulated figurines; collectable toy figurines; toy figures; 
articulated figures [toys]; inflatable toys; talking toys; bathtub toys; stuffed puppets; fantasy character toys; piñatas; rag 
dolls; talking dolls; inflatable bop bags; snow globes; wrist straps for sports; flotation devices in the form of swim boards 
for recreational use; water wings; swimming belts; swimming floats for recreational use; foam floats for swimming; 
inflatable swimming floats; swimming jackets; automatic games other than prepaid ones and ones designed for use only 
with television sets, electronic games other than those designed for use only with television sets, video games; games of 
chance, video game joysticks, controls for game consoles, masts for sailboards, exploration kit for the discovery of 
environment [toys]; balloons; baby rattles; bendable toys; party spinning toys; ride-on toys, mechanical moving toys; 
toys for pushing; stuffing materials for soft toys; toys for pulling; action toys; lever-operated action toys; battery-operated
action toys; electric action toys; electronic action toys; mechanical action toys; crib toys; construction toys; infant 
development toys; early learning mats for babies, early learning toys for cradles; plastic toys; flexible plush toys; 
bendable toys; water-squirting toys; mechanical toys; wind-up toys of metal; plastic wind-up toys of plastic; wind-up 
walking toys; multi-activity toys for babies; children's multiple activity toys; musical toys; dolls' houses; mobiles (toys); 
jigsaw puzzles; spinning tops.

Cl.35;Advertising services; computerized online ordering services; wholesale, retail sale and mail order services: 
perfumery products, cosmetic products, laundry products, nail polish removers, nail polish, hair spray, bath salt, laundry 
detergent, nail care products, make-up powder, cosmetic cream, cotton wool for cosmetic use, make-up remover, 
cosmetic lotion, make-up products, mascara, cleansing milk, shower gel, eye make-up, perfumed deodorant, cosmetic 
pencils, lipstick, shoe wax, shampoo, conditioner, nail art stickers, software, photographic cameras, radio, CD-ROMs, 
animated cartoons, vehicles, locomotion apparatus for land, air or water, anti-glare devices for vehicles, anti-theft alarms 
for vehicles, anti-theft devices for vehicles, prams, covers for strollers, bells for bicycles, cycles or tricycles, cycles, 
bicycles, and parts and accessories thereof, carts, handcars, seat covers for vehicles, nets for cycles, bicycles or 
tricycles, golf carts, goods-handling carts, headrests for vehicle seats, hoods for strollers, hoods for vehicles, horns for 
vehicles, hubcaps, hubs for vehicle wheels, luggage carriers for vehicles, luggage nets for vehicles, mud flaps, anti-skid 
devices for vehicle tires, paddles, oars of boats, pedals of cycles, pumps for bicycles, cycles or tricycles, strollers, saddle 
covers for cycles, bicycles, tricycles or motorcycles, saddles for cycles, bicycles, tricycles or motorcycles, safety belts 
for vehicle seats, safety seats for children for vehicles, vehicle seats, combination safety belts for vehicle seats, sun-
blinds for automobiles, tires for vehicle wheels, interior fittings for vehicles [upholstery], cups for vehicles, containers for 
aromatics and fragrances for vehicles, airplanes, air bags [safety devices for automobiles], air balloons, cars, coaches, 
rear-view mirrors, buses, motorcycles, shopping carts, strollers, tires for bicycles, cycles, tricycles or motorcycles, 
electric vehicles, nautical vehicles, covers for vehicle handles, office requisites and stationery, books, magazines, 
publications, bags, suitcases, furniture, looking glasses [mirrors], frames, inflatable pillows, air mattresses, sleeping 
bags, beaded curtains for decoration, bed fittings not of metal, bedding [excluding linen], beds for pets, chests not of 
metal, bottle stoppers, bottle racks, corks for bottles, uncoded plastic key cards, chests not of metal, decorative mobiles 
producing sounds, coat hangers and clothes hooks, coat stands [furniture], containers not of metal, curtain tiebacks, 
hooks, support rails for curtains, curtain rings, curtain rods, curtain rollers, curtain hooks, cushions, towel dispensers, 
kennels for pets, beds, furniture, door fittings, embroidery crafts, non-electric fans for personal use, statues of wood, wax,
plaster or plastic materials, fire guards, flowerpot pedestals, flowerpot stands [furniture], hat stands, high chairs for 
children, house numbers not of metal, not luminous, name plates not of metal, map libraries, trotters for children, 
inflatable advertisement objects, letter boxes of wood for doors, mailboxes [furniture], magazine racks, mattresses, 
plastic receptacles for packaging, pillows, plate racks, registration plates for vehicles, signs, tool handles, trays, 
wickerwork, picture and photograph frames, decorative edging strips of plastic materials and/or wood for use with 
window fittings, ornaments and decorations for windows or doors made of or from plastic materials, wax, wood, cork, 
reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, sealing locks for bags, inflatable headrests, decorations made from plastic materials for foodstuffs or food 
boxes, boxes for hanging or storing keys, medicine cabinets, key rings and key chains not of metal, door stops, chairs, 
baskets not of metal, beds, benches [furniture], crates of wood or plastic materials, cabinetmaking articles, wardrobes, 
trolleys for computers, crates of wood or plastic materials, chairs, toy chests, corks, garment covers [storage], cradles, 
bamboo blinds, desks [furniture], dinner wagons, headrests [furniture], boards for hanging keys, library shelves, drawers, 
locks [other than electric], not of metal, mannequins, shelving units, sawhorses, school furniture, chairs, sofas, tables, 
trolleys, trolleys for computers, umbrella stands, wardrobes, display boards, drain pipes [valves] of plastic, dressing 
tables, stools, with or without feet, hampers [baskets], ladders of wood or plastic materials, removable mats for sinks, 
playpens for babies, scratching posts for cats, indoor window blinds [furniture], works of art, figurines and statuettes and 
small decorations and ornaments made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials or of wax, plaster or plastic, diaper-changing mats, 
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wall-mounted diaper-changing tables, sleeping bags for camping, locks not of metal for vehicles, trays not of metal, 
playpen mats for babies, knobs [handles] not of metal, knobs [handles] of porcelain, utensils and receptacles for 
household or kitchen use, combs and sponges, brushes, brush-making materials, cleaning material, steel wool, unworked 
or semi-worked glass [excluding glass used in construction], glassware, porcelain and earthenware, baby baths 
[portable], baskets, for household use, mugs, bird cages, non-electric blenders for household use, ironing boards, boot 
jacks, bottle openers, electric and non-electric, stoppers for bottles made of/from ceramics, porcelain, glass, crystal, 
earthenware, terracotta and porcelain, bottles, bowls, soap boxes, bread boards, buckets, trays [serving trays], cages for 
pets, cake molds, waffle irons, candle extinguishers, candle rings, candle holders, candy boxes, comb cases, chinoiserie 
objects, earthenware, chopsticks [kitchen utensils], drying racks for washing, clothes stretchers, cleaning cloths, bottle 
stands, cocktail shakers, coffee filters, coffee grinders, coffee percolators, coffee sets, coffee makers, electric combs, 
combs for animals, piping bags, cookery molds, cooking pots, cooking skewers, ice buckets, non-electric portable 
coolers, food-cooling devices containing heat-transfer fluids for household use, corkscrews, electric or non-electric, 
cosmetic utensils, dish covers, planters, earthenware, cups, chopping boards for the kitchen, decanters, non-electric 
deep fryers, soap holders, soap dispensers, flasks, drinking glasses, vessels, receptacles, trash cans, egg cups, troughs, 
flower pots, fly traps, household gloves, cups [wine glasses], graters, non-electric grills, heat-insulated receptacles, non-
electric heaters for feeding bottles, flower holders, ice buckets, ice cube molds, ironing board covers, jugs, non-electric 
kettles, knife blocks, lazy Susans [kitchen utensils], liqueur glass sets, lunch boxes, menu holders, mess tins, mixing 
spoons [kitchen utensils], mops, napkin holders, napkin rings, nozzles for watering cans, cleaning sponges, saucepans, 
paper plates, pastry cutters [baker's knife], hand-operated pepper mills, perfumes, aromatic products, essential oils, 
perfume burners, perfume vaporizers, picnic baskets, money boxes, pot lids, pots, pressure cookers, salt cellars, pepper 
pots, saucepans, saucers, shovels, shaving brushes, brushes for footwear, shoehorn, lasts [shoe trees] for shoes, 
strainers, smoke absorbers for household use, soup bowls, spice sets, holders for shaving brushes, statues of porcelain, 
terracotta or glass, figurines [statuettes] of porcelain, terracotta or glass, sieves, syringes for watering flowers and plants, 
tea boxes, tea infusers, tea pots, toilet brushes, toilet cases, toilet paper holders, toilet sponges, toilet paper dispensers, 
toilet utensils, toothbrushes, electric toothbrushes, toothpick holders, toothpicks, rails and rings for towels, trays for 
domestic use, trivets [table utensils], trouser presses, trouser stretchers, insulating bottles, vases, non-electric waffle 
irons and pancake pans, cooking and baking irons, non-electric, washing boards, washing tubs, watering cans, watering 
devices, apparatus for wax polishing, works of art of porcelain, terracotta or glass, decorative ornaments for windows or 
doors made of/from ceramics, porcelain, glass, crystal, earthenware, terracotta or porcelain, boxes and receptacles for 
foodstuffs, mouse traps, dental floss, bands/belts for lunch boxes, receptacles for household or kitchen use, receptacles 
for aromatics and fragrances, boxes of glass, brooms, brushes, butter dishes, butter dish covers, cauldrons, cleaning 
instruments [hand-held], clothes pegs, non-electric cooking utensils, eyebrow brushes, shoe brushes, frying pans, 
funnels, gardening gloves, glass flasks [receptacles], powder puffs, shakers, tea strainers not of precious metals, whisks, 
beaters, non-electric, ice cream makers, cutters for making small cakes and [cookies], bottles for oil and vinegar, oil and 
vinegar cruets, make-up powder compacts, pill boxes, box covers, tissue boxes of paper, wood or plastic, holders for 
toothbrushes, holders for dental floss, receptacles for household use, household and domestic utensils, coffee sets, non-
electric coffee machines, kitchen receptacles, tableware, cases and boxes for household or domestic use, make-up 
removing apparatus, drinking straws, deodorizing apparatus for personal use, waste paper baskets, bowls, beer mugs, 
heat-insulated receptacles, heat-insulated receptacles for beverages, indoor aquariums, tea cozies, electric devices for 
attracting and killing insects, spatulas for cosmetic use, shelves for cups, household and bathroom linen, cushions, 
pillows, clothing, footwear, headgear, lace and embroidery, ribbons and laces, buttons, hooks and eyelets, pins and 
needles, artificial flowers, artificial fruits, artificial garlands, ornamental badges, badges not of precious metals, zip 
fasteners for bags, bracelets for holding sleeves, headbands, hair clips, belt clasps, blouse fasteners, bows for hair, 
sewing boxes, needle boxes and cases, fastenings for suspenders, braids, buckles, shoe buckles, needle cushions, pin 
cushions, heat-adhesive patches for repairing and decorating textile articles, shoe fasteners, zip fasteners, fastenings for 
clothing, fastenings for suspenders, wreaths of artificial flowers, gold embroidery, haberdashery, hair clips, hair-coloring 
caps, hair curlers, hair-curling pins, hair clips, hair nets, hair ornaments, hair pins, hat ornaments [not of precious 
metals], fastenings for corsets, knitting needles, shoe ornaments [not of precious metals], ribbons [awards], ribbons with 
rosettes, sewing needles, sewing thimbles, shoe hooks, shoe laces, tufts [lace-making], pompoms, yarn cords, ponytail 
fasteners, safety pins, clips and fasteners for bibs and aprons, frills [lace], application work [patchwork], safety belts for 
children, buttons, collar supports, hair-curling paper, hair-coloring caps, wigs, hairpieces, decorative trinkets for mobile 
telephones, trinkets for eyewear, trinkets for pet collars, trinkets for glassware for beverages for identification, carpets, 
doormats, mats, linoleum and other materials for covering floors, non-textile wall hangings, carpets for automobiles, bath 
mats, doormats, gymnastic mats, non-textile wall hangings, vinyl floor coverings, wallpaper, vinyl wallpaper, wallpaper of 
textile materials, wallpaper stencils, play mats, beach mats, games, toys, coffee, tea, chocolate, pastry, cakes, 
confectionery, edible ices, beers, mineral and carbonated waters and non-alcoholic beverages, fruit beverages and fruit 
juices, vegetable beverages and vegetable juices, syrups, concentrates and other preparations for making beverages, 
isotonic beverages, fruit nectar [non-alcoholic], tablets for carbonated beverages, powders for carbonated beverages, 
sodas, syrups for beverages, table waters, waters [beverages], whey beverages, non-alcoholic beverages, cocktails [non-
alcoholic], aperitifs [non-alcoholic], mineral waters [beverages], non-alcoholic honey-based beverages, smoothies [mixed 
fruit or vegetable beverages], sodas, sorbets [beverages], almond milk [beverage], aloe vera beverages [non-alcoholic], 
tomato juice [beverages], trinkets for bracelets, trinkets for collars, trinkets for jewelry, trinkets in precious metals or 
coated therewith or of common metals, key fobs made of leather or imitation leather, key fobs made of metal or not of 
metal, key fobs, omamori [lucky charms], key rings [split rings with trinkets or decorative fobs], disposable wipes 
impregnated with cleansing compounds for the face, disposable wipes impregnated with purifying compounds or 
chemicals for personal hygiene, disposable wipes impregnated with cleaning compounds or chemicals for industrial and 
commercial use, babies' diapers, disposable diaper pants for babies, bath diapers for babies, disposable swimming 
diapers for babies, disposable diapers of paper or cellulose for babies, diaper liners of textile, embroidered emblems for 
clothing, greeting cards, pencils, sunscreens, sun creams, sunscreens for cosmetic use, sun protection oils [cosmetics], 
sun lotions, sun-tanning and sun protection preparations, sun oils, gels and milks and after-sun [cosmetics], night lights 
[lamps] for children, lamps, beans [for hiding in cakes], plush bags.
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3897202    19/04/2018
[International Registration No. : 1412862]
WEWORK COMPANIES INC.

115 West 18th Street NEW YORK NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing co-working facilities equipped with private offices, office equipment, receptionist, meeting rooms and 
also featuring a mailroom, printing center, kitchen, telecommunications equipment and other office amenities, all for 
business purposes; incubation services, namely, providing work space containing business equipment and other 
amenities to emerging, start-up and existing companies; business development services, namely, providing start-up 
support for businesses of others; providing office support staff services; online business networking services; 
administering group purchasing programs and other discount programs, namely, negotiating with providers of insurance, 
banking, credit card processing, travel and transportation services, to enable participant members of a business 
community to obtain discounts on the purchase of those services from others.

Cl.36;Leasing of office space; leasing of real estate; rental of office space.

Cl.41;Educational services, namely, organizing and arranging training, classes, seminars, workshops in the fields of 
business, technology and social networking.
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Priority claimed from 10/05/2017; Application No. : 30 2017 104 720 ;Germany 

3897208    11/10/2017
[International Registration No. : 1412883]
Betek GmbH & Co. KG

Sulgener Strasse 21 - 23 78733 Aichhalden Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal materials for building and construction; building materials and construction elements; construction elements 
made from at least two materials, metal predominating with addition of ceramic and/or plastic for armouring a surface 
area on the construction element and/or for producing a three dimensional construction element.

Cl.7;Machines, apparatus and machine tools; machine components; machine tools, included in class 7; replacement 
and consumable parts, in particular for agricultural machine parts and machine accessories (included in class 7); parts of 
machines, namely drilling bits, and parts and fittings for drilling bits, included in class 7; accessories for road milling 
machines, included in class 7; stabilisers (parts of machines); tree stump cutters (parts of machines); trenchers (parts of 
machines); shredding machines (parts of machines); recycling machines (parts of machines); mulching equipment (parts 
of machines); stone crushers (parts of machines), and mine working machines (parts of machines); mechanical borers, in 
particular earth augers, mine borers, pilot drills; accessories for mechanical borers and drills, included in class 7, in 
particular threaded sleeves, tool holder exchange systems, parts for tool holder exchange systems, in particular chisels 
holders, welding holders, chisels, flushing heads for drills or borers, driving tubes and rods of metal, other than for 
agricultural machines; carbide tools; mechanical slitting blades for cutting objects (parts of machines); parts of 
machines, in particular for excavators and/or miners, in particular welding bodies, welding bolts or welding studs; parts of
machines and machine accessories (included in class 7), in particular replacement and consumable parts for tree stump 
cutters, trenchers, shredding machines, recycling machines, mulching equipment, stone crushers, agricultural machines 
and implements other than hand operated, ploughs, harrows, rotary harrows, tined rotors, blade rotors, agricultural 
rollers other than hand operated, blade rollers, tined rollers, disc rollers, compression rollers, crumble rollers; mechanical 
chisel holder exchange systems, parts for chisel holder exchange systems, namely chisels (parts of machines), tool 
holders (parts of machines) and welding holders (parts of machines), welding caps (parts of machines); chisels for 
machines, in particular conical tools, flat teeth, welding teeth, mining chisels.

Cl.40;Treatment of materials; processing of building materials and construction elements of metal, in particular by 
means of build up welding.

Cl.42;Technological consultancy in the field of build up welding machines, in particular using laser technology and 
conducting of services in connection with build up welding using laser technology.

7955



Trade Marks Journal No: 1861 ,   06/08/2018           Class 99 
 

Priority claimed from 16/03/2016; Application No. : 30 2016 007 897 ;Germany 

3897212    01/08/2016
[International Registration No. : 1412877]
Robert Bosch GmbH

70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric engines (other than for land vehicles), starters for motors and engines (other than for land vehicles), 
generators, ignition systems for internal combustion engines, glow plugs, sparking plugs, igniting distributors, ignition 
coils, ignition magnetos for engines, spark plug connectors, injection pumps, fuel pumps, engine speed governors, fuel 
injectors; valves for machines; fuel filters, oil filters, air filters; hydraulic pumps, hydraulic motors, hydraulic valves, 
hydraulic cylinders, hydraulic reservoirs, hydraulic filters; pneumatic valves, power assisted steering, air brakes for 
machines, pneumatic devices, namely, pneumatic compressors, compressed air reservoirs, control valves, brake valves; 
exhaust-gas turbo-chargers; modular elements for use in automatic assembly / manufacturing engineering, including 
machine mounting plates, swivel workstations, lifting devices, table presses, material delivery and sequencing systems, 
namely, assembly lines and conveying chains, vibrating conveyors, tilt mechanisms and programmable electric devices, 
including grabs and swan-neck robots; burring machines (mechanical, thermal and electrochemical); packing machines; 
electric power tools and plug-in tools therefor; electric kitchen machines, and accessories therefor; washing machines for 
crockery, washing apparatus; igniting devices for internal combustion engines; parts and fittings for the aforesaid goods, 
included in this class; drilling machines and equipment, motorised saws, belt sanding devices, belt sanding machines, 
electric machines and apparatus for wax-polishing, borers (power tools), bolt cutters (machines), diamond cutting tools 
for machines, wire thread cutting machines, corner and edge cutters for flooring, electric drilling machines for industrial 
use, electric tile cutters, electric handheld pruners, electric polishing tools, electric planers, electric cutters, electric 
polishing tools, paint removal apparatus (machines), files (power tools), tile cutters (machines), tile saws (power tools), 
milling boring machines, milling cutters (machine tools), milling cutters for machines, milling machines, chaff cutting 
machines, wood planing machines, wood grinding machines, log splitters (machines), biscuit joiners, routers (machines), 
routers (parts of machines), disc sanders, shears (electric), motors and engines (other than for land vehicles); agricultural 
implements other than hand-operated; machine coupling and transmission components (except for land vehicles).

Cl.9;Electric and electronic measuring, checking (supervision) and control apparatus for installing in motor vehicles; 
apparatus for the recording, processing, sending, receiving and display of signals, data, images and sounds, electric and 
electromagnetic data carriers; video cameras, monitors, loudspeakers, antennas for radios and television receivers, 
telephones, car aerials, portable radiotelephones, car telephones; alarm systems; locating and navigation equipment for 
installation in land, air and water vehicles; electric power units, electric filters, semi-conductor components, 
optoelectronic components; printed, engraved and potted circuits, integrated circuits, relays, fuses, cables for electric, 
electronic and optical signals, cable linkages, electric switches, electronic beam adjusters, sensors, detectors, 
switchgear / switch boxes, solar cells; analysis apparatus for automobiles, namely, analysis of exhaust gases, soot 
particles, brake function, diagnostic instruments and simulation devices, test apparatus for engines and motors, 
workshop test instruments for injection pumps, starter motors and generators; parts and accessories for the 
aforementioned goods; computer hardware and software for reading and transmitting data from electric measuring 
devices; apparatus for recording, transmission or reproduction of sound or images; batteries (accumulators), battery 
chargers, battery testers, amplifiers, transformers; electronic control apparatus for manufacturing engineering, resistance 
welding installations, servo drives and transmission spindles, robot controls, programmable controls; radio frequency 
generators; sensors; parts of electric bicycles, in particular batteries and chargers.
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Cl.10;Medical devices and apparatus, and systems consisting thereof, for telemedical applications; diagnostic 
apparatus for medical purposes; analysers for medical use; health monitoring systems, health monitoring apparatus, 
health monitoring instruments.

Cl.11;Heating, cooking, grilling, warming and refrigerating apparatus; gas lighters included in this class; headlamps 
and lights, including for vehicles; refrigerating apparatus and machines; ventilating installations; hair driers [dryers]; 
electric coffee brewers; roasters; baking ovens; electric egg cookers; toasters; air conditioning installations; clothes 
dryers; windscreen defrosting systems; parts and fittings for the aforesaid goods in this class.

Cl.12;Restraints for fitting in motor vehicles, namely, passenger seat belt retractors and airbags; servo brakes and air 
brakes for land and air vehicles, anti-lock brake systems; traction control systems; gear controls; vehicle dynamics 
control for passenger cars; windscreen wipers; and parts and accessories for the above mentioned goods included in this
class; motors, electric, for land vehicles; and parts and fittings of the aforesaid goods included in this class; electric 
bicycles.

Cl.20;Workstation equipment, namely, work tables and work benches.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.

Cl.37;Installation, maintenance and commissioning of parts and accessories of motor vehicles, car radio systems, 
radio telephones, power hand tools, workshop appliances and devices, power generators, of household and kitchen 
appliances, radio and television systems, sanitary devices, heating and air-conditioning systems and furniture; 
maintenance and repair of motor vehicles during motor sport events.

Cl.42;Construction and design planning and consultancy; creation and installation of programs for data processing; 
research and development of new products; technical consultancy relating to product development; design and 
development of computer hardware and software.

Cl.45;Guarding of buildings and facilities.
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3897229    22/12/2017
[International Registration No. : 1412820]
AQUA DESIGN AMANO CO., LTD.

40-1, Kawai, Nishikan-ku, Niigata-shi Niigata 953-0051 Japan

Proposed to be Used
IR DIVISION
Cl.1;Water conditioner for aquatic plants breeding; aquatic plants growth promoter for vitalizing aquatic plants in 
aquarium; artificial soil containing porous pumice stone and component to be nutrients of aquatic plants in aquarium; 
chemicals; plant growth regulating preparations; fertilizers.

Cl.7;Pump for indoor aquaria for aquatic plants; pump for indoor aquaria for aquarium fish.

Cl.11;LED lights for aquatic plants cultivation; lighting apparatus for aquatic plants; lighting apparatus for aquatic fish; 
lighting apparatus for indoor aquaria for aquatic plants; lighting apparatus for indoor aquaria for aquatic fish; air-
conditioning apparatus; water purification units; electric lamps and lighting apparatus; water purifying apparatus for 
household purposes; filters for indoor aquaria for aquatic plants; filters for indoor aquaria for aquarium fish; water 
purifying apparatus for indoor aquaria for aquatic plants; water purifying apparatus for indoor aquaria for aquarium fish; 
heaters for indoor aquaria for aquatic plants; heaters for indoor aquaria for aquarium fish.

Cl.21;Indoor aquaria for aquatic plants and their fittings and accessories; indoor aquaria for aquarium fish and their 
fittings and accessories; cleaning brushes for accessories of indoor aquaria for aquatic plants; cleaning brushes for 
accessories of indoor aquaria for aquarium fish; cleaning instruments for indoor aquaria for aquatic plants; cleaning 
instruments for indoor aquaria for aquarium fish; feeding vessels for pets; pet brushes; bird cages; bird baths; flower 
pots; hydroponic plant pots for home gardening; watering cans; cleaning tools and washing utensils; spatulas for 
leveling aquarium sand and gravel as accessories for indoor aquaria for aquatic plants; spatulas for leveling aquarium 
sand and gravel as accessories for indoor aquaria for aquarium fish.
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3897269    16/04/2018
[International Registration No. : 1412979]
Yunnan ZhongYi Ding Dong Energy Technology Development Co. , Ltd

Office building, jinfu garden, shengfeng road, Qujing city Yunnan province China

Proposed to be Used
IR DIVISION
Cl.7;Washing machine; geological exploration, mining and beneficiation machinery equipment; ore processing 
machinery; ore impurity precipitation machine; mine operation machinery.

Cl.37;Burner maintenance and repair; heating equipment installation and repair.
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Priority claimed from 07/07/2017; Application No. : 2017-091657 ;Japan 

3897289    20/12/2017
[International Registration No. : 1413588]
lucifer research company limited

3rd floor Kita-aoyama N building, 3-8-3 Kita-aoyama, Minato-ku 107-0061 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags; clutch bags; net bags for shopping; handbags; shoulder bags; tote bags; carry-on bags; drawstring bags; 
drawstring pouches; pouches; felt pouches; leather pouches; key pouches; waist pouches.

Cl.25;Clothing; blouses; shirts; skirts; pullovers; short-sleeved shirts; long-sleeved shirts; pants; pantsuits; one-piece 
suits; tops (clothing); tank tops; camisoles; coats; suits; ponchos; underwear; sleepwear; jump suits; dresses; 
wristbands (clothing); gowns; kaftans; scarfs; shawls; gloves (clothing); hats; stoles; shoes [other than shoes for sports]; 
boots [other than boots for sports]; sandals; slippers; footwear [other than special footwear for sports]; socks; stockings 
[other than special sportswear].
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3897315    19/04/2018
[International Registration No. : 1413592]
RRI Financial, Inc.

605 South Front Street Columbus OH 43215 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Franchising, namely, offering business management assistance in the establishment and/or operation of hotels 
and motels.

Cl.43;Hotel and motel services; reservation of temporary accommodation; providing information in the field of 
temporary accommodations for travelers.
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Priority claimed from 05/10/2017; Application No. : 4393995 ;France 

3897318    26/03/2018
[International Registration No. : 1413644]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; make-up products; cosmetic products.

Cl.4;Candles, perfumed candles.
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